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RAJYA SABHA
Thursday, the 7 December, 2023 /16 Agrahayana, 1945 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

PAPERS LAID ON THE TABLE

S FUTRT : SRS H3, AT el o1 I8 I ST IS V81 © 1 (b1 &, fhasd
A 3[d, HICRTHR dal J RT Gid I8 8, BIF SeTIM IR STel 371, i fgaey
W STl M, I A G B B! DI T DR RN H I8 AT 18l § b gepel
3R TRBR HRAT W11 AMGd & AR § I8 78] o@dl b AR D19 81 39 98d
FHEAIT fth 8, IR B IR go! YISl 8l &, FoT gR1 T 8, ild RRrae BI A1
P HAT N T |

U GHEC G : IR, R 81 1, fhaq o fSa1? a1 91 a1yl ... (aem)..

MR. CHAIRMAN: | leave it to your sound wisdom. Jfe ®is VT AT, fTH®HT <21 3t
NSEIRE dgd 99l ?W%Sﬁ?aﬂﬁﬁ[ﬁ?f?ﬂ?ﬁwwg, | can only express my
pain, my anguish. 3R T XgRATH 91 I8 8 o when | thought it wise to share my
anguish, my sentiment with one of the senior leaders, it resulted in more challenging

scenario by putting it on Twitter. | thought wisdom will dawn. They will reflect. | am a
modest man. Arrogance can never be part of my life. By nature, | am humble. If |
am not, | try to be more humble. TR B4 FA¥hRI BT AT ol SSHT ATMST| TADR
HRAT, FH TR Pl [ORTAT 21 U BT TRAT 79 I8 &, 99 3MSH! SaTaT A
SATET &, TR I8 UIST 1 37 ARl 7 &1 &, Riiat § g goold ol gl

Now, Papers to be laid on the Table.

Report and Accounts (2022-23) of NCGG, New Delhi and related papers

HIR, drh Rier iR TeM F=e § o 934 (31 fas fe) : 985, |
fFeAforRad U= 941 Yool IR Y@ § :-
A copy each (in English and Hindi) of the following papers:—
(a) Annual Report of the National Centre for Good Governance (NCGG),
New Delhi, for the year 2022-23.
(b) Annual Accounts of the National Centre for Good Governance
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(NCGG), New Delhi, for the year 2022-23, and the Audit Report
thereon.

(c) Summary Report of the above Centre.
[Placed in Library. See No. L.T. 10117/17/23]

Notifications of the Ministry of Environment, Forest and Climate Change and
related papers

IaRYT, 99 IR STear] gRae AATed 9 199 At (371 1At poR i) ¢

Teled, § forRad U= |HT el IR R § -

(A) (1) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Environment, Forest and Climate Change, issued under sub-

sections (1) and (3) of Section 3 of the Environment (Protection) Act,

1986:-

() S.0. 1094 (E), dated the 16" April, 2014, extending the period of
the National Coastal Zone Management Authority.

(i) S.0. 1622 (E), dated the 27" June, 2014, constituting the
Lakshadweep Coastal Zone Management Authority and
specifying its functions.

(iii) S.0. 2082 (E), dated the 30" July, 2015, amending the Principal
Notification No. S.0. 934 (E), dated the 1* April, 2015.

(iv) S.0. 2266 (E), dated the 20" August, 2015, reconstituting the
Andaman and Nicobar Coastal Zone Management Authority and
specifying its functions.

(v) S.0. 2569 (E), dated the 18" September, 2015, constituting the
West Bengal Coastal Zone Management Authority and specifying
its functions.

(vi) S.0. 1421 (E), dated the 13" April, 2016, reconstituting the
Andhra Pradesh Coastal Zone Management Authority and
specifying its functions.

(vii) S.0. 2060 (E), dated the 10" June, 2016, constituting the Kerala
Coastal Zone Management Authority and specifying its
functions.

(vii)  S.0. 3324 (E), dated the 26" October, 2016, reconstituting the
Goa Coastal Zone Management Authority and specifying its
functions.

(ix) S.0. 1154 (E), dated the 18" March, 2016, reconstituting the



()

(xii)

(xiii)

(xiv)

(xv)

(xvi)

(xvii)

(xviii)

(xix)

o)

(xxi)
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Gujarat Coastal Zone Management Authority and specifying its
functions.

S.0. 4097 (E), dated the 20" December, 2016, reconstituting
the Daman and Diu Coastal Zone Management Authority and
specifying its functions.

S.0. 679 (E), dated the 1% March, 2017, reconstituting the
Karnataka Coastal Zone Management Authority and specifying
its functions.

S.0. 803 (E), dated the 14™ March, 2017, amending the
Principal Notification No. S.0. 2060 (E), dated the 8" June,
2016.

S.0. 274 (E), dated the 17" January, 2018, constituting the
Lakshadweep Coastal Zone Management Authority and
specifying its functions.

S.0. 3303 (E), dated the 6™ July, 2018, constituting the Tamil
Nadu Coastal Zone Management Authority and specifying its
functions.

S.0. 3312 (E), dated the 6™ July, 2018, constituting the
Maharashtra Coastal Zone Management Authority and specifying
its functions.

S.0. 3546 (E), dated the 20" July, 2018, constituting the Odisha
Coastal Zone Management Authority and specifying its
functions.

S.0. 5096 (E), dated the 3™ October, 2018, constituting the
Puducherry Coastal Zone Management Authority and specifying
its functions.

S.0. 5097 (E), dated the 3™ October, 2018, constituting the
Andaman and Nicobar Coastal Zone Management Authority and
specifying its functions.

S.0. 5953 (E), dated the 3" December, 2018, constituting the
West Bengal Coastal Zone Management Authority and specifying
its functions.

S.0. 4137 (E), dated the 18" November, 2019, constituting the
National Coastal Zone Management Authority and specifying its
functions.

S.0. 4620 (E), dated the 26" December, 2019, amending the
Principal Notification No. S.0. 3975 (E), dated the 31* October,



®)

(xxii)

(xxiii)

(xxiv)

(xxv)
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2019.

S.0. 5188 (E), dated the 14" December, 2021, constituting the
Maharashtra Coastal Zone Management Authority and specifying
its functions.

S.0. 4566 (E), dated the 28" September, 2022, amending the
Hindi version of the Notification No. S.O. 5188 (E), dated the
14" December, 2021.

S.0. 5119 (E), dated the 3" November, 2022, amending the
Principal Notification No. S.0. 1423 (E), dated the 1% May,
2020.

S.0. 6071 (E), dated the 27" December, 2022, constituting the
Goa Coastal Zone Management Authority and specifying its
functions.

(2) A Statement giving reasons for the delay in laying the Notifications

mentioned at | (1) above.

[Placed in Library. For (i) to (xxv) SeeNo. L.T. 10887/17/23]

(1) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Environment, Forest and Climate Change, issued under sub-
section (1) and clause (v) of sub-section (2) of Section 3 of the
Environment (Protection) Act, 1986:-

0
(i)

(i)

(v)

)

(Vi)

S.0. 1244 (E), dated the 9" May, 2014, amending the Principal
Notification No. S.0. 19 (E), dated the 6" January, 2011.

S.0. 3252 (E), dated the 22" December, 2014, amending the
Principal Notification No. S.0. 1555 (E), dated the 14"
September, 2006.

S.0. 1212 (E), dated the 23 March, 2016, amending the
Principal Notification No. S.0. 19 (E), dated the 6" January,
2011.

S.0. 1213 (E), dated the 23™ March, 2016, amending the
Principal Notification No. S.0. 20 (E), dated the 6" January,
2011.

S.0. 4162 (E), dated the 23" December, 2016, amending the
Principal Notification No. S.0. 19 (E), dated the 6" January,
2011.

S.0. 621 (E), dated the 23" February, 2017, amending the
Principal Notification No. S.0. 20 (E), dated the 6" January,



(vii)

(viii)
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()

(xi)

(xiii)
(xiv)
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2011.

S.0. 622 (E), dated the 23" February, 2017, amending the
Principal Notification No. S.0. 19 (E), dated the 6" January,
2011.

S.0. 1393 (E), dated the 3™ May, 2017, amending the Principal
Notification No. S.0. 19 (E), dated the 6" January, 2011.

S.0. 2444 (E), dated the 2™ August, 2017, amending the
Principal Notification No. S.0. 19 (E), dated the 6" January,
2011.

S.0. 2445 (E), dated the 2"% August, 2017, amending the
Principal Notification No. S.0. 20 (E), dated the 6™ January,
2011.

G.S.R. 1227 (E), dated the 9" October, 2017, amending the
Principal Notification No. S.0. 19 (E), dated the 6" January,
2011.

S.0. 1002 (E), dated the 6" March, 2018, amending the
Principal Notification No. S.0. 19 (E), dated the 6" January,
2011.

S.0. 3197 (E), dated the 2" July, 2018, amending the Principal
Notification No. S.0. 19 (E), dated the 6" January, 2011.

S.0. 3840 (E), dated the 3 August, 2018, amending the
Principal Notification No. S.0. 20 (E), dated the 6" January,
2011.

S.0. 4290 (E), dated the 5" September, 2018, amending the
Principal Notification No. S.0. 3303 (E), dated the 6" July,
2018.

(2) A Statement giving reasons for the delay in laying the Notifications

mentioned at Il (1) above.

(2)

[Placed in Library. For (i) to (xv) See No. L.T. 10888/17/23]

Accounts (2022) of the South Asian University, New Delhi and related papers

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (DR.
RAJKUMAR RANJAN SINGH): Sir, | lay on the Table, a copy each (in English
and Hindi) of the following papers:—

Annual Accounts of the South Asian University, New Delhi, for
the year 2022, together with the Auditor's Report on the
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Accounts.

(b) Review Statement by Government on the above University.
[Placed in Library. See No. L.T. 10205/17/23]

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING

COMMITTEE ON HOME AFFAIRS

S1. A I (SR IR : HEIGd, ¥ [GHRT-Hdied T8 SR dadt S9aig Wit
[T & TR gfae (sl a0 faw<l ) UK[d HRar g -

®

(i)

249" Report of DRSC on Home Affairs on Action Taken by the Government on
the recommendations/observations contained in the Two Hundred Forty-
Second Report of the Committee on Demands for Grants (2023-24) of the
Ministry of Home Affairs; and

250" Report of DRSC on Home Affairs on Action Taken by the Government on
the recommendations/observations contained in the Two Hundred Forty-
Third Report of the Committee on Demands for Grants (2023-24) of the
Ministry of Development of North Eastern Region.

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON WELFARE OF SCHEDULED CASTES AND SCHEDULED TRIBES

SHRI KAMAKHYA PRASAD TASA (Assam): Sir, | lay on the Table, a copy each(in
English and Hindi) of the following Statements of the Committee on the Welfare of
Scheduled Castes and Scheduled Tribes (2023-24):-

0,

(i)

Statement showing the Final Action Taken by the Government on the
recommendations contained in Chapter | of the Nineteenth Report (17th Lok
Sabha) of the Committee on the Welfare of Scheduled Castes and Scheduled
Tribes regarding action taken by the Government on the Thirteenth Report
(17" Lok Sabha) pertaining to the Ministry of Power on the subject
"Reservation for Scheduled Castes and Scheduled Tribes in Central Public
Sector Undertaking with special reference to Power Grid Corporation of India
Limited."

Statement showing the Final Action Taken by the Government on the
recommendations contained in Chapter | of the Twenty Fourth Report (17th
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Lok Sabha) of the Committee on the Welfare of Scheduled Castes and
Scheduled Tribes regarding action taken by the Government on the
Seventeenth Report (17" Lok Sabha) pertaining to the Ministry of Education
(Department of School Education and Literacy) on the subject "Role of
autonomous bodies/educational institutions including Central Universities,
Engineering Colleges, IIMs, IlTs, Medical Institutes etc. in socio-economic
development of Scheduled Castes and Scheduled Tribes with special
reference  to  Pre-Matric/Post-Matric ~ Scholarships  in Navodaya
Vidyalayas/Kendriya Vidyalayas. "

ANNOUNCEMENT BY THE CHAIR

MR. CHAIRMAN: Hon. Members, notice under Rule 267 received from Shri Raghav
Chadha does not merit admittance.

Hon. Members, the notices received from Shri Amit Shah, the Minister of
Home Affairs and Cooperation, for consideration of the Jammu and Kashmir
Reservation (Amendment) Bill, 2023 and Jammu and Kashmir Reorganisation
(Amendment) Bill, 2023, both as passed by Lok Sabha, and the notice received from
Shri Arjun Ram Meghwal, Minister of State (Independent Charge) of the Ministry of
Law and Justice and Minister of State in the Ministry of Parliamentary Affairs and
Culture for consideration of the Repealing and Amending Bill, 2023, as passed by Lok
Sabha, in Rajya Sabha today were admitted by waiving off the period requirement
under Rule 123 of the Rules of Procedure and Conduct of Business in the Council of
States (Rajya Sabha) - all three Bills have been included in today's List of Business.

Hon. Members, the copies of the first two Bills, 'As introduced in Lok Sabha'
were circulated to hon. Members through Members' Portal on 26" July, 2023 and the
'As passed by Lok Sabha' versions have been circulated today morning. The third Bill
was already circulated on 28" July, 2023 and re-circulated yesterday evening. Those
hon. Members who desire to give notices of amendments to the said Bills may do so
now till 1.00 p.m.

Hon. Members, another issue is the allocation of time for the combined
discussion on the first two Bills. The Business Advisory Committee (BAC) in its
meeting held on 20" July, 2023 had allocated time of two hours for the combined
discussion on three Bills which included the Jammu and Kashmir Reservation
(Amendment) Bill, 2023, as passed by Lok Sabha. Further, the Business Advisory
Committee on 27" July, 2023 had allocated two hours for the discussion on the
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Jammu and Kashmir Reorganisation (Amendment) Bill, 2023, as passed by Lok
Sabha. Both the Bills are listed today for a combined discussion.

Hon. Members, taking into account the allocation of time by the Business
Advisory Committee separately for discussion on the said Bills, the time for today's
combined discussion works out to be about two-and-half hours. However, | suggest
that three hours may be allotted for the combined discussion. | hope the House
agrees !

SOME HON. MEMBERS: Yes, Sir.

MR. CHAIRMAN: Three hours are allocated.

MATTERS RAISED WITH PERMISSION
MR. CHAIRMAN: Now, Matters raised with permission. Shri Pramod Tiwari seeks to
raise an important issue, 'lssue of hate speech in the country'. | am sure your input
would generate soothing response, wholesome ecosystem and rightful consideration.
SHRI PRAMOD TIWARI (Rajasthan): That | always do, Sir.

MR. CHAIRMAN: Please go ahead.

Issue of hate speech in the country

it e foardt (JoRAM) @ JEIed, § Ud Id AUl (99 1 AR 3TUHT 3iR
319 HIEH J HYUT HE T &1 BT HAT A8l gl AR, HRd & e
& 3MMfChel 25 H Fdh! AT IRAT &b AR T b, [I2ard & UTel BT JDHR e
TAT 21 $9d [l d WA &, IR DI D AT b BRI SHbT goud T Al 984
BIIET 2| S9! da¥ H H I8 U9 IoT1 2 3R H AEdl § {6 ol 9 $UR I3 X 39
HIgTele v uR BH faarR-fasel e ArIeR, AUl & gRT 295, fh 96
91 3R 3119 9%, d IR S 9 3R fhdl & & SR SR IR U8R b1 91y
T SHUIRT (AT 1Y, Tl R MUY B &1RT 153 & A8 YHGHAT BT Bidl &l I8
Y FSI =1 &l a1 51§ Aaeh A AT AN, A1 BHIeE b RUie =1
TS g, TP STTAR 2014 ¥ T2 H Pl 323 YHRUI Y Al 2020 H Y 6 AT 9 Y
31X 1,804 THRUT B TYI 2022 | A4 Td 1,500 THII B Gb & 3R 9 AT & I
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dP T8 GT g1 &1 T 3y ar= fafdy T &1 Rule x&@l 398 999 Sg1e]
HheH IR a3 H HIIq gU Bl

ATIAR, WX B BT AT Rt 37+ © fob ATy -1 # divide and rule
BT B A1 U 1 T o1 3iR 7T Wl Sff 7 341 1 YArse fhar a1 IT61 U
gRIg UoT © -

Y 3I7ETE vl T,
wqH] AT & A"

3ITST 3R S JATHIET b SR W IHDBI GOUAN Y 8l HIY 3R IHP 1§ IHD]
aRUTH BT ® - 91, HHTS, SIoiT, A1 il 91 39 Fal, 39 ffeel afed anfdd o=
3 5 I8 SRR gfE @ 3R &, 79 59 T FHI BT T XGR BT ST F71 27
a8 371 URRARTIT & faest & forg va dehed of, 51 aRIRARRI 9§ e & forg a8
BT 4 JATIID HENET BN ... (FAIH).... ... (ATS® 3iTh)...

MR. CHAIRMAN: You need some more time ! Okay, one minute.

#t gHie foardt : A8y, ...(AYM)... I8 JAoTIad BRI &I g9 I 8l 6! o,
WW%%%W@@%I WW%%ﬁﬂﬁhatespeeChé,W
AT T TR R0 ST 1Y) T TR | S HAL1eh Y&l IR 96 81, I 3R $HdT
VTN B, Il ST RIelh BRaTs B! @MYl H 9gd Meod 79 4, 9gd W
Wﬁ‘grqhate speeches TR YT =TT &< ! & 3R 37UIcT Bl & b SHDT ITST-fcrep
T & & forw IS arelt i A81 @red, dfew 89 waTedr el S & 9a) IR W)
EE]

MR. CHAIRMAN: The following hon. Members associated themselves with the issue
raised by the hon. Member, Shri Pramod Tiwari: Dr. John Brittas (Kerala), Shrimati
Mausam Noor (West Bengal), Shrimati Jebi Mather Hisham (Kerala), Shri Jose K.
Mani (Kerala), Shrimati Phulo Devi Netam (Chhattisgarh), Shri A.A. Rahim (Kerala),
Shri Javed Ali Khan (Uttar Pradesh), Shri Sandosh Kumar P. (Kerala), Prof. Manoj
Kumar Jha (Bihar), Dr. Amee Yajnik (Guijarat), Dr. Santanu Sen (West Bengal), Shri
Jawhar Sircar (West Bengal), Dr. Amar Patnaik (Odisha), Shrimati Vandana Chavan
(Maharashtra), Dr. V. Sivadasan (Kerala), Shri Abir Ranjan Biswas (West Bengal),
Dr. Sasmit Patra (Odisha) and Dr. Fauzia Khan (Maharashtra).

Now, Shri Manas Ranjan Mangaraj; demand for completion of coastal highway
project in Odisha.



10

[RAJYA SABHA]

Demand for completion of coastal highway project in Odisha

SHRI MANAS RANJAN MANGARAJ (Odisha): Mr. Chairman, Sir Odisha has a
coastline of about 480 kilometres which makes the infrastructural development of the
coastal districts all the more important for the economy of the region.

(MR. DEPUTY CHAIRMAN in the Chair.)

The Central Government announced a coastal highway project spanning 346
kilometres in 2015 connecting seven coastal districts of Odisha. The project would
have proved to be an important development in terms of promotion of trade, tourism,
communication and industry. However, there have been undefined delays in the
development of the project. It comprised two parts- one connecting Rameshwar to
Ratanpur and the other one connecting Ratanpur to Digha. It was to be developed
under four packages. Initially, the first two packages were cancelled without any
defined reason on the part of the Central Government. After the clearance for these
two packages, the project was stalled due to unavailability of environmental clearance
from the Environment Ministry. However, the clearance for the same has been
provided since August, 2023. But, there has been no headway made in the project
yet by the Central Government.

Thus, Sir, through you, | would like to urge the Central Government to come
up with a Detailed Project Report (DPR) highlighting the status of implementation of
the project. The Central Government needs to work towards completion of the
coastal highway project as soon as possible because eight years have already passed
since the announcement of the same and no significant development has been made
as of now. Thank you, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the issue raised by the hon. Member, Shri Manas Ranjan Mangaraj: Dr. John Brittas
(Kerala), Dr. Santanu Sen (West Bengal), Dr. V. Sivadasan (Kerala), Shri Sujeet
Kumar (Odisha), Dr. Fauzia Khan (Maharashtra), Dr. Sasmit Patra (Odisha) and Dr.
Amar Patnaik (Odisha), Shri M. Mohamed Abdulla (Tamil Nadu), Dr. Kanimozhi
NVN Somu (Tamil Nadu).

Now, Dr. Sumer Singh Solanki; Need for addressing the problem of preparing
Aadhaar Card for differently-abled citizens.
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Need to address the problem of preparing AADHAAR card for
differently-abled citizens

S1. YR Fi Aidia! (A8 9<w0): g79arg, A1 SUFHIR J818Y - TG 8!

A SUFHYNT HEIG, H YD Td W& BT &1 U AEdYVl HAgaIe
fIvg @1 3R AMHNT HAT ATEAT g 78T U< & TS &85 & -1, < &
= &1 § vap faare [T 911 g3 21 fA=ivT AN ST & 8191 & S, Iferdr aen
3RGT & 7 B P BRI MR Ble g4 H fSdhd 31 BT 8, NI PRI S8 TWHR
gR1 &1 ST I8! Gagnil, S YA &, Aldsd HaR, I, U, Sl
BRI, FTTH MR BTS B AFEARIAT B S T8 7, IThT qoi 19 T1 et
a7 XET 81 I H, AN G &b $B HSFIRI H &1 B AT o A1 I MR B
I @ ufshar Farferd @t o7 I8 7, S P 8N WRAR BT TP AR e B,
R S P BIF-HI H a9 S arel [TI RS &1 989 59 98RI a9 81 3,
ST GR-SRIST &3 H I8+ qTel (SIS JATST |l 3UHT TR BTS 8! gdT U7 X5
gl PV [N WS-9891 & AR bTs a9 Al W T, Al I 41 3Fd JHR B
FHRITSI BT AHAT DHRAT TSl 21 2011 DI STHIVET & AR, WK a9 H THI 2
PRIS, 10 IRg T fedy 9 fodt yeR @) faaaiar & goft § ara 81 a9+
SUFUTIfT A8y, 59 e § THI -9 TN I & AMHINTG AR & gIRT 71 B
SITcH Y81 8 fob IRPR gRT 349 feaaiv AriRel & fov T {9y urgem= & SIRT 96k
YR TS 9T S ATRY, TMfh AR 39 TR 9T AR g841 Bl f[IbrT Bf 59 I8!
gRT F dfrd 9 8FT 98| $9d folv WRR & AR fafldre g wifdre<or &1
SP MR BTS 94T H AT Bl b | T8 db+1dh [AHRIT B T A 59 9T IR
e+l BT e IT 3 qread I Aol aTell RGN Ferdl o & fhdt 9t yhR
BT IR BT ATHAT T8 1 BRAT IS 1R FDBT IISTART & ST H 77 dTell BiSAsd
REIENIGRESRIT

AT SUTUTIRY TBIey, IR WRBR I 3UE & {6 29 § ulde el TR )
U a9y I TaTdx 349 foaui T arsal IR 9841 & Uga & IV 3R 396
MR PBTe ARBR & R fAfRre uferavor gRT 9y da-ie & qegyq | 9917
ST ATRT 1 §HR IJIRdT U= 920, A9 sIR=g Ara) St & 999 ¥ faagin <=1 & ufa
T fI9y Wi B, sAfey S 3 fodear &1 "SfaRTs iy feagiv feass' & U & 99+
BT by fordl Bl AT SYFHTAR A8, AT 3MUYd AH ¥ WReR 4 fa7g
3rRIE & fob F91 fareaivr ARl & 8121 & 3o, Iuferal a2 il H [ YR o1
fIPR 8 & BROT AT Gl HROEY SMYR BT el 99 U B 8, STdh IR Hls
T & forg WRot el v foarR foar sirm =nfey, R gaR e qisag-i &
FARITRI BT @R FRTHR BT ST Fd | #ART I81 3R &, TdTg|
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Dr. Sumer Singh Solanki: Prof. Manoj Kumar
Jha (Bihar), Shri Maharaja Sanajaoba Leishemba (Manipur), Shrimati S. Phangnon
Konyak (Nagaland), Dr. Sikander Kumar (Himachal Pradesh), Ms. Kavita Patidar
(Madhya Pradesh), Ms. Indu Bala Goswami (Himachal Pradesh), Shrimati Darshana
Singh (Uttar Pradesh), Shrimati Sangeeta Yadav (Uttar Pradesh), Shri Sadanand
Shet Tanawde (Goa), Shri Pabitra Margherita (Assam), Shri Jose K. Mani (Kerala),
Dr. Santanu Sen (West Bengal), Shrimati Sumitra Balmik (Madhya Pradesh), Dr.
John Brittas (Kerala), Shri Rambhai Harjibhai Mokariya (Gujarat), Dr. Kalpana Saini
(Uttarakhand), Shrimati Vandana Chavan (Maharashtra), Dr. Fauzia Khan
(Maharashtra), Shri Sujeet Kumar (Odisha), Dr. Amar Patnaik (Odisha), Shri
Kanakamedala Ravindra Kumar (Andhra Pradesh), Shrimati Phulo Devi Netam
(Chhattisgarh), Shri Abir Ranjan Biswas (West Bengal), Shrimati Priyanka
Chaturvedi, Shri Rajmani Patel (Madhya Pradesh) and Dr. Sasmit Patra (Odisha),
Shri M. Mohamed Abdulla (Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu).

Now Dr. K. Laxman; need to protect ancient monuments and archaeological
sites at holy shrine Tirumala.

Need to protect ancient monuments and archaeological sites
at the holy shrine Tirumala

DR. K. LAXMAN (Uttar Pradesh): Sir, Bharat is the oldest living civilization in the
world. Indian culture and traditions are closely linked to Sanatana Dharma whose
edifices, the plethora of temples and monuments, spread across the nook and corner
of India. Tirumala is supposed to be the world's largest holy and spiritual place
covered by seven hills which consists of ancient monuments, temples and mandapas
constructed during the regime of Chola, Pallava, Vijayanagaram and Yadava kings.
But recently, unfortunately, the TTD demolished an ancient Parveta Mandapa at
Tirumala which was in existence for more than 800 years and constructed a new
modern mandapa with new dressed granite. TTD is also trying to demolish Padala
Mandapam at Alipiri in Tirupati. Instead of demolishing such age old monuments, the
opinion of ASI should be taken on structures which have got historical, spiritual and
archaeological significance. | urge upon the concerned authorities to view the matter
very seriously because the devotees of Lord Venkateshwara Swami of Tirumala are
not there in Andhra Pradesh alone, but from places all through the country,
thousands of devotees come and pay their homage. The historical, cultural and
traditional importance of these ancient temples in and around Tirumala and Tirupati is
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of national importance rather than regional importance. Unfortunately, the funds are
now being diverted also. Even the funds of TTD are being diverted to the local Tirupati
Municipality. This being a year of election year, now, the funds of the devotees, who
have donated the funds for expansion of Sanatana Dharma or even development of
the temple, these funds are being diverted. | urge the concerned authority and the
Government to view the matter seriously because the feelings of the devotees and the
feelings of the Sanatana Dharma people are being hurt. Thank you very much, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Dr. K. Laxman: Shrimati Vandana Chavan
(Maharashtra), Dr. Amar Patnaik (Odisha), Dr. Santanu Sen (West Bengal), Shri
Abir Ranjan Biswas (West Bengal), Dr. Sasmit Patra (Odisha) and Shri
Kanakamedala Ravindra Kumar (Andhra Pradesh), Shri M. Mohamed Abdulla (Tamil
Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu).

Vandalism at Sirhind Railway Station

S1. 37¥M HAR BT (TST19) : eIy, ATST ATY 1 T DI 4 (U g1 G Bl
AR T, s v emudT g=rare |

H TS G & A Ueb GGl eI @1 AT Sl 89X Q2 Bl A18h
T8 Nold & ST gal 21 H Uoig & ofal § iR fwel #dH doie & wRfEg Yerd
I TR YIS | 3A™d ¢ bR B9 IR U2RTT fhaT 3R 91 ol 4t SHW foa
JE ] Rt 4ote @ €1 921 7, 9fcd $B {37 98l IR, ToRId H W stampede
TN, Al T8l AMaRBISFET Y| Ui 9ga A geg W} i 78 &, 99 98 9Rd &
ITHT 3R AT W 9eRMT fhar 1311 I8 fawg e 8 8k Nord a2 iy of
UHET DT FHIHTSS BT & 3R T Vol BIedT gg &l A JUEAY gt 81 i
sl | QT ST a7 TUDel 4 T H 1,360 BRIS DI Yold bl GURT BT 59 d-Id I
IHA §AT &1 519 B9 SHD BRI H S & b VAT &1 gaTT Al Tl H I8 ATl © b
Vold we IR gfagreii & g | A1al HI AT AT § 3R 98 39 dWd A
e 81 BTeifh I8 TTeld ©, IR ST AT 59 dR1d ¥ [hefdl 2|

AR, § Ush BICT AT IETERUN o1 AT HRA WRBR - G 1916 H faeaiwrs=ii
& oIT TRINITS SWREFEIR g9 & [l BIF ST, b 39 B DI T
ST gfooTdi 3R $el SSdl & df g8 Yold I IR ISl 81 89N 89IRI Yefd
I H ¥ U g1 R Ved I 811 Sl FSides Whsdll sR1l g8l fooe &l gfaemd
TE €, UTIR arered & glaemd 81 €, afeT v @ fagrd 981 €1 os IR g aral
M ¥ Tch & U7 NI B Sl &, §9¢ BRI I3 Ufd H ged & ik Sad
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BT Bl AYTIATS gl &1 379 Fleal BT HIAH 37T V8T 8, o= o ¥l 8l g2 3iR ot
By FARITY AT, 1 S6H &9 o1 Gfagmd arfi 1 < e 87

S 99 9gd Y bl 3R HH BTSS! & fog H IR 4 e oo fh
39 AR & FHIYT & fIU 98 Ud well strategy S9TT, dTfd 89 dis-Hhls 3R UAT &1
3= eI Bl b Ah| I gAY W Aol 8, i J9 Yard T Bl
RETATHE WM 9l I8T &, ATUSTA W bt 8T 51 DI STeal | STeal YT fma
ST 3R ST 9 ST Nald I 9 W § M foham 1y, g=arg |

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Dr. Ashok Kumar Mittal: Dr. V. Sivadasan
(Kerala), Dr. Amar Patnaik (Odisha), Dr. Fauzia Khan (Maharashtra), Shri Sanjeev
Arora (Punjab), Dr. John Brittas (Kerala), Dr. Santanu Sen (West Bengal), Shri A.
A. Rahim (Kerala), Shri Abir Ranjan Biswas (West Bengal) and Dr. Sasmit Patra
(Odisha), Shri M. Mohamed Abdulla (Tamil Nadu), Dr. Kanimozhi NVN Somu
(Tamil Nadu).

Need to address challenges of Pradhan Mantri Jan Arogya Yojana
(PM-JAY) Programme

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, thank you for giving me this
opportunity to raise a very important question. The Ayushman Bharat, the PM-JAY, is
a flagship programme of the Government. This noble initiative strives to give a
comprehensive health coverage to the poor and vulnerable. But, in spite of five years
from the starting of the programme, there still suffers several challenges which this
entire Yojana faces like, low level of awareness, uneven distribution of empanelled
hospitals, shortage of healthcare, infrastructure and equipment, shortage of doctors
and other human resources. The empanelled private hospitals also have certain
issues, which they voice to many of us, Member of Parliament, namely,
reimbursement, delay in payments, complaints of low package rates and
cumbersome process and procedures. Some very, very serious issues regarding the
implementation have come to the fore after a CAG report on the performance audit of
the Ayushman Bharat Yojana was made. According to this report, not only are there
invalid names and unrealistic date of births of lakhs of beneficiaries, but also issuance
of duplicate PM-JAY IDs, ineligible households which have got registered as
beneficiaries, to whom crores of money has already gone from the Government
coffers. Sir, in addition, the Report reveals that the benefit of the scheme has got
extended to people, who are dead, shown to have availed treatment after such
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death. Some patients are shown as admitted in multiple hospitals at one given time.
There are some cases where surgeries were shown after discharge. There are dates
in the record showing discharge before admission. All these numbers run in
thousands if not lakhs, resulting in expenditure of several hundred crores. Further,
Sir, shockingly the report reveals that in all, as many as 9.85 lakh beneficiaries have
been linked to the same mobile numbers which do not exist at all. All these are
resulting in crores of money being disbursed in contravention of the guidelines. The
report also points out that some of the empanelled health care centres neither fulfill
the minimum criteria of support system and infrastructure nor conform to the quality
standard criteria. In several cases, the mandatory compliances like fire safety
measures, bio-medical waste management, pollution control, even hospital
registration certificate, have not been followed. However noble the intention of the
scheme, PM-JAY is suffering from glaring irregularities and need to be amended at
the earliest; or else, this would tantamount to playing with the lives of the poor.
Thank you, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour mention raised by the hon. Member, Shrimati Vandana Chavan: Dr.
John Brittas (Kerala), Shri Abir Ranjan Biswas (West Bengal), Dr. Santanu Sen
(West Bengal), Dr. Fauzia Khan (Maharashtra), Dr. Sasmit Patra (Odisha), Dr.
Amar Patnaik (Odisha), Shi Jawhar Sircar (West Bengal), Shri Sanjeev Arora
(Punjab), Shri M. Shanmugam (Tamil Nadu), Shri A. A. Rahim (Kerala), Shrimati
Priyanka Chaturvedi (Maharashtra), Shri Sandosh Kumar P. (Kerala), Shrimati Phulo
Devi Netam (Chhattisgarh), Shri Kanakamedala Ravindra Kumar (Andhra Pradesh)
and Dr. V. Sivadasan (Kerala), Shri M. Mohamed Abdulla (Tamil Nadu), Dr.
Kanimozhi NVN Somu (Tamil Nadu).

The next speaker is Shri Iranna Kadadi; demand to organise a National level
Program on Kittur Rani Chennamma.

Demand to organise a National Level Program on Kittur Rani Chennamma

SHRI IRANNA KADADI (Karnataka): * "Sir, from the pages of history, we have learnt
that lakhs of people have participated in our Nation's Independence Struggle. For the
first time, a brave lady revolted against the mighty British Empire, the empire on which
the sun would never set. She was the torch-bearer of the independence struggle; she

"English translation of the original speech delivered in Kannada.
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was none other than Karnataka's Kittur Rani Chennamma. In 1824, she fought against
the British East India Company and she was the First Indian Woman who killed a
British Officer named John Thackeray.

She was born on 23rd October, 1778 in Kakati village of Belgaum District. She
was married to the King of Kittur, Mallasarja Desai. After the death of her husband,
she took up the administration of Kittur. She fought against Britishers to ensure that
her adopted son inherits the throne. In the course of history, we learn that just two
soldiers of Kittur Army held the British officers and their family members hostage and
after negotiating with them, they were set free honourably. This incident shows the
dignity of the Kittur Dynasty. In order to avenge this incident, the Britishers frequently
attacked the Kingdom of Kittur. In one such attack, Rani Chennamma and Kittur Army
defended their fort for 12 days, however, Britishers arrested the Rani Chennamma
treacherously.

Even though Rani Chennamma won only once against the British, she was an
inspiration to countless freedom fighters. Even today the people of Karnataka proudly
narrate the story of her valour to their children. She was an inspiration to the Indian
freedom fighters as she was the first lady to fight the mighty British Empire, the
Empire over which the sun never set. The freedom struggle continued for years.

After independence Shri Bangarappa's Govt started an initiative to keep the
memories of Rani Chennamma alive although the dynasty has ceased to exist. The
event which began in Kittur gradually got extended to Taluk level and then to District
level Festival (utsav) and now it is a State-wide festival in Karnataka. Various
initiatives including the repair and maintenance of Kittur fort are being taken up and
programmes celebrating the glorious history of Rani Chennamma are being
organized. On 11th September 2007, the hon. former President, Shrimati Pratibha
Devi Singh Patil inaugurated Rani Chennamma's statue in the Parliament premises
thereby according due recognition to this pioneer of freedom struggle. The year 2024
marks the 200th anniversary of the first war against the British which took place in
1824. The people of Karnataka aspire to celebrate this great occasion and request to
rename the Belgaum Airport as Rani Chennamma Airport as a mark of respect to the
great freedom fighter . On the behalf of the people of Karnataka, | humbly request the
Government to celebrate Kittur Festival on national scale and rename the Belgaum
Airport as Rani Chennamma Airport and issue a commemorative coin and postage
stamp on this occasion, as a mark of respect for all our freedom fighters who laid
down their lives for the cause of the Nation. Namaskar
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour mention raised by the hon. Member, Shri Iranna Kadadi: Shri Abir
Ranjan Biswas (West Bengal), Dr. Santanu Sen (West Bengal), Dr. Sasmit Patra
(Odisha) and Dr. Amar Patnaik (Odisha).

The next speaker is Shri Jose K. Mani; concern regarding rising coastal erosion
along shores of Kerala.

Concern over rising coastal erosion along shores of Kerala

SHRI JOSE K. MANI (Kerala): Sir, it is a matter of grave concern that requires
immediate attention to the alarming increase in coastal area of India particularly along
the shore of Kerala. This issue not only poses a threat to the environment but also to
the livelihood of the coastal communities. In India, about 7,560 kilometers of coastline
and, in Kerala, about 590 kilometers stretch of coastline, starting from Poovar to
Thiruvananthapuram to Thalapadi in Kasargod, are the most densely populated land
areas in the country. According to the study by the National Centre for Coastal
Research, 33.6 per cent of the Indian coastline is vulnerable to erosion and nearly 46
per cent of coastline of Kerala is already affected. The statistic should not be viewed
as a mere number but a warning of the impending crisis that looms over the State and
the nation. This coastal erosion is due to various factors such as climate change,
unregulated human activities, inadequate coastal zone management, mining and
tourism. In Kerala alone, with over 11 lakh fishermen belonging to the economically
weaker sections, coastal erosion is rendering these families refugees in their own
land. It is imperative that we recognize the urgency of the situation. Firstly, | implore
upon the Government to initiate a comprehensive coastal protection plan that
leverages the latest scientific and technological advancements. Adequate financial
allocation is crucial. The Government must reflect its commitment in budgets, setting
aside sufficient funds for coastal protection projects, community development
initiatives and research programmes. There is a pressing need for a comprehensive
scientific study into the issue of coastal erosion along India's coasts. Such a study will
offer a detailed understanding of regional variations enabling the identification of high
risk zones and implementation of targeted measures for coastal protection. Sir,
additionally, it will facilitate the integration of indigenous knowledge with advanced
scientific insights fostering a holistic approach. This comprehensive study stands as
a crucial step towards serving our coastal heritage, sustaining the livelihood and
fortifying the resilience of our coastal communities in the face of escalating
environmental challenges. | hope the Government will take immediate action to
address this crisis. Thank you.
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour raised by the hon. Member Shri Jose K. Mani: Dr. Santanu Sen (West
Bengal), Shri Sandosh Kumar P. (Kerala), Dr. John Brittas (Kerala), Shri A.A.
Rahim (Kerala), Shri Jawhar Sircar (West Bengal), Shri Jose K. Mani (Kerala),
Shrimati Vandana Chavan (Maharashtra), Shri Elamaram Kareem (Kerala), Dr. Amar
Patnaik (Odisha), Shrimati Priyanka Chaturvedi (Maharashtra), Dr. V. Sivadasan
(Kerala) and Dr. Sasmit Patra (Odisa), Shri M. Mohamed Abdulla (Tamil Nadu),
Dr. Kanimozhi NVN Somu (Tamil Nadu).

Regularisation of local passenger Train Nos. 07380 and 07379

SHRI SADANAND SHET TANAWDE (Goa): Mr. Deputy Chairman, Sir, | rise to call
the attention of the Minister of Railways to an important issue affecting the residents
of Kulem, Kalay and surrounding villages in South Goa. The prolonged cancellation of
local passenger trains, specifically Train No.7380 Vasco to Kulem and Train No.7379
Kulem to Vasco due to the ongoing railway doubling project from Kulem to Vasco has
created severe challenges for the local population. The suspension of these trains
has disproportionately impacted the daily lives of villagers, particularly students, who
rely on these services for commuting for education and employment opportunities.
Despite persistent representations made by the local villagers to the South Western
Railway, a resolution has not been reached. The absence of alternative transportation
from Kulem to Vasco has led to significant hardships for students, workers,
employees and domestic passengers while goods trains operates seamlessly on the
same route. Sir, | urgently request your intervention to address this matter. | appeal
for the regularisation of Train No.7380 Vasco to Kulem and Train No.7379 Kulem to
Vasco without further delay. Thank you.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour mention raised by the hon. Member Shri Sadanand Shet Tanawde: Dr.
Sasmit Patra (Odisha), Dr. Amar Patnaik (Odisha) and Dr. Santanu Sen (West
Bengal).

Demand to establish Industrial Units in Auraiya and
Etawah Districts of Uttar Pradesh

st i IF dguun ([STR U< @ ISUFHIYRT Sil, IR UL & SIS AT gd
gcTal WMo efte | IR Ya¥l H Udb 3 HEed YUl T R [RUT &1 oI IR
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gesl & 7eg H UG g7 Wl | 7eg U, ISR 3] &1 T [depd Hiae §
AT IR T2 b [T A o 3 AReAAT I U S Gebdll §1 Q1 o798 o2
TG el AT ¥ - U BTasl-faeell Vol A Td ISR IS, 3iehl i -dsl A
3Te8! ARE W IS §Y &1 SIYS SANIT H WA WRDR & IUHHA It gd YAe gl 9
fRrd 21 Agcaqul WRNfeld I WR [RAT 811 TAT ¥t G TS AN I 3] v A
Hde BN & BRUT 9 ST ouel H 7l eRTe fIh & di I9eHm gl
Sl STUGT T ST FIERAT &% ST 3R UQel Bl AT FIERal s% ¥ 39w Bl
ISR & JTHR HH BIF &b BRI G81 &b YIHRITRA JdT 37Tehi 28R H ISR Bl
TATT H S ©1 SAfTU SIFI STHUSGT Ud 3MA-UTT & &3 H ISR & IR TG
AT SIS S YU (I o foTY UeRad-d U el 911 o fhIR SfIenies shrgal &l
EIER RIS CRUC RS

31 H AP ATIH I AYBR A 3UE Bl § b g81 W Aefid shredi
T D1 ST, ST a81 & ga131i Dl ISR YT 8 Hb |

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Shrimati Geeta alias
Chandraprabha: Dr. Sasmit Patra (Odisha), Shri Dr. Santanu Sen (West Bengal),
and Dr. Amar Patnaik (Odisha).

Demand for a flyover on NH-31 in Begusarai

st Trher Ryl (AMFRRI): IUHHMRT #EIGd, S TR 85d BT AISIhRUl
..(TFU).... T & I91 H AT IWHR 7 T E5d BT AISIHT, [RARIHor
BT &, S 3YdYd Bad & 3R S97 & (7Y U 98 d1 SR FAR (b Rid 8l 8T 5l
9 4 H [8R & AR A Sl A9 8154 31 oK V8l 2, SUH Udb FATSailay
ST ST RET 8, Sl U ¢fthe leh e 1 3T 21 fS S WIKAIYR b, AT B
STdTS ST Y8t B

SERT, I G0 31 UR GlordT | UraR 8189 U AfS SIFIYR T Gob Fellg3Ala]
ST ST 8, A1 AT GRIG 2911 I8 vy H 59 ¥ 4 9o1 W8 § & Ued =er
ATl BT Yeb UTepfeieh iR Hifeld JATABR BIAT &1 ST T2l BTgd Pl AISIbRUI &l &l
g, d1 99 WMl R BIC-BIC ATURT, Bl fashdl iR YeTd W[ IT 99 W8 Ugdl I
Rrd BId 81 S9h HRUT S s 31 8, R Uedl Ier= arel AT 81 ©, S99 31
gfereTd ATaITRId HRON A el %aﬁ?aﬁﬁ@'wqﬁﬁwgﬁ@% ITH 58 Hfrerd
vferased, gHeY Ugel Ia dIcll 1 81 Xe! &l WA ¥ 2022 H IS 3Mhsl oI
32,825 & 3R I8 AN s & Y g # 1.2 fafora vfeased 81a 81 2022 5
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3FIR®T 3 7,500 UfRTSTH BT B1 IT 2010 &1 JorTT | 77 Ui &1 gfg g1 9Ra A
4 9% gfg o aR 81 <2l 2

9 He¥ H H 51 1 FATS3ITTH BT A B Y AHI H&H § Hadl § (b 8]
I ASP BT AISIHR, [RARIBROT 81, T81 IR $ GRIE &1 MY, I
W AT Ugdl ITAT BRA ©, B9 aeldhl F Ield 8, dolis!, <HCH IT °le]
TS 3MME A T 8, Al SAD JATBRI B I&AT BRAT FART Beied §l dfh T2l Blgd
TS-TS IR BT ST &, 01 SHH AT AR ! YR 7eg« el a1 Azl H
9 Ae¥ H ARBR A A HRAT § b SRR TG 31 IR FeATg3NeR Bl WAIYR db
o ST S 3R GORT FATS3IaR IR & &1 qiordT H UTeR 8199 ¥ lbr SR

dd dAITSY| dgd-dgd g-dic]|

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Shri Rakesh Sinha: Dr. Amar
Patnaik (Odisha), Shri Sandosh Kumar P. (Kerala), Dr. Santanu Sen (West
Bengal), Prof. Manoj Kumar Jha (Bihar), and Dr. Sasmit Patra (Odisha), Shri M.
Mohamed Abdulla (Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu).

Demand to start Medical Coach facility for serious patients in Trains

DR. PRASHANTA NANDA (Odisha): Mr. Deputy Chairman, Sir, through you, | would
like to draw the kind attention of the Minister of Railways. | am talking about the trains
that continuously run for more than 18 hours from one end to another end. W IR
H g 9 el H I8 AT Aredl § [ WRT YAl 3gHA ©, while | was coming to
Delhi by Rajdhani Express, ST $bIYR U] &1 AT then there is only one stoppage,
which is at Delhi. 39 Y I% B3Il fb Teb 38 ATl & Afh Dl THI TIh AT, we
could find out a doctor from there but he could not help. SRERCISIRE R RN
3ITERITST T Qe RAeleR BIdT, d H $9 F7aT I 3TUD] I8 FADHR TRIG 71 BT,
T W) 95 ERIE o o1 {5 S 38 ATl o gfeh 7 g9 dre & weied, R a8t g
HEHI T8I &, U 98 AR BTl &, AT 9ga AR <ol 41 o W81 &1 9eied, o
BT LT H W §Y Yo 3IR 91 He1 918 V8l § (b PRIFI &b d1a, almost all the
children are prone to deficiency of oxygen. oid a_fi ERvI ?% %, al S9p AT-919 ot
S & 5 $9®] TGRSR & S)d 8, d AdagolR ofd ¥l 3 &, oifdh a8l
gTSSR BT T8l BT 5, Fiidh i | ST 110 SR BN T, IAA gATSOR BT
TE] HRAT 21 3P 915 I Y BT B - T8 SITGTAR BRI & 916 | 81 ¥8T & fob IR
) immediately sodium deficiency ﬁ NI %\’ IR Y Udh saline Pl SR tl@‘cﬁ %\',
a9 a8 511 38 9, Afh 39 Aelsd & 7 | ugd & g9 g ol 281 So,

through you, | would like to draw the kind attention of the hon. Railway Minister, who
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is also very much concerned about the passengers, to this aspect. He will, definitely,
take note of this and do something. All these trains which are running for more than
18 hours should have a special coach/ medical van where there should be at least two
ICUs, one ventilator, oxygen cylinder and other things along with doctors and nurses.
| think this will be accepted by all my learned colleagues. It is very, very necessary and
it is high time for us to think about it. | hope the way the Railway Minister is working,
he would, definitely, take note of this particular request of mine. Thank you very
much, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Member associated themselves with
the Zero Hour mention raised by the hon. Member: Shri M. Shanmugam (Tamil
Nadu), Shrimati Priyanka Chaturvedi (Maharashtra), Shri Jose K. Mani (Kerala),
Shri Sandosh Kumar P. (Kerala), Dr. John Brittas (Kerala), Dr. V. Sivadasan
(Kerala), Shri Kanakamedala Ravindra Kumar (Andhra Pradesh), Shrimati Mausam
Noor (West Bengal), Dr. Anil Sukhdeorao Bonde (Maharashtra), Shri Sukhendu
Sekhar Ray (West Bengal), Shri Sujeet Kumar (Odisha), Shri Kamakhya Prasad
Tasa (Assam), Shri Mohammed Nadimul Haque (West Bengal), Dr. Amar Patnaik
(Odisha), Dr. Santanu Sen (West Bengal), Dr. Fauzia Khan (Maharashtra), Shri
Sanjeev Arora (Punjab), Shrimati Vandana Chavan (Maharashtra), Shri Abir Ranjan
Biswas (West Bengal), Shri Rajmani Patel (Madhya Pradesh), Shri Maharaja
Sanajaoba Leishemba (Manipur) and Shri Jawhar Sircar (West Bengal), Shri M.
Mohamed Abdulla (Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu).
SIKIERIE] WQ@WWW%, they may send their names. Now,

Shrimati Ranjeet Ranjan — Concern over negative impact of cinema on our youth.

Concern over negative impact of Cinema on our youth

Siieht IS o (BTAIIR) @ SYFHIART Sil, 3MYHT 9gd-98d g-are| H U
HIETH A g8 ST sl g (b RIsH1 FH1ST BT AT 81T 81 §H AN RIsH1 Sy
IS gV 2 iR R, Rt g9l s w #, WrIas garsit &l ois® # 98d influence
R B ATSTh e $B 5 A8 DI U TS & [ IR A HER F Y6 B, T
Y BN 3R A e U fUaer Wt =ret K1 2, 1 H 3170 B8 el Tl fob 3
ISt & A1y 9gd AR} gfzadt off, 5wt & Ve $IR H U 8, 9 el R 6 &
Wﬁ?ﬁgﬁﬂ?ﬁﬁﬁ?éﬂ:ﬁ%%\'lmﬁﬁwaﬁﬁdisrespeotiﬁﬁﬁﬁ
& IRT justify BT TR o1 11T & [ BaR R 4§ 98 79 a8 | (U1 918% B!
¢Ic BT §, 39 I H 579 dRE I 37Ul aIg% Bl G Al & AR AN, AT Td

21



22

[RAJYA SABHA]

fiereR A 19 T8 9 S9! SIRCHTE &l g8 @ W&l € - 98 98 & eemiy fawy
gl

SUFHTANT ST, ART AR fI9T Jarsii bl o 1 9gd AR U Woied & fh
31 U &1, T a1gelg &1 31 Told Ud SHfed ol Bl ERI Bl d¥g U3 ded I
N g, WD 1141 3R 1291 & 9w e el Ared I+ ol &1 89 59 d¥g &I
P AT AT § S+ B il Y21 8, R Trormed 9 fihedi | iy 3174 B

R AR g 8 b dotg & 8RR Tofa &1 U Sed dife o1 shisrd 2l
ITH Th AT & - "Bed TS AR, 315 deofl 7'l 59 SfU8NT &1 Uk aR 7 <
URART BT THIT BT ASTS H, BT T 37U 919 & IR & [Ty AT ga1T faxgar e,
I fUeR S9! ff SIikewTs 81 B UTs 81 STH d8 TRaMH 8Red H, dias |,
ffee™ # 935-93 BRRIR AdhR AR 8 3R Bl DI, DI dl US Tex I DIg 4l
GOl 981 21 & - T8 4 89 iR # SRS B I8 B STUTIf Sfl, STel ddb 3roi
Jooll BT AT %\’, R 8 TefdT, ST RIRg BT & Commander-in-Chief ?}[, %I%SI%T
el & RIet, U & RIeTh ITd! 98! §3 <l Bl b+ & (oY TSTs ol AT,
3751 48 TTeraT ST 9T AT | YIfh¥I & ORT H, ST 1947 H THART YRT SF$AT T
H1Y AT, IBI7 By A DI TAT BT B1H [hIT AT §H =g BIfC &b SiIer™T Bl
3T Ueh AR 6 wY § I T BT IHATSS H G B (@ §, S AR a1fifd
3TN 1 Al g5 TSI G Hegd Rl ol o Mide g S, S @i & g9d 1o
g ,d S1d el | Sl oS 38 o ,dl Ud SIS] i 81 & , 1% d8d 317 b hid
AT ¥ U st ® Sirer Ie1 ot B, .(AWa Pl €9)... IR, W U & 9aTd 2, G
30 Wdhs & ST TefisT ART A1 ® 319 IFTTI Thank you, Sir.

TR, AR 9IS Tt IR &l 9e1d1 &4 © 38T © iR ford ave 9 vt fUaer
IRT BIhR AT &, ST AR FHST & fo1¢ SR &1 89R arsT § U1 fUaer &1 T
9l I e 8141 =RVl ggd-agd gdre|

it STHTRT : g=IaTE, SR ISid 39T S|

The following hon. Members associated themselves with the matter raised by
the hon. Member, Shrimati Ranjeet Ranjan: Shri Jawhar Sircar (West Bengal), Shri
Jose K. Mani (Kerala), Shri Sujeet Kumar (Odisha), Shri Ram Chander Jangra
(Haryana), Dr. Amar Patnaik (Odisha), Shrimati Phulo Devi Netam (Chhatisgarh),
Shri Rajamani Patel (Madhya Pradesh), Shrimati Priyanka Chaturvedi (Maharashtra),
Shri Neeraj Dangi (Rajasthan), Shri Kanakamedala Ravindra Kumar (Andhra
Pradesh), Dr. Fauzia Khan (Maharashtra), Shri Abir Ranjan Biswas (West Bengal),
Dr. Santanu Sen (West Bengal) and Shrimati Vandana Chavan (Maharashtra), Shri
M. Mohamed Abdulla (Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu).

ft fads &. =T, ‘Concern over Shortage of Emergency Beds in AlIMS,
Delhi.’
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Shortage of emergency beds in AIIMS, Delhi

it faae &. a1 (97 USR) : W), H IUd! WA ¥ ufedTd g & IR H $B
AT =TS g1 TR Qdb VT ST 2, FoTsids Jiel Sl 1 98 37T 8 3R §R-§¥
@fm, \_rﬁtﬁ@ﬂﬁ?ﬁ%\r, Q":H?ﬂﬁ%, FAIP it is less expensive, E@%WW‘#
private hospitals are very expensive. T SIHT AT Hal I, it is very expensive.
§ B! {31 9 3@ BT g, fh H 980 U WOl §, i H JiShe [7e | 9gd
HIFCS T, H @l g b ST BRIG 250 ART UFF BT ARSI H ST 8, and these are
all very sick people. Hdd JSH BIHT TR BIdT %\r, LI TRT ST I A
ﬂ'f%cb_c'[ 3 82 beds are available for emergency. 150 3113“?[, who are very, very serious
are outside with their families. ¥3I @1 & & time has come & &HT AT =TfRY
o & TR o1 BRIFISTS 9qIV, wIifd 31 $Hd! U &1 UTdill Ig Ufeeid gof Bl
BN feeTd B TRTIGS I Bl

Wg,ﬁﬁ&r%ﬁﬁaaﬁésm, you make an effort T &I 9 39 U=icH Bl
ol IR IS Fhd %\; for the same treatment. ITdTHE DT IADT BiIfeTS! Qf%_cl?ﬁ
ST =R

R, § 31 9 AR A1 =@rEdr gl S iFarsT BRaferdT @ 8 for
registration for emergency. 3d STUFIT*HE_T[ ) Trﬁ?ﬁﬁ?mﬁﬂ%, S 3T IIAT g7 Tl
A, Al Slacd B W YHaH A ATHRT Tl aIdl b 59 94 3fol1s URicH, ST 250
DI T H 8, S8 9 fedAd! Aolde BY| They have to see them. It is very
dehumanizing. oI S T8T ST %, g 949t SiRIw fr%ﬁw g %, especially after
Covid when heart attacks have become so common even in young people. Sir, more
than five thousand young people have died of heart attacks. EYT%R’ AR IE PeAT &
b somewhere, we will have to humanize this whole process, make it people-friendly.
&1 hiaferdist # S|

Last, Sir, the doctors of AlIMS are the best in India. Sd! AH! IRAATAl H
dgd feaie 81 99 ¥ RerR 8 %\}, even before retirement, every private hospital
wants to take them on big package. s_ﬂ_cf% RerxHe U 65 A 70 PR P ﬁvl(’ qqTsTel
dgd A tﬁQTIGﬁ T UfST %\rl | would request the Government o 3y s UV Pl
delgU, TP these doctors are required for the good of the country. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Thank you, Vivek Tankhaiji.

The following hon. Members associated themselves with the matter raised by
the hon. Member, Shri Vivek K. Tankha: Dr. Amar Patnaik (Odisha), Shrimati Phulo
Devi Netam (Chhatisgarh), Shri Rajamani Patel (Madhya Pradesh), Shrimati
Priyanka Chaturvedi (Maharashtra), Shri Neeraj Dangi (Rajasthan), Shri
Kanakamedala Ravindra Kumar (Andhra Pradesh), Dr. John Brittas (Kerala), Shri
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Sanjeev Arora (Punjab), Dr. Fauzia Khan (Maharashtra), Shri Abir Ranjan Biswas
(West Bengal), Dr. Santanu Sen (West Bengal), Dr. V. Sivadasan (Kerala) and
Shrimati Vandana Chavan (Maharashtra), Shri M. Mohamed Abdulla (Tamil Nadu),
Dr. Kanimozhi NVN Somu (Tamil Nadu).

Now, Dr. Kanimozhi NVN Somu; ‘Concern over continuing harassment due to
spam calls and SMS despite TRAI regulations.’

Harassment due to SPAM calls and SMSs despite TRAI regulations

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, the Telecom Regulatory Authority of
India developed the National 'Do Not Call' Register in India in 2007. In spite of the
TRAI regulations, there has been an increase in spam phone calls and SMSs on a
massive scale. The Government's role in regulating measures to curb these calls has
not been effective.

The issue of unregistered telemarketers is rampant and unyielding. Around 74
per cent of the people registered in the regulator TRAI's 'Do Not Disturb (DND)' list
receive unwanted SMSs, which is evident from many studies. Out of 9,252 people
who responded to the poll, 51 per cent stated that they receive calls 'selling financial
services' and 29 per cent said that they receive calls 'selling real estate' and credit
card solicitation. Access to customer contacts is a breach of privacy. There is a
pressing need to have a preventive framework other than just filing complaints
through TRAI.

Sir, | urge the Telecom Department to take immediate action to curb
unsolicited calls and SMSs received despite the TRAI regulations or 'DND'
registration, manage the operations of unregistered telemarketers by introducing
block chain-based technology and take steps to address the existing errors in the
complaints mechanism of TRAI.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Dr. Kanimozhi NVN Somu: Shri M. Shanmugam
(Tamil Nadu), Shri N.R. Elango (Tamil Nadu), Shri Tiruchi Siva (Tamil Nadu), Shri
Sandosh Kumar P. (Kerala), Dr. John Brittas (Kerala), Dr. Fauzia Khan
(Maharashtra), Shrimati Vandana Chavan (Maharashtra), Shrimati Priyanka
Chaturvedi (Maharashtra), Shri Abir Ranjan Biswas (West Bengal), Shri Neeraj
Dangi (Rajasthan), Shri Sujest Kumar (Odisha), Dr. Amar Patnaik (Odisha), Shri
Kanakamedala Ravindra Kumar (Andhra Pradesh) and Dr. Santanu Sen (West
Bengal). Shri M. Mohamed Abdulla (Tamil Nadu).
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Demand for rescue operation and financial assistance to
cyclone-affected farmers and other victims

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): “"Hon. Deputy
Chairman, Sir, crop damage caused by Cyclone Michaung in the districts stretching
between Srikakulam and Chittoor in Andhra Pradesh is nearly Rs. 7,000 crore.
Because of torrential rains and heavy winds, crops on thousands of acres have been
totally damaged. Sir, crops in the districts of Eluru, Anakapalli, Bapatla, Alluri
Sitarama Raju, Guntur, Palnadu, Krishna, NTR and some other districts have been
totally damaged because of heavy rains. The Central Government was requested to
provide assistance against the loss caused by cyclone Michaung. There is a primary
need to release Rs. 2500 crore for giving compensation to the farmers. In the present
circumstances, in the State of Andhra Pradesh, the present Government is not
providing basic facilities and rehabilitation centers. Because of the inaction of the
State Government, farmers are facing a lot of difficulties... (Interruptions)...

MR. DEPUTY CHAIRMAN: Ayodhya Rami Reddyji, please take your seat.
...(Interruptions)...

SHRI KANAKAMEDALA RAVINDRA KUMAR: "Cyclone victims are facing a lot of
troubles as they are not being provided food and other basic amenities. Victims did
not receive the assistance which was promised to them earlier. The people of Andhra
Pradesh are in a very poor condition as farmers have lost their crops, they have not
received compensation, and are neglected by the State Government with no
rehabilitation centres. If this situation continues, they will not have houses to live in
and fodder to feed the cattle. Under these circumstances, there is a need for the
Central Government to issue special Government Orders (G.O.) and provide special
financial assistance. Sir, the compensation and assistance promised earlier by Shri
Chandrababu Naidu to the victims affected by the Titli and Hudhud cyclones is yet to
be provided. | request the Central Government to keep these points in mind and take
necessary actions and also provide financial assistance to the victims, particularly
farmers, and setup rehabilitation centres. Thank you, Sir. "

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Shri Kanakamedala Ravindra Kumar: Dr. John

" English translation of the original speech delivered in Telugu.
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Brittas (Kerala), Dr. Fauzia Khan (Maharashtra), Shri Abir Ranjan Biswas (West
Bengal), Dr. Santanu Sen (West Bengal) and Dr. Amar Patnaik (Odisha).

Rising atrocities against Dalits

DR. L. HANUMANTHAIAH (Karnataka): Mr. Deputy Chairman, Sir, | stand before
this august House with a heavy heart and | am compelled to address the pressing and
painful issue that demands immediate attention of this Government and of the
society.

Sir, the NCRB report reveals the disturbing truth of a 13 per cent rise in the
cases of atrocities on dalits in one year. They are also called 'Hindus' and the society
says that all Hindus are one, but statistics reveal that in 2020, the number of cases of
atrocities on dalits was 50,291; in 2021, the number was 50,900, an increase, and in
2022, it was 57,582. This increasing trend shows how we are treating our fellow
brothers in this country. The top three States here are Uttar Pradesh - 15,368
incidents, Rajasthan - 8,752 and Madhya Pradesh - 7,733. These are the top three
States. Sir, the women are the worst hit. Among dalits, women are vulnerable and
they are succumbed to atrocities like rape, naked parade, destruction of their self-
respect and modesty. The statistics say that in 2021, 3,893 rapes were committed; in
2022, rapes have been increased to 4,252. Sexual harassment on dalit women were
932 in 2021 which increased to 1,022 in 2022. The cases reported on assault on their
self-respect were 2,000 in 2021 which increased to 2,167 in 2022. Totally, 7,756
cases were reported on atrocities on women in 2021 and 343 atrocities relating to
naked parade were done on women of this country. This is really shameful. Even
today, | have read in newspaper that in Tirunelveli district, a Scheduled Caste boy
was murdered because he was in love with an upper caste girl. It is not his mistake,
but it is called by the Press and other media as maryada hatya. This maryada hatya is
going on across the country. | request the Government to take it seriously and come
out with concrete steps to stop this massacre. Thank you.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri L. Hanumanthaiah: Dr. Sasmit Patra
(Odisha), Dr. Amar Patnaik (Odisha), Shri Mukul Balkrishna Wasnik (Rajasthan),
Dr. Santanu Sen (West Bengal), Shri Sushil Kumar Gupta (National Capital Territory
of Delhi), Dr. Amee Yajnik (Gujarat), Shri Neeraj Dangi (Rajasthan), Prof. Manoj
Kumar Jha (Bihar), Dr. John Brittas (Kerala), Dr. V. Sivadasan (Kerala), Shri
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Sandosh Kumar P (Kerala), Shrimati Phulo Devi Netam (Chhattisgarh), Dr. Fauzia
Khan (Maharashtra) and Shrimati Vandana Chavan (Maharashtra).

The next speaker is Shri Harnath Singh Yadav on 'Need to impose Uniform
Civil Code in the country to maintain communal harmony'. IURRIT 81 &1 The next
speaker is Shri Abir Ranjan Biswas on 'Need to end deaths due hazardous cleaning of
sewers and septic tanks'.

Need to stop deaths due to hazardous cleaning of sewers and septic tanks

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, recently four migrant workers from
Bihar died while cleaning a septic tank in Surat, Gujarat. The Union Government has
stated that there have been no deaths due to manual scavenging in the country.
However, the Government's own data states that over 300 people have died in the
last five years due to accidents while undertaking hazardous cleaning of sewers and
septic tanks. Manual scavenging has been prohibited in India since 2013. However,
dalits and tribles are forced to take up these jobs mainly due to poverty and lack of
employment elsewhere. The historical repression and marginalization of these groups
still exists, leaving them no other source to earn a living. The Government needs to
take urgent measures to ensure that no person should have to demean himself by
cleaning sewers and septic tanks manually. The law should be enforced strictly in this
regard, especially on private firms who employ such persons on per diem basis which
do not show them on their rolls, often without providing them any protective gears.

(MR. CHAIRMAN in the Chair.)

The technological solutions need to be enhanced and mechanical desludging
and the use of robots should become the norms. Self-employment scheme for
rehabilitation of manual scavengers need to be revived. Besides one-time cash
component, the emphasis needs to be put on skilling and providing them soft loans to
enable them to carve out alternative means of earning, livelihood or other career. We
must ensure dignity of life and livelihood for every Indian citizen. Thank you.

MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by the hon. Member, Shri Abir Ranjan Biswas: Dr. Sasmit Patra (Odisha),
Dr. Amar Patnaik (Odisha), Dr. L. Hanumanthaiah (Karnataka), Dr. Santanu Sen
(West Bengal), Prof. Manoj Kumar Jha (Bihar), Dr. John Brittas (Kerala), Dr. V.
Sivadasan (Kerala), Shri Sandosh Kumar P (Kerala), Dr. Fauzia Khan (Maharashtra)
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and Shrimati Vandana Chavan (Maharashtra). The next speaker is Shri Aneel Prasad
Hegde.

Need to prohibit the use of all bannable pesticides immediately by prohibiting its
production, import, export, marketing and use in India

SHRI ANEEL PRASAD HEGDE (Bihar): Sir, | want to speak on an important issue
'Demand for prohibiting the use of all bannable pesticides immediately by prohibiting
their production, import, export, marketing and the use in India’.

There are enough research reports about the havoc being caused by
herbicides world-over. The issue is much bigger. In fact, India continues to have
nearly 150 pesticides that have been banned or disallowed in one or more countries.
There is a large body of scientific evidence, both on the ill-effects of synthetic
pesticides as well as well as positive impacts of organic and natural farming. |
welcome the hon. Prime Minister's stand urging the farmers to give up toxic
chemicals and save the Mother Earth. But it is unfortunate that deadly chemicals, like
monocrotophos, etc., are not being banned by the Minister of Agriculture. In May,
2020, the Government of India published draft ban order on 27 hazardous pesticides,
that too after consulting with the pesticides industry representatives.

MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by Shri Aneel Prasad Hegde: Dr. Fauzia Khan (Maharashtra), Dr. Amar

Patnaik (Odisha), Shrimati Vandana Chavan (Maharashtra), Dr. Sasmit Patra
(Odisha) and Shri Abir Ranjan Biswas (West Bengal). Now, Question Hour.

12.00 Noon
ORAL ANSWERS TO QUESTIONS
* .
Q. No. 46. [The questioner was absent. |
Foreign visits by Union Ministers

*46. SHRI SYED NASIR HUSSAIN: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:
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(a) the details of foreign visits undertaken by the Union Ministers since 2020 to till
date; Ministry-wise;

(b) the details of objectives, discussions held and the outcome thereof during the
said visits; and

(c) whether any bilateral agreements/MoUs were signed during such visits, if so, the
details thereof ?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI S. JAISHANKAR): (a) to (C) A
statement is laid on the Table of the House.

Statement

(a) to (c) Details of Foreign visits are placed at Annexure I.

The visits by Union Ministers are means to foster closer relations with foreign
countries and promote India’s multi-faceted engagements at bilateral, regional and
global level. Through such visits, we convey India’s viewpoint and shape the agenda
at bilateral, regional and global levels on issues such as peace and security; climate
change; reformed multilateralism; transnational crime and terrorism; emerging
technology and cyber security; trade, investment and resilient supply chain; energy
security, critical minerals and food security; cultural cooperation and people-to-
people contacts; evacuation of Indian nationals and Diaspora issues, among others.

These visits are meant to serve the national interest and enable India to
strengthen its relations with partner countries across a wide-range of sectors. Such
outcomes contributed to India’s national development agenda, promote economic
growth and well being of our people, ensure our political and security interests,
develop consensus on G-20 issues and put forth the views of the developing
countries as part of the Voice of Global South.

Details of MoUs signed during the period are placed at Annexure l.
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Annexure — |
Foreign Visits by Union Ministers

fllo. Period of Visit, Country Name of Union Minister

1. 14 January 2020, Oman Shri Mukhtar Abbas Naqvi, Minister of Minority Affairs

2. 21-24 January 2020, Switzerland Shri Piyush Goyal, Minister of Commerce, Industry and Railways
3. 22-23 January 2020, Tunisia Dr. S. Jaishankar, External Affairs Minister

4. 17-21 February, 2020, Sweden Shri Nitin Gadkari, Minister of Road Transport and Highways

5. 23 February 2020, Saudi Arabia Smt. Nirmala Sitharaman, Minister of Finance

6. 28-29 February 2020, Bhutan Shri Piyush Goyal, Minister of Railways, Commerce and Industry
7. 22-25 June 2020, Russia Shri Rajnath Singh, Raksha Mantri

8. 2-5 September 2020, Russia Shri Rajnath Singh, Raksha Mantri

9. 9-10 September 2020, Russia Dr. S. Jaishankar, External Affairs Minister

10.  |11-12 October 2020, Kuwait Shri Dharmendra Pradhan, Minister of Petroleum, Natural Gas and Steel
1. |24-25 November 2020, Bahrain Dr. S. Jaishankar, External Affairs Minister

12. |27-28 December 2020, Qatar Dr. S. Jaishankar, External Affairs Minister

13. |20 -21 February 2021, Maldives Dr. S. Jaishankar, External Affairs Minister

14. |21-24 February 2021. Mauritius Dr. S. Jaishankar, External Affairs Minister
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15. |04 March 2021, Bangladesh Dr. S. Jaishankar, External Affairs Minister
Shri Rajnath Singh Raksha Mantri
16. |29 March — 01 April 2021, Tajikistan  |Dr. S. Jaishankar, External Affairs Minister
Shri Gajendra Singh Shekhawat, Minister of Jal Shakti
17. 118-19 April 2021, UAE Dr. S. Jaishankar, External Affairs Minister
18. 103-07 May 2021, UK Dr. S. Jaishankar, External Affairs Minister
19. [23-28 May, 2021, USA Dr. S. Jaishankar, External Affairs Minister
20. [9-11 June 2021, Kuwait Dr. S. Jaishankar, External Affairs Minister
21. |12-14 June 2021, Kenya Dr. S. Jaishankar, External Affairs Minister
22. |25-27 June 2021, Greece Dr. S. Jaishankar, External Affairs Minister
23. |27-30 June 2021, Italy Dr. S. Jaishankar, External Affairs Minister
24. |7 July 2021, Iran Dr. S. Jaishankar, External Affairs Minister
Dr. S. Jaishankar, External Affairs Minister
Shri Hardeep Singh Puri, Minister of Petroleum and Natural Gas
25. |7-9 July, 2021, Russia Shri Ram Chandra Prasad, Minister of Steel
Dr. Mansukh Mandaviya, Minister of Health & Family Welfare and Chemicals &
Fertilizers
_ Shri Rajnath Singh, Raksha Mantri
26. |15-16 July 2021, Uzbekistan

Dr. S. Jaishankar, External Affairs Minister
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27.

13-16 July 2021, Tajikistan

Dr.

S. Jaishankar, External Affairs Minister

28.

09-10 July 2021, Georgia

Dr.

S. Jaishankar, External Affairs Minister

29.

28 July 2021, Tajikistan

Shri Rajnath Singh, Raksha Mantri

30.

5-6 August 2021, Iran

Dr.

S. Jaishankar, External Affairs Minister

31.

16-19 August 2021, USA

Dr.

S. Jaishankar, External Affairs Minister

32.

02-03 September 2021, Slovenia

Dr.

S. Jaishankar, External Affairs Minister

33.

3 September 2021, Croatia

Dr.

S. Jaishankar, External Affairs Minister

34.

04-05 September 2021, Denmark

Dr.

S. Jaishankar, External Affairs Minister

35.

05-06 September 2021, Italy

Dr.

Mansukh Mandaviya, Minister of Health & Family Welfare

36.

16-17 September 2021, Tajikistan

Dr.

S. Jaishankar, External Affairs Minister

37.

19-26 September 2021, USA

Dr.

S. Jaishankar, External Affairs Minister

38.

26-28 September 2021, Mexico

Dr.

S. Jaishankar, External Affairs Minister

39.

01— 02 October 2021, UAE

Shri Piyush Goyal, Minister of Commerce and Industry

40.

10-11 October 2021, Kyrgyzstan

Dr.

S. Jaishankar, External Affairs Minister

41.

11-12 October 2021, Kazakhstan

Dr.

S. Jaishankar, External Affairs Minister

42.

11-18 October 2021, USA

Smt. Nirmala Sitharaman, Minister of Finance and Corporate Affairs

43.

12-13 October 2021, Armenia

Dr.

S. Jaishankar, External Affairs Minister

44.

26-31 October 2021, Italy

Shri Piyush Goyal, Minister of Commerce and Industry
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45. |17-21 October 2021, Israel Dr. S. Jaishankar, External Affairs Minister
46. |24-25 October 2021, Saudi Arabia Shri Bhupender Yadav, Minister of Environment, Forest and Climate Change
47. |29 October 2021, Italy Smt. Nirmala Sitharaman, Minister of Finance
Dr S. Jaishankar, Minister of External Affairs
48. |30 October — 02 November 2021, UK _ o , _
Dr Bhupender Singh Yadav, Minister for Environment, Forest & Climate Change
49. [13-14 November 2021, UAE Dr. S. Jaishankar, External Affairs Minister
50. [14-18 November 2021, UAE Shri Hardeep Singh Puri, Minister of Petroleum and Natural Gas
Dr. S. Jaishankar, External Affairs Minister
, Shri Piyush Goyal, Minister of Commerce & Industry, Consumer Affairs, Food & Public
51. ]16-20 November 2021, Singapore T _
Distribution, and Textiles
Shri Dharmendra Pradhan, Minister of Education
27 November - 05 December 2021, o o
52. , Shri Piyush Goyal, Minister of Commerce and Industry
Switzerland
53. |04-05 December 2021, UAE Dr. S. Jaishankar, External Affairs Minister
54. |13-14 December 2021, UAE Dr. Mansukh Mandaviya, Minister of Health & Family Welfare
55. |10-13 February 2022 , Australia Dr. S. Jaishankar, External Affairs Minister
56. |13 - 15 February 2022, Philippines Dr. S. Jaishankar, External Affairs Minister
57. [18-20 February 2022, Germany Dr. S. Jaishankar, External Affairs Minister
58. |19 - 23 February 2022, UAE Shri Pashu Pati Kumar Paras, Minister of Food Processing Industries
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59. |20-24 February 2022 , France Dr. S. Jaishankar, External Affairs Minister

60. |28 February- 04 March 2022, Kenya |Shri Bhupender Yadav, Minister of Environment, Forest and Climate Change

61, |01-06 March 2022, Hungary Shri Hardeep S'ingh Puri, Minister of Petroleum and Natural Gas and Minister of Housing
and Urban Affairs

62. |01-07 March 2022, Romania Shri Jyotiraditya M. Scindia, Minister of Civil Aviation

63. |09-17 March 2022, UAE Shri Ram Chandra Prasad, Minister of Steel

64. [20-22 March 2022, Senegal Shri Gajendra Singh Shekhawat, Minister of Jal Shakti

65. |23 — 25 March 2022, UAE Shri Gajendra Singh Shekhawat, Minister of Jal Shakti

66. |25 — 28 March 2022, UAE Shri Anurag Singh Thakur, Minister of Information and Broadcasting

67. |26-27 March 2022, Maldives Dr. S. Jaishankar, External Affairs Minister

68. |01—07 March 2022, Slovak Republic |Shri Kiren Rijiju, Minister of Law and Justice

69. |28 — 29 March 2022, UAE Shri Piyush Goyal, Minister of Commerce and Industry

70. |28-30 March 2022, Sri Lanka Dr. S. Jaishankar, External Affairs Minister

71, |5-8 April 2022, Australia Shri .PiyulshlGoyaI, I\/Iinis.ter of Commerce and Industry, Consumer Affairs, Food and
Public Distribution, Textiles

72. |06-07 April 2022, France Dr. Mansukh Mandaviya, Minister of Health & Family Welfare

73. |11-12 April 2022, USA Dr. S. Jaishankar, External Affairs Minister

74. |11-14 April 2022, USA Shri Rajnath Singh, Raksha Mantri
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75. |18-27 April 2022, USA Smt. Nirmala Sitharaman, Minister of Finance
76. |22-25 April 2022, Japan Shri Gajendra Singh Shekhawat, Minister of Jal Shakti
77. |28-29 April 2022, USA Shri Jyotiraditya M. Scindia, Minister of Civil Aviation
78. |28-29 April 2022, Bangladesh Dr. S. Jaishankar, External Affairs Minister
79. 129-30 April 2022, Bhutan Dr. S. Jaishankar, External Affairs Minister
Smt. Nirmala Sitharaman, Minister of Finance and Corporate Affairs
Dr. S. Jaishankar, External Affairs Minister
80. |01-03 May 2022, Germany _ , .
Dr. Jitendra Singh, MoS (Independent Charge) for Science & Technology and Earth
Sciences
81. |02-04 May 2022, Canada Shri Jyotiraditya M. Scindia, Minister of Civil Aviation
82. |03-06 May 2021, UK Dr. S. Jaishankar, External Affairs Minister
83. |9-11 May 2022, Israel Shri Narendra Singh Tomar, Minister of Agriculture and Farmers' Welfare
84. |09-11 May 2022, Cote d’lvoire Shri Bhupender Yadav, Minister of Environment, Forest and Climate Change
Dr. Mansukh Mandaviya, Minister of Health & Family Welfare and Chemicals &
85. [13-15 May 2022, Jodan B
Fertilizers
Dr. S. Jaishankar, External Affairs Minister
, Shri Parshottam Rupala, Minister of Fisheries, Animal Husbandry and Dairying
86. |16 - 20 May 2022, Brazil

Shri Pralhad Joshi, Minister of Parliamentary Affairs
Shri V. Muraleedharan, MoS for External Affairs & Parliamentary Affairs
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87. [17-18 May 2022, France Shri Anurag Singh Thakur, Minister of Information and Broadcasting

88. [22-26 May 2022, Switzerland Dr. Mansukh Mandaviya, Minister of Health & Family Welfare

89. [22-26 May 2022, Switzerland Shri Hardeep Singh Puri, Minister of Petroleum and Natural Gas

Q0. |22-26 May 2022, Switzerland Shri Piyush Goyal, Minister of Commerce and Industry

91. |23-24 May 2022, Japan Dr. S. Jaishankar, External Affairs Minister

92. |26-27 May 2022, UK Shri Piyush Goyal, Minister of Commerce and Industry

3. |31 May-04 June 2022, Sweden Shri Bhupender Yadav, Minister of Environment, Forest and Climate Change

Q4. |04-06 June 2022, Czech Republic Dr. S. Jaishankar, External Affairs Minister

95. |02—04 June 2022, Slovak Republic Dr. S. Jaishankar, External Affairs Minister

Q6. |08-16 June 2022, France Shri Piyush Goyal, Minister of Commerce and Industry

7. 18-10 June 2022, Vietnam Shri Rajnath Singh, Raksha Mantri

8. |13-16 June 2022, Mongolia Shri Kiren Rijiju, Minister of Law and Justice

99. |15 June 2022, France Shri Ashwini Vaishnaw, Minister of Communications, Electronics and Information
Technology

100. 15-17 June 2022, Russia Dr. Mansukh Mandaviya, Minister of Health & Family Welfare and Chemicals &

Fertilizers

101.

16 June 2022, Belgium

Shri Ashwini Vaishnaw, Minister of Communications, Electronics and Information
Technology
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102. [17-18 June 2022, Belgium Shri Piyush Goyal, Minister of Commerce and Industry

103. |20-22 June 2022, Cambodia Shri Rajnéth Singh, Raksha I\/Iarl1tri N
Dr. S. Jaishankar, External Affairs Minister

104. |June 22-25 2022, Rwanda Dr. S. Jaishankar, External Affairs Minister

105. |25-29 June 2022, Portugal Shri Jitender Singh, MoS (Independent Charge) for Science & Technology and Earth
Sciences

106. |26 June - 03 July 2022, Germany Dr. S. Jaishankar, External Affairs Minister

107. |03-06 July 2022, UK Shri Kiren Rijiju, Minister of Law and Justice

108. [03-08 July 2022, Australia Shri Pralhad Joshi, Minister of Coal and Mines

109. |11-15 July 2022, Australia Shri Raj Kumar Singh, Minister for Power and New & Renewable Energy

110. |15-18 July 2023, Thailand Dr. S. Jaishankar, External Affairs Minister

11. 128-30 July 2022, Uzbekistan Dr. S. Jaishankar, External Affairs Minister

112. |3-5 August 2022, Cambodia Dr. S. Jaishankar, External Affairs Minister

113. |16-18 August 2022, Thailand Dr. S. Jaishankar, External Affairs Minister

14. |18-21 August 2022, Iran Shri Sarbananda Sonowal, Minister of Ports, Shipping and Waterways

1156. |21-23 August 2022, Paraguay Dr. S. Jaishankar, External Affairs Minister

16. |21-23 August 2022, UAE Shri Sarbananda Sonowal, Minister of Ports, Shipping and Waterways

117. |21-24 August 2022, Australia Shri Dharmendra Pradhan, Minister for Education and Skill Development and
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Entrepreneurship

118.

23-24 August 2022, Uzbekistan

Shri Rajnath Singh, Raksha Mantri

9.

24-26 August 2022, Saudi Arabia

Dr. Mansukh Madaviya, Minister of Chemicals and Fertilizers

120.

25-26 August 2022, Argentina

Dr. S. Jaishankar, External Affairs Minister

121.

31 August- 02 September 2022, UAE

Dr. S. Jaishankar, External Affairs Minister

122.

05-07 September 2023, Mongolia

Shri Rajnath Singh, Raksha Mantri

123.

05-08 September 2022, Italy

Shri Hardeep Singh Puri, Minister of Petroleum and Natural Gas

124.

5-10 September 2022, USA

Shri Piyush Goyal, Minister of Commerce and Industry

125.

7-10 September 2022, Japan

Shri Rajnath Singh, Raksha Mantri
Dr. S. Jaishankar, External Affairs Minister

126.

10-12 September 2022, Saudi Arabia

Dr. S. Jaishankar, External Affairs Minister

127.

11-14 September 2022, Denmark

Shri Gajendra Singh Shekhawat, Minister of Jal Shakti

128.

15-16 September 2022, Uzbekistan

Dr. S. Jaishankar, External Affairs Minister

129.

18-19 September 2022, Saudi Arabia

Shri Piyush Goyal, Minister of Commerce and Industry

130.

18-21 September 2022, Egypt

Shri Rajnath Singh, Raksha Mantri

131.

21-23 September 2022, USA

Shri Jitender Singh, MoS (Independent Charge) for Science & Technology and Earth

Sciences

132.

25-27 September 2022, Canada

Shri Jyotiraditya M. Scindia, Minister of Civil Aviation
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133. |25-28 September 2022, USA Dr. S. Jaishankar, External Affairs Minister

134. |28-29 September 2022, UAE Shri Bhupender Yadav, Minister of Environment, Forest and Climate Change
135. |04-07 October 2022 , Australia Shri Gajendra Singh Shekhawat, Minister of Jal Shakti

136. |06-09 October 2022, New Zealand Dr. S. Jaishankar, External Affairs Minister

137. |6-11 October 2022, USA Shri Hardeep Singh Puri, Minister of Petroleum and Natural Gas

138. |09-12 October 2022, Australia Dr. S. Jaishankar, External Affairs Minister

139. {11-17 October 2022, USA Smt. Nirmala Sitharaman, Minister of Finance and Corporate Affairs

140. |14-16 October 2022, Egypt Dr. S. Jaishankar, External Affairs Minister

141. |20-22 October 2022, Australia Shri Nitin Gadkari, Minister of Road Transport and Highways

142. |30 October- 1 November 2022, UAE |Shri Hardeep Singh Puri, Minister of Petroleum and Natural Gas

143. |6-9 November 2022, Egypt Shri Bhupender Yadav, Minister of Environment, Forest and Climate Change
144. |10-13 November 2022, Cambodia Dr. S. Jaishankar, External Affairs Minister

145. |04-05 December 2022, UAE Dr. Jitendra Singh, MoS for Science & Technology

146. |12-13 December 2022, UAE Dr. S. Jaishankar, External Affairs Minister

147. |13-15 December 2022, USA Dr. S. Jaishankar, External Affairs Minister

148. |16-20 December 2022, Canada Shri Bhupender Yadav, Minister of Environment, Forest and Climate Change
149. 129-31 December 2022, Republic of Dr. S. Jaishankar, External Affairs Minister
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Cyprus

31 Dec 2022-03 January 2023,

150. , Dr. S. Jaishankar, External Affairs Minister
Austria
Dr. Mansukh Mandaviya, Minister of Health & Family Welfare and Chemicals &
151. |19-21 January 2023, Morocco o
Fertilizers
152. |8-11 January 2023, USA Shri Piyush Goyal, Minister of Commerce and Industry
163. |12-16 January 2023, UAE Shri Raj Kumar Singh, Minister for Power and New & Renewable Energy
Smt. Smriti Zubin Irani, Minister of Women & Child Development
Shri Ashwini Vaishnaw, Minister of Railways and Communications, Electronics &
154. |16-20 January 2023, Switzerland Information Technology
Shri Raj Kumar Singh, Minister for Power and New & Renewable Energy
Dr. Mansukh Mandaviya, Minister of Health & Family Welfare
155. |18-19 January 2023, Maldives Dr. S. Jaishankar, External Affairs Minister
156. |18-19 January 2023, Sri Lanka Dr. S. Jaishankar, External Affairs Minister
Dr. S. Jaishankar, External Affairs Minister
Shri V. Muraleedharan, MoS for External Affairs
157. |14-17 February 2023, Fiji o ,
Shri Ajay Kumar, MoS for Home Affairs
Shri Rajkumar Ranjan Singh, MoS for External Affairs
158. |17-19 February 2023, Australia Dr. S. Jaishankar, External Affairs Minister
159. |27 February — 1 March 2023, USA Shri Gajendra Singh Shekhawat, Minister of Jal Shakti
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160. |21-24 March 2023 , USA Shri Gajendra Singh Shekhawat, Minister of Jal Shakti

161. |09 — 16 April 2023, USA Smt. Nirmala Sitharaman, Minister of Finance and Corporate Affairs

162. |10-13 April 2023, Uganda Dr. S. Jaishankar, External Affairs Minister

163. |12-13 April 2023, France Shri Piyush Goyal, Minister of Commerce and Industry

164. |12-14 April 2023, Italy Shri Piyush Goyal, Minister of Commerce and Industry

165. |13 April 2023, Ethiopia Dr. S. Jaishankar, External Affairs Minister

166. [13-15 April 2023, Mozambique Dr. S. Jaishankar, External Affairs Minister

167. |15-16 April 2023, Japan Shri Bhupender Yadav, Minister of Environment, Forest and Climate Change

168. [18-21 April 2023, Austria Shri Nitin Gadkari, Minister for Road Transport and Highways

169. 120-24 April 2023, Guyana Dr. S. Jaishankar,External Affairs Minister

170. |24-25 April 2023, Panama Dr. S. Jaishankar,External Affairs Minister

171. |25-27 April 2023, Colombia Dr. S. Jaishankar,External Affairs Minister

172. |26-28 April 2023, South Korea Smt. Nirmala Sitharaman, Minister of Finance

173. |25 April - 01 May 2023, UK Shfri Jitender Singh, MoS (Independent Charge) for Science & Technology and Earth
Sciences

174. |27-29 April 2023, Dominican Republic|Dr. S. Jaishankar, External Affairs Minister

175. 129-30 April 2023, Japan Shri Ashwini Vaishnaw, Minister of Communications, Electronics and Information

Technology
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176. |1-3 May 2023, Maldives Shri Rajnath Singh, Raksha Mantri
177. |02-03 May 2023, Germany Shri Bhupender Yadav, Minister of Environment, Forest and Climate Change
178. |02-05 May 2023, Republic of Korea |Smt. Nirmala Sitharaman, Minister of Finance
179. |07-11 May 2023, Canada Shri Piyush Goyal, Minister of Commerce and Industry
180. |8-12 May 2023, USA Shri Ashwini Vaishnaw, Minister of Communications, Electronics and Information
Technology
181. |9 May 2023, Myanmar Shri Sarbananda Sonowal, Minister of Ports, Shipping and Waterways
182. |11-13 May 2023, Bangladesh Dr. S. Jaishankar, External Affairs Minister
183. |11-13 May 2023, Japan Smt. Nirmala Sitharaman, Minister of Finance
184. |13-14 May 2023, Japan Dr. Mansukh Mandaviya, Minister of Health & Family Welfare
185. |13 -15 May 2023, Sweden Dr. S. Jaishankar, External Affairs Minister
Dr. S. Jaishankar, External Affairs Minister
186. |15-16 May 2023, Belgium Shri Piyush Goyal, Minister of Commerce & Industry
Shri Rajeev Chandrasekhar, MoS for Electronics and Information Technology
187. |17 May 2023, UAE Shri Piyush Goyal, Minister of Commerce and Industry
188. [19-21 May 2023, Japan Dr. S. Jaishankar, External Affairs Minister
189. |28-29 May 2023, Nigeria Shri Rajnath Singh, Raksha Mantri
190. |31 May - 4 June 2023, South Africa |Dr. S. Jaishankar, External Affairs Minister
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4-6 June 2023, Namibia,

Dr. S. Jaishankar, External Affairs Minister

1. 05 June 2023, UK Shri Arjun Ram Meghwal, Minister of State (Independent Charge) for Law and Justice

192. |11-17 June 2023, Norway Shri Kiren Rijiju, Minister of Earth Sciences

193. |13 June 2023, Switzerland Shri Bhupendra Yadav, Minister for Labour & Employment

194. |14-17 June 2023, Uruguay and Brazil |Shri Pralhad Joshi, Minister of Parliamentary Affairs

195. [20-21 June 2023, USA Dr. S. Jaishankar, External Affairs Minister

196. |22 June 2023, Ethiopia Dr. S. Jaishankar, External Affairs Minister

197. 122-23 June 2023, France Smt. Nirmala Sitharaman, Minister of Finance

198. [10-11 July, 2023, Malaysia Shri Rajnath Singh, Raksha Mantri

199. [12-14 July 2023, Indonesia Dr. S. Jaishankar, External Affairs Minister

200. |13-15 July, 2023, USA ShrilG. Kishan Reddy, Minister for Tourism, Culture and Development of Northeast
Region

201. |15-18 July 2023, Thailand Dr. S. Jaishankar, External Affairs Minister

202. |22 August 2023, South Africa Dr. S. Jaishankar, External Affairs Minister

203. |21-24 August 2023, Norway Shri Parshottam Rupala, Minister for Fisheries, Animal Husbandry & Dairying

204. |07 September 2023, Indonesia Dr. S. Jaishankar, External Affairs Minister

205. |11-14 September 2023, Russia Shri Sarbananda Sonowal, Minister of Port, Shipping, Waterwasy and AYUSH

206. |22-30 September, 2023, USA Dr. S. Jaishankar, External Affairs Minister
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1-3 October 2023, The Czech

207. , Shri Nitin Gadkari, Minister of Road Transport and Highways
Republic

208. |8-9 October, 2023, Saudi Arabia Shri Raj Kumar Singh, Minister of Power and New & Renewable Energy
209. [10-12 October 2023, Sri Lanka Dr. S. Jaishankar, External Affairs Minister

Smt. Nirmala Sitharaman, Minister of Finance and
210. [10-15 October 2023, Morocco _

Corporate Affairs
211. [15-18 October 2023, Vietnam Dr. S. Jaishankar, External Affairs Minister
212. 18-21 October, 2023, Singapore Dr. S. Jaishankar, External Affairs Minister
213. |24-25 October, 2023, Saudi Arabia | Shri Piyush Goyal, Minister of Commerce & Industries
214. 125-26 October 2023, Kyrgyzstan Dr. S. Jaishankar, External Affairs Minister
215. 28-30 October 2023, Mozambique Shri Hardeep Singh Puri, Minister for Petroleum & Natural Gas
216. |01-03 November, 2023, Sri Lanka Ms. Nirmala Sitharaman, Finance Minister

_ Shri Hardeep Singh Puri, Minister of Petroleum and Natural Gas and Minister of Housing

217. |8-9 November 2023, Austria _

and Urban Affairs
218. |13-16 November, 2023, USA Shri Piyush Goyal, Minister for Commerce and Industry
219. [15-17 November 2023, Indonesia Shri Rajnath Singh, Raksha Mantri
220. |16-18 November 2023, Maldives Shri Kiren Rijiju, Minister of Earth Sciences
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Annexure- |l
MoUs signed with foreign countries between 2020-2023

S/N MoU details Signing Date

1 MoU between Indian Institute of Space Science and Technology and Niigata University, Japan on 01/08/2020
collaborative research in basic/applied sciences and technology and related areas and academic co-
operation

2 |MoU between Geological Survey of India, Ministry of Mines, Gol and Geological Survey of Brazil — CPRM, 01/25/2020
Ministry of Mines and energy of the Federative Republic of Brazil on cooperation in the field of geology and
mineral resources

3  |Cultural Exchange Programme between Gol and the Government of the Federative Republic of Brazil for the 01/25/2020
period 2020-24

4  |Inspiresat-1 Agreement between Indian Institute of Space Science and Technology and University of 01/29/2020
Colorado Boulder, USA on design, farbicate, assemble and demonstrate in space the Inspiresat-1

5 |Cooperation Agreement between Gol and Portuguese Republic in the field of maritime transport and ports. 02/14/2020

6 |MoU between the Ministry of Shipping, Gol and the Ministry of National Defence of the Portuguese Republic 02/14/2020
for cooperation in development of National Maritime Heritage complex at Lothal, Gujarat, India.

7 |MoU between the Indian Space Research Organization Bangalore, India and the University of Texas at Austin | 02/21/2020
United States of America Department of Space

8 [MoU between the Indian Institute of Space Science and Technology — IIST Thiruvananthapuram Kerala India | 02/26/2020

and the Institut Superieur de | Aeronautique et de | espace isae-supaero Toulouse,
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France on mutual cooperation

9  |MoU between Gol and the Government of the Republic of the Union of Myanmar on Cooperation for 02/27/2020
Prevention of Trafficking in Persons, Rescue, Recovery, Repatriation and Re-Integration of Victims of
Trafficking.

10 |MoU between the Ministry of Communications, Gol and the Ministry of Transport and Communications of the | 02/27/2020
Republic of the Union of Myanmar on cooperation in the field of communications.

11 |MoU between Ministry of Railways and DB engineering & consulting GMBH of Germany for technological 02/28/2020
cooperation in rail sector.

12 |Plan of Cooperation between the Indian Space Research Organisation 04/27/2020
and the Israel Space Agency regarding cooperation in electric propulsion for small satellite

13 |MoU on cooperation in the field of mining and processing of critical and strategic minerals between Ministry 06/03/2020
of Mines, Gol and Department of Industry, Science, Energy and Resources for Australia, the Government of
Australia

14 |MoU between Gol and Australia on co-operation in the field of public administration and governance reforms | 06/04/2020

15 |MoU between the Government, Gol and the Government of the Federal Republic of Nigeria on cooperation in | 08/13/2020
the exploration and uses of outer space for peaceful purposes

16 |Agreement for electronic exchange of customs data of postal shipments signed between India Post and 10/24/2020

United States Postal Service.




[ 7 December, 2023 ]

17 |Specific Cooperation Agreement between the Indian Space Research Organisation, Gol and the Mexican 10/28/2020
Space Agency of the united Mexican states on forest fire management using eo data and capacity building

18 |MoU between Gol and the Royal Government of Bhutan on cooperation in the peaceful uses of outer space 11/19/2020

19 |MoU between Geological Survey of India and Geological Survey of Finland (Geologian Tutkimuskeskus) on 12/03/2020
cooperation in the fields of geology and mineral resources.

20 |Mutual Recognition Agreement between the Institute of Chartered Accountants of India and the Malaysian 12/04/2020
Institute of Certified Public Accountants

21 |MoU between the Institute of Chartered Accountants of India and Vereniging Van Registercontrollers, the 12/10/2020
Netherlands

22 |Memorandum between Central Board of Indirect Taxes & Customs, Gol and the State Customs Committee | 12/10/2020
of the Republic of Uzbekistan on the exchange of pre-arrival information on goods moved across the state
border.

23 |MoU between the Indian Institute of Space Science and Technology — IIST Thiruvananthapuram Kerala India | 26/02/2020
and the Institut Superieur De L Aeronautique Et De L Espace Isae-Supaero Toulouse, France on Mutual
Cooperation.

24 |Memorandum of Cooperation in the field of Information and Communication Technologies between the 01/15/2021
Ministry of Communications, GOl and the Ministry of Internal Affairs and Communications of Japan

25 |MoU between the Institute of Chartered Accountants of India and Higher Colleges of Technology, UAE 01/21/2021

26 |MoU between the Institute of Chartered Accountants of India and Certified Practising Accountants Papua 02/08/2021

New Guinea
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27 |MoU between Gol and the Government of the Republic of Maldives on Cooperation in the field of Sustainable | 02/20/2021
Urban Development
28 |Implementation Arrangement between the Indian Space Research Organisation and the Japan Aerospace 03/11/2021
Exploration Agency Concerning Collaborative Activities on Aprsaf/Safe Rice Crop Area and Air Quality
Monitoring
29 |MoU between the National Disaster Management Authority, Ministry of Home Affairs, Gol and the Ministry of 03/27/2021
Disaster Management and Relief Peoples Republic of Bangladesh on cooperation in the field of Disaster
Management Resilience and Mitigation.
30 |Implementation Arrangement between Human Spaceflight Centre and the Centre National Detudes Spatiales 04/15/2021
Cnes for Service and Supply - First Face Activities Concerning the Human Spaceflight Programme Support
31 |MoU between Ewi, Tu Delft (Delft, the Netherlands) and Indian Institute of Space Science and Technology 05/17/2021
32 |Implementing Arrangement between the Indian Space Research Organisation, Gol and the National Oceanic 06/10/2021
and Atmospheric Administration of the United States of America on Cooperation in Earth Observation Data
Exchange
33 |Agreement for the Electronic Exchange of Postal Service Data with UPU 06/15/2021
34 |Agreement for Electronic Exchange of Customs Data with UPU 06/15/2021
35 |MoU between Competition Commission of India and Administrative Council for Economic Defense of Brazil 06/18/2021
36 |MoU between the Department of Telecommunications, Government, Gol and the Department for Digital, 06/23/2021

Culture, Media & Sport of the United Kingdom on Cooperation in the field of Telecommunications/ ICTS
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37 |Arrangement between the Indian Space Research Organisation and European Space Agency Concerning 06/23/2021
Network and Operations Cross-Support

38 |MoU between the Department of Civil Protection of the Residency of the Council of Ministers of the Italian 06/24/2021
Republic and the National Disaster Management Authority, Gol on cooperation in the field of Disaster Risk
Reduction and Management.

39 |MoU between the Institute of Chartered Accountants of India and Qatar Financial Centre Authority 06/28/2021

40 |MoU on Refurbishing Personnel Administration and Governance Reforms between Gol and the Gambia 07/08/2021

41 |Mutual Recognition Agreement between the Institute of Chartered Accountants of India and CPA Australia 07/29/2021

42 |Memorandum on Cooperation between the Competition Commission of India and Japan Fair Trade 08/06/2021
Commission

43 |MoU between the Institute of Cost Accountants of India and the Association of Chartered Certified 08/09/2021
Accountants, UK

44 |Agreement Among the Brazilian Space Agency, the State Space Corporation Roscosmos, the Indian Space 08/18/2021
Research Organization, the China National Space Administration and the South African National Space
Agency on Cooperation on BRICS Remote Sensing Satellite Constellation Department of Space Multilateral
- BRICS

45 |MoU between Gol and the Government of the Republic of Colombia on cooperation in the exploration and 09/06/2021
use of outer space for peaceful purposes

46  |MoU between the Institute of Chartered Accountants of India and Chartered Accountants Australia & New 09/10/2021

Zealand
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47

Cultural Exchange Programme between Gol and the Government of the Republic of Uzbekistan for the Years
2021-2025

09/24/2021

48

Implementation Arrangement between the Indian Space Research Organisation and the Japan Aerospace
Exploration Agency Concerning Cooperation in Installation and Maintenance and Operation of Irnss Range
and Integrity Monitoring Station

09/27/2021

49

MoU between Geological Survey of India, Ministry of Mines, Gol and the Florida International University Board
of Trustees on behalf of its Department of Earth and Environment, College of Arts, Sciences and Education,
United States of America on Cooperation in the field of Geology under the Research Project Title Study of
Post-Collisional Magmatism in the India-Asia Collision Zone (Ladakh Granitoids, Indus Ophiolite Belt) and
Integrative Geological and Geochronological Studies of the Mishmi Tectonic Belt, Northeastern India
(Arunachal Pradesh)

10/06/2021

50

Cultural Exchange Programme between Gol and the Government of the Republic of Serbia on cooperation in
the field of Culture and Arts

10/11/2021

51

Prime United States Postal Service Tracked Service Agreement with US

10/20/2021

52

Implementing Arrangement between the Indian Space Research Organization, Department of Space,
Government of India and the Department of Information Technology and Telecom, Ministry of Information and
Communications, Royal Government of Bhutan concerning cooperation on the Development of a Joint Small
Satellite

10/24/2021

53

General MoU for Academic and Research Cooperation and Exchange between National Atmospheric
Research Laboratory, Department of Sp Ace, Government of India Gadanki 517112 Ap India and Research
Institute for Sustainable Humanosphere, Kyoto University Uji, Kyoto 6110011 Japan

11/11/2021
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54 |Agreement between Gol and the Government of the Russian Federation on Technology Protection Due To 12/01/2021
Cooperation in field of Research and Use of Outer Space for Peaceful Purposes and Building and Operation
of Launch Vehicles and Ground-Based Space Infrastructure

55 |MoU on cooperation in field of Geosciences between the Joint Stock Company Rosgeologia (Rosgeo), a 12/01/2021
Legal Entity Incorporated Under the Laws of the Russian Federation and the Geological Survey of India,
Ministry of Mines, Gol

56 |Cultural Exchange Programme between the Ministry of Culture of the Government, Gol and the Ministry of 12/02/2021
Culture of the Russian Federation for the Years 2021-2024

57 |MoU between the Institute of Chartered Accountants of India and the Institute of Professional Accountants of | 12/02/2021
Russia

58 |MoU between Indian Space Research Organisation and Mohammed Bin Rashid Space Centre, UAE 12/05/2021
regarding cooperation in the Exploration and Use of Outer Space for Peaceful Purposes

59 |Technical Implementing Plan between ISRO and European Space Agency for support to Chandrayaan-3 12/16/2021
Mission

60 |Technical Implementing Plan between ISRO and European Space Agency for support To Aditya-L1 Mission 12/16/2021

61 |Implementing Arrangement between ISRO and MBRSC on cooperation in aerosol and greenhouse monitoring | 01/05/2022
satellite missions

62 |Implementing arrangement between Indian Space Research Organisation and Australian space agency 01/07/2022

relating to cooperation on establishing and operating transportable telemetry terminals in the cocos keeling
islands, Australia for the Gaganyaan human space flight mission
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63 |MoU between Gol and the Government of the Grand Duchy of Luxembourg on cooperation in the exploration | 02/02/2022
and use of outer space for peaceful purposes

64 |Agreement between the Indian Space Research Organisation and the National Aeronautics and Space 02/10/2022
Administration for Deep Space Network support for ISRO’s Chandrayaan3 lunar lander and Chandrayaan?2
lunar orbiter missions

65 [MoU between the Competition Commission of India and the Competition Commission of Mauritius 02/23/2022

66 |Memorandum of Cooperation between the Ministry of Housing and Urban Affairs, Gol and the Ministry of 03/19/2022
Land, Infrastructure, Transport and Tourism of the Government of Japan in the field of sustainable urban
development

67 |Cultural and Educational Exchange programme between Gol and the Government of the Hellenic Republic, 03/23/2022
Greece for years 2022-2026

68 |MoU between the Institute of Chartered Accountants of India and the College of Banking and Financial 03/31/2022
Studies, Oman

69 |Programme of Cooperation between Gol and the Government of Turkmenistan in the fields of Culture and arts| 04/02/2022
for the years 2022-2025

70 [MoU between the Department of Defense of the United States of America and the Department of Space, Gol 04/11/2022
for cooperation in safety of spaceflight and the provision of space situational awareness services and
information

71 |Cultural Exchange Programme between Gol and the Government of the Republic of Panama for the years 04/29/2022

2022-2026
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72 |Cultural Exchange Programme between the Ministry of Culture of India and the Ministry of Culture of Denmark | 04/30/2022
for the years 2022-2026

73 |Cultural Exchange Programme between Gol and the Government of the Republic of Senegal for the years 06/01/2022
2022-2026

74 | Cultural Exchange Programme between the Ministry of Culture, Gol and the Ministry of Culture and Sport of 06/13/2022
the Republic of Kazakhstan for the years 2022-2025

75 |Charter on the establishment of the Space Climate Observatory with SCO 06/27/2022

76 | Specific Cooperation Agreement between the Indian Space Research Organisation, Department of Space, 06/29/2022
Gol and the Mexican Space Agency of the United Mexican States on crop monitoring drought assessment
and capacity building

77 |Cultural Exchanges Programme between Gol and the Government of Romania for the period 2022-2027 07/01/2022

78 |Letter of Intent between the Indian Space Research Organisation and the Centre National d etudes Spatiales, | 07/13/2022
France

79 |MoU between the Institute of Chartered Accountants of India and the Polish Chamber of Statutory Auditors 08/10/2022

80 |MoU between the Ministry of Mines, Gol and the Secretariat of Mining of the Ministry of Economy of the 08/26/2022
Argentine Republic on cooperation in the field of mineral resources

81 |Cultural Exchange Programme between Gol and the Government of the Republic of Suriname 08/30/2022

82 |MoU between the Institute of Chartered Accountants of India and Chamber of Auditors of the Republic of 09/16/2022

Azerbaijan
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83 |MoU between Physical Research Laboratory, India and National University of Singapore for collaboration in 11/14/2022
quantum science & technologies and allied applications

84 |Prime Tacked Service Agreement between Department of Posts - UPU 11/16/2022

85 |MoU between the Institute of Chartered Accountants of India and the Institute of Chartered Accountants of 11/21/2022
Nigeria

86 |MoU between the Institute of Chartered Accountants of India and the Institute of Chartered Accountants of 11/21/2022
Nepal

87 |Agreement between Indian Space Research Organisation and Physikalisch - Technische Bundesanstalt, 12/12/2022
Germany on collaboration for installing & reception of data from navic receiver

88 | The Cultural Exchange Programme between the Ministry of Culture, Gol and the Ministry of Culture, Sports 12/15/2022
and Tourism of the Socialist Republic of Vietham 2022-2025

89 |Cultural Exchange Programme between Gol and the Government of the Kingdom of Thailand for the years 12/22/2022
2022-2027

90 [MoU in the field of culture between Gol and the Government of the Arab Republic of Egypt 01/25/2023

91 |Programme of Cooperation between the Ministry of Culture, Gol and the Ministry of Culture of the Slovak 03/04/2023
Republic for the Period 2023-2026

92 |Cultural Exchange Programme between Gol and the Government of the Republic of Colombia for the Years 04/26/2023
2023-2026

93 [Implementing Arrangement between the Indian Space Research Organisation and the Centre National 06/06/2023

Detudes Spatiales, France for Implementation of Short Term Plan of Maritime Domain Awareness of Indian
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Ocean With Existing Satellite Constellations

94 |Implementing Arrangement between the Indian Space Research Organization and the Centre National 06/06/2023
Detudes Spatiales, France concerning cooperation on the Joint Visible Short Wave and thermal Infra Red
Earth Observation Mission thermal Infrared Imaging Satellite for High Resolution Natural Resource
Assessment Trishna

95 |Bilateral Agreement for the Tracked Packet Service between Department of Posts Bilateral - Canada 06/07/2023

96 |Programme for Cultural Cooperation between Gol and the Government of the Republic of Mauritius for the 07/06/2023
years 2023-2026

97 |Agreement between ISRO and CNES concerning Caesar Service Conjunction Analysis and Evaluation Service | 07/10/2023
Alerts and Use of Expert Modules of Jac Software Java for Assessment of Conjunctions with France

98 |Bilateral Agreement for Tracked Packet Service between India Post and Koninklijke Post, Netherlands 07/18/2023

99 |Agreement between the Indian Space Research Organisation and the European Space Agency concerning 09/25/2023
the Operational Coordination of the Biomass Satellite Over India

100 |Bilateral Agreement for Tracked Packet and Registered Items between Deutsche Post Ag and Department of | 10/04/2023
Posts, Germany

101 |MoU between the Indian Space Research Organisation, Department of Space, Government of India and the 11/01/2023

Mauritius Research and Innovation Council under the Aegis of the Ministry of Information Technology,
Communication and Innovation of the Republic of Mauritius concerning cooperation on the development of a
Joint Small Satellite
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MR. CHAIRMAN: Shri Syed Nasir Hussain; not present. Now, supplementaries; Dr.
John Brittas.

DR. JOHN BRITTAS: Sir, even while appreciating the engagements of the hon.
External Affairs Minister and other Ministers, | have a question which concerns the
interest of India. There have been numerous reports in the media that an Indian official
has been implicated by the U.S. authorities on account of an alleged attempt to kill a
U.S. citizen, and it has been widely reported that the Indian Government is applying
its mind and seeing the inputs of the U.S. Government as the basis for an inquiry. On
the other count, there have been reports about India rebutting the stand of the
Canadian Government. Is it a fact that we are not having an equitable treatment and
what is the status of the charges and allegations made by the U.S. authorities ?

SHRI S. JAISHANKAR: Sir, the matter is not directly connected to the question,
which is on the foreign visits of the Union Ministers. But, nevertheless, since it has
been asked, through you, | would like to clarify to the hon. Member that in so far as
the U.S. is concerned, certain inputs were given to us as part of our security co-
operation with the United States. Those inputs were of concern to us because they
related to the nexus of organised crime, trafficking and other matters. So, because it
has a bearing on our own national security, it was decided to institute in inquiry into
the matter and an inquiry committee has been constituted.

In so far as Canada is concerned, no specific evidence or inputs were provided

to us. So, the question of equitable treatment to two countries, one of whom has
provided inputs and one of whom has not, does not arise.
SHRI SUJEET KUMAR: Sir, between January 2020 and November 2023, there have
been 220 foreign visits by various Union Ministers and these visits have substantially
helped India's standing in the globe. But, out of these 220 visits, only six visits have
been made to the Latin American countries, namely, Brazil in May 2022 and then
Panama, Colombia, Guyana and Dominican Republic in April 2023, and Uruguay and
Brazil in June 2023. Why is this important part of the globe being neglected,
particularly when China is making such deep inroads into Latin America? | think we
have much affinity and similarities with Latin America. So, | would like to hear from
the hon. External Affairs Minister on what needs to be done to enhance this.

SHRI S. JAISHANKAR: Sir, | thank the hon. Member, through you, for the interest he
has taken on Latin America. | would like to say that the visits he referred to are
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actually the visits that | have myself undertaken. In many cases, these were the first
ever visits by any Foreign Affairs Minister to Colombia, Guyana, Dominican Republic
and Panama. | would like to assure the hon. Member that the Government, actually,
is very committed to developing our ties. One of the reasons why there have not been
that many visits is, obviously, a matter of distress. But, having said that, today, our
trade with Latin America is nearing $50 billion. We have a very significant flow of
people there. There is lot of services trade which is taking place in Latin America. We
have also designated special conclaves for which Latin American delegations come
here and | am confident that we will see many more visits to Latin America not only by
me but by my other ministerial colleagues as well.

MR. CHAIRMAN : Other Ministers and constitutional functionaries !
SHRI S. JAISHANKAR: Certainly, Sir.

MR. CHAIRMAN: There was slight murmur because you addressed the hon. Member
as hon. Minister but you are known to turn out prophetic. Now, Shri Saket Gokhale.

SHRI SAKET GOKHALE: Sir, | thank you for giving me the opportunity. | would like to
ask the hon. Minister a question on the foreign visits from 2020 till date. Have any
Union Ministers, during their foreign visits, attended events or meetings organised or
held by an organization called, Overseas Friends of the BJP, which is a unit of the
supporters of Bharatiya Janata Party in different countries. Have any Ministers
attended events of the Overseas Friends of the BJP, and, if yes, on what grounds
have they attended these events during their foreign visits 7

SHRI S. JAISHANKAR: | am very confident that many Ministers would have attended
such functions. | have myself done so. The reason why we have done so is when we
go abroad, we meet members of the Indian community, which is part of our tradition.
The Modi Government values the Indian diaspora. We know they make an enormous
contribution to the image and the profile that India has today. We treat all members of
the community with respect, and, if members of the community happen to belong to
political parties or have political affiliations, that is a fact of life but the primary purpose
for which Ministers go is official business and Ministers discharge their official
responsibility fully and satisfactorily, which is visible in the results of the foreign policy.

MR. CHAIRMAN : Now, Shri Rakesh Sinha.
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SHRI S. JAISHANKAR: Sir, during the visits which have been undertaken by the
Prime Minister and by Members of the Cabinet, just as | said, the Indian community is
an important pillar of the relationship. Building our cultural and civilizational linkages
with these countries is also very important. Hon. Member has specifically referred to
Mangolia and Vietnam. | would like to inform the House, through you, that as far as
Mangolia is concerned, we have actually undertaken a very extensive project of
digitizing manuscripts and providing support to one of the leading monasteries. As
far as Vietnam is concerned, there is, actually, a very significant archaeological site
going back to the Champa period. It is an era about which, as you know, Shri
Jaishankar Prasad has written as well. It goes back to the Champa period and there
is a site called MySon where there are ancient Shaiva temples. We are very proud
that the Archaeological Survey of India has contributed to the renovation and
restoration of heritage at the MySon temple complex. It is greatly valued because it
has now become a very major tourist site. There are many other countries where
cultural and civilizational connects are built through our cooperation.

MR. CHAIRMAN: Now, Dr. M. Thambidurai.

DR. M. THAMBIDURAI: Sir, through you, | would like to ask a question from the hon.
Minister about the foreign visits to Sri Lanka. So many visits have taken place to Sri
Lanka. What efforts have been made on our side to solve the issues faced by Tamil
Nadu fishmermen? Often, the Sri Lankan Navy arrests and harasses them. Also, to
protect the Sri Lankan Tamils, a constitutional amendment is still pending. | want to
know, through you, Sir, whether the Indian Government people visited there to take
care of this problem.

SHRI S. JAISHANKAR: Sir, the House would be aware that a lot of the fishermen’s
issues arise from agreements and understandings which were reached in the 1970s.
In so far as the constitutional issue relating to the rights of the Tamil-speaking people
in Sri Lanka is concerned, this was a matter of agreement which we had between the
two countries in 1987. Our endeavour today is to see that our fishermen are allowed to
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fish, do their occupation in the areas of our jurisdiction in a peaceful manner. And
wherever there is any friction, because often boats are seized and fishermen are
detained, to resolve that friction, we make sure that these detentions are not long,
and if there is any misunderstanding, we make sure to solve it. In so far as the
constitutional issue is concerned, we have been continuously supportive of the
implementation of the 13" Amendment of the Constitution and efforts by the Sri
Lankan Government to ensure that their own Tamil-speaking citizens live a life of
dignity and fairness.

MR. CHAIRMAN: | will be open to a discussion about role of Indian Diaspora, if there
would be a suggestion. We will structure it.
Question No. 47.

Air pollution in NCR and the country

*47. SHRI SANDEEP KUMAR PATHAK: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) the details of funds released by the Central Government to each State/UT to
combat air pollution in the last three years and the funds spent by them, year-
wise;

(b) the list of meetings called on by the Environment Minister with Chief
Ministers/Ministers of Haryana, UP, Punjab, Delhi and other concerned States
regarding air pollution in Delhi NCR during the last three years;

(c) thelist of attendees and the decisions taken during each mesting; and

(d) the details of steps taken by Central Government to combat air pollution in
Delhi- NCR during the last three years?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (SHRI
BHUPENDER YADAV): (a) to (d) A statement is laid on the table of the House.

Statement

(a) Ministry of Environment Forest & Climate Change (MoEF&CC) launched
National Clean Air Programme (NCAP) in January, 2019 which is a long-term, time-
bound national level strategy for prevention, control and abatement of air pollution
with an objective to improve air quality in 131 Non-attainment and Million Plus
Population Cities/Urban Agglomerations.
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Central Government has earmarked an amount of Rs.19,711 Cr. to 131 cities
during the period FY 2019-20 till FY 2025-26 out of which 49 Million Plus Cities/Urban
Agglomerations are funded under Fifteenth Finance Commission (XVFC) air quality
grant. An amount of Rs. 9,103.92 Cr. was released to 131 cities to implement City
Action Plans in their respective cities during last three years (FY 2020-21to 2022-23).

State-wise and year-wise details of funds released and utilization in 24
States/UTs having 131 targeted cities under NCAP are provided at Annexure-1.

(b) and (c) List of meetings chaired by Hon'ble Minister of Environment, Forest &
Climate change with Hon'ble Environment Ministers of
Haryana, UP, Punjab, Delhi states is given below:

e Meeting of Hon’ble Environment Ministers of Delhi, NCR States and Punjab to
discuss the implementation of action plan for improvement of Air Quality in
NCR held on 23.09.2021.

« Meeting of Hon'ble Environment Ministers of Delhi and NCR States to review
Air Quality Management in the NCR held on 11.10.2022.

« Inter-Ministerial Meeting under co-chairmanship of Hon’ble Union Minister of
Agriculture & Farmers Welfare on the issues of Management of Crop Residue
Burning held on 03.08.2023.

« Review Meeting on Air Quality Management in Delhi NCR with Hon'ble
Environment Ministers of Delhi and NCR States held on 20.10.2023.

The details of discussion and decisions taken along with list of attendees in each

of the meetings are given in Record of discussion of the meetings which are enclosed
as Annexure-Il.

(d) With a view to abate and control air pollution in Delhi / NCR, the Commission for
Air Quality Management in NCR and Adjoining Areas (CAQM), constituted in 2021,
has devised a comprehensive policy for abatement of pollution in NCR in July, 2022,
stipulating sector specific action points quantifying targets along with timelines and
implementation plan by various agencies in NCR States including the State of Punjab
with respect to abatement of air pollution owing to crop residue burning. The policy
framework details sector-wise interventions, quantified targets and timelines for
various sectors viz. vehicular pollution, industrial pollution, dust from construction and
demolition project activities, road and open areas dust, biomass burning, agricultural
stubble burning, Municipal Solid Waste burning, fires in sanitary landfills and air
pollution from dispersed sources etc.
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Since inception the CAQM has so far issued 78 directions and 11 advisories,
besides executive orders to various agencies concerned in the NCR including State
Governments of Punjab, GNCTD, and various bodies of the Central and State
Governments in the region. Due to these concerted efforts general improvements in
the AQI level has been witnessed in the region.

To address the deterioration of Air quality actions under 'Graded Response
Action Plan (GRAP)'are also imposed based on AQI. The GRAP calls for a set of
emergent preventive/restrictive actions depending on air pollution levels, to be
implemented by the identified agencies for combating the adverse air quality scenario
generally prevailing in Delhi owing to unfavorable climatic and meteorological
conditions during the winter months. Graded Response Action Plan (GRAP) for
abatement of air Pollution in Delhi & NCR was notified by the Ministry of
Environment, Forest and Climate Change in January 2017. The Commission has
issued revised GRAP in October, 2023 which is being operationalized by the Sub-
Committee having representation from Pollution Control Boards/Committee of NCR
State Governments and GNCTD, CPCB, IITM, Pune and IMD, New Delhi.

The CAQM has deputed 40 teams of CPCB officers since December 2021, for
conducting incognito inspections of air polluting industries, C&D sites, DG sets in
Delhi-NCR to check implementation status of pollution control measures and
compliance of other provisions of the Air (P&CP) Act, 1981. A total of 16037units/
entities/ projects have been inspected as on November 24, 2023. Based on these
inspections, CAQM has issued closure directions in 899 cases and out of these
resumption orders have been issued in 708 cases while 132 cases are still under
closure and cases of 59 balance units have been transferred to SPCBs / DPCC for
final decision. Further, steps for control of stubble burning are as following:

1. MoA&FW in 2018 launched scheme for providing subsidy for purchase of crop
residue management machinery and establishment of custom hiring centres (CHCs)
in NCT of Delhi and the States of Punjab, Haryana and Uttar Pradesh. During 2018-
2022, total fund released to Delhi and other States under the said Scheme is Rs.
2440.07 crores using which, over 2 lakh crop residue machineries have been
delivered to individual farmers and CHCs, and over 39,000 CHCs have been
established.

2. CPCB has framed guidelines for providing one-time financial assistance for setting
up of paddy straw based pelletization and torrefaction plants which may help in
addressing the supply chain issues and the issue of open burning of paddy straw in
agriculture fields in Northern Region. A maximum amount of Rs. 28 lakhs or 40% of
the capital cost considered for plant and machinery of a 1 TPH plant, whichever is
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lower, shall be given as one-timefinancial support by CPCB, subject to a maximum
total financial support of Rs. 1.4 crore per proposal. A corpus of Rs. 50 crores has
been earmarked for utilisation through the guidelines. A total of 10 plants have been
approved so far.

3. An addendum to the above said CPCB Guidelines was also issued under which
one-time financial assistance is provided to Municipal Corporations, Municipal
Councils and ZillaParishads of the states of Punjab, Haryana, NCT of Delhi and NCR
districts of Uttar Pradesh and Rajasthan, for establishing paddy straw based
briquetting plants for use of briquettes for crematoria only.

4. Directions issued by CAQM to State governments of Punjab, Haryana and Uttar
Pradesh to strictly and effectively implement framework and revised action plan to
eliminate and control stubble burning.

The details of various other steps taken by CPCB to combat air pollution in
Delhi-NCR during the last 03 years is given at Annexure-lIIl.

Annexure — |

State and year wise details of funds released and utilization in 131 targeted cities
during FY 2020-21,2021-22 and 2022-23 under NCAP

Fund released Fund Utilized
S| s
Nl SR ey 20 [Fy 21-[Fy 22 to Y 20 FY21-[FY 22-[Total (Rs.
otla
21 22 23 21 | 22 23 | Incr)
1 2 3 l=1+2+43] 5 6 7 | 8=5+6+7
.| Andhra [152.2877.68 | 76.06 [ 30492 [ 0.04 [ 2.31 [89.70 |
Pradesh '
36.10
2| Assam | 12.00 | 0.00 | 24.10 029 | 1.27 | 17.89 | 19.45
3| Bhar |211.00] 88.97 | 7.09 | 39706 | g 34 | 56.00 |102.02| 166.56
16.48
4| Chandigar | 8:90 | 461 | 6.87 5.3 | 2.03 | 4.23 | 11.39
246.64

5 |Chhattisgarh| 120.00 | 68.70 | 57.94 0.08 | 23.87 | 53.81 77.76
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6| Dehi 0.00 | 11.25 | 22.50 | 3375 | 0.00 | 0.00 | 10.77 | 1077
73.53
7| Haryana | 48.00 | 6.25 | 19.28 0.00 | 0.78 | 0.00 | 0.8
Himachal | 10.00 | 0.48 | 3.59 | 14.07 | 0.09
8 7.39 | 5.61 | 13.09
Pradesh
Jammu & | 8.00 | 12.84 | 32.50 | 53.34 | 6.08
9 , 2.01 | 7.84 | 1593
Kashmir
273.44
10| Jharkhand | 159.00 | 72.44 | 42.00 0.00 | 14.83 | 116.68 | 131.51
1| Guiarat |405.00|217.71 |173.29 | 79600 | 10 31| 142.66 | 343.60| 505.57
563.71
12] Kamataka | 5g4 50| 154.67 | 128.52 6.94 | 1.49 | 3.020 | 1145
Madh 586.76
13| acnye 506.47
Pradesh |300.52 | 151.20 | 135.04 204.92| 178.05 | 103.50
14|Maharashtra| 804.40 | 453.24 | 386.83 | 164447 | (.51 469.76
: : : S 1 10.76 449.49 :
15| Meghalaya | 3.00 | 0.00 | 0.45 | >% | o 2.84
ghaiay . : . 1.89 | 0.95 :
10.88
16| Nagaland 6 0.93 | 3.95 0 0.00 1.62 1.62
| 48.20
17| Odisha | 6.04 | 3.64 | 38.52 0.03 | 3.23 | 42.33 | 45.79
. 195.67
18| Punjab | 105.04 | 33.75 | 56.88 0.06 | 15.90 | 117.93 | 133.89
. 511.50
19| Rajasthan |284.80 | 122.94 | 103.76 0.69 | 9.86 |351.30| 361.85
. 496.92
20| Tamilnadu |236.00 | 131.70 | 129.22 102.50| 192.05 | 176.22 | 470.77
459.51
21| Telangana |247.76| 118.79 | 92.96 34.51|186.28 | 157.51| 378.30
Uttar 1617.58
20 726.16 | 218.63 | 672.79 44.10 | 354.67 | 607.40 | 1006.17
Pradesh
03| Uttrakhand | 11.00 | 5.67 | 22.30 | 3897 | 020 | 1.53 | 14.80 | 16.53
771.02
24|West Bengal| 432.00 | 165.60 | 173.42 6.93 | 161.23 | 7.06 | 175.22
Total 14573 5212121.592408.86/ 9103.97 |460.95(1379.29/3241.54| 5081.78
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Annexure Il
Record of Discussion

Meeting of Hon’ble Ministers of NCR and Punjab to discuss the

implementation of action plan for improvement of Air Quality in NCR Region

Date: 23.09.2021 Venue: Hybrid (Physical & VC)

1. A meeting of Hon’ble Environment Ministers of NCR and Punjab State was
called under the Chairmanship of Sri Bhupender Yadav, Hon’ble Minister of
Environment, Forests and Climate Change on 23.09.2021 @ 1030 hrs to
discuss the preparedness and to address any issues which requires any inter-
State and Inter-ministerial co-ordination for well-coordinated approach towards
the concern of poor air pollution apprehended from burning of Parali (Paddy
Stubble) during the ensuing harvesting season.

2. The meeting was attended by Sri. Manohar Lal Khattar, Hon’ble Chief Minister
of Haryana, Sri. Sukhram Bishnoi, Hon’ble Minister for Forest & Environment,
Govt. of Rajasthan, Sri. Gopal Rai, Hon’ble Minister for Environment, Forest &
Wildlife, Govt. of NCT-Delhi, Sri. Dara Singh Chauhan, Hon’ble Minister for
Forest, Environment & Zoological Gardens, Govt. of UP, Secretaries of Central
Ministries and State Government, Chairman Commission for Air Quality
Management in NCR &AA, Chairman and Member Secretary of Central and
State Pollution Control Boards. The list of Participants is at Annexure I.

3. Hon’ble Minister Sri. Bhupender Yadav welcome all participants and highlighted
that Air pollution in NCR is a cause of concern and the sources are diversified.
Major sources which contributes to the poor air quality in the region, can be
attributes to emission arising from seasonal burning of Parali and other
continuous emission sources such as vehicular, Thermal power plants and
other industrial emissions. He highlighted that CAQM has been constituted with
participation of State Government of NCR and have been working in
coordination with State Department. Many consultation meeting, advisories (8)
and directions (42) have been issued by CAQM. Efforts and options are also
being worked out by Central Ministries in consultation with concern department
of States to evolve use of parali as resource.

4. He complemented the States for their efforts towards preparedness to plan for
the measures in advance for abatement and control of burning of Parali and the
coordinated work done so far.

5. Secretary, EF&CC highlighted that more than 12 meetings has been held in last
45 days with various ministries and Sate Governments to explore the
possibilities to use the parali as resources viz. Supplementary use in Power
Plants, Fodder in Fodder deficit area of Rajasthan and Gujrat. Task force has
been formed to provide plan for fodder transportation. NTPC and other Thermal
Power Plants in NCR has been directed to use 5-10% of Biomass as
supplementary fuel and some enabling policy intervention in this regard is under
consideration with Ministry of Power.

6. Dr. M. M. Kutty highlighted the preparedness made by the States administration
on the action plan for prevention of paddy straw burning in ensuing harvesting
season. He highlighted that the IT-enabled mobile tools are being used to allot
machines by custom hiring centers, and the use of such machine will be higher.
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Similarly, all States have taken aggressive efforts to promote the bio-
decomposition through mass awareness campaign. He also highlighted some
of the possible options for implementation for non-agricultural issues, which
needs to be implemented by concern States.

Hon’ble Chief Minister of Haryana informed that the States has completed
necessary preparatory work to control of Parali burning, which includes
providing machines, incentives, monitoring of Red and Orange villages
identified with respect to active fire events in last year and constitution of
monitoring cum enforcement committee at each district and Taluka. He
highlighted that his government has allocated Rs 200 Cr for providing incentives
towards prevention and control of Parali burning in this year. He requested to
consider the proposal submitted to MEF&CC for use of alternate clean fuel
options for industries, where LPG/CNG/PNG infrastructure is not available.
Two power plants based on Biomass as fuel (6 ME + 60 MWO is under
commissioning which will be consuming about 12 lakh MT of parali. Furnace
Oil and Tyre Pyrolysis is banned activities in Haryana, and about more than
40000 MT compressed bailing facility is operational. 100 Kl of Ethanol plants
using paddy straw is also under development. All brick kilns have been
converted in zig-zag technology. Incentive for conversion of Diesel run Auto
rickshaw to cleaner fuel is also provided.

Hon’ble Minister for Environment, Forest & Wildlife, Govt, of NCT-Delhi
highlighted that using Pusa Bio decomposer, about 2000 acres were treated
and very encouraging result has been observed both in-terms of soil
enrichments and also betterment in yield of subsequent crop. He expressed
that air quality management shall be taken up as on air-shed approach instead
of area specific action plan. Delhi Govt, through its Electrical Vehicle is
providing incentives to the buyers of EVs and Hot spot management has been
also initiated to improve air quality. He highlighted that technologies are
available for retrofitting the old DG sets to reduce the emission. He talked about
the newly commissioned Smog Tower built in compliance to Hon’ble Supreme
Court and requested other States to also adopt. All industries in Delhi are
operating on PNG. Anti-Dust campaign, Red light On- Gaddi Off campaign has
yielded good results and can be adopted by other States, specially Ghaziabad,
Noida and Gurgaon.

Hon’ble Minister for Forest, Environment & Zoological Gardens, Govt of UP
highlighting the success of bio-decomposing of stubble informed that State of
UP has planned more than 10 lakh arces in this season. A very successful
scheme “Parali lao-Khaad le Jao” is also availed by many farmers. Parali is
also used in fodder at Goshala. UP was the first State to have dust management
Cell operational and is working with World Bank on air shed approach for
improvement of air quality in Indo-Gangetic Air shed. He also emphasized that
there has been more than 23 Crore tree plantation with geo-tagging.

Govt of Punjab informed that necessary preparatory work has been completed
for allocation and optimized used of machinery by the farmers. IT-enabled tools
is being used. There has been significant reduction in non-basmati cultivation
and it is estimated that harvesting may be staggered over longer period.
Provision of an incentive fund of Rs. 25 CR has been made for the industries
to switch over to cleaner fuel and promote parali with rice husk as fuel in
industry. Religious leaders and local motivators are creating awareness to local
farmers on ill effect of parali burning. 28 critical sites/zones have been identified
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and the enforcement measures have been strengthened. It was also submitted
that Central government may consider providing VGF for the power generating
units to cover the extra financial liability arising due to higher cost of equipment
and process as compare to convention fuel fed boilers. This will improve the
off-take of parali as fuel in small and medium scale industry. Further it was also
requested that NTPC may be requested to include Parali composition in the
bio-mass to create a good market sentiments and assurance to the farmers that
Parali is a resource for fuel.

Additional Secretary, MoP informed that the proposal for extending policy level
supports such as merit order dispatch for promoting use of Bio-mass as fuel is
under active consideration. Further, MoP is also considering to issue some
regulatory advisory to SREC and CREC to extend enabling support for use of
Bio-mass as fuel.

NTPC informed that condition to have minimum 50% paddy straw as
constituent of bio-mass will be included in future tenders. The tender of 20
Million for next 3 years is in process and materials is expected to be lifted from
ensuing season. Additional provision in the tender document to support the
lifting of material from State of Punjab has been made. The impact on cost of
power generation is Rs 5 paise per unit and can be pass through to the
customer.

Joint Secretary, Fisheries, Animal Husbandry and Dairying, Govt of India, who
is also heading the task force constituted for providing mechanism for use of
non-basmati parali as fodder in fodder deficient areas of Rajasthan and Gujrat,
informed the progress made by the task force. He informed that Gujrat (Kachch)
and Rajasthan (Jaisalmer) has informed about 225000 MT and 30,000MT
requirement. The issue of extra fund required for movement of fodder, first mile
and last mile transportation is being workout. Options are being explored for
fund to support the gap arising after consideration of state level relief fund is
also being worked out. It was also informed that government machinery may
not be in position to collect, process and transport in ensuing season, however,
interaction with private entrepreneurs, working in this domain has shown
encourage possibilities.

Joint Secretary, Agriculture and Farmer Welfare, informed that the 3™
Installment under their scheme to support the in-situ management has been
process and will be released in this week. It was informed that the availability
of the machinery at Custom Hiring Centers, especially in Punjab is to be
strengthened and its utilization has to be improved by having better co-
ordination at field level.

HMEF in his concluding remarks highlighted that the preparatory work informed
by the States and CAQM suggests that significant reduction in burning of parali
can be achieved in the ensuing season subjected to effective implementation
of the action plan. Efforts of local administration and monitoring mechanism is
vital and we all as a team has to continue to work in better co-ordination to
achieve success. Use of newly developed active fire monitoring platform for real
time data sharing will help in close monitoring. Wider use of bio-decomposition
initiative taken by States (Delhi - 4000 Acres, Punjab — more than 5 lakhs Acres,
Haryana — More than 1 Lakh Acres, UP — more than 10 Lakh acres,) reflects
the commitment, which is further supported by the initiative towards alternate
use of parali as fuel supplement in TPPs, Raw materials for Compressed Bio-
Gas Plants and other industries. This will help in recognizing Parali as
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resources and provide an opportunity for extra source of income for Farmers.
Relevant information discussed is annexed as Annexure Il.

17. He emphasized that the CAQM has been constituted with the objective to have
Air-Shed approach to improve the air quality of NCR regions and the support
and participation from State Governments to CAQM is appreciated and will
help in achieving the envisaged objectives.

18. The meeting ended with thanks to Chair.
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A. Comparative Active Fire Events in the State of Punjab and Haryana

o Active Fire Events (AFE) for the states of Punjab and Haryana:

State Year (2016) |Year (2019) |Year (2020) [% increase or|
decrease
Punjab 80930 76590 76590 44.5%
Increase
Haryana 12564 (2017)|6652 5000 25%
Decrease
e Punjab: Districts of concern in
Sangrur, Bhathinda Firozpur Moga,
Ludhiana Fazilka

e Harayana : District of Concerns Karnal. Kaithal and Fatehabad

B. Enforcement of ban on stubble burning

State FIR/Complaint [No. cases identified |Environmental
registered Compensation (EC)
collected (Rs.)
Haryana 464 4787 (District levell86.46 Lakhs
(since 2016) consultative
committee-DLCC)
Punjab 1785 40330 41.00 Lakhs
(since 2018) (EC imposed)
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In situ Management of Parali

il.
111

o e

In field biodegradation of left over straw after harvesting is the concern as to
avail the field for early sowing, farmers tend to burn this straw in field, thereby
generating severe source of air pollution in the region.

Optimized use of in-situ machineries available/provide to CHCs.

Use of bio-decomposition technologies.

UP has aggressively enforced the active plans and created anabling
environment for the farmers for better utilization of parali as resource:

Use as fodder in the gaushala

Common manure preparation facility

In situ bio composting in field. Successful acceptance of bio composting by
the farmers, in situ bio-composting on a larger scale has been planned (1 lakh
capsule).

Action initiated:

Commission for Air Quality Management in NCR and Adjoining Areas (CAQM)
has been constituted through promulgation of an Ordinance (13 of 2020) on
28.10.2020 which was enacted as an Act on 13.08.2021 to mitigate air pollution
in National Capital Region (NCR) and Adjoining Areas passed.

The CAQM has taken many steps and interaction meeting with the stakeholders
and have issued, in total, 8 advisories and 42 directions.

CAQM, in consultation with the SPCBs, has revised the comprehensive action
plan of the states and submitted the progress report and communicated the
details about the implementation of the action plan. The success of the action
plan is purely dependent on the manner in which the plans will be implemented
in the States.

Parali produced in Punjab will be used as Pashu-Ahaar (fodder) in Kutch,
Gujarat with the help of M/o A&FW and M/o F&AHD, M/o Railways and Govt.
of Punjab.

A Task force has been constituted under the Joint Secretary, D/o FAH&D with
the members from M/o A&FW, M/o. EF&CC, M/o Railways, Commissioner
(Agriculture) from the States of Punjab, Haryana, Gujarat & Rajasthan,
Commissioner (Animal Husbandry) Commissioner (Relief) from Gujarat and
Rajasthan and Commissioner (Transport) from the State of Punjab and
Haryana. Govts. of Gujarat and Rajasthan will provide the exact demand and
the estimate of annual requirement of non-basmati paddy straw (fodder) and
Govts. of Punjab and Haryana will provide cost estimate for bailing, collection,
storage to the Task force

Stubble biomass will be used as supplementary fuel in Coal based Thermal
Power Plants (TPPs). NTPC has approved that it is technically feasible and
implementable to co-fire bio mass pellets including that of paddy straw with coal
in proportion up to 5-10 % in TPPs without any modification in the boilers. So,
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the use of bio-pellets in TPPs is being promoted across the country. M/o Power
has launched the National Biomass Mission for utilization of biomass with
representatives from CEA, NTPC, DVC and NLC.

CAQM has issued direction to all TPPs in NCR to use bio-mass as
supplementary fuel in their boilers. Many of the States governments have also
encouraging other industries to use bio-mass based fuel to substitute coal
Satellite based estimation and marking of active fire event and its real time
communication to the field officer have been made operational with the help of
ISRO, M/O Agriculture, and respective State Government.

All States have taken aggressive awareness campaign to sensitize the farmers
to discourage burning of stubble

M/o Agriculture has release fund amounting to Rs. 690.24 Cr to the States of
Punjab (331.94 Cr), Haryana (193.35 Cr) and Uttar Pradesh (159.95 Cr) and
IEC activities (5 Cr) to support the efforts for in-situ management of stubble by
providing machineries and equipment to the farmers and Customer Hiring
Center

Participation of private entrepreneurs is very much important to sensitize the
Government’s plan of Stubble Management. So, the private sector enterprises
will be included for the implementation of the action plans.

Pusa Bio-decomposer Technology

Developed by Indian Agriculture Research Institute, Pusa, New Delhi

4 Capsules of this product can be scaled up to 25 L liquid formulation which
can be applied In-situ to 1.0 Hectare (2.471 acres) of rice field having 4-5 tonnes

of paddy straw.

It accelerates the conversion of crop/paddy residue into manure in 20-25 days

as reported in UP, Delhi, parts of Haryana and Punjab.

Plan for utilization of Pusa Bio-decomposer Technology

Haryana Free of cost to the farmers for management

of 1 lakh acre in the state

Delhi Plan to use in more than 4000 acres of area

under paddy, out of the total area 14600 acres.
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UP 10 lakhs capsules (6.1 lakh acres) free of

cost by Government.

Punjab Government target approx. 7413 acres

Private Enterprise (UPL, Bangalore)

o Target more than 5 lakhs acres in Punjab & Haryana
e More than 25,000 farmers registered (details district-wise attached)

e Rs. 500 per acre cost by company but free to farmers
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Record of Discussion
(11-Oct-2022)

Meeting of Hon'ble Ministers of Environment to review Air Quality Management in the
NCR region under the Chairmanship of Hon'ble MEF&CC

A virtual Meeting with Hon’ble Chief Minister of Haryana, Hon’ble Ministers of
Environment of Rajasthan, Uttar Pradesh, Punjab, GNCT Delhi and other officers was held on
11.10.2022 at 09.00 AM under the Chairmanship of Shri Bhupender Yadav, Hon’ble Minister
of Environment, Forest and Climate Change. Shri Ashwini Kumar Choubey, the Hon’ble
Minister of State, Environment, Forest and Climate Change, also attended the meeting
virtually. The meeting was called to review the air quality management in Delhi NCR in view
of ensuing anticipated winter air pollution due to paddy harvesting season and Diwali festival.
The List of Participants is enclosed at Annexure.

2. Additional Secretary, EF&CC welcomed Hon’ble Environment Ministers of NCR states
and other dignitaries and apprised the agenda of the meeting.

3. With the permission of the Chair, Commission for Air Quality Management in NCR & AA
(CAQM) made a presentation on the progress made so far in major identified sectors as follows:
i.  Agricultural Stubble Burning,
ii.  Industrial Pollution & Pollution from DG sets,
ii.  Vehicular Pollution & Electric mobility,
iv.  Dust from Road and Open Areas, Greening / Plantation,
v.  Dust from Construction and Demolition Activity,
vi.  Biomass/MSW burning/Fires in SLF sites,
vii.  Episodic events like bursting of fire crackers,
vii.  Graded Response Action Plan (GRAP),
iX.  Monitoring and Enforcement.

The Commission informed that different concerned agencies have been directed for targeted
short / medium/ long-term actions in various sectors. It was also informed that a decrease has
been observed in the stubble burning events in Delhi NCR region in comparison to previous
year with Rajasthan having zero case reported. Citing the data on paddy residue burning events,
the Commission requested HMEF&CC to direct States to expedite actions for in-situ
management for utilization of available machinery under CRM scheme through Custom Hiring
Centres and Cooperatives and to extend area for the application of bio-decomposer.

A new revised Graded Response Action Plan (GRAP) for Delhi NCR region has been
circulated by CAQM. It has now been linked to the AQI for a better understanding of the
people. Now, the appropriate actions will be undertaken in advance. Continuous efforts have
been made in the direction of shifting of the industries to cleaner fuels in Delhi NCR. A
standard list of approved fuels has been released and solid and liquid fuels are strongly targeted
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to be eliminated. Biomass as a fuel is approved and promoted. A significant number of
industries have been shifted to cleaner fuels, some have been notified and some have been
permanently closed down. More areas are being covered under PNG/CNG supply.

For the elimination of DG Set operation in Delhi NCR, various directions have been issued
and un-interrupted power supply in Delhi NCR region is targeted and worked upon
continuously. In case of bursting of firecrackers, the Orders of the Hon’ble Courts are followed
and only Green Cracker are allowed. This will be strictly monitored in this Diwali season in
order to totally restrict the usage of Non Green Firecrackers. Effective steps have continuously
been taken by CAQM for management of Road Dust and C&D waste with positive outputs.

4. Hon’ble Environment Ministers of NCR states and NCT Delhi apprised the Chair about
preparedness in their States and UT with regard to: (i) prevention and control of agricultural
(paddy) stubble burning and action plan for various ex-situ and in-situ management, (ii)
measures to control particulate matters and emissions from continuous sources: DG sets,
vehicular, industrial, C&D activities, dust from road and open areas, greening etc.

5. Shri Manohar Lal, Hon’ble Chief Minister and Environment Minister of Haryana apprised
about the efficient steps taken for the air pollution abatement in Haryana. It was informed that
ex-situ steps for the management of Parali are being taken continuously and approx. 72,777
machines have been distributed to the farmers in last 4 years. Hon’ble CM added that under in-
situ management, 23 lakh MT crop residues will be utilised through various machines and
decomposers and 13 MT crop residues will be utilized under ex-situ management. An incentive
of Rs. 1000/acre is being provided to the farmers for bailing and Rs. 500 per acre for
transportation of bails to Gaushalas. A total of Rs. 1000/MT is being provided to the cluster
identified by IOCL for 2G-Bio-ethanol plant at Panipat for supply of 2 Lakh MT residue
management. Tenders have been floated for providing 20 Lakh MT briquettes/pellets for
supply to NTPCs.

6. Shri Hemaram Choudhary, Hon’ble Environment Minister, Rajasthan apprised about the
action taken and progress achieved for air pollution abatement in NCR districts of Rajasthan
and it was ensured that CAQM's directions are strictly followed. Out of 525 industrial units,
300 have switched over to PNG, 52 units have been closed and 23 units will be closed soon.
Other units are facing the issue of PNG supply in their area. The area under green cover has
been substantially increased with massive plantations.

8. Shri Gopal Rai, Hon’ble Environment Minister of NCT Delhi informed that it has prepared
15-point action plan which will be launched on 30" Sep 2022. Hon’ble Minister updated on
the various action initiated in view of ensuing winter pollution which include improvement in
bio-decomposer applications, installation of anti-smog guns, PUC management, Red Light On
Gaadi Off campaign, monitoring of biomass burning, shifting of industries to clean fuels, ban
on firecrackers, Institution of Paryavran Mitra, deployment of electric public transport,
awareness campaign etc. Hon’ble Minister suggested that there is need to constitute a Regional
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Action Force under Senior Officer which needs to make surprise visits to see the
implementation of action plan on the ground level.

9. Dr. Arun Kumar Saxena, Hon’ble Environment Minister, Uttar Pradesh apprised
HMEF&CC of the actions taken and progress achieved for air pollution abatement in NCR
districts of Uttar Pradesh. It was informed that the Government has prepared the action plan to
deal with air pollution. The application of bio-decomposer has been increased and about 1470
farm equipments have been provided to Gram-Sabha. 170 farm machineries have been
provided free to the Gram-Sabha. Directions have been issued to transport department to ensure
that diesel are used in limited quantity. The actions have been initiated with regard to PUC
management, anti-smog guns, control of pollution due to C&D activities, Road Dust
management, extensive plantation etc.

10. Shri Gurmeet Singh Meet Hayer, Hon’ble Environment Minister, Punjab enumerated
various action initiated for control of stubble burning in the State through ex-situ and in-situ
management. It was informed that Punjab has less CRM machines available against the
requirement. The available farm machineries are accessed to the farmers with the help of I-khet
apps and other platforms.

11. Shri Ashwini Kumar Choubey, HMoS, EF&CC appreciated the efforts made by
MoEF&CC, Partner Ministries, CAQM, Government of NCT of Delhi and NCR states and
concerned agencies and hoped that with the collaborative efforts of all stakeholders, local
administration, regulatory bodies and enforcement agencies, with aggressive awareness
campaign at field and villages level, the burning of stubble in field or otherwise can be
prevented and controlled to a large extent. He stated that collaborative actions by all concerned
central and state agencies shall ensure that the stubble burning is minimized this season.

12. The Hon’ble Minister of Environment, Forest and Climate Change (MEF&CC) stated that
several meetings have been held with CAQM, CPCB, DISCOM, NTPC and state functionaries
for the management of air pollution in Delhi NCR. Also, requests were made to other
Ministries to convene high level meetings to encourage participatory and coordinated approach
of the States and UT of Delhi NCR. Hon'ble MEF&CC urged the State Governments to help
coordinate for effective crop residue management, dust management and shifting of industries
to cleaner fuels in the ensuing winter harvesting season on priority. Hon’ble Minister also
addressed the issue of transition of industries to clean fuels and measures to control particulate
matters and continuous emission sources. DISCOMs were directed to ensure un-interrupted
power supply for emergency services and during the implementation of Graded Response
Action Plan. Hon'ble MEF&CC also requested State Governments to enforce banning of non-
compliant DG sets.

Hon’ble MEF&CC suggested State Governments to direct their regulatory bodies and
enforcement agencies to keep strict vigil and to intensify actions for effective control of
restrictive and non-compliant polluting activities.
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In his concluding remarks, HMEF&CC appreciated the actions planned by the States to
combat air pollution. He expressed confidence that this participatory and coordinated approach
of all stakeholders, regulatory bodies and enforcement agencies, with aggressive awareness
campaign will yield positive results.

The Environment Ministers of NCR, GNCTD and Punjab assured their commitment to
manage air pollution and to follow all directions of CAQM and the Ministry to address the
issues.

The meeting ended with the permission of the Chair.
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Record of discussion-Minister Level Inter-Ministerial Meeting on the issues of

Management of Crop Residue Burning held on 03.08.2023

An Inter-Ministerial Meeting in hybrid mode to discuss the issues of Management of Crop
Residue Burmning was held on 03.08.2023 under the Co- Chairmanship of Hon’ble Union Minister
for Agriculture and Farmers Welfare and Hon'ble Union Minister for Environment, Forest &
Climate Change. Apart from the Union ministers, the meeting was attended through VC by Shri
Gurmeet Singh Khudiyan, Hon'ble Agriculture Minister of Punjab, Shri Jai Prakash Dalal, Hon'ble
Agriculture Minister of Haryana, Shri.Gopal Rai, Hon'ble Minister of Environment, Delhi,
Secretary, DA&FW, Secretary, MoEF, DG,ICAR, Chief Secretary, Punjab, and other senior
officers from DA&FW, MOEF, ICAR, Govt of Punjab, Haryana and Delhi.

The list of participants is at Annexure-|.

After a welcome address, Secretary, DA&FW, briefed about the meeting objectives. He
stated that the burning of crop residue in the States of Punjab, Haryana, UP and Delhi has been
coming down due to the timely interventions of the Government under Crop Residue Management
scheme. Adequate funds have been released to the State Governments in time for providing crop
residue machines and establishment of CHCs, so that farmers do not resort to burning of paddy
stubble. Further the States and the ICAR institutes have been carrying out intense IEC activities
to prevent paddy stubble burning. As a result, the burning events had come down by 31% in the
year 2022. Similarly, advance action to further reduce paddy stubble burning in the current year
needs to be initiated.

After the introductory remarks of Secretary (DA&FW), the concerned State officers
presented their State's preparedness/ plans to check the paddy straw burning events in the

current season.

Government of Punjab:

- Six districts Pathankot, SBS Nagar, SAS Nagar, Hoshiarpur, Malerkotla
&Ropar, is identified for achieving “Zero percent’ paddy straw burning during 2023.
Other districts is targeted to reduce the Straw burning events by 50% in comparison to
2022.

. Sufficient CRM machines are being made available to the farmers and
20,000 more machines are being added during 2023. New new paddy seed varieties
which matures 25-30 days earlier and have 10% of less biomass are being promoted.

MISC 2022-23
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b The State has fixed a target of in-situ management of 11.5 million tons of
paddy straw with the available machinery in the current season.

- New machines like Surface Seeder for in-situ management of paddy straw
is being experimented. Surface Seeder has been under research trial for the last 2 year
at PAU and may be covered under CRM/SMAM.

. Under ex-situ management of paddy straw, the Punjab
Government is working on bio mass based Industrial Boiler Plants of 20 t/hr capacity
with total capital cost of Rs 7.5 crores.

B The State sought support of GOI for transport of 10-15 lakh tons of paddy
straw to Rajasthan and Gujarat as fodder on subsidized rate to GAUSHAALLA.

The State also posed a request for supply of 24,000 metric tons of urea in view of the
paddy crop damaged in 2.5 lakh acre of farmers field due to flood and re-transplantation
of paddy in that area.

Government of Haryana : The State informed that a multi-pronged strategy is being followed

to prevent paddy stubble burning i.e.

L]

IEC activities, providing machines, use of pusa decomposers, cash incentives, crop
diversification through cash incentives, promoting direct rice seeding and fine for burning
of paddy straw. Paddy straw at subsidized rate of Rs 500/acre is also provided to the
Gaushalas.

Scope of supplying paddy straw to the Rajasthan where it is used as cattle feed in their
Gaushalas and to Gujarat where it is used in packaging industries needs to be promoted.
As per the feedback from the farmers, there is a need to improve the quality of the PUSA
decomposer to reduce the period of paddy decomposition which is much higher than the
period claimed by the scientist/experts.

Government of Uttar Pradesh: It was informed that the paddy stubble burning instances have

come down in UP and in NCR as a result of implementing the CRM scheme and strict

monitoring by the State authorities. Large scale use of decomposers of IARI Pusa in individual

field of farmers and for decomposing paddy straw in public pits will be taken up this year. A

scheme “parali Do Khaad lo” has been successfully implemented in 9 districts of U.P. Under

this Scheme, the individual farmers gets the Cow dung manure of the amount equal to the

paddy Straw supplied to the Gaushalas. This scheme will also be extended to the other Districts

of UP.

MISC 2022-23
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Government of NCR, Delhi:

With the joint efforts of Center and State Governments, the Pollution level has been reduced
by 30% and at the level of AQ!, the nos. of bad days (Severe polluted) has been reduced from
36 days in 2018 to 6 days during 2022. Delhi Government is actively promoting the use of
PUSA decomposer for the in-situ management of Paddy Straw. The spraying of decomposer
is done under the supervision of the experts of their State department to ensure its maximum
efficiency and effectiveness. However, there is a need to reduce the no of days taken to
decompose the straw and hence it was suggested to discuss the issue with ICAR scientists to
make it more effective and acceptable among the

farmers.

Remarks of Shri Bhupender Yadav, Hon'ble Union Minister of Forest, Environment and
Climate Change: Speaking on the occasion, the Union Minister for Environment stated that
efforts to prevent paddy stubble burning for the last five years is bearing good results. Due to
the concerted efforts of agencies like Commission for Air Quality Management, burning
instances in the States of Punjab, Haryana, Uttar Pradesh, NCT of Delhi has come
down. There is a need to encourageé ex situ management of paddy straw which will provide

raw materials to the user industries like Power, bio mass etc.

Remarks of the Hon’ble Minister for Agriculture Shri. Narendra Singh Tomar: The Hon'ble
Minister congratulated all the stakeholders for the seriousness that they have shown
in addressing the issue of paddy stubble burning. He observed that due to the efforts of all the
stakeholders, the events of paddy stubble burning is continuously coming down. However,
paddy stubble burning is not just related to pollution of Delhi and its adjoining areas. Itis also
creating a detrimental effect on the farm land by adversely affecting the soil health and its
fertility. Hence, our efforts have to be both for fighting air pollution in Delhi and for protecting
the soil health, thereby protecting the ultimate interests of our farmers.

The aim in the current season is to work towards achieving zero stubble burning. The
Government of India is providing sufficient funds under CRM scheme to the four States and they
must ensure proper utilisation by providing machine to the farmers in a timely manner. There is
a need for proper monitoring at the State level to ensure proper utilisation of the machines and
the use of bio- decomposer. The focus should also shift on using paddy straw for commercial
purpose by way of ex situ management. Awareness creation to prevent stubble burning through
various mechanisms needs to be stepped up. Agencies like Agriculture Technology
Management Agencies (ATMA) needs to be used to their fullest potential.

MISC 2022-23
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Actionable Points:

To achieve Zero percent paddy straw burning during 2023 in six districts of Punjab namely;
Pathankot, SBS Nagar, SAS Nagar, Hoshiarpur, Malerkotla & Ropar and to reduce the Straw
burning events by 50% in comparison to 2022 in other districts. To chalk out the plan to achieve
the targets.

Action: Govt, of Punjab

PAU has developed a new Machine Surface Seeder for in-situ management of paddy straw.
This machine has been under research trial for the last 2 years at PAU. During 2023-24, Govt.
of Punjab have planned for promoting this machine at larger scale and requested jts inclusion
under the CRM /SMAM Scheme of DA&FW.

Action: M&T Division

Ministry of Agriculture and Farmers Welfare may facilitate Govt. of Punjab and Govt of
Haryana in transporting 10-15 lakh tons of paddy straw to Rajasthan and Gujarat State
for supplying straw on subsidized rate to GAUSHAALLA.

Action: M&T Division

In 25 Districts of UP, where incidences of paddy straw burning are more than other districts,
villages as HOT SPOTS are being identified and the |EC campaign has been launched to
educate farmers in such villages. The gowvt. of UP will chalk out the plan to curb the paddy
straw burning events in the hot spots.

Action: Govt. of U.P.

Govt. of Delhi requested to have a Joint meeting of the Scientists and experts of the ICAR &
Ministry to explore the possibility of reducing the decomposition period to 10 to 12 days to
make its more effective and acceptable among the farmers.

Action: Govt. of Delhi, DG (ICAR) , M&T Division
Ex-situ management of paddy straw needs to be promoted extensively.

Action: All stakeholders

MISC 2022-23
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Record of Discussion
(20*" October, 2023)

Review Meeting on Air Quality Management in Delhi NCR under the
Chairmanship of Hon’ble, Minister of EF&CC

Hon’ble Minister for Environment, Forest and Climate Change chaired a meeting
through video conferencing on 20" October, 2023 at 09:00 AM with Hon’ble Minister
of State, EF&CC and Hon’ble Ministers for Environment of Delhi & NCR states i.e.
Haryana, Punjab, Rajasthan and Uttar Pradesh to review Air Quality Management in
Delhi NCR.

2. The list of attendees is enclosed as Annexure-l.

3. The meeting was commenced with a welcome address by the Secretary, EF&CC
followed by opening welcome remarks by the Hon’ble Minister of State, EF&CC.

4. Hon’ble Minister EF&CC in his address complimented NCR states for collective
efforts towards the mitigation of air pollution in the Delhi NCR. It was emphasized that
continuous progress is required to achieve the milestones in the journey of air
pollution-free Delhi NCR and the targets should be higher than the achievements of
the last two years. He also directed that suggestions made during the meeting be
considered and incorporated appropriately in the winter action plan.

5. Additional Secretary (CP), MoEF&CC apprised the Hon’ble Minister regarding
the agenda of the review meeting and invited the Chairperson CAQM for a brief
presentation.

6. With permission of the Chair, Member Secretary, CAQM made a presentation
with regard to the status and actions taken and steps needed to be taken in the major
sectors affecting air quality. The major focus was given to:

i.  Prevention and control of paddy stubble burning
ii.  Co-firing of Biomass by TPPs
iii.  Industrial Pollution- Status of Shifting of industries in NCR to approved fuels
iv.  Regulations for running of DG Sets in NCR
v. Graded Response Action Plan (GRAP)
vi.  Vehicular Pollution — Cleaner public transport services in NCR
vii.  Abatement of air pollution from firecrackers

7. CAQM apprised in the meeting that 7442 industrial units out of 7759 in NCR have
shifted to approved fuels and the remaining 317 industrial units are either self-closed
or closed under the direction(s) of concerned Pollution Control Boards. PNG
infrastructure/supply will be available in all the industrial areas by the end of 2023. With
regard to the prevention of paddy stubble burning in the coming winter harvesting
season, CAQM stated that Haryana and UP have the targets of zero burning cases
and Punjab may achieve the target of at least 50% reduction in fire events in 18
districts along with zero cases in 5 districts.
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8. With regard to DG Sets, these are permitted for all capacity ranges without
emission control only till 31.12.2023 and for emergency purposes.

9. All bus services between NCR cities/towns in the States of Uttar Pradesh,
Haryana, Punjab, Rajasthan and Delhi shall be operated only through EV/CNG/BS-VI
Diesel buses w.e.f. 01.11.2023

10. Hon’ble Minister for Environment Delhi mentioned that the total number of Days
with “Good — Moderate” AQI have been reported more than 200 days in the current
year which is a significant increase in comparison to the past two years and indicates
that efforts are giving positive results.

11. Hon’ble Minister for Environment Uttar Pradesh appreciated the timely conduction
of the review meeting for setting a roadmap for the winter action plan in Delhi NCR. It
was informed that war rooms have been established in NOIDA, Greater NOIDA,
Ghaziabad for centralized decision-making in air pollution-related matters. The
incidents of stubble burning need to be controlled in all the NCR districts with
incentivizing the farmers to eliminate the root cause of the problem.

12. Hon’ble Minister for Environment Punjab informed that Punjab is a major producer
of agricultural crops in the country and hence parali is also generated in large quantity.
It was informed that awareness regarding parali management is gradually increasing
among farmers and stubble burning incidents have been reducing on year on year
basis.

13. The ACS, Haryana informed that the efforts towards zero stubble burning cases
are underway and the number of incidents has been reduced in comparison to the
previous year. To achieve the co-firing of biomass pallets in Thermal Power Plants
(TPPs) procurement has been started.

14. The ACS, Rajasthan informed that industries in the NCR region of Rajasthan have
been shifted to the approved fuel and proper power supply is being ensured for
minimizing usage of DG sets. Plantation in all available areas has been increased by
50% in comparison to the same in last year. Further, steps have already been taken
to ensure that only BS VI compliant buses are operated in the Delhi NCR region.

15. The Chairperson CAQM emphasized that all the stakeholders and executing
agencies were now well aware of the actions to be taken under the GRAP and the
need of the hour is to implement action plans on the ground.

16. In his closing remarks, Hon’ble Minister of State, EF&CC called for a collective
action against the air pollution problem in Delhi NCR as this is not contained by
regional boundaries. Realization of action plans on the ground and adoption of the
environment-friendly lifestyle under Mission LiFE was emphasized.

17. Meeting ended with thanks to the Chair.
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Annexure — Il

Steps taken by CPCB to combat air pollution in Delhi-NCR during the last 03
years

1.

CPCB during 2022 has come out with System and Procedure for Emission
Compliance Testing of Retro-fit Emission Control Devices (RECD) for Diesel
Power Generating Set Engines up to Gross Mechanical Power 800 kW. RECDs
have been developed for DG sets of 209-799 kW capacity and installation of
RECDs is in progress in Delhi-NCR. In order to control DG set emissions,
CPCB is also funding retrofitment/ upgradation of DG sets in Govt. hospitals in
Delhi-NCR and guidelines have been issued in this regard. Under the said
guidelines, 100 % funding support is provided for RECD and dual fuel kit
installation while 40% funding support is provided for procurement of new gas
based Generator sets.

. Guidelines/ mechanism for use of anti~smog guns in Construction and

Demolition projects have beed issued.

. CPCB also provides one-time financial assistance to Municipal Corporations,

Municipal Councils and ZillaParishads of the states of Punjab, Haryana, NCT of
Delhi and NCR districts of Uttar Pradesh and Rajasthan, for establishing paddy
straw based briquetting plants for use of briquettes for cremation purpose
only.

. Installation of VRS system at 3256 petrol pumps in Delhi-NCR in compliance

with orders of Hon’ble Supreme Court and Hon’ble NGT.

. Trial study of various new technologies for control of air pollution have been got

conducted by CPCB out of which encouraging results were observed in case
of Dust Suppressant for control of emissions at construction sites and road
dust. Advisory have been issued for use of dust suppressant by road owning
and construction agencies in Delhi-NCR.

. CPCB has provided funds to Delhi-NCR Urban Local Bodies for procurement

of Mechanical Road Sweepers, Anti-smog guns and also for road works and
thereby tackle the issue of road dust.

. CPCB on November 03, 2023 issued Directions under Section 5 of the

Environment (Protection) Act, 1986 to Delhi-NCR SPCBs/ PCCs for strict
implementation of actions prescribed under stages of GRAP invoked from time
to time, in view of the deteriorated air quality situation in Delhi-NCR.

MR. CHAIRMAN: Supplementary...
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it G FAR UISH : T, AISH B o] I &1 B

MR. CHAIRMAN: It will function. Both the hon. Minister and the Member are techno
savvy. They know, sometimes situations develop. Go ahead.

41 AT PAR UISSH : FHIUIT HBIG Y, 3T S & b S1d HI YTegeM Bl q1d 3T 8,
RTeA ST &1 91 31t 8, frami U= 49 foreg &Y Sird €1 #R7 I8 791 8 b
<9 4 BIs Al fHaH G F WISl T8l ST dr8al g1 519 a8 URTell Stelrdl 8, al
A Jgol JHH SHD] WY DI 3R ISP YRIR DI BT 81 59 Y DI Uxd B
B! O 9 IRGRI Y Bl 81 7RIS, AR 3MYd ATEIH | 72341 Sft 9 e ©
o URTS BI 77 ST & fTT compensation ST ggd STe]] 81 T8 U VT TRI T ©,
I oY Ah bl 81 U9 ARBR A I8 3T far 8 fob ufel T WRTelt 7 STa™
P foIU T BWIR BU USTd WRBR b dB I 3R IS Fs IRBR Gl 1,500 TG
I TS 3 B @, A1 g g IR0 BN 3R I8 Yeb a5 3MeS] I 81N ]
Pv% IRBHR VAT B & foIU TIR B 3IR 9 TR SHT R YA 872

it U= AT : FHYRT SfT, URTSA! BT STATT W b o [l s DR B §IRT
HRBRI bl [y Srgar f&am 71 81 9 (1Y 3gaT & 3icid URTell Bl rotavator
d o b oy #efiF & 15 3R URTell Bl ST 9 b & folg 3 BafRrIe
U faq MYl § FEi b aredl § b uRTell Bl Stefr | f7e1 FRrae gRamor ik
T ST H 37TS &, I HATToTTD JITRT G 190 H Tl 3118 21 H 1 A1eqq |
38 BT AT e b WRBR gRT ST T FA1EHT BT, S YR TRE & YA
HRAT AT, 3R I B, Al g9 Ioid 3 ot I+ &1 RRrae <, fae arat e #
EEciRd

MR. CHAIRMAN: Second Supplementary, Shri Sandeep Kumar Pathak.

SHRI SANDEEP KUMAR PATHAK: Sir, although the first answer is not satisfactory, |
would move on to my next question. 99X, URTell Bl ST & JhA 6 ﬁvl(’ 3TN long
term 3R sustainable answer WIS &, T crop diversification U dgd fundamental
3IR critical URTHIER 81 Crop diversification & oY T #gcaqul aTd TATEY & IR A
gl S rean g 6 @ frami o gata gagad) et 272 afe 99 wed )
AT et 7, a1 9T, S 919 B, S9d tHeadt § fha+r fewey 87 Uoig IReR
g WRBR Bl I8 ATH a1 8 foh a1 iR 910! Bl # S gAeddt § feme—4a 7,
I8 UoTE IRBR Bl d¥B I compensate B AR THUAU S| RIT Hg IRHR SHD
T SR 87 &RIT dhgs TRBR ST IS W D] A A & oI TR 872
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# U= ATEd : AR GUIUT HBIG Y, B5 TRDR P §IRT 2018 I B WhIH A1 Bl
s ©, NIas doire, RITOM 3R SR U9 H 9T 2,440 RIS BT s Reilst fhar
TAT S| I AT &1 AP CPCB 7 U s BTSRRI WhiH Bl |l a1 fobarm 2, foraH
one-time financial assistance f&JT AT Bl sﬂﬁ paddy &I pellets d-IhX ITH
BRI SUANT Bl AT=IAT &1 T8 81 ST TR Y CPCB & gIRT 31 BIgH I
IR ft 39k T | <) 7T Bl SD! AR M g & foIq, ST UH e yraR H
SYINT B b foIU pellets I9T7 b foIw ST foham a1 ©1 -7 I8 9197 & f ™o
JhR A Dhg WRDR & gRT G &1 T 8, I9H [Usel &1 aul &I a1 H URTell Bl
S H 89 $I%! ARTET 3@ 2 &1 99 a1 § 1 39 9N TRl &l 3R 370
b A AT fHIT 1Y, I SYTeT e e USid | H {4y w9 4 g8 gHi &
v Y21 2 o | SATST WIell ST ! g, W | g8, Sl W &7 /A1 off
BT &8 B

SHRI JAIRAM RAMESH: Sir, air pollution now is a serious problem across the
country, not just in and around Delhi. The law for preventing and controlling air
pollution was passed in 1981. The National Ambient Air Quality Standards were set in
2009. | would like to put this question to the hon. Minister. In view of the accumulating
evidence on public health of air pollution, will he consider reviewing the law passed in
1981 as well as the National Ambient Air Quality Standards that were set in 20097

2} YU A1Sd : I H Y DI Sl UG B, SHB] TR DI I §U bg AXPR P
T 19,711 BRI B BT YIael= fha1 T g1 S 4196 93 T 70 &, S A-HT Bl
fSwTeT B & forw <97 7 131 9r8”) &f fafea o foear T 81 597 9resl & faf=d
DR & [T g WRBR &b §RT WHIH AN Bl Tl {4219 BY I PM 2.5, PM 10 ST g
el fafes=or e 2, ! <@ gU AR Yraer {6y My 81 § g8 e ag i b
131 3181 | S HFH §91¢ Y o, IFH BB FdIvo-d ®9 F Jfd af 78 81 §
AT STIRM 4TSI Bl 3MUdh AeFH F Hel argdl b 9 131 we)i § R4
wARTferdist 3 srest aM fhar, bfgeger foar, sa! 4t giisied axie | srars
S BT B AT AT 7, Rl I8 VT 89 b Silad 9 e gofl [awy 81 g5
eIy wU & @1 AT B o R TR UTfeTahTd iy SATeT & SATST A8 9TRIdT By 3R
ITYITS\H 3T hTH ﬁ”TZIT%\', I9d! fogy compensation Qﬂﬁ?ﬂmﬂ%\'l

SHRI TIRUCHI SIVA: Sir, one of the main reasons for air pollution is plastic. Of
course, many serious efforts have been made. The torrential rain, which poured in
Chennai in the past four days, was unprecedented. Now it has stopped. But it is
receding very, very slowly only because the major reason, 25 per cent, is plastic
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waste that is lying here and there. Whenever we visit hotels for a meeting, we see that
they supply water only in plastic bottles. Only in some hotels it is being supplied in
glass bottles. Also, we see it during festivals and in marriage functions and
receptions. My request to the hon. Minister is whether he would consider giving strict
guidelines that either glass bottles or recyclable bottles should be given in various
places for supplying water and non-recyclable plastic bottles should be banned. It is
very, very essential. Wildlife animals and many animals die only because of
consuming plastic. That has to be seriously considered. Will the Minister consider
this and give suggestions ?

1 YU IS : A UMY HB G, AR G | 98! goId (a1 81 894 379+
<3 & SN single-use plastic IRI TP H I fHAT &1 SHBI AR HR B [THERT Al
RISY WRBRI DI 1 TTg &1 $0D A1 &1 A1 Sl Hifors I HISHE 8, IqH B R
Sl REd STAdl B, S9d HRU Wl R Yiege™ BIdl 81 899 9l g
MESATST 3 Bl & AR BH I AXBRI AT AT TR A AT 38 A © b
RISl ST SR, S o fohan 73T 8, I Mgears YR d-ih A R &Y | §HRI
ST IR & 41 31ver & b d g i Wifiel &l 9 9g1d|

31 [P el ITAHWT IRID : FHTNT ST, ATYDT Iga-Igd g=gdTg | A H3i] HEIGY
q 954 IR | STar9 {371 2 {6 SRBR 9 I W H3H 33T ! 8, [T ardraroy §
UGNl HH BT He IS d, faeell HIRT &1 IIS1gT1 2, <ifd 89+ 8T 81 H Wl § 3R
& O ST € 6 981 $5 999 & oy $© wrafadl &l 4§ -1 ULl 3R U ofd
AT 57 faeedl & S8l ardia]vl § 781 =el Febd A1 VAT RART § AR TRBR VA
B H HSH ISIYT, TP 3T aTel FHI H el &b BRI IR Tpod dIaravoy §
el IGUUT & a98 | §8 T8l Bl Tei?

MR. CHAIRMAN: Hon. Minister.

il MU= I1q : FHIUIT HBIq, AT G | Je (61 8 o faeell | arg ugyo
& %I'Q industrial pollution, transport pollution, solid waste management 3R dust
RTRER 21§97 IR BRYI I U 8Idl 81 $9P AU &1 S stubble burning @,
TP HROT YT I8 cause 9T Bl Transportation # S fuel %\', T SHB! already
change T & 3R ST dust pollution &, SUH fTT TATE S clg MdTell &1 891
industrial pollution & %F{f 9 AT JeTRd és@;‘\l Ga JeldI éﬁ & %I'Q QWGTN ) tﬁ
TP & UTaYT BT 81 g IRBR 7 stubble burning & T ST 731 TSR &3 |
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3TEfed BT 7, #9319+ Id o IR H DT Seoiw [l g1 ABIqd, 71 AN ATaeT=l &I
Jool IR H e 3 fear mar 2

MR. CHAIRMAN: Question No. 48
Support to Self-Help Groups to promote tourism
#%48. SHRIMATI SUMITRA BALMIK: Will the Minister of TOURISM be pleased to state:

(a) whether the Self-Help Groups are being encouraged and supported by
Government to promote tourism, if so, the details thereof;

(b) whether India's tourism economy has been assessed by Government, if so, the
details thereof; and

(c)  the expected rise in number of domestic and foreign tourists in the country in
coming years and the assistance being provided by the Ministry to States to
develop their tourist destinations, hotels, etc., the details thereof, State-wise?

THE MINISTER OF TOURISM (SHRI G. KISHAN REDDY): (a) to (c) A Statement is
laid on the Table of the House.

Statement

(a) No, Sir. Ministry of Tourism has no specific scheme from where direct help is
provided to Self-Help Groups to promote tourism.

(b) Yes, Sir. During Financial Year 2021-22, total Tourism share (Direct + Indirect) in
GDP is Rs.415689.03 crore which is 1.77% of total GDP.

(c) As per the study ‘India and the Coronavirus Pandemic: Economic Losses for
Households Engaged in Tourism and Policies for Recovery’, conducted by the
Ministry of Tourism, domestic tourism is likely to reach the pre-pandemic level by
2024-25. Further, on the basis of data received from Bureau of Immigration (Bol),
Foreign Tourist Arrivals (FTAs) are likely to reach pre-pandemic level by 2024.
Ministry of Tourism has provided financial assistance under its schemes like
Swadesh Darshan, National Mission on Pilgrimage Rejuvenation and Spiritual

# Original notice of the question was received in Hindi.



[ 7 December, 2023 ]

Heritage Augmentation Drive (PRASHAD). State-wise details of projects sanctioned
under Swadesh Darshan and PRASHAD schemes from 2014-15 onwards are
annexed.

Annexure

State wise list of projects sanctioned under Swadesh Darshan and PRASHAD Scheme.

The list of the projects sanctioned under Swadesh Darshan scheme
(Rs. in Crore)

S. State/ Circuit / Name of the Project Amt.
No. uT Sanction Sanctione
Year d

1. | Andaman & | Coastal Development of Long Island-Ross 27.57
Nicobar Circuit Smith Island- Neil Island- Havelock
Islands 2016-17 Island- Baratang Island-Port Blair

2. Andhra Coastal Development of Kakinada - Hope 67.83
Pradesh Circuit Island - Coringa Wildlife Sanctuary -
2014-15 Passarlapudi - Aduru - S Yanam —

Kotipally
3. Andhra Coastal Development of Nellore - Pulikat Lake 49.55
Pradesh Circuit - Ubblamadugu Water Falls —

2015-16 Nelapattu- Kothakoduru- Mypadu -
Ramateertham — Iskapalli

4. Andhra Buddhist | Development of: Shalihundam- 35.24
Pradesh Circuit Bavikonda- Amravati- Anupu
2017-18
5. Arunachal North- Development of Bhalukpong- Bomdila 49.77
Pradesh East and Tawang
Circuit
2014-15

6. Arunachal |North East | Development of Nafra- Seppa- 96.72
Pradesh Circuit Pappu, Pasa, Pakke Valleys-
2015-16 Sangdupota- New Sagalee- Ziro-

Yomcha
7. Assam Wildlife Development of Manas— Probitora— 94.68
Circuit Nameri— Kaziranga— Dibru—

2015-16 Saikhowa
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2016-17

8. Assam Heritage | Development of Tezpur — Majuli — 90.98
Circuit Sibsagar
2016-17

9. Bihar Tirthankar | Development of Vaishali- Arrah- 33.96
Circuit Masad- Patna- Rajgir- Pawapuri-
2016-17 Champapuri

10. Bihar Spiritual Development of Kanwaria Route: 44.76
Circuit Sultanganj — Dharmshala- Deoghar
2016-17

1. Bihar Buddhist | Development of Buddhist circuit- 35.18
Circuit Construction of Convention Centre at
2016-17 Bodhgaya

12. Bihar Rural Development of Bhitiharwa- 44.27
Circuit Chandrahia- Turkaulia
2017-18

13. Bihar Spiritual Development of Mandar Hill & Ang 44.55
Circuit Pradesh
2017-18

14. | Chhattisgarh Tribal Development of Jashpur- Kunkuri- 96.10
Circuit Mainpat- Kamleshpur - Maheshpur -
2015-16 Kurdar - Sarodhadadar- Gangrel-

Kondagaon— Nathiyanawagaon-
Jagdalpur- Chitrakoot- Tirthgarh

15. Goa Coastal Development of  Sinquerim-Baga, 97.65
Circuit Anjuna-Vagator, Morjim-Keri, Aguada
2016-17 Fort and Aguada Jalil

16. Goa Coastal Development of Coastal Circuit Il Rua 99.35
Circuit De Orum Creek - Dona Paula -Colva -
2017-18 Benaulim

17. Gujarat Heritage Development of Ahmedabad- Rajkot- 58.42
Circuit Porbandar —Bardoli- Dandi
2016-17

18. Guijarat Heritage | Development of Vadnagar- Modhera 91.12
Circuit
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19. Guijarat Buddhist | Development of Junagadh-  Gir 26.68
Circuit Somnath- Bharuch-Kutch-
2017-18 Bhavnagar- Rajkot- Mehsana
20. Haryana Krishna Development of Tourism 77.39
Circuit Infrastructures at places related to
2016-17 Mahabharata in Kurukshetra
21. Himachal |Himalayan | Development of Himalayan Circuit: 68.34
Pradesh Circuit Kiarighat, Shimla, Hatkoti, Manali,
2016-17 Kangra, Dharamshala, Bir, Palampur,
Chamba
22. | Jammu & |Himalayan | Development of Jammu-Srinagar- 77.33
Kashmir Circuit Pahalgam-Bhagwati Nagar-
2016-17 Anantnag-Salamabad Uri-Kargil-Leh
23. | Jammu & |Himalayan | Development of Tourist Facilities at 81.60
Kashmir Circuit Jammu-Rajouri-Shopian-Pulwama.
2016-17
24. | Jammu & |Himalayan | Development of Tourist Facilities - 20.43
Kashmir Circuit Construction of Assets in lieu of those
2016-17 Destroyed in Floods in 2014 under PM
Development Package
25. | Jammu & |Himalayan | Development of Tourist facilities at ?91.99
Kashmir Circuit Mantalai and Sudhmahadev
2016-17
26. | Jammu & |Himalayan | Development of Tourist facilities at 86.39
Kashmir Circuit Anantnag-Pulwama-Kishtwar-
2016-17 Pahalgam-Zanskar Padum - Daksum
- Ranjit Sagar Dam
27. | Jammu & |Himalayan | Development of Tourist Facilities at 91.84
Kashmir Circuit Gulmarg-Baramulla- Kupwara- Kargil
2016-17 - Leh
28. | Jharkhand Eco Development of Eco Tourism circuit: 30.44
Circuit Dalma- Betla National park-
2018-19 Mirchaiya- Netarhat
29. Kerala Eco Development of Pathanamthitta- Gavi- 64.08
Circuit Vagamon- Thekkady

2015-16
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30. Kerala Spiritual Development of Sabarimala - Erumeli- 47.74
Circuit Pampa-Sannidhanam
2016-17
31. Kerala Spiritual Development of Sree Padmanabha 78.08
Circuit Arnamula
2016-17
32. Kerala Rural Development of Malanad Malabar 57.35
Circuit Cruise Tourism Project
2018-19
33. Kerala Spiritual Development Sivagiri Sree Narayana 66.42
Circuit Guru Ashram- Arruvipuram-
2018-19 Kunnumpara Sree Subrahmania-
Chembazhanthi Sree Narayana
Gurukulam
34. Madhya Wildlife Development of Wildlife Circuit at 92.10
Pradesh Circuit Panna- Mukundpur- Sanjay- Dubri-
2015-16 Bandhavgarh- Kanha- Mukki- Pench
35. Madhya Buddhist | Development of Sanchi-Satna-Rewa- 74.02
Pradesh Circuit Mandsaur-Dhar
2016-17
36. Madhya Heritage | Development of Gwalior — Orchha — 89.82
Pradesh Circuit Khajuraho — Chanderi — Bhimbetka —
2016-17 Mandu
37. Madhya Eco Development of Gandhisagar Dam- 93.76
Pradesh Circuit Mandleshwar Dam- Omkareshwar
2017-18 Dam- Indira Sagar Dam- Tawa Dam-
Bargi Dam- Bheda Ghat- Bansagar
Dam- Ken River
38. | Maharashtra| Coastal Development of Sindhudurg Coastal 19.06
Circuit Circuit - Sagareshwar, Tarkarli,
2015-16 | Vijaydurg (Beach & Creek), Mitbhav
39. | Maharashtra | Spiritual Development of Waki- Adasa- 53.96
Circuit Dhapewada- Paradsingha-
2018-19 Telankhandi- Girad
40. Manipur North- Development of Tourist Circuit in 72.23
East Manipur: Imphal- Khongjom
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Circuit
2015-16
41. Manipur Spiritual Development of Shri  Govindajee 45.34
Circuit Temple, Shri Bijoy Govindajee Temple
2016-17 — Shri Gopinath Temple — Shri
Bungshibodon Temple — Shri Kaina
Temple
42.| Meghalaya |North East | Development of Umium (Lake View), 99.13
Circuit U Lum Sohpetbneng-Mawdiangdiang
2016-17 — Orchid Lake Resort
43. | Meghalaya |North East | Development of West Khasi Hills 84.97
Circuit (Nongkhlaw- KremTirot — Khudoi &
Kohmang Falls — Khri River-
2018-19 | Mawthadraishan, Shillong), Jaintia
Hills (Krang Suri Falls- Shyrmang-
looksi), Garo Hills (Nokrek Reserve,
Katta Beel, Siju Caves)
44, Mizoram |North East | Development of Thenzawl & South 92.26
Circuit Zote, District Serchhip and Reiek.
2015-16
45. Mizoram Eco Development of Eco-Adventure Circuit 66.37
Circuit Aizawl -Rawpuichhip — Khawhphawp
2016-17 - Lengpui - Chatlang-
Sakawrhmuituaitlang - Muthee  —
Beratlawng -Tuirial Airfield -
Hmuifang
46. Nagaland Tribal Development of Tribal Circuit Peren- 97.36
Circuit Kohima- Wokha
2015-16
47. Nagaland Tribal Development of Mokokchung- 98.14
Circuit Tuensang-Mon
2016-17
48. Odisha Coastal Development of Gopalpur, Barkul, 70.82
Circuit Satapada and Tampara
2016-17
49. | Puducherry | Coastal Development  of Dubrayapet — 58.44
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Circuit Arikamedu — Veerampattinam —
2015-16 | Chunnambar - Nallavadu/Narambai -
Manapet- Kalapet - Puducherry -
Yanam
50. | Puducherry | Heritage | Development of Franco- Tamil Village, 49.44
Circuit Karaikal, Mahe and Yanam
2017-18
51. | Puducherry | Spiritual Development  of  Puducherry — 34.96
Circuit Thirukanch- Karaikal- Yanam
2017-18
52. Punjab Heritage Development of Anandpur Sahib - 85.32
Circuit Fatehgarh Sahib - Chamkaur Sahib -
2018-19 Ferozpur - Khatkar Kalan — Kalanour
- Patiala
53. Rajasthan Desert Development of Sambhar Lake Town 50.01
Circuit and Other Destinations
2015-16
54. Rajasthan Krishna Development of Govind Dev ji temple 75.80
Circuit (Jaipur), Khatu Shyam Ji (Sikar) and
2016-17 | Nathdwara (Rajsamand)
55. Rajasthan Spiritual Development of Spiritual Circuit— 87.05
Circuit 'Development  of Churu (Salasar
2016-17 | Balaji)-Jaipur (Shri Samodke Balaji,
Ghatke Balaji, Bandheke Balaji)-
Viratnagar (Bijak, Jainnasiya, Ambika
Temple)- Bharatpur (Kaman
Region)- Dholpur (Muchkund) -
Mehndipur Balaji- Chittorgarh
(Sanwaliyaji)
56. Rajasthan Heritage | Development of Heritage Circuit 70.61
Circuit Development of Rajsamand
(Kumbhalgarh Fort) - Jaipur (Facade
2017-18 lllumination in Jaipur and Nahargarh

Fort) -Jhalawar (Gagron Fort) -
Chittorgarh  (Chittorgarh  Fort) —
Jaisalmer  (Jaisalmer ~ Fort) -

Hanumangarh (Gogamedi) - Udaipur
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(Pratap Gaurav Kendra) - Dholpur
(Bagh-I-Nilofor and Purani Chawani)
- Nagaur (Meera Bai Smarak, Merta)
- Tonk (Sunehri Kothi)

57. Sikkim North Development of Tourist Circuit linking 38.05
East Rangpo (entry) — Rorathang- Aritar-
Circuit Phadamchen- Nathang-Sherathang-
Tsongmo- Gangtok-Phodong-
2015-16 Mangan- Lachung-Yumthang-
Lachen- Thangu-Gurudongmer-
Mangan- Gangtok-TuminLingee-
Singtam (exit)
58. Sikkim North East | Development of Tourist Circuit Linking 95.32
Circuit Singtam— Maka- Temi-
BermoikTokel- Phongia- Namchi —
2016-17 Jorthang- Okharey- Sombaria-
Daramdin- Jorethang- Melli (Exit)
59. | Tamil Nadu | Coastal | Development of (Chennai- 73.13
Circuit Mamamallapuram — Rameshwaram —
2016-17 | Manpadu — Kanyakumari)
60. | Telangana Eco Development of Eco Tourism Circuit in 91.62
Circuit Mahaboobnagar district
2015-16
o1. Telangana Tribal Development of Mulugu-Laknavaram- 79.87
Circuit Medavaram-  Tadvai- Damaravi-
2016-17 Mallur- Bogatha Waterfalls
62. | Telangana | Heritage | Development of Qutub Shahi Heritage 96.90
Circuit Park- Paigah Tombs- Hayat Bakshi
2017-18 | Mosque- Raymond's Tomb
63. Tripura North East | Development of Agartala - Sipahijala - 82.85
Circuit Melaghar - Udaipur - Amarpur-
2015-16 Tirthamukh- Mandirghat— Dumboor-
NarikelKunja- Gandachara— Ambassa
64. Tripura North Development of Surma Cherra- 44.83
East Unakoti- Jampui Hills- Gunabati -
Circuit Bhunaneshwari- Neermahal-
2018-19 Boxanagar- Chottakhola- Pilak-
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Avangchaarra
65. | Uttar Pradesh| Buddhist | Development of Srawasti, Kushinagar, 87.89
Circuit & Kapilwastu
2016-17
66. | Uttar Pradesh|Ramayana | Development of Chitrakoot and 69.45
Circuit Shringverpur
2016-17
67. | Uttar Pradesh| Spiritual Development of Ahar-Aligarh- 71.91
Circuit Kasganj-Sarosi (Unnao)-Pratapgarh-
2016-17 Kausambi-Mirzapur-Gorakhpur-
Domariyaganj-Basti-Barabanki-
Azamgarh-Kairana- Baghpat-
Shahjahanpur
68. | Uttar Pradesh| Spiritual Development of Bijnor- Meerut- 67.51
Circuit Kanpur- Kanpur Dehat- Banda-
2016-17 Ghazipur- Salempur- Ghosi- Balia-
Ambedkar Nagar- Aligarh- Fatehpur-
Deoria- Mahoba- Sonbhadra-
Chandauli- Mishrikh- Bhadohi
69. | Uttar Pradesh| Heritage | Development of Kalinjar Fort (Banda)- 33.92
Circuit | Maghar Dham (Sant Kabir Nagar)-
2016-17 Chauri  Chaura, Shaheed  Sthal
(Fatehpur)- Mahuar shaheed Sthal
(Ghosi)- Shaheed Smarak (Meerut)
70. | Uttar Pradesh| Ramayana | Development of Ayodhya 127.21
Circuit
2017-18
71. | Uttar Pradesh| Spiritual Development of Jewar-Dadri- 12.03
Circuit Sikandrabad-Noida-Khurja-Banda
2018-19
72. | Uttar Pradesh| Spiritual Development of Gorakhnath Temple 18.30
Circuit (Gorakhpur),  Devipattan ~ Temple
2018-19 | (Balrampur) and Vatvashni Temple
(Domariyagunj)
73. | Uttarakhand Eco Development of  Tehri-Chamba- 69.17

Circuit

Sarain around Tehri Lake.
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2015-16
74. | Uttarakhand | Heritage | Development of Kumaon Region - 76.32
Circuit Katarmal - Jogeshwar - Baijnath -
2016-17 Devidhura.
75. | West Bengal | Coastal Development of Beach  Circuit: 67.99
Circuit Udaipur- Digha- Shankarpur- Tajpur-
2015-16 Mandarmani- Fraserganj-Bakkhlai-
Henry Island
76. - Wayside | Development of Wayside Amenities in 15.07
Amenities | Uttar Pradesh and Bihar at Varanasi-
2018-19 Gaya; Kushinagar-Gaya- Kushinagar
in collaboration with MoRTH
Total | 5294.11
List of projects sanctioned under PRASHAD Scheme
(Rs. in Crore)
Sl. ] Sanction | Approved
State/UT Project Name
No. Year Cost
Development of Amaravati Town, Guntur
1 o , e 2015-16 27.77
District as a Tourist Destination
Andhra 2 | Development of Srisailam Temple * * 2017-18 | 43.08
Pradesh Sri Varaha Lakshmi Narsimha Swami Vari
3 Devasthanam at Simhachalam in 2022-23 54.04
Vishakhapatnam Temple
Arunachal Development of Parshuram Kund, Lohit
Pradesh 4 Distt. 20207211 37.88
Development of Kamakhya Temple and
Assam 5 Pilgrimage Destination in and around 2015-16 29.80
Guwahati. **
6 | Development at Patna Sahib ™ * 2015-16 | 41.54
Bihar Development of basic facilities at
7 , L e 2014-15 4.27
Vishnupad temple, Gaya, Bihar
Development of Maa Bamleshwari Devi
Chhattisgarh | 8 Temple, Dongargarh, Rajnandgaon 2020-21 43.33
District, Chhattisgarh
Gujarat 9 | Development of Dwarka ™ * 2016-17 13.08
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Development of Pilgrimage Amenities at

10 % 2016-17 45.36
Somnath
Development of Promenade at
11 % 2018-19 47 .12
Somnath
Development of Pilgrim Plaza with Queue
12 | management complex at Somnath 2021-22 49.97
Guijarat
Development of Pilgrimage Facilities at
13 . _ 2022-23 50.00
Ambaji Temple, Banaskantha, Gujarat
Development of Mata Mansa and Nada
Haryana 14 | Saheb Gurudwara Devi Temple in 2019-20 48.53
Panchkula District
Jammu and Development at Hazratbal Shrine,
, 15 , 2016-17 40.46
Kashmir Srinagar
Development of Baba Baidyanath Dham,
Jharkhand | 16 % 2018-19 39.13
Deoghar
Development of Pilgrimage Amenities at
Karnataka 17 | Sri Chamundeshwari Devi Temple, 2023-24 45.71
Mysuru
Kerala 18 | Development at Guruvayur Temple * * 2016-17 | 45.19
Madhya 19 | Development of Amarkantak 2020-21 49.99
Pradesh 20 | Development of Omkareshwar * * 2017-18 | 43.93
Maharashtra | 21 | Development of Trimbakeshwar, Nashik 2017-18 52.92
Development of Pilgrimage Facilitation in
Meghalaya | 22 2020-21 29.32
Meghalaya
Development of Infrastructure for
Mizoram 23 | Pilgrimage and Heritage Tourism in the 2022-23 44.89
State of Mizoram
Development of Pilgrimage Infrastructure
24 | 2018-19 25.26
in Nagaland
Nagaland — .
Development of Pilgrimage Tourism
25 2022-23 18.18
Infrastructure at Zunheboto
Infrastructure Development at Puri, Shree
, Jagannath Dham — Ramachandi - Prachi
Odisha 26 2014-15 50.00

River front at Deuli under Mega Circuit #
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Development of Karuna Sagar Valmiki

27 , % 2015-16 6.40
. Sthal at Amritsar
Punjab )
Development of Chamkaur Sahib at
28 , 2021-22 31.57
Rupar, Punjab
, Integrated Development of
Rajasthan 29 , 2015-16 32.64
Pushkar/Ajmer
o Development of Pilgrimage Facilitation at
Sikkim 30 , 2020-21 33.32
Four Patron Saints, Yuksom
, 31 | Development of Kanchipuram * * 2016-17 13.99
Tamil Nadu oy
32 | Development of Velankanni 2016-17 4.86
Development of Jogulamba Devi Temple,
33 2020-21 36.73
Alampur
Development of Pilgrimage and Heritage
34 | Tourism Infrastructure at Rudreshwara 2022-23 62.00
Telangana
(Ramappa) Temple, Mulugu
Development of Pilgrimage Infrastructure
35 | at Bhadrachalam, Bhadradri 2022-23 41.38
Kothagudem District
, Development of Tripura Sundari Temple,
Tripura 36 , 2020-21 37.80
Udaipur
37 | Development of Varanasi —Phase —I** | 2015-16 18.72
Development of Mathura-Vrindavan as
38 , o % 2014-15 10.98
Mega Tourist Circuit (Ph-Il)
River Cruise Tourism in Ganga,
39 s % 2017-18 9.02
Uttar Varanasi
Pradesh Construction of Tourist Facilitation Centre
40 _ * % 2014-15 9.36
at Vrindavan
41 | Development of Varanasi — Phase Il * * 2017-18 | 44.60
Development of Infrastructure facilities at
42 2018-19 39.74
Govardhan
43 | Integrated Development of Kedarnath™* | 2015-16 | 34.77
Development of Infrastructure for
44 | Pilgrimage Facilitation in Badrinath Ji 2018-19 56.15
Uttarakhand
Dham
Augmentation of Pilgrimage Infrastructure
45 2021-22 54.36

Facilities and Gangotri and Yamunotri

103



104

[RAJYA SABHA]
Dham
West Bengal | 46 | Development of Belur Math 2016-17 30.03
Total 1629.17

** Projects completed # Project Declared completed to the extent work done.

Sl AT STt © FEIRT Sfl, STaeT 9gd-9gd gwars | § A JA S 9
g dredl § b o1 qdedl Bl gl gz G Bl & H I §Y BIA 3R
UM B 9191 AT I 2 $ HaH IS Sff I 8, dIfes Jansit & uded &

ISR W SITST ST 9eh ?

ﬁﬁ.mﬁﬁ‘gﬁ:WWW,W‘HNdﬁgRW%?@?ﬁW@W
IRPBR LT Ta4He A HABR -3l hed 3ol Vel gl 1l Udh Fva H
Higetrai & forg Sl Yol 11 2, S¥H el 814 ¥ & {7y wee Ta-He 3R BRI
s?%%qﬂ?ﬂﬁﬂw ST 3TETT-3TeT Uidi H, Wl d1ex Tod H 3R e T-37e T
ol H Yot gcd o Dl gdied DR §U BIH ¥ o1 WW@T&T%I{T@[WHW
H I8 g1 gU RN 81 &I 2 1 3mexviy e w3l FRws A6l Sl & Jqed H 9Rd
ARPBR 7 B ot &d U b HfRH 1, Sl fEhlees I8 &, 20 AR B9 &1 61 (oig
BT 21 ugel I IR 5 AR oY, fhR 10 TRI g8 3R 4} U d W 20 ARI BUY A
9¢1 <1 718 & 9% 9, A1 89 Ao ¥o9 T Bl 819 W g™ & forg Aifede a1 96
AT B A1 8 YRA IRBR H Indian Institute of Travel and Tourism Management Cg
&INT digital platform H female tour guidesﬁ?ﬂi\rﬁ'ﬂé T Bl 'Y sﬂ'ﬁ SRSk
W%,WHWWW%G?T$WWW@[$W 50 per cent
discount &< &1 B9 FHI STTET UR BSIRI ATZAT31 Bl TRET Mged & oy ¢ § 8
gl

$9h AT - Waffw«q-ﬁﬁsldl-ﬂ IrEar g 1o vt mer w1, Al Sft &
ENEEC) STTRIR & 8Tg Whol A bR UISll db, FdT UIheel §RESRIN 3 gal
CIRSH Foreq Wier bl 01 fha1 81 31T Ich WIRA TRBR 1 AT § RS2
3 35 goIR AT TR Fofed Wiel &1 ATTeh! ATeH 8 fob PR TR H T fohdl glefls |
Wﬁﬁé@%%%ﬁfﬁﬁm%ﬂﬁsﬁm\wEmcbwl%\',sﬁa?ff?%ﬁenﬁ
TSCH/ded Y DR &l AU 4R ARBR T8 & [ SHRED SRSH g &
fy 997 Fedl & IR W M (BT SY1 ITh 8- H, I9h gRAR H, I
SR | I7TH SR o1 & [T &9 a1 SR Fofed Wiel X8 81 A4} T 35
BOIR AT TRSH Feled Wicl PR §H CROH TT b o7 JATH PR I8 &1 R ARDR
T TMG-HE b I SR Haeb H &<l &1 FHl Th3Tel SRESTN | Ush gl
CINSH Il STRa” 11 AT12Y, $ ENC DIV A BH HIH PR I3 ol
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MR. CHAIRMAN: Second supplementary; Shrimati Sumitra Balmik.

el R a1t « A QUi Feled, § g @ off @ goHn =g i
q1ef-3%, I QAR ST H ST BT 91al S & oY IBI+ RIT-FIT HEH IoIY
g7

ot Sft. fheM ¥ : YWUFes TRIRHAT WX, YRA § R qie] St b 91 J¥Te & 918
3ITST SWRG AR Ufdelacl H Ioll | &M 8l 81 gl TIRSH B 91 & oy ugel
TIRYICY a1 2, gel YIRUICH HH ; U8l 3THH o I[arsle! H Ud ol Yofd T 2T,
Jfep Y Fft HBfieed § 29 dfaefad], TR dHfaefdd] R s pfdefac! &l
JeTaT o1 & oY &A1 7T fohaT 81 519 b deifaeiac] 81 ka7, TR 8] 9
39 TPV I YR WRBR 7 A1f-5%¢ H AR o 9 Il § 5 g BRIs BUY
G BB SHRTFAR Ulgefde] Bl Ig1IT ©, RilfPh Sd db ShRTFR faefdd! Fal
T, a9 ad TRoH e fadl Tt g3

SHG Y I, ARI-5E § Sl T Bl5d §, 39 UR &9 3(e-37el S8 o,
WI§CH 91 72 &, Hifh 981 9gd SFH aTefl Sl Sl Tl g1 <19 89 gRWH IR
SITd 8, A1 89 R A1 A2 Yedl 2, 999 Y8d ©, olfh 98] Pl dIed ¥l el X&d]
2l 39 EfCHIV YR WHR SR fSUICHE & gRT Je-3eT 8] UR &
WrE e 1 I8! 2l 3l I URIele Hiolae & A1 Hee el H JBUITael U el, Al
YTy, SR, ATTers 3R Rifded # o1 -31elT S8 999 8l5dsl & 937al |
3% I W@ISCH ST SfT 38 & 81 JATSIdhdl ANl 38X bl &l T8l dheld, WeRe B
e sicil 8, Wl €1 Y1k Wex 9l 8Id1 81 $90d A1 &1 36l Bicl Mo &
foTq, Aewist FamTem & ot 3res & Wiged I & avel &l ST I8! g1 39S A1
81, ¥ aviHe | el B eTT-37e STe fordH i gRvH SRe-eia €, Sl 84
BTSRRI ARRET T B B 'TNITE W' 3R '@y g9 W' & g7 fufem
CIRSH 81 AT TRl TR 81, $99 dRE ¥ A12-S¥ H 3e-37e S8 ¢RH DI g T
R WRBR B @ RAW=afaferdt 81 89 F1ef-g% 4 maffiedr <dr RS I
e & ol =T 7T v 2 B

MR. CHAIRMAN: Third supplementary; Dr. Amar Patnaik.

DR. AMAR PATNAIK: Mr. Chairman, Sir, recently, the Odisha Government handed
over twenty wayside amenity centres and twelve cafeterias at prominent tourist
destinations to self-help groups under the Mission Shakti Programme of the State
Government of our Chief Minister, hon. Shri Naveen Patnaik. | would like to know
whether the Central Government would consider having a similar kind of scheme
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which would not only promote tourism but would also give impetus to self-help
groups in the country.

it Sft. fper ¥ : Il S, TR & oy IR TRaR &1 318 SRese 78 7,
[l SRR =T Ta-HSH & B &1 89 'INIG Whiv' 3R '[@qel g3 WA’ &
ERT 94 T AT Bl 100 URHC HISHRIIA RS o &l il 37T 3mas
Hh-2ed [0 & IR H TAT, B SAD] Tbvel bR BT Hl T IR B &1 &
Tg-HE BT ST W JuIsTel Aol a8 & U IATdT 2, I8 a8 'y 999 Wb’ 8l
T 'TATG FHiH' B, IFH € TI-HE & A1 el B 80 BH d-d &1 SIH YRl
Al T TaHE qF BRI 2 B 100 URAC BISHRITS IRRCH Id &l IHBI
QFSIFGR BI, Hewid 8l, TSR Bl, I8 |d BIH W M1 Bl BRell 8] I Ta-ie
A BHN UTH S T JUISTel 3T, BH 99 IR STR] [9R Hdl|

MR. CHAIRMAN'  Fourth supplementary, Shri Sukhendu Sekhar Ray.

SHRI SUKHENDU SEKHAR RAY: Sir, the Sagar Island situated in the South 24
Parganas district of West Bengal, popularly known as Ganga Sagar is not only having
a beautiful sea beach and coastal area, but is also one of the most popular places of
pilgrimage in the country from time immemorial. My supplementary question to 48
(c)is: Will the hon. Minister be pleased to consider inclusion of Ganga Sagar under
the Darshan or PRASHAD Scheme for the development of the place as spiritual circuit
or coastal circuit?

ot Sft. fhe Y21 sevolly TIRAY WY, SIeXUig Y Ha1 R Jidl Sff &
e 99 Ted & 916 YRd 9RGR ° pilgrimage tourism, religious tourism 3R
cultural tourism T Jeldl S BT I fhar %\rl 34 W example & U H IRTORA
TG TP B, SO o Ahd &, BRI o Ahd & AR I & s § Y 3ref-
W\Tﬂ%%, Srisaila T3 Thd &1 T SIS ST 3Tl -3l pilgrimage centres %, 34
centres § PRASHAD Scheme & gINT tourist amenities EIE"I%[ & %I'Q HANT HXDR
SHTIR U 99 &Y BT 1 31U S JUieTol foar 8, 3R e Ta-de o g9
TUISTel 31T, T EH STHR S9H HIg-d oo & folv IR Bl

R, H AT =T § fh S domestic tourism &, 3R I/ 2021 H compare
E}ﬁ, al 2022 H domestic tourism TTHIT 155 TRUAC de T %\rl 31151 domestic tourism
& I 173 crore visits Y &1 SHD AIY-ATJ H foreign tourists P IR H HI FAMT
dledl _%:I 2022 ¥ foreign tourists @1 AT WT 85 T complete §_§ gl ¥ g
example ST AT&dT g1 fUsel 11 A1 H, 2023 & TTER A Tb THI 2 PRIS
tourists = RYth STH-DHeHR 4 & tour [HITB1 TSR b ITE STH-HIHR &b faerd d
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S TR¥CY d81 & 72T 31T 319 snfcddl 370 e & 1, AIGT S & A A
SH-HeHR 1 TRSH DI geTal ST 81 IHD BRI 2 BRIS CNCH STH-HHR H
3 B

R, R AXBR R [q97 IR TRH I & o1y Yamd o T8 81 4R Bl
WWambassadorwiﬁéﬁ, Ik IR Y19 H301 AR5 AIal S &1 YR 6T
tourism W%Waﬁwéﬁambassadorgl ﬁmﬂﬂéﬂﬁﬁﬂﬁg,ﬁﬁ?ﬁﬁﬁﬂﬁ
g, B HITCT H TRSH B 91 HRA T AN DI HRA &b CINSH & importance H TR
3TT BRI B

G-20 % IR H JATYD] ATGTH 21 G-20 P ATHT 200 meetings, 56 cities H U
S STTET TR 3TeTT-37eT <90 & ordinary delegates T&l, gfed 39 <M & important
officials, Ministers 31U | All the important persons, cream of the twenty-thirty
countries, I9b officers 3¢ | ITH YR IRPBR A tourism EIE"Iﬁ & %I'Q dgd MITT
Al G-20 & BRI ART AIHR & §RT 3R FIH I81 BIIST FHal gall 7, dl ST
tourism T T sector &1 D! g BIIGT §AT &1 d ANT AT W H SR, TAN
ambassadors g dX, JMIT-319 S H YR & g\IrQ\rH & IR ﬁ, YRT &b culture & TR
H AT BT YATH R T2 &1 I§ HRA B tourism sector I Igd g1 IUAT B

MR. CHAIRMAN:: Fifth supplementary question, Shri Sandosh Kumar P.

SHRI SANDOSH KUMAR P.: Sir, it is a universal truth that the State of Kerala is one
of the outstanding destinations of tourism in the world. But unfortunately, many areas
of Kerala are still unexplored. | would like to ask the Minister, as there are huge
possibilities of pilgrimage tourism as well: Will there be any initiative from the side of
the Central Government to promote tourism in Kerala by investing more funds, by
starting more hotels through tourism promotion and by increasing air connectivity to
Kerala, especially, the northern side of Kerala including Kannur airport? Will there be
any initiative to promote tourism through these channels ?

St it fPeM VS : WX, BH WRBR &I R A Bis AT Blcd el Wil 89 gled
ST B g1l 81 1 379 aTel fe=1 #, a1 UTgde ddex & ¥R 8lced 8, g9l
glecd 81, 89 9t S8l IR glccd 98 & Ty e a-He I giadid dill e
TTatc IMHIRRRY @R ofs <1 sHd Ar-|1, ol sfRufes o €, e Tave
Y AT BRP BR S8, SAFAST A-F¥C S H |l AT-3eT S8 &9 DAl
ATef-S%T | 31 Blced el U1 T3NS iR e H Bleed Flad &1 Y9 fdha
AT 81 R § W 98 93 ol IR BIced 8, BhIsd ¥R 8l YT 3eT-37e S8
T1ef-s%¢ | W €1 § a1 =red g o A1-s% 9 g & efeaio 9 iR JeargR
STl & TfCHIV A T 45 BRIS HIel H $HRTFR & oy QT &1 et d
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SHICRH, RURFTe TR 81, o RS 8, 89 9gd S8l WR 49 3y 81 ¥
3TaDT 9! e fisrar S R TRGR & gRT 1 99 g 17 &, TR 997 Iqa!
U 954 Is! [o¥e 51 H ] g8 fore ug=n gl

MR. CHAIRMAN: Now, Question No. 49.

Soil erosion in Western Ghats

*49. SHRIMATI VANDANA CHAVAN: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether Government is aware about the recent IIT Bombay study about the
doubled soil erosion of Western Ghats in the past two decades, if so, the
details thereof;

(b) whether Government has any ongoing initiative for conserving the Western
Ghats, if so, the details thereof, if not, the reasons therefor; and

(c) whether Government has any plan to undertake any official assessment or
comprehensive study for the Western Ghats, if so, the details thereof and if
not, the reasons therefor?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (SHRI
BHUPENDER YADAV): (a) to (c) A Statement is laid on the Table of the House.

Statement

(a) to (c) A study based on remote sensing data has been carried out by IIT
Bombay entitled “Spatiotemporal variations in soil loss across the biodiversity
hotspots of Western Ghats Region (WGR), India”, using Universal Soil Loss Equation
(USLE) Model. This article has been published in the Indian Academy of Sciences
Journal. The findings of the Model study suggest a rapid increase in soil erosion in the
Western Ghats region using remote sensing data to quantify long-term soil losses
across the entire WGR. This article also mentions that the outcome of USLE Model
study based on remote sensing data might have some methodological shorts
comings, therefore the results might have some errors and thus require physical
monitoring of soil loss and soil erosion at multiple locations across WGR to validate
the findings based on physical observations.
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The Ministry of Environment, Forest and Climate Change is implementing a
number of schemes for conservation of forest, wildlife and environment in different
states and Union Territories, including the Western Ghats region States. These
include the National Afforestation Programme, Integrated Development of Wildlife
Habitat, Forest Fire Prevention and Management, Project Tiger and National Mission
for a Green India. Funds under Compensatory Afforestation Management and
Planning Authority are also being utilized for conservation of forest and wildlife in the
Western Ghats.

The Ministry of Environment, Forest and Climate Change, Government of India,
constituted the Western Ghats Ecology Expert Panel (WGEEP) for undertaking a
comprehensive study of the Western Ghats under the chairmanship of
Prof.MadhavGadgil on 4™ March, 2010. The Panel was tasked with the responsibility
to assess the current status of ecology of the Western Ghats region and to demarcate
areas within the Western Ghats Region which need to be notified as Western Ghats
Ecologically Sensitive Area (WG ESA). As the States including stakeholders
concerned had strong objections regarding finalisation of the WGESA, the Ministry
constituted a High Level Working Group (HLWG) on 17" August, 2012, under the
Chairmanship of Dr. K. Kasturiranganinter-alia to examine the report of WGEEP in a
holistic manner keeping in view the comments received from the concerned State
Governments, Central Ministries, and other Stakeholders. The HLWG has
recommended 37% of the Western Ghats region as ESA. Based on this report, the
draft notification for WG-ESA has been published for inviting comments/suggestion of
the stakeholders.

SHRIMATI VANDANA CHAVAN: Hon. Chairman, Sir, the Minister has given a
comprehensive reply to my question and it is heartening to know that the Ministry is
cognizant of a very disheartening fact, a finding of the IIT Mumbai that suggests that
there is a rapid increase in soil erosion in the Western Ghats. This report has said that
their study is based on remote sensing data and they have in the report itself
incorporated it. In the reply, the Ministry has acknowledged it that this data might
have some methodological shortcomings and they have expressed that the said
findings need to be validated based on physical observations. | think the physical
observations need to be done by the Government and, therefore, considering the fact
that there have been several landslides in the States of Maharashtra and Kerala -- |
don't know about the other States but it is very much bad in Maharashtra where
villages have absolutely been buried under the debris and soil -- my question is
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whether the Minister would consider that this needs to be taken up with right earnest
and the validation of this report needs to be done.

# U= ATEd : A1 FHIUNT TS, AT ST 1 SN 499 ST &, 98 ITHh]
HAT gl A HTC IR B Shlolioil b [T B! gHIce TRAT 21 ST 16,000
TRR fham™ey 9 el U 9 & 9 AR Q9 &I 4,000 ¥ SATET Wic RIS &,
ST el BT YT 27 TR Bl 9P ST, TSI 3R g1h! TRt ff H1o! SuTeT B
R °IC ¥ Sl Aigdl SRS 8 81 8, Sl IHD HRYI 2, [Meed ®U I, I oS Iof
Udh 984 991 BRI &, AR UF §91 HRY gl 39D A1I-A1Y, Sl AR die
RARTS 3R 3= Ufaefacis 8, S9d BRI AR qfH &7 &rol 81 <&l 81 HATe
g1 59& {10 fafi= BRI TaTU ST 32 81 BRI I a5 JRfea TRaT &
PSR Bl ABR BIIHH AT I8 &l BH T8 M & (b US| & AR Hed & BRI
YA BT SR &ROT BIAT 2 3R I¥C °1e H IY {ISTd BRA1, g1 954 aeISD 2|
31T BTeT B § PIY-28 H ARG YT HAT Si b ~Tgcd H HIRA - SRR WR TR Y
9 e sfARUfeg fhar 21 s9d 3iavid YRd § 894 S &3] & UgdT & ©, S8
R 9 AR & & a9 & Sl 7, Sfal IR YA SAR BIHCS 8l Xel, Well 8l Xal
g 91 U T2l &, 98l W &H anT 4 sFRfea & gRT STt ores d¥ie & gl
HRP Th STHUTNERY Bl T BT TATH B, Hifh deeH °TS B ShIcreil gl
AgayUl 21 Sdhidrel & oIy agl &l il qrast YR 2, faeiy w9 9, Sl aTsee dis®h
URAT &, TRHR I T & ol I3 ARE | Hableld ol

SHRIMATI VANDANA CHAVAN': Sir, the Minister has rightly said that it is a very, very
important eco-sensitive zone which needs to be preserved for several reasons- bio-
diversity, the hydrology, the geography, the monsoons that we get; and, therefore, it
is very important that we pay attention. Therefore, rightly, the Government from time
to time set up two Committees. One was in 2010 which was headed by Prof. Madhav
Gadgil and later there were some problems and therefore to give a holistic view to this
issue, another Committee was set up in 2012 headed by Dr. K. Kasturirangan. Sir,
both these Committees have made recommendations and after that, from time to
time, from 2014, the Government has been coming up with only draft notification for
the reservation of an eco-sensitive zone. Now, it is the fifth time that a draft
notification has been taken out.

MR. CHAIRMAN : Your supplementary please.

SHRIMATI VANDANA CHAVAN: When does this see the light of the day ?
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# U= IS : HEG G TS, MSATA BHCT 3R BRRITT HHCT DI
RYIE 3 & d1g gIUe AN B DI Y BT 1 AT $HD 3T ol AT 6
T - ORI, 1T, AERTE, BUNCH, THATG AR B B H 37l 31 fUeel au
A 4T TS ARBRI & AT & A G ¢ 9 H T SR i o o 89 9gd
IR AT & AraaT & Y fI9Iy mde= 3Ny 91, B)el & Aida) & A 31T 9 3R S9h
foTg &A1 BIR Sofl, &7 W90 $AR ST & Agcd 3 U 3R BAST T8 7, dld SIue
Mfefhded & q1g N9 Tl 3 TS dd IR FHRT &, STD] I dNld I Ugd
BT ST @b § AT § [ g8 BACT HAITSTd dRidh | BH BR I8! © 3R 39
A F UTSS oldel TR Sl 3ATHE Dl §, ISP 01T BT Uchier g6 ) Bl

SHRI V. VIUAYASAI REDDY: Sir, does the Government plan to conduct geo-scientific
mapping in respect of the Western Ghats, and afforestation and plantation
programmes of Forest Department have had a limited success due to reasons like
neglect of local ecosystem, lack of assessment mechanism and lack of planning.
How is the Ministry going to deal with the same and prevent the soil erosion?

il YU I1GT : AR G HEIG, ST81 db BT Fd &I q1d 8, AR U U]
<91 8 18T W Fafid wu I BRYe 9d 81 g1 3 ool 99 & YR & BRI 94
3T RUIE 311S & 3R BRYT Td 3% SfSAT AR TP BT &1 I8 9d 8 a1 99
g7 ArEfefihd aid | fhar ST § iR S9! Ruie ! ufeets foar Sirar 81 s394
PO AT HRA DI LI H T8l 5l WRA H SHRT U 954 U leores fSUIcHe &, Sl
$HET i w0 A WS a1 9 AT § 3R TH IHBT Add A IR
P B

DR. SANTANU SEN: Thank you, Sir, for giving me the scope. Sir, as we know, the
tigers are gradually going towards extinction and sometimes they are coming out of
the forests because of severe deforestation at different parts of the country. Through
you, my humble submission and my question to our learned Minister: Is the
Government going to take any special steps to prevent this severe deforestation
across the country ?

2 YO ATGd : A1 GUTALT HBIG Y, H 37T AT A AT AGRI Bl STDR]
=Eill fl'l?'l'[ o EE“WT Q_CRT%_GE el Esf ?%’, gfess 50 year of Tiger Conservation
programmeiﬁﬁﬁ@éaﬁé,WWWﬁWﬁWE@%Gﬁ?
ST & 70 TRRIC TSI BAR U 2

AT, fUsel 9 gul § FARI WRGR 7 39S (ol B! IR 6T & 3R 39 G943
X ST H 53 TSR RO § 3R IS9P A1 & 33 Ufethe Roed W1 &1 9Rd
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qIscscls® & Ufd fhd=r SIed §, SHDI bR 19 50 year of Tiger Conservation
programme 31T AT A1 UET H3i1 Sil & ~Tfcd H SARRTE Y WX YR WX A Big Cat
Alliance 91T 81 Big Cat Alliance H SII ATd §$ SR &, S8 W Ui YR H &1 3
YR = Cheetah reintroduction ®RP ST IS 89N T&T A Q_CRT[%_CE gl 11?5, SREAR
A9 AT BT M AT 51 AR BRI b AN IGb fo1g 9 B H 1 §U © 3IR”
ST WIRA CISTR HoTde &b Al H, YfeTthe BordeIe & AIHel H gI+T H TRT &
AT HE DT & foh YR 7 T2 BT 3R FRETU HRA BT B fhar gl

DR. V. SIVADASAN: Mr. Chairman, Sir, plastic is polluting the soil and environment.
The Government has been issuing a lot of directions to protect the soil and
environment to avoid the plastic waste. But the question is that in order to inspire the
people, the Government should itself follow the directions very positively. So, my
question is whether the Government is ready to follow the green protocol for the
Government functions, Parliamentary Committees and official functions of the
Government to avoid the single use plastic.

it U= 184 : WeIgy, MTad ®U W HI%! S8 UR {61 ST R8T 21 JATSTdhel HI3h4
TIRE H S0 a1 oMY < & @ifRed &) didd o 9 9 81 R 81 89 99
AT AERAT0T 57 BRIGAT H 9T of, 84 g8l 9l 3mug 1 anegl Rid g
IRE® Aad T AT 8, Algdl sIoid & fo1v ) e 91 99T 81 ORBR o
AT MgSels= febrell 8, «ifdh 5 forg SIfa o1 84 Hival o Al fo=rert
2|

Vacancies in High Courts and the Supreme Court

*50. SHRI SHAKTISINH GOHIL: Will the Minister of LAW AND JUSTICE be pleased
to state:

(a) the number of vacancies in High Courts and the Supreme Court, and the
number of proposals recommended against the said vacancies;

(b) the duration of time since the Collegium of the Supreme Court recommended
the said proposals;

(c) whether Government is aware of the delay in judicial appointments as well as
transfers, if so, the reasons for delay; and

(d) the detailed reasons for non-clearance of names of judges of various High
courts recommended by the Collegium of the Supreme Court?
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THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE (SHRI ARJUN
RAM MEGHWAL): (a) to (d) A statement is laid on the Table of the House.

Statement

(a) to (d) As on 04.12.2023, against the sanctioned strength of 34 Judges, the
Supreme Court is functioning at full strength and there is no vacancy. As regards the
High Courts, against the sanctioned strength of 1114 Judges, 790 Judges are working
and 324 post of Judges are vacant in the various High Courts.

As on 01.01.2023, 171 proposals received from High Court Collegiums were at
different stages of processing. During the calendar year 2023, 121 fresh proposals
were received. QOut of the total 292 proposals for consideration during the current
calendar year, 110 Judges have been appointed and 60 recommendations were
remitted to the High Courts on the advice of the SCC. As on 04.12.2023, 122
proposals are at various stages of processing. Out of these 122 proposals, 87
proposals were sent to the Supreme Court Collegium (SCC) for seeking advice
against which the SCC has provided advice on 45 proposals which are at various
stages of processing in the Government. 42 proposals are under consideration with
the SCC. 35 fresh proposals received recently are being processed for seeking the
advice of the SCC. Recommendations are yet to be received from High Court
Collegiums in respect of the remaining 198 vacancies.

Appointment of the Judges of the Constitutional Courts is a continuous,
integrated and collaborative process between the Executive and the Judiciary. It
requires consultation and approval from various constitutional authorities both at state
and central level.

Judges of the Supreme Court and High Courts are appointed under Article 124,
217 and 224 of the Constitution of India and according to the procedure laid down in
the Memorandum of Procedure (I\/IoP) prepared in 1998 pursuant to the Supreme
Court Judgment of October 6, 1993 (Second Judges case) read with their Advisory
Opinion of October 28, 1998 (Third Judges case). As per MoP, initiation of proposal
for appointment of Judges in the High Courts vests with the Chief Justice of the
concerned High Court. Chief Justice of the High Court is required to initiate the
proposal to fill up of vacancy of a High Court Judge six months prior to the
occurrence of vacancy. However, this timeline is often not adhered to by the High
Courts. All the names recommended by High Court Collegium are sent with the views
of the Government to the Supreme Court Collegium (SCC) for advice. Government,
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however, appoints only those persons as Judges of High Courts who are
recommended by SCC.

As per the existing MoP, the proposal for transfer of High Court Judges is
initiated by the Chief Justice of India in consultation with four senior-most puisne
Judges of the Supreme Court. The MoP further provides that the Chief Justice of
India is also expected to take into account the views of the Chief Justice of High Court
from which the judge is to be transferred, as also the Chief Justice of the High Court
to which the transfer is to be effected, besides taking into account the views of one or
more Supreme Court judges who are in a position to offer views.

The transfer of Chief Justices/Judges of High Courts are to be made in public
interest i.e. for promoting better administration of justice throughout the country. No
timeline has been prescribed in the MoP for transfer of judges from one High Court to
another.

As a result of the collaborative process between the Executive and Judiciary,
during the year 2022, 165 Judges were appointed in various High Courts and 08
transfer among High Courts were made (02 Chief Justices and 06 Judges) and
during the year 2023, a total of 110 Judges have been appointed in various High
Courts and 34 judges have been transferred among various High Courts till
04.12.2023.

it sifpRie mMifed : A9+ 9l w8iey, I8 ®81 SdT © f& 'Justice delayed is
justice denied' 3R =ITY <X | 3MTdT &, AT <A1 T2 el &b aR1&R BIdT g1 I8 Y Har
ST 8 b "Judicial process is the biggest judicial punishment'. IRING IR dRIg
fArercll &, <IN IR 814 1 I8 1 8T 872 H 31ud SR A= #it Sit &4 S+
T8 g b BT BICH b SToTSl Bl Sl SIS strength , 8 1,114 8, SH Y 324 ST
GTell &1 Aol I8 fh TS BIcH H 3R 29 URIRI | SATRT STolsl Bl ddhiisl @rell &,
ﬁﬁ%%ﬁﬁﬁlﬁmﬂﬁﬁ@wmiﬁﬁI\/Iemorandum of
Procedure (MoP) I8¢ HIF-HHSIHR 3 SToISl & SToHT & d1a 941 5| MoP & 3419 4
IR AR Ifaem & anfcdd 224 & *9E A independence of judiciary %, sﬂ'ﬁ
ARBR BT W Ul T81 2| AP g GoIH bIc o JuIsied 4ol gU 8, 37 I i
Ih P G 872 3T I© Il TP WG & i sa-T SIE Wloft 81 § S+
TSN g [ RIT TRBR S I SI&Y ST A8 & AT 817

41 3TSJ M AT : 3SRV FHURT FEIGY, IT U STois] DI =S strength
3R IhTST A At 81 H A DI H SISt Bl strength BT {515 BT §1 87 34
strength &, TSI 34 1 X1 8 B ...(ALH).... QI ©, 3T 31 STaTd o I1o1Q|
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MR. CHAIRMAN?: Let us hear the hon. Minister. ... (Interruptions).. He is going in a
right way. ...(Interruptions )..

i} SIS X HEATed : FHIUT WEIG Y, U8l TS strength 4T 31 AT HIGT S &l T
7 39 34 {531 3R U DIC 4 34 B W1 83 & TIRT g8 DB [ BISHIC SToTol Bl
1,114 H&T strength &1 H JUTY BT TG B dl 7! T strength 906 AT &4 BTg
PICH SToTel df HIRTS strength TSTHR 1,114 DI BA SN Jh¥Tel W_ &, ST IR |
H g1 <1 g 1o 314l 89 b ...

it wIfenfig M : W=, 3MTUHT ARETT AT g1 A HUAT AR FaTe BT S1aTd & |

37t ITSfH I HEATed : H ATl BT S1d19 & < BT ¢

MR. CHAIRMAN: Hon. Minister, one second. ... (Interruptions)..

1} SIS X AT : GUTUNT IS, < BT DIcH b SToTsl &b gR H Y VB &l
it wIfepiRIE M : W=, ATYHT ARETUT AT 1 324 TS WTedl 8, I8 AR FaTeA B

MR. CHAIRMAN: Would you kindly take your seat? ...(Interruptions).. Would you
take your seat first? ...(Interruptions).. Hon. Member, when a Member asks the
questions, | give full latitude. In making your enquiry, you did give a speech, raised
the point, fine! | don’t get into the contours whether it really fits into the frame. Hon.
Minister is taking his own time, let him. Ultimately, there will be other
supplementaries. Why don’t you wait for that? | am so happy that you are eliciting
answers from the Government. Things are going very smoothly. Why should we
interrupt? Why should senior Members interrupt? Let the hon. Minister answer.

7t 3IS] YW AEATe : WX, § I 9471 32T o1 f g 7 @7 o, A A1 L =AM €,
ST I2I UieetH &1 H IS B8 el § b 3147 1,114 9 9§ 790 afh 1 € 3IR 234 Ihe &1 H
B! g1 BT A1 b I8 R H D! 1 SaRT, 2023 B [qavor §, 1 84 fafi=
8IS DI Collegium I 171 YUISTed UTWl BT & 31R 2023 H 121 el &1 8 Jursied
Collegium ¥ &I fefill 3R Tled o, dl 89N UTH 292 YUIsTed UfST 81 S99 | 894
110 BT appointment BT, 60 BT remit fHAT AR 122 TR | 1 IR, A Judiciary 3R
Executive @ & UfshaT 8, S UfhAT & d8d 89 HRATS B X2 &l H Il g
dladl _§’ o Etlef SToTST @1 sanctioned strength i EETYE’ %\r IR IfT ThdTsT %, ar
ID! STeal AT 9RT 81 37|l G DI & 19 TS & 9g Flell A, ITh] 591 Rabls
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77 W fear 21 gf wrfnfae St 31 we far &, O § 391 Ua diel gamT ared
gl 3T BH 2004 3fR 2014 ¥ 1A BN, Sl Y 8IS PITH SToTSl Pl A1 PR & 8, dl
average appointment of judges was 86 3R BH 100 X 2 &1 BH Al SUQl
appointment X ¥ 21 IS MY A& T, AT H SIR-ATSH ST § FhHT El

1 QUTAfe : Tbe FtHex &0t wrfth e Mg |

ot wiftpRie MiFed : R, § AIHT FREVT ATEAT §1 HRT WA $B 3R BT & 3R
SEICKaICINI RN

STt TR : SATUhT YRT HREToT et

i} wrfepRaE MiEd : o1 qR7 [I2ary 81 IR, SRl Ul & AR Bl 2, Jrd=d
B ARDR BII 8, "...(TILH)...

MR. CHAIRMAN': This is expunged.

i} wifep e MfEe = ...(=agm™)...

MR. CHAIRMAN: Because, Mr. Shaktisinh, you are challenging the very basis of
democracy.

it wifepfie Mfger: ™ ...(zagm)...

MR. CHAIRMAN: You are doing it repeatedly. | take strong objection to this. It
cannot be approved. ...(Interruptions)...

s} wrpfRe Mg - * ..(augmM)...

MR. CHAIRMAN: We cannot go into which are the parties that are being ruled by one
person or which is the Government ruled by one person. ...(/m‘errupt/ons)... Let us
go through the democratic process. ...(/m‘errupt/ons)... Ask your supplementary.
...(Interruptions)...

* Expunged as ordered by the Chair.
™ Not recorded.
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SHRI SHAKTISINH GOHIL: Sir, | am deeply obliged that you have enlightened me.
...(Interruptions )...

#t |HART : 919 98 gR dod SIY, $9G] §8 BT AR U ISl It is an

important issue.

it wIfthRiE MiTe : TR, JMYST 18 g1 3179 W PSR 3 € 3R H W1 § &Ik Sl
g & 39 Bicd A s U &, Al 89 ANl & G DI 3! ave A F9ST ADhd ol
...(TGHT)...

1t TR : 3T /I HAT ST ¥ ard gy

it wrftelie Mida : W=, & At =6 St &1 g arEar g & 01 giig SRaR 9
ST TSI g3 AT ...(FGE).... kindly listen. “§F AIGT Il GRBR Bl GuIH BIC - TS 7
TadY, 2023 BT HET fo “Pick and choose approach to Collegium’s proposal is not
good.” UM BIC 7 20 TR Bl Pal b JUISTA 3T &, SHD! 3T split B <<l
g 3R Tdg g Bl < < BIl...(FIYUM)... That is not true. s it true or not?
...(Interruptions)... &1 T8 el g T T8l 8 2...(TadT ). .

MR. CHAIRMAN: Mr. Shaktisinh Gohil, you put it on record. ...(Interruptions)...
Please take your seat. ...(Interruptions)... | would expect all the hon. Members to
maintain  decorum. Mr. Shaktisinh Gohil, a Member of this House...
...(Interruptions )... You place the authenticated judgment of the Supreme Court on
the Table during the course of the day. Go ahead. You put the authenticated official
judgement of the Supreme Court. ...(Interruptions)...

SHRI SHAKTISINH GOHIL: You very well know, Sir, what is Bar and Benches.
Version from Bar and Benches ... (Interruptions)...

MR. CHAIRMAN: No; no. | am so sorry. ...(Interruptions)... | am absolutely so
sorry. ...(Interruptions)... This can’t be allowed. ...(Interruptions)... There will be
consequences emanating out of it. ...(Interruptions)... You will have to authenticate
from authenticated record of the Supreme Court. ...(Interruptions)... We have the
highest regards for our Judiciary. ...(/nterrupt/ons)... | cannot allow Judiciary to
be... ... (Interruptions)...

" Expunged as ordered by the Chair.
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SHRI SHAKTISINH GOHIL: Let the hon. Minister reply that this was not told by the
Supreme Court. ...(Interruptions)...

MR. CHAIRMAN: Please ask your supplementary. ...(/nterrupt/ons)... Please ask
your supplementary and comply with the directive. ...(Interruptions)...

SHRI SHAKTISINH GOHIL: Let the hon. Minister reply whether this was told by the
Supreme Court or not. ...(/nterrupt/ons)... Let the hon. Minister reply.
...(Interruptions )...

MR. CHAIRMAN: Hon. Minister. And, before that, let me tell hon. Members that while
dealing with the Judiciary, a vital wing of our governance, we need to be extremely
careful. Judiciary speaks through its judgements. During the course of hearing,
reflections emanate but they do not constitute judgement. The Supreme Court has
repeatedly indicated the purpose of those observations. If the hon. Member has
taken an observation to be judgement of the Supreme Court, | can say, with my
limited experience, he is totally wrong. A directive has been issued by me. He will
comply during the course of the day. Go ahead now.

Y JTS] I AT : TIRAT TR, HHA1G & 7 Sl g2 T, M IHHT TR &
fea, oifep H....

o wHTafT : H TR TR Qo g1 AR AT ST, SR AR S 81T B

311 3TS] IM HEATd : WY, Y W (AT 5 ... (FFF)..... AT SRINGRE < &1
21 3T 3BT Al AReT0T B I2 B, THRT ) W&V HY 7 81 3R Feqeqdr |4 & o
T2 BTl B WY AT ARETT IR SO 31U+ 91 372w TR & el H T8 BT argar
g 1o I B P 3R Il & 31R SIS 4 P8 AR BIAT 81 3R AT A5
& U SIS &, I d AThR e -377 PR

MR. CHAIRMAN: You please respond to his question. ...(/nterrupt/ons)...

311 STS]1 I HEATel : §1ehT QAR FIT UHATT &b e H AT BH YHATIT &b 1Y 6
SR, 2023 BT AT GUIH BIC & FH YT Y&l M1 81 The matter is pending
with the Chief Justice of India and the response is awaited. Uz W@Tﬁ & HHA | %\'I
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SHRI N.R. ELANGO: Mr. Chairman, Sir, there is a very strong perception among the
stakeholders that the Government is not clearing the names of the advocates, which
are cleared by the Collegiums, only on the basis of their political ideologies or views. |
request the hon. Minister to clarify as to what steps have been taken by this
Government to dispel such perception among the stakeholders.

SHRI ARJUN RAM MEGHWAL: Sir, | have already stated that there is a collaborative
process between the Executive and the Judiciary 3R —q%*e?ﬁr CaRSINELEERIES
SR 2, I8 R A1) St & g #, S R T & 7, SAD! e
TIHeAT 21 U H S AHY &1 R8T 8, 98 Udh 37l §3 ol BIg hicy I A1 AN
g, S 918 $B Y BId] & IR U 918 84 S0 GUIH BIc Wold &l U BIc 41
TH P FoIRE A & AR FY TH 1l ITdh! FoRe Hd &l Ig U U9 8, ol TR
H S WY ST & g8 UHSIYY BT U1e 8, Foret #4314} f7h e

DR. SASMIT PATRA: Thank you, Mr. Chairman, Sir, for giving me this opportunity.
Firstly, | would like to commend the hon. Minister that there are no vacancies in the
hon. Supreme Court. And, also, the Ministry has given information that in this year,
292 proposals have come from High Court Collegiums and they are under process
of various considerations. And, it seems that, at times, the number of proposals
expected from High Court Collegiums is not as much. Of course, that is not the
responsibility of the Ministry. That is up to the High Court Collegiums to take a call on,
along with the Supreme Court Collegiums, in order to fill up the vacancies. My
specific question to the hon. Minister would be: Though it does not come within the
domain of the Ministry to expedite something between the High Court collegiums and
the Supreme Court collegiums, would the Ministry consider engaging with either the
process or, through the Ministry, with the High Court collegiums and the Supreme
Court collegiums...

MR. CHAIRMAN: Dr. Sasmit, you have run out of time. You can meet the hon.
Minister in his Chamber.

DR. SASMIT PATRA: Okay, Sir.

MR. CHAIRMAN: The House is adjourned to meet at 2.00 p.m. today.
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[Answers to Starred and Un-starred Questions (Both in English and Hindi) are
available as Part -I to this Debate, published electronically on the Rajya Sabha
website under the link https ://rajyasabha.nic.in/Debates/OfficialDebatesDateWise |

The House then adjourned for lunch at one of the clock.

The House reassembled after lunch at two of the clock,
MR. CHAIRMAN in the Chair.

SHORT DURATION DISCUSSION
*Economic situation in the country

MR. CHAIRMAN: Hon. Members, we resume the Short Duration Discussion on the
Economic Situation in the country. On 6" December, 2023, Shrimati Sulata Deo had
concluded her speech while participating in the discussion. | shall now call upon the
names of remaining Members whose names have been received for participation in
the discussion. ...(Interruptions)... We will have to learn to go by the rules,
particularly, for those who have been ‘Leader of the Opposition” at the State level.
...(Interruptions)... Greater expectations from them! Now, Dr. V. Sivadasan; three
minutes, please.

DR. V. SIVADASAN (Kerala): Mr. Chairman, Sir, some of the leaders of the ruling
party are trying to make an illusion that India is growing, the economy is growing.
What is the meaning of the growth of the economy? Sir, the assets and income of
the corporate families, the big corporate families, are increasing. That is not the
development of the economy. The asset of the ruling party is increasing. Through the
electoral bond, they are getting thousands of crores of rupees.

[THE VICE-CHAIRPERSON (SHRIMATI S. PHANGNON KONYAK)
in the Chair. |
The increasing asset, the increasing income of the ruling party, is not the
development of the economy. They are telling that they are rich. TRBRT AR TR %,

GICERAECIRINEE]

*Further discussion continued from the 5" December, 2023.
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Madam, look at the education sector. Thirteen thousand students have been
dropped-out from the higher educational institutions. They are not providing the
fellowship -- Rajiv Gandhi Fellowship, Maulana Azad Fellowship. Where is the
fellowship? Day-by-day, they are cutting the fellowship.

Madam, if you look at the recruitment, in LIC, the recruitment is not there.
Thousands of posts are lying vacant. The Development Officer posts are lying vacant.
When was the last recruitment in BSNL? When did the recruitment happen? The
recruitment is not there. In Railways, the recruitment is not there. Everywhere, we
are seeing a ban on recruitment.

Take the case of MGNREGA. Look into the matter. Why are you not disbursing
the pending amount of MGNREGA? Thousands of crores are lying pending. Madam,
why are they not disbursing it? As a wage component, as a material component, the
pending amounts are there. They are telling that they are rich, but they are not
disbursing the amount to the poorest of the poor people. Madam, take the ASHA
workers. What is the condition of ASHA workers? Look at Anganwadi workers. The
Anganwadi workers are not getting the minimum wages; the ASHA workers are not
getting the minimum wages. They are telling that they are rich. Then why are they not
ready to provide the minimum wages to the Anganwadi workers and ASHA workers ?
This is the question of the people.

Respected Madam, the workers are struggling in HECL; the workers are
struggling in NTC; the workers are struggling in BEML. Why are they struggling? It is
because of the policies of the Government. They say that they are rich. If they are
rich, if the economy is growing, why are they not giving proper wages to workers in
the companies? Madam, they say that they are rich. The WHO says that there
should be a minimum of one doctor for one thousand people, but what is the
condition in India? The WHO says that there should be a minimum of three nurses for
one thousand people, but what is the condition in India? ...(Time-bell rings.)... In
India, the number of nurses is very less, but at the same time, thousands of nurses
are going abroad. Why are they going abroad? That is because they do not get
proper salaries here. That is why they are going abroad. The term Vishwaguru is
okay, but they are not paying proper wages; they are not ready to invest money in
different sectors. Please look at the condition of the people working in India.
...(Time=bell rings. )...

THE VICE-CHAIRPERSON (SHRIMATI S. PHANGNON KONYAK): Please conclude.

DR. V. SIVADASAN: Give me one minute more, Madam.
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THE VICE-CHAIRPERSON (SHRIMATI S. PHANGNON KONYAK): Hon. Member,
your time is up.

DR. V. SIVADASAN: Here, they have increased the price of LPG. If they are rich,
why should they increase the price of LPG ? ARG TN 3THR §, <ifh ST TRId B
SHART {907 TRI9 A & fof¥ 81 Thank you, Madam.

THE VICE-CHAIRPERSON (SHRIMATI S. PHANGNON KONYAK): Now, Shri Aditya
Prasad - not present; Dr. L. Hanumanthaiah - not present; Shri Syed Nasir Hussain -
not present; Dr. Laxmikant Bajpayee.

DR. LAXMIKANT BAJPAYEE (Uttar Pradesh): Madam, | would speak later.

THE VICE-CHAIRPERSON (SHRIMATI S. PHANGNON KONYAK): Shri Brijlal - not
present; Shri Gulam Ali - not present; Shri Narhari Amin - not present. Shri S.
Selvaganabathy.

SHRI' S. SELVAGANABATHY (Puducherry): Madam, thank you for giving me the
opportunity to participate in this very important discussion on the economic situation
in the country.

First, | would like to thank the hon. Prime Minister and the hon. Finance
Minister for achieving a historic milestone in Gross Domestic Product (GDP), which
has surpassed the four trillion dollars mark for the first time. | would like to praise
hon. Prime Minister, Shri Modi, who showed an unprecedented zeal with his
economy-reformist agenda. The GST was the reform of reforms and he did pull it off
with great success. The taxpayer base has nearly doubled since its launch and
collections too have risen. The GST collections in April rose 12 per cent from the year
earlier to an all-time monthly high of Rs. 1.87 lakh crore. A majority of the large States
have reported a 20 per cent-plus growth in GST collection over the same period last
year, indicating a broad-level growth across sectors and States. Ninety million e-way
bills were generated in March, 2023, 11 per cent higher than 81 million in the preceding
months. He is probably the first Indian Prime Minister to leverage technology so
much for his welfare programmes. His Government's Unified Payment Interface
(UPI) has revolutionized India's economy by facilitating digital payments even in
villages. Behind the huge digital payments infrastructure that has come up in India is
India Stack, a set of open APIs and digital public goods that aim to unlock the
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economic potential of identity, data and payments at population scale, such as
Aadhaar, UPI, Digilocker and, more recently, CoWin Vaccination platform.

The core idea behind India Stack is to lower the cost of transaction so that 1.3
billion people get access to socially and economically important services and that
those services can be delivered by the private as well as public sector. It enables
private innovation on the back of public infrastructure. India Stack created a set of
open protocols or standards that are implemented by the institutions concerned. The
UPI has helped private sector companies to rely on business models based on digital
payments. IMF has said in a working paper recently noting that digitalisation has
supported formalisation of India's economy and Aadhaar has helped in direct transfer
of payments to beneficiaries without any leakages.

So far as the National Logistics Policy is concerned, the logistics cost in India
is 13 per cent of the GDP as compared with 8 per cent in developed economies,
making it difficult for Indian exports to compete globally. With massive drive to build
roads, trains, railways, ports and bridges, a logistics policy is now set to revolutionise
India's trade by making goods move faster across India reducing the cost of logistics
to be comparable to global benchmarks by 2030.

Our country recorded a robust GDP growth of 7.8 per cent in the April-June
period of 2023-24, outpacing China's 6.3 per cent. It took nearly 60 years to reach
USD 2 trillion in 2014. The Government is working towards a USD 5 trillion economy
by 2025 and potential growth to USD 6.7 trillion by 2031. All this is possible only under
the visionary and able leadership of our beloved Prime Minister by ongoing
Government initiatives across all sectors with a focus on income-centric policies.
Emphasis on agriculture is a priority and a roadmap is built to achieve USD 7 trillion
economy by 2030.

The International Monetary Fund has projected India to become a USD 5 trillion
economy with the third largest GDP in 2027-28. At the end of 2022-23, the Indian
GDP stood at USD 3.7 trillion. In 1980-81, size of the Indian economy was USD 189
billion, which increased to USD 326 billion after a decade. In 2000-01, the size of the
GDP rose to USD 476 billion.

With a rapid penetration of the internet and smart phones, digitisation is
creating endless possibilities for delivering meaningful solutions that transform lives,
livelihoods, business practices and governance. Digitisation has given a strong boost
to entrepreneurship in the country. India's innovation in technology is not only
proliferating within its boundaries but also around the world. India has a thriving IT
industry that is a major contributor to the country's GDP, employment and exports. In
2022, the Indian IT industry generated $227 billion in revenue. In 2023, India's IT
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industry is estimated to register an 8.4 per cent rise in total revenue to reach to $245
bilion. It is known to everybody that all these achievements have been made
possible only under the leadership of our hon. Prime Minister who is being supported
and followed by our hon. Finance Minister. Thank you, Madam.

£} 919 IR0 9 (fS8R): SUHHIEe! HElqdl, ST g 920 Bl gD RIgUH
UR qlef BT HidhT [T, §9 T TqehT g=ars|

AEIdT, H A Ul U S & I U #3lT, MR ol A= Al Sif
DI ggdTe o1 A8 § b I8 <% b BRIS! Al & {2l Bl & H I8 gy,
FATS & [T a1 & YT STRAT Ud STTDHSTIT Dl HIGT 9T HRA G2 DI URH 9
b YT DI |1 Bl TTl H G §Y Q9 Bl 3MMh FY H HO~ 1 BT BRI
BT 81 AFIIG U H301 St b 3fre T 3R ATe 9 quf b (991 Bb, 1 o
BHTH BT I 31X ID! B! HeTd BT Aol & b Mo R YX faeq 7 qad ol
H gl g3 STIaRAT 99 715 B

SUGHTEIE HBIG T, A1 JGT H3AT S &b =gcd H <0 H 9IaRBT [T 81
B B HRd BT Bls I AT $9 TS I @l el 81 2l T8 S8 & WY B
&3 81, YeTd 1 &3 &I, ST A SR arg AT I b1 &3 81, AR BT &3 I, Jal
TN RTeb! T &3 81, Rl D1 &3 81, 20 P CIAIGIST BT &1 81 AT 3TNl BT & 8,
31TST <31 IRI TRG A] fdh_T DR 8T 81 Feladl, AN UIc] & =dl, Hgd UfSd
QIFGAT SUTEATY Sfl Bt A - 3fcIey, AT Sig T FHIST & Al Afch Bl
foeT 721 81 ST, d9 dé 39 IS &I, 9 <91 HT [dH1 A1 81 uTdl 281 S+al Bl
18 TR Fold] §U BHAR U HA1 Sl TG BT &R YTl DR §Y 92 DI IRH
IJ9g I UgA™ & B H ol §U 2

TGN, Gadi] HIIF B AXPR T3 18 A CHIOT DI TSI Bl 315
gl S MM &1 R dle §& & w0 H ST fhar 7d <97 & Hig 52 aforerd
s FHTST & AN Bl [ThrT F Hewd &1 § i fUoeT WH1eT 9 M1 §1 HiUE =
S H 60 NI T WA B & 1[G [USST I3 SN Bl FAeT b ol e (e
31 U a1 &b AT SR 3T I~ &b oY 1953 H 3T 340(i) b SId
ACHTAI ITSEUT ST, TOT5 TATE Sl H BIHT BletcTd DI egerdl H Udh wer aif
3TN T TS BT ATI 1955 H ATIRT = FRIfTAl Afed Ul RUIE R TRBR Dl
< &1, < 60 auf TP HIUF DI TRBR 61, IR IF [USST I AN DI HdeT T
g1l el faar, R s avi o1 i Fdev a1 SqaT AT [dhrd Tl &1 d
Tl B U1 519 AR X1 AlGl Sil 997 & YG H3i1 9, 1 S8/ <21 ¥ Ugell IR
AT $9 BRI Bl B &b 918 Ia i1 Rergs S AT St & Aged H Tab AN
1 41 734 b, S fUesi 1 xRl BR BT H1af Bl
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ARIEdT, fIgR & forv 'fUssI’ vrsg a1 99+ wer= 301 off 5 g7 faan, gafay
§ el aTedl g o H 8RS sihiel 19 3 3111 1 Sid 8 | wrorar |<i 4 off,
iR ot A1 figR # FiaRw! fAHRT 81 8T 97l YR 591 Uit 7 oS avf & o
qTel I81 &b I JF HAT, I HHR SN DI [I8R BT ©: IR HTH FART| ST G
S o Afd FUBs & 9¢ BT ARG ST UTe] 3R 3Mmexofiy sR=x AEl Sft 7 157
T | WS BT BRI BT, al S8IF IR ST U1l I 96y diedr Y[R &
3IRIIeT H Qal S TSI S Sl & A1 YT TRBR 15 AR T8RS Uid Bl
P < SiTer 751 § 9ot &1 B foham rdt fagR ot anferes iR |rrfore R wrot
S B gD B

ABISAT, YR 31T fI9d § < SITQT o of 1T | fIhT BR=1 aTell rfgawen
I 7T 2l ISl X1 499 WRd Bl Yo ARG g3 MM 2R & w9 H 3 & Bl
IS, TR &b &3 H HIUF WBR & BRIGIA H [Usel 60 U § T IR B
BT, <IfhT g9 2014 & 91 9 I A% AlGl SN Bl ARBR AT, T9 A qRT faea Wik
% B2l HoTHe RIReH BT gl 719 J&T 21100 a81 & 918 Rt 3f3asds A8™Mr BRI
7 STEt R {499 @l WReg Favel & Uid @id a1 9 41, 981 o s AGl St &
P TIJcd DI goTg I S8 b BRIS! ANl Bl ST a9 Ui Sigi faeq & a4 faamiid
S RSB, 4, JRITTIT BT, STell, [9SH, Hid, gealfa bl WRey gl g3
TR IRERT Y, I8f YRT 7 7 % dRIAT d-9 g9R0Y, 9feh 220 RIS ST
HRTIAT DI SY Y| A SIS oI H HRT Dl MY Y 3R o= o h d19
within a minute JERI-ZE BT Afcfthde Wt BAR R 4Rt 7 Al &1 waT= faan
SN YT H3] X5 Alal Sff & <gcd § §H- DRI Dlel § 9gd AR a2 bl o H
IR 3R TaT8 AT SUTTE] BTN

wEIey, fauer & AR &1 R Al Sff & Aqcd drell ARBR F Ryt fedi
TSR 31Tl &, olfch] DIfde BIeT W bR 37d deh AR &b 80 BRIS AN Dl HUT TSI
S BT BT a1 T 2, T T2 &1 Big W1 TR, AR MR SHERT Y& 7 41 Ty
THART TRBR 7 U TS 1 D1 AT DI RN W g1 81 80 BRI AN Dl U
3TST 94 &1 AISTT H AR TRBR ° 7 B DS ST <!, 7 99 T, 7 BIs 4T &7
IRIR T TEY T9TE & fh a9 2014 & 91€ <7 B &7 | fABT B I8 -1 a9 2014 H
STet &9 fawa o 1041 a1 erefayazen 9, T8l omst &9 faea ot 541 a<! srefayawen &
3R ST9 AR+ Aal Sft 9§ 2024 H AR IR TeTH H301 UG B 29 o, 99 qRd faeq
P TR FE g1 srefea=er g9 SITUT| ST <31 89T 1004 Tad=dr faad 7471 38T
BT, T4 WIRG 3T &5 ¥ {2 § TR a9 IR Ugd SIg|

FEIed, B4R fquell 31 B & | a1 AR WReR 4 Ryt gfeat o)
I 1 R ORBR B FIBT AT, AT [T, AT [avard iR AaadT I’ &t
St ofiH B, U8 I8 ol el i 21 99 2014 & Ugl 9IEl <2 H 74 YIRUICH &, 31T
TTHT 148 TIRUICH I~ AR 81 U &1 99 2014 & Ul STl o2 H 7 TR o, ITH
A 6 TRT BAR A5 T TR aroTiRlY ST df &5 2, 31191 931 § V9 23 TR 81 7Y
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21 fIER TRBR B AHIHAT B IoT8 | S &1 TR T8 949 Y11 §, el ol 98 23d]
T qUf 81 bl Il

TS, TARY NYfTdh Flaumil & b da WRd ¢ 9 IH Udh ™7 2
TR fI8R &1 9 d¢ yRT 29 el 81 § 9911 X H2301 S 9 717 w6 {F figR |
IR d¢ YRT 29 i) U] HRI TRGR BT ST AT A1 991 BT Tfiade 8, 3R I
ST A IATAT ST, Tl T8 31 3MYH U FSFRRY g9 S0, <ifh § 9D T Bt
AT IR IATT BT BTH HIAT E 1 3T FHATAT DI of ST FART 'HLTTHAT Bt ST
ST BT Y YT AT dIRE BRIS A Bl A7 7371 8, "Uem=H3t foham &=
AT, "TETHAT BN RErs JIoHT, SIaRRISER 1S Jall', IRl & {7y 'Sie
Stae fem ao T, TeTHET SR dg' 3T SIYH Ud fHaTet B 1 9T Hall o
3N RIS &b ATETH A I 10 BHR ST A9 b Wiel MY 81 'SR HR
IS QR f&ree 3 379+ 31193 Yo ATl 8, FoTh T8 3117 5 oRg WU b Dbl ol A
SolToT BRI Fhd &, AT bIg W TRIG a3 &I, AN 9 Pl Sf1, & AR T BIs G BT
IRIR AT AT 81 BARY WRBR 7 AH! TG Bl SHHT AT <7 BT B fpar g1 H
'Y AT IS b R H G AR .. (AT D 6. HBIedT, F1 W
T BT THY FHTE B AT R ?

TETHA SMATT AT, 'WeHEAT U G @ Ao, Sooddl Ao,
'TETTHT A1 &1 AT, T8 4R 7' & d8d, Sl Uws 3R Sfold FH1S &
Afeey off, fS77e 21 819 &1 3R Gag H YRl I A U8l Bl SR BRAT 8Idl AT
foh 32 i & foTg ST 2, I9HT TTel W@ §U, S9d! gould AR AATRT BT T
] §U UG #Al St & gRT S Rl Sharerd §91 1Y, i1 I8 ST 8 fh 2024 H
9 BHR 4G HAT Sl §: TR IR Q27 & HG HAT a0, AT 921 S DT 3R
qg &1 R 7T&1, 4 4R 99a &1 Tad I 371feres refead el g7l 379 i qief
b1 HiepT feT, S o agd-agd g=drg |

2 M J9E (IRTS) : IUFHIEIE FBIGd, U IS [dvI W e bl
3TeR T, I oY JAMIHT 95 -9gd g-gala| ay 2014 B YRAT I <20 b JLE]
T HAT #1 s AlG] St & T 1ol Yol AReBR o qahT A1, T [daTd,
HIhT fA%aT, FghT T & G 0 M fBar 21 a9 2014 H 9IRS e &1 1091
I IS NIRRT & /Y H AT RART F HUR Iod gY A giad! Fa4d 9!
AR JfeaRT & WY H WU 81 AT HGTT HAT ST & =Jed | WK G121 Bl
TR A IST NI TRAT g7+ b A IR SRR & faeq | 8% < 17 gAlfcrai
BT AT PR BT ©§ 3R 9 [quia aRfRART # ¥ 89R1 <91 FRER 311 9 <@ 2
3ITST WIRT AITS el HIgdRIH & &3 H O TR WR, JACHIETge [FHar & & | dr N
FeR IR IR Fid YaA<iol § A1 R IR 2
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[Sarurens (st wifada o) Fiorwl7 5]

Tergd, fa<iig af 2023 & forg wRT @t SHE @ gfg a7 7.2 WwRe 7, S gfar o
TG feaReriail H [N oIl A 9! gs ATIARRIT Bl g Il DIIS HBARI
TAT B9 & 916 URT § S, Yold iR gaTs 3151 &l (4701 Ot i | BIE8T ], I8
DIs ATERY 1A T8l 51 AR, STd YR 1 379t i syaver 3 oRHARTS g5 RAfT
F off, d9 g g1 & AT MR DI 95 MmN A IR ¥ 3@ 37 9, IR W
FRTTET 9 <@ 32 o fob R @ [RART 31 81N, i I8 954 g1 Aldbdid o9 g,
SO IST AETET T S 21 G2 b LT HGT H31, S TRIG GRAR A 3774 &, TR0
H Ud-g$ &, TNET A 1377 &, IR B 9gd Toiald d 99l 8, Al S5 I drell
P AXBR H I8 WY Bl YT BT & - TRIG HedT0T ATST1 o ATEGH 3, 59 Bls Tiq 6T
fth 8% W BT B & g T2l Fhetar o1, Ffh &9 AT ia § I8d 8- Td & A
39T BRI H ST H9IgR o1, fhar o, siffe o1, fRAwR 8% # I8d1 o1, ') ¥ 3R
X1 AT, o VAT IRTRATT H <21 b Jere] 9er J31 St & #9 I8 it 311 fob i 1
fth HEl I I Al Tel dey 381 &1 39 YRRRURY BT (ed™ HRd gY < & Il
9T HAT ST H QR S P 80 BRIS ANl b YRAR & YA G Dl ia-uid el
I JUT H a1 D] I Bl Bl TR, G b A D1 4$dl & fob Sl a7 H 96 g
g, 581 $ FHIT ¥ IRES H DR Il X8l 81 TRIg & g9 [+dTel Bl 98] Bl TRBR
ST B B BR el ol S8l IR Uid fhall e <1 18y, I9 A1de Bl 9l (9
GO H WX BT BTH DR I8! 5, A1 [ISIRAT H WY BT B IR 6! 8l A8led, 39
<3 &b JYRAT YT H3] SIl & A1 &1 3R H Afb blfds dad= oS s ol A
TRATT <2 | 1 ol Y, QT 3= <2 | A g WAl Sf | plfds JeRil= & Hieaw
H IR & ART Bl AT GRIT 9 &1 B (51 Bl ...(FT B geY)... 79 ypR 4
AIGI ARBR & gRT FSiied Si$aT, TR AR, ISR ST BT YB3ATT Bl
TS 2, ST AT BT 81 oIdl 81 AR, 2023 H ART Hod +1A1d A T a9
YR TR 7, Al 9.43 eI STaR | ggdhR 62.26 el sFRI®! STelk 81 7|

RGRAT BT AT 6.21 TfIRId 9g@ahR 33.57 Tl SMRBT SleR 8 1T 3iR”
HT 1T 13.44 HRTRIT 9HR 28.70 QR SFIRSBT STelR 81 TATI JTagaR, 2023 H
UPI oI & 11.41 faferae & \daifore S=a W IR U84 T 5l

IUFHIE HEIG, §1 RN & HAIH J H 2o & e 9 ATl <2 &
3ITSITS BIF & 91 9 <21 o TRIg YRR P SIITO! TR I 13 BRIS ¥ 3feh oRi P
% GRI Bel Sl X8 & [ AT Bare@ 1 99 11 &, M 99 111 39 dag 3§ 4§
g8 AT 181 § [ g DY AN, T8 AT TR P A1 I AT Bl goold
BR P AT A YDHR DI B BRI & IR TGS I AT H SIDHR 2 a1
gt 81 BT B DR &1 &1 S BT <ol & b 311 i, TR, fhar iR HoIgR
G4T foeT I e uiy wer 31 ofl ®f amefiaie < 8 81 34l &1 aRurH ve1 & fb s
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Al Si & Aged | S 97 19 §U 2, ITH IAD] IRIa] BT refiaia Felr g1 g a9
RISSCIRINCICIECINICICEE SN

SUFHTEIE HEIG, 3R BH dfch?T &5 Bl g1l DV, Al RIS P Jd TG ST.
ERT TS 7 & WIBR [BA1 & Uiy Hepe &1 Iy JUIY Aradhrad & SR H
g3 ANl UAYIY Aehe &1 [y ISt B3 & Aged dTell YUY 2RI & SR g U1 1R
I SfehTT b HIETH ¥ 911 7Y 2|

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): Please conclude.

it enfec w™Te @ I HHY o 3R SMfHIRAT & TG | SR TG TAdhel
T3] BT T [T ST A1 AT % AIGT SI b gcd drell SHMER GRBR &
PRI Tl & SR &) 899 §fh T 817 H GhRIHS dead ol §, 9 fb i &
A1 F §h P IR Y& B qRGR| (Gfh (BT ST $Hb fATar 89 dfehT &
H OIS &Y B YRR dild A 98l [SU1 81 96 Rbls aviel I IRBR Bl
Y T2 € 3R B9 Hel BT SYINT TR BT & foTq a1 ST 8T 81 89 Aol
&3 & Il Bl Bol H T4 ¥ FIT I S BT &b K & ©Y H 9 (331 51 el
ST H AT GURI 1 dfhT &3 H Ierd AT Dl H&HT I &1 FOIGd b Jor I
3R J8aR AR I[urait & A1 Usell S1evl - U 9T bl Q18] ol I3 AThR
o fean 8l

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARI\/IA): Aditya Prasad ji, please
conclude.

it affeed wTe ¢ Foraeh RumHwEeY QT Sfch T JoTTell R g5 2, Sl 319 SUR o
& T SgTaT Glaers e g1 i 11 3R Teb Sebl Dl ST R g¥ &R a8 YR TR
13.5 TRYT JGPR 6 ATl &b IeadH WK 192 TR HRIS B T Ugd g o

AT SUAHTEIE HBlqd, § U 1 3R Il a1edl §, g § T | ATl
g, T & A, Sl BIC [HAM § - STd Wil BT b1 FHY AT AT, S 15T o Bl
GHY ST AT, e WG BT FHI AT AT, Al T & FegH 3R Bl A Iy &
39T H RUd U 3R A7 J¢ | god! ol [ Wd & oy @re, J1ST &g 37Q iR Hd Wl
BT SO ITab! i AR U ST & 3fii 3 317 AT S

IUHTETS (3 BIfTRT TMT) : g=udTe, ey ga1e Sill

2} SN TATG : < b AT T Al TR H&l Sff 7 U BRI$| (bl &b i
& 3MTGRAT BT YIS BT B (AT 51 AR s AIGl S & TATd A AT fharT
G D 97T Bol foTY Aheragdd Wil R &1 B R 8T &l 37 [har Dl




[ 7 December, 2023 ]

ST & A1eTH 9 URAP IR HelF H G1-81 §9IR BUAT 3R ATl § 6 BWIR AT <
BT B fHar T 81 I8 <9 bl UaERIe e 81 B argdl, al 65 Arcll |
ATl & IR | A Febei! ol otfehT T BT ardt 7 ia, TRIe, fBAr, A5G &
R H o 781 B, 98 Ryt ga1a & F9 fored1 Bl &l 19 & 91 I8 Yol ST Bl
HTH Bl Al

SUHUTEE (371 BB M) : g=IATG, ST TA1E Sit| 21 T AT |

21 o1 AT (SR UT) 2 IHAHIEIE HBlqd, 3T g1 991 & [qdb &1 AT )
qIeT & oIy HIT 3T, 39 fofy 31U 9gd-98d g-gdIg| Heied, [qd ad sial
g, S19 T B ofIS=f3M, I & oiiex BT fdvi, I & oS HI I H AR IrEx
ST 3R STOTRIRE O Bg HRE Bl &, 99 <3 [dHRI BT 21 I¥ 2014 H HIG!
ST BT AT 3ATS, T9 F BH Yeb VAT eliex e, o I 941 o7 € 3R qad T
91 I8 & foh <91-faeer § S9! Wiaridr 81

SUHHIIE HEIGY, U VAT Aecaqul $9 BIdl &, FTH®] eRIg 34l I gAY
e AT AT o D) e (b7 3R I8 BI<T & 9 DI DI FARAT 59 D]
I IR FTeh Fldq V&l 8, a2 DI WHTY GRIET V&<l & Al 99 e T8l 8
&, Sl fo5 iy IR # 81 w2 9

HBIGY, U 95 oidl forve 21 399 <21 | il faaeh orfenal off, 9 ¥Ra &1 werfa
P el <@ u71 Y8l i1 A TaHe 9 UBel, SS9 9T $I Sl oM off, S9
SRR H I3 H e Bl Al SR RS, EHASIENG AT, STHT dhy | e,
2axId1G SIRT, §ET Ul AT, ATBIC! ST O ggd A IaT8vvl HIv[q &1 2013 H
A& ST BT §HR Xl H e sl 4T g Tl

ABIgY, BIR we H §9IR™, S Ud oief wIe B, J8] <IRe a7 o1 39
JTfaR<h 3Naer gTe <Re, IR sfRe, AhcHgT e IR, Hags] IRT
31T 1 THM RS W YRT < ARIAT AT| HBIG Y, H TG Pl &1 hddl &l fdgall i)
Bfsd BE IR J &l {45 I & o rcdpartadl 7 gAR el wrd, 3R R W,
ER SHIFIED Bl bl (2T §97T|

qBIY, facell T2 BT ISTET 81 TSI 29.10.2005 BT TR TR, UBTSIo |
g IR 9 &1 3 U8l arddard] gemg g8 off| 78Iy, 9 "1 | Bid 70 AN AR
TQ 1 34T feell # 818 BIC H <R 3T 71 7.9.2011 B USE AN AR 17 | A
HHY BTg DIc 41 YR 81 A1 AT H 91 2007 H Has] IR 3Nl AT| IS AT,
TGS IR Haes] IRe ATl A8Ied, faeell # 13.9.2008 &I e 899 ¥ Ud
BUT U8l SlT¥T BTl AT MR $HH 30 AART AR 7Y | HBIGd, STHT ARG H 19.9.2010
DI RE AT 1| I GHY QT H DIATde IR 8 dlel 1 Ul H 30 TGaR Pl
IRNT A H 8BTS DIc Bl STol¥e 3T AT SF 99T § &1 U9 BT Tsiofl off Us
3itex ol g fRufer dRifed off oik S 99y =i ST 9T & 919 drsdaifis]
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T IR BRI (61, FSEH AT 919 8T 1 96 AT o) 919, Sid JI1$AT 3R gferd
g TS, T4 SBI7 U BR H AR (6Tl 39 AAYT $39R I BT I8! [ IFH Hhadt
3T ot TR ST81 BT, 3R SR BIdT, ol 200-250 AN AR S| HBIGd, I
FIT HhdE AT? SHHT A < H S a1 IR Bra"dedy 157 & {77 I8 Fa9r
ST o o WIRA <21 GRIAT &1 51 IThT I8 Ahds AT AR 4 94l feas gornfeaq
& AN

IS, TS| TR 19 FITRIR, 2008 B IS BT Bl G g3 2

IUFHTETE (31t BIfcTchd TN : I ATA SiT, HUAT e[S DI

31 o1 ST : R, 37T STSH I g3 2| gl 8199 Bl Sil gl gs ol, ST ITTh
3THIMT HIRT TIAT o1, S A7 $1STT BT HHISY AT S H A RS Y, I folg
3G HiSYdl, S 89N Ya¥ H I 8, SAGToR TR A1l I8 396! el
ARSI Y 9IRT I147 211 ABIG Y, 519 U ¥eATg g8, dl 89R $9d & U it ffex
g, AT 9Tl & Udh JdT 1, 9 g8 TR 7Y 3R Hal fh 3R I8 3 T8l § -
T SXUdeR ST AR T Y - A1 H TSI H SRIBT « <111 H8lqd, g4l facall H,
I UIfTITHE & A 8 HIeR §R 13.12.2001 DI 1% T AIgHE B gHell g3l |
8 BN IRIATeld & 9 HHT HR Y | 89 374} 13 IRIG BT & dal IR Agioliel
S| §7h A1 © - SIS IRl U¥1S A1ed, AdeR (g T, HHeIel $HRI, A6 dg, M
T, 3 FebTel ST, faois s Sff, a7egm™ 3R 921 I1ST| Heled, U RS d §U o

ABIGY, 7811 GURT TIRAIC Has Dl g1 ATI 1993 H Has DI TRIC BT =1
ATI STHS SHIEH 1 A 1993 H a5 H B3 A (b 3R I ARSH H 257 ART AR
TQ | HBIGY, H S IR Ha1 ATedl § 14 1993 H 54 RS d gU ol 39 FHI Sl
H31 91, IBIH R BT ATl S84 Hal fh I8 UeIcIcls BT M 8, dlfdh 3d dlc &
R Pl 3R 9 TS|

ARG, 26/11 & IR H g7 9 SMd & & a8 ARThR-U-qdIaT &1 g o,
Y BAR QI MMSUITH MTHIFH, FoR IIHWM, 15 JferadhH1 MR 26 faaeh AN Ty
| I AT 4 BIBIBR 79 1T AT HelGd, HIUF U] o IHD! Wl ST Bl DI
Pl Y| BT & U g FdT - HBIST, BT & g dT1, § STHT 919 el o1 ITed]
g.. (a9 )..

SUqHTETE (31t BIfcrchd TN : I ATA SHT, FUIT e[S DIY| .. (TALT)..

1 o1 ST : TR, 4] BHR UTH 95 TTSH 941 g3l o

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): Other speakers are also there.
..(Interruptions )...
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3 g AT : SBIA 7SS T F Ueb fohard foraars fb 26/11 JIRTETE &1 T
TS 21 98ied, g9N dief e, ShIHIH® b, faocll, Gdh 3dmdrg ol RreR
SHITY 11T 71T, Tfeh a2l 71 311Y1 §9h [Ty YedrgoRl ST gy fob /IR Al 13,
FIIfh g U SAGRIET < &1 HEIGd, Sid | A&l Sfl MY &, $9d [olY SIRT CloNd Bl
HEI AT T8 81 BT &, DTl Bl Bleld WRTE g1 37T Ofd 39 <27 H ifel 3R
GRETT 2, 1 77097 311 I8T & 3iR I8! HRYT & foh 29 TR refeasey g+ ST 3% 2

IS, 319 § U TT BT 91 HIAT gl T8I 2017 & Ygel 10 A fIRITAT B
ARBR &1 g8l I8 BTard oY o AR iR 38vv 8Id &, ST <31 8l 9| 81 BTeld
Iz oft o frder 121 o1l 211 981 & PR faoell 3R s H FWie & A1 374!
fre A1 Irh St ¥ S e a=e 6, |.(awa 3t °93))... 78iey, SR IS A
36 AT RIS BUYY BT (2T AT IR IHBT BRI & T8I Bl BIA-FaRAT| HABI,
Salory g1 TR H HE1 & 1 Jfh 2 B B -HaRAT HT 394 G 2, gAY
faeer & T Jmaf¥a 80 2 3R sliferg ot gt arefegawen 2, a8 &9 g+t v
TGN gl ST YS! 81 9gd-98d g=gdTs|

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): Dr. L. Hanumanthaiah.

DR. L. HANUMANTHAIAH (Karnataka): Sir, | thank you very much for giving me this
opportunity to speak on the economic situation in the country. One thing that fits this
Government is - 'Do work for a teaspoonful, talk for a gallon'. In the Modi
Government development model, which has been told by many people, the poor is
forced to eat less while the rich makes merry. That is the situation in the last ten years
of administration. In 2023, the Indian economy is facing high inflation and income
inequality. High inflation is not the product of market forces alone, but the
governmental interventions that prioritize one section over the other section. While the
reduction, particularly, the LPG price reduction is a drop in the ocean, it does not
provide any example; but lakhs of people and their families are still suffering
persistently. High inflation has been a constant alongside high unemployment and
tepid growth.

| will just give some figures of the UPA Government and this Government for
the last ten years. The major difference between the UPA Government and this
Government is the net foreign direct investment. ...(Time-bell rings)... It is the
difference between the investments made in foreign entities in India and investments
made by Indian entities in the foreign countries. During 2003-04 and 2013-14, it was
1087.46 per cent. After the percentage of change during Modiji's Government, that is,
2013-14 to 2022-23, it is 426.2 per cent, whereas the Gross Domestic Product which
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is the final goods and services produced in the year by a country was 302.3 per cent
during UPA Government and now it is 142.5 per cent. You can see the difference. In
real Gross Domestic Product, which is very important, the total value of the final
goods and services produced within the country in a year adjusted for inflation...

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARI\/IA): Hanumanthaiahji, please
conclude.

DR. L. HANUMANTHAIAH: Sir, | have just started.

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): Your time is up. Three minutes
have been given to you.

DR. L. HANUMANTHAIAH: | was told that | will be given ten minutes.

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): Three minutes were given to
you.

DR. L. HANUMANTHAIAH: Three minutes! | would not have taken it.
THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARI\/IA): Kindly conclude.

DR. L. HANUMANTHAIAH: Then there is no point in continuing. Thank you very
much, Sir.

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARI\/IA): Next speaker is Shri
Sakaldeep Rajbhar. Please conclude, Dr. L. Hanumanthaiah.

DR. L. HANUMANTHAIAH: Sir, | want to give more points and conclude. There are
two important things which | wanted to tell. The rich getting richer and the poor
getting poorer is the major characteristic of this economy which is now running in the
country. That is because 5 per cent Indians now own 60 per cent of the country's
wealth and whereas the bottom 50 per cent of Indians own only 3 per cent of the
wealth. That is a very, very important issue. The absolute number of poor in India
has risen by 76 million. From 217 million in 2012-13, it is 283 million in 2019-20 in rural
areas and from 53 million, risen to 63 million in urban areas. This is a very important
factor that whenever we talk about rich and poor, this is the statistics. Sir, | just want
to bring it to your notice, the bank loan write-off. Banks have written off loans worth
Rs.14.56 lakh crore since 2014-15. In the last financial year alone, Rs.2.09 lakh crore
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were written off. But, when the questions were asked in the Parliament, the answers
were different. Now, | know the Finance Minister may say that the loans have been
written off, and there are procedures in recovering such loans, and write-off is not the
same as waive off. That is what the answer we got. But, when we look at the data,
we can see devil in the details. Out of these total loans waived-off, 14 per cent have
been recovered.

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): Please conclude.

DR. L. HANUMANTHAIAH: This is not my data or anybody's data, this is the
Government's data. The Standing Committee of Finance has given this data. Rs.1.03
lakh crore were recovered from Rs.7.35 lakh crore. Then, what is the amount?

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): Thank you Dr. L.
Hanumanthaiah. Now, Shri Sakaldeep Rajbhar.

DR. L. HANUMANTHAIAH: Sir, | just put it before you..."

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): Dr. L. Hanumanthaiahyi, it is
not going on record.

# AHAGIT IGHR (ST U<T0): AT SUGHIEIET Halad, MU g1 HIRA !
3Mfeep =ifcr IR i 1 Sl 37awR Qa1 &, 39 ol # 37ueh! fae | A9R euh
FRATE ...(TILH)....

AT HEIGY, <90 3191 & TR T #3018 7= A S & - § WRd
iy & H &7 g7 1 =T WAl & 9o UR STUWR 21 ¥ 2025 T WRA 5
T o T1&d &1 T R oR1T| A1 YT JAl STl & $HeTet Aed IR 9 MMIH
A BT g IR & b 31T YRT H I - IISTHRT 6T STl {90 a7 81 396 forv |
9 a9 & AR 3T o el S ol WY fa el | 99TS ST gl Neld & & H 84
TATIRT 1 3R STUAR &1 2 ATl b Iax YR I H ol o+ gof Rl gl gawn
TR Gkl Sff 38 © SR B9 WReT & &5 H 9gd 311 9¢ b &l <9 H 7Y lIMs 3MR
SRR & foTg I1Ts ot X2 &1 el o &1 3 S R1er 1 99 51 YR 9% 4 &%
B H {5Tell, 8% 'R 4 7Tl ¥ o7, 199 RifereR, 31mar, ey, Uv e JR ol
RGBT &1 TR &1 T8 | Il 3T AIMel b HeTel 81T H BIH &b BRI B

31TST BHR ¥ &1 GDP growth rate AT & THM ol 31T 8, I8 8.2
iererd W Bl BV & & J Al fHarl &1 g g1 8 AR SHRT 92 3 & AWl J

* Not recorded.
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MR 21 e &1, 2020-21 3, DRI BT H FAR T2 BT 3MTSH BT el
1T oI 2T, <IfeheT AT Uem #3f S & GeTel iged ® 89 Wi &) 32 81 3l
TART AT fIHT a1 & THM ol ¥ WY 11T Tl W&l 71 AR e IoiR
farcref Avenaii 1 argafcr &1 715 21 fae=h R &1 Igr 11 g1 Jrd-Frafd | ge
SIS 1 b 3fATal f[ARIRIBRUT i & d8d PV FoR 3R 2149 JuRI 0 9 faery
&1 AT ST 2T 21 YRET & &3 H §H b1l Foiqa AT H 81 e & & 5§ 84
g A Sl ga dP U g ol 59 &5 H BRI % USel WM W 8l R |
TR v ¥ 1 I8 Tl d 6T 45 FfRid | ged) 22 URied IR Ugd TS ©l
(FFIF)... STeg 81 QX1 ATGTG] GBIl DI g H Wo! faw il sreferawer § |qof
GHR o [T SHR T H311 Sl Heiiebed & iR 20 B ST DI A1 T FAT Sfl
DI MRS IR YUf {42ard 21 Q2 DI ST 9IRT IgHd | AT g w31 i 31 g
arorael & T IR We! 7, ity # 379+ 3R (U I Bl Sl Bl aRB A
] 9eT H3l1 ST Bl plfS-DIfE qG1E 71 §, o1 &, 57 4R

SHRI SADANAND SHET TANAWDE (Goa): Thank you, Mr. Vice-Chairman Sir, for
giving me this opportunity to speak on this important topic, 'economic situation in the
country'.

| stand to appreciate and acknowledge the dynamic strides our Bharat has
made in terms of the current economic outlook. | also take this opportunity to
congratulate our beloved Prime Minister, Modiji and hon. Member of this House, Shri
J. P. Nadda, for gaining a decisive mandate in the Northern India.

The thumping victory in some of India's largest States like Rajasthan, Madhya
Pradesh and Chhattisgarh is not only an appreciative stamp on Modiji's Guarantee of
all inclusive social and massive infrastructure sector development in those States,
but, it also reflects the trust the common people have placed on India's growing
economic outlook, thanks to the dynamic leadership of Modiji and the more particular
efforts made by the hon. Finance Minister, Shrimati Nirmala Sitharaman and the hon.
Commerce Minister Shri Piyush Goyal.

Sir, as we celebrate Bharat's changing face and image, | am more thrilled at
what is in store for all of us concerning digitisation, exports, industrial growth and the
economic outlook. Modiji's dream to transform India into a digital economy has got
good results.

As India aims at a 10 trillion dollar economy by the early next decade; this
growth will be propelled by digitisation and revolutionising every segment of the
economy. The digital revolution will contribute 20 per cent of GDP over the next four
years and the digital economy will play a pivotal role in narrowing the gap between
rural and urban areas.
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Similar has been the success of Modijis ambitious StartUp India Mission.
StartUps, innovations and institutional research have received a big boost in the
changing Bharat. With tech StartUps taking the lead, Bharat has the third-largest
StartUp ecosystem, creating close to a million jobs since 2017. The total number of
tech StartUps in Bharat is estimated to grow almost three times from 68,000 in 2023
to 1,80,000 in 2030. Thanks to my party and my senior leaders in the Government,
Bharat now has a thriving IT industry that is a major contributor to the country's GDP,
employment and exports.

It also excites me to state that Bharat's investment inflation ratio is at its
lowest, making it easy to expand and diversify the businesses and the GDP growth is
above expectations.

| would like to remind the august House that Bharat's GDP growth has far
exceeded the negative outlook projected by textbook economists like Raghuram
Rajan sitting in the air-conditioned chambers. Bharat's eonomy is poised to grow at
over 6 per cent in financial year 2024 ranking among the world's fastest-growing
economy, much higher than China. This may be a piece of bad news for China lovers
in Indian politics.

Bharat's GDP is expected to grow at 6.4 per cent to 6.8 per cent this fiscal
year accelerating to 7 per cent by 2026. In contrast, China's economic growth is
projected to slow to 4.6 per cent by 2026. | welcome the recent report by Global
Credit Outlook-2024, 'New Risks, New Playbook' documented by S&P, the Global
ratings that Bharat is set to become the third largest economy by 2030 and is
expected to be the fastest growing major economy in the next three years. Currently
Bharat's population has one of the best ratios between its working age population
and its number of children and elderly. With all the right indicators at our right, Bharat
is now becoming a gateway for setting up global manufacturing capacity, continuing
to grow services and industry alongside the growth of infrastructure. Thanks to the
resilient quality of the Indian industry under the leadership of global leaders like Modiji
for doing all that is required and all that is good for the industry and the economy. |
am certain that the momentum for growth will further grow with the historical
blessings in the form of popular vote for Modiji and our glorious regime since 2014 and
the years 2024 beyond. Thank you, Mr. Vice-Chairman, Sir.

SuuTeHet (21 B 3T ¢ it 1oty g gl
371 3751wy g (A& Uaen): R, A1 <TeH (a8 72
Suqureae (sht wifadd el : 9 e
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A 3ro7 waTg Rig: A SuqwTEger Heiey, 3l WRd &I i fRufcr & wad o
=1 Tl Xe! 2 <l e &1 99y 9gd A g1 i e & 993 4 {997 & 91 <y
BT g1 B B 8, oife b ff F U B

YRT &1 i RART 1 affdfed wd §U 39 987 & 89R 3 A1 3
et 3R fquer # sfidhs U by &1 59 UeT 9 3ifdhs URId dHx<h qardl TR f 371feres
I I8R g3 8, 99 U8l 9 3fihs UK B o1l -7 1 37y RN s 2
AN IR |1, I YT Si 37751 §& H 781 &, Sal el (& g sl Bl I8
WRIMT 8] BT ATl H W ITdb! I BT g IR 59 bl BT 9gd HRINT o1 DR,
a1 bR &9 ARA &1 M1 AT 1 HEI-[ET ST B i ? #RT S7R & [ AR
D1 AT [RARY BT HEI-FE T FATT T b org AR Bl & 7 g0, =l dHetrac
A YD ofd &1 PeATdd] BIF &2 Dol g8 Higell § Sl SR Yol § V! A Hefrad]
% R H BIUF P AchToll 3TeIET MY | HATac Bl WIT IR SSHY 761 HISTT (bl
ATl HATa B SIS H d T, &I 6 b U HATId] P AT F B HIRA Bl
RIS D1 ST BT AT T o1, WIRT &1 4 b1 ST D1 YT [T o1, TRIa] Bl
Sl MALIHAN &, I ST D1 I fham ATl IHD 91e, YR < & IRdl H T
31N SN g3 ot {6 ST Uict, Sl fh W< <o 8, ISP 1Y 37ege] IR Bl
IS H U I &, TR B A H TIN IR B 8, TR DI MIeIHARA Bl
TEATT DI YATH BR 2 8, Hiedd WY F TRl & Siiaq § gRacd+ s urc] &
ARBR b gIRTIMAT S| oAb, I SNIS! A I7ch ST b LT DHeAraci Wl FHRTeT g8
3R HRT BT IRIG WY RIS gaMl FHeATael &SI H qd 2T 31T, WRA & TRdi b
STTae H T9 LT 37Ts, STd 6 2014 & YA 39 S8 B ISR SRV 5 AlGl
St < HHTEH | BeATddl ST bl UekebT HepT+ T <l 3TaR il wIves; Hig! Sl bl WRBR |
faaT BTt & TR | 3R Sooddll 719 311s AT -5 Al! &l IRPN & hrRibIT d
TS| HATd! Bl SNTST H IFR fISTell 31T dl =5 HISl St &l GRBRN b HIRIBIAT
3MS| HeATI Bl IR YT G DI ARl I gs dl = ARl S & S 4
Sy g81 I {5 Fatract & Shas # St gRacd= a1mar, oIe! &9 g9 ded 2,
fTPT &1 WfE &1 MR FEd ¥, el 89 WY &1 9196 A 8, 3R a8
HeATacH Bl U AT © Al A5 AT b BRIBIA H U< 53l &1 ST H dhadl g &
3R HRT & AMH TG BT ATHAT HRAT © Al HeAddl H I8 SAlfog| Hetrde!
3ITST 9 49y WR e IUYh AR T Fel S &, Sl AR DI ATTb RART Bl
EIRICIESREARIRS

9 UG & BAR U A1l 8, RTgiH dal {5 80 s @l bl {ud 31Tt faan
ST RET 21 Ueh R U TS AT ST 8T 8 3R G-I AR 3177 B8 B & fob HIRd
B TP TATT BI BT 51 ...(THT Bl GY)... ITGHEIE HBIG Y, H U He 3R F9Y
ST T ST 80 BRIS AN DI U AT (AT ST 8T & A1 I8 9 AN IR HUT T8
IS IRGIR
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3.00 P.M.

Y I g1 I1feT fh URT T AT HAITHRI ST § 3R AThHITOTHRT IS
B B BRI TART I8 HERY 9961 © {6 ITReR & o ff fa<iig Sdre 8, SS9l
FHE WU A IR0 81 3R FH HY A IR B b o 80 BRIS AN Bl Sl Jud
TSI foT S RBT 8, A1 I8 ST U HIeH Bl 89 TRI4T Dl YT AT QT &,
fooTen €1 2, TRIET P foIT §i9 & T ) AT Bl B, TRI] Bl Uddh! Isb <l 2, S0
TS BT8d AT 81 3R BH TRIEI BT S AT a1 1o fofy ARl gra-gfaemd
IUSTe] BRI 8, A A T Uh AlbheATITRR] 1T 6 BRI 5T 21 59P T1e09 I
AR & Siigd H qRac T &, HRd $I ATETH [RART H GER AT 21 31T B &A1
ST T AR 3T o [ 39 STEell IR 9RA H 916 IR g BRI U BT AR g3l
2 3R I8 AR S ATIR USell IR STl IR AIg TR AR BRI SUU BT 53Nl 8, IS
SafeTy gar, Fifh IR & Siae # wfy SRl €, YRAaTRAT @t 519 # T 3 1,
S I 9I9TR ST Heh, SAIAIY d U g2al Bl HA GRI B qb, sy d
STl goTe 312! AR 9 B A, ST d 31g, uerd 3R <1 ol G| H Sl
HATI & HIETHT |, SaTdell & q1eTq |, GreiE Aol & 7199 | 99T 8§, 3R
MB!Iz fexgrs Sa1 7, a1 Hfvad U I 3Mua! 30 WIhR BT ST fb IR &I
R 3reet g3 2, I8 &8 B, IRd &1 W™ I5oddl § 3R TR Aral Sff & =g A
WA Sleh KT IR 31 §¢ 81 &1 ST e HRd §U § 37U+l a7 FHTS Bl §,
RIS |

o .S Rd (31) St bt a9 (Rer) (BRI : AT Suqvend A8ied, g-idig|
3MAeh] DR <1 § UHT HEYH BRl g b SRATUM Bl & a1 DR | Hel<d, § Igi al
f&T & G 38T €I 3R STUIfSTR §9sT &l G ol Q41 ol © {6 RIf 3 e 1,
CIfh™ 3R STRTRIe QoidIST, ORI dosl I o 31k Uagaie] o ol fergei Alal
STt Bl BITIEd § AT 981 U QT UR BRP, T BIds IR HRb 3N 91 Bl 379
ST # 1 T8 ST Il g5 ©, U BT | W HRd 9™ sl 9 901 §8 3P HH! Bl
I8 A U g &I 919 B, but | will speak from a soldier’s angle. ARd gl At II9 &1
RITSaT <81 o1, A A BT FRARSIT AT, 7R T IS I JChHR el 7| SHH
TEel Al R g WR B9l B I8, il SART (SHhY Joiqd 8 o7 3R Arsieithd
TET o1 H fSHH Bl I STRex BT BRI A D &SI, SIS Bl dR% Sl
URT-dHaH! B TBT 2, SAH B AId S & JRIAT greil ¥ fora At 21 99 2013 A
fSHhY goTc TTs IRG BRIs SUY AT, IS & o [y Iuie 6 a9 HRIs wud Bl
ST 81 T8, AT 89 QIRSPIUC HRAR I 8, TG P Syl g IR AT Bl Hl ofe
PRI &, Sl Ueh gl o Sraaie 21 89 Agni-V 9l g1 &, [T VST § ORT AR 311
ST & 3R Hidt i Light Combat Aircraft H éﬂ_cb_%’, he was looking as fit as a
fighter pilot. I ¥ & e BI d1d &1 § Y8 SR He-1 A - O I A1 T8 H3il
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SI A el Al 9T H gardT o7 fob &1 g g1 TAfrdi g5l giisd & o=l 7 g U
W IR TW &, 'R 7 Gl dl, FAT 7 FoT RiY'| | T # U A HEHR qR7 L
DIl 3R .U, H IS BRI & oY Fol Y| 39 TR BB [ SHAe gafl, R H§
dadl ?ﬁ: fop IR Tt §_§, Nehruvian legacies to this country. BIE partition of the
country for the personal ambition of Jinnah and Nehru. 9T BT vivisection AT ITT 30
TG AR 1Y, HRIS! AIZIC gUI fhR S awh & dchlel A IS afT ol T¥1G
STt & T &b 918 Wi fe=ar-A= ﬂﬁ-ﬂﬁ@ smitten by socialism I S8 IR cb\lé
Irds! &R fhy foegd 1 D9 &1 favar 719 foram wft Rafa s s fr e & faq 3
WY g dol DR AT AR GG T4 W TS g3l 8, so-called azadi was, in fact,
begun with barbadi. AT B4 14 3T DI faHTSTT AWt IR faas (qrferer
$) 7 &l ...(AHd B G8Y)... IFP 918 ZGIH QX1 a8 H JGId © 3R J§ 37T
THRY TS B T B @ HEISKRRIE aggressive defence, g1 319 8H QR &
RIR IR 97 &R 91 B 81 TP G &l 201 St 5 &1 47 foh I giex IR 89 IS,
ST 3MTST E9RT RIUTE! S5 RIR TR 3lfaRe[d Bl 2 3R ST superiority & 1
g9 dominate B &l 3! ARE W TS 9gd odl fove 8, oIfd e &t i €11 §
Ao g, H Slaex g, 1 ATSI-Al Siaeyl &1 a1d I B ¢ fd 89 Fa9 T3 exporter of
pharmaceuticals %, 99 2.5 billion &1 Afege foam 3R 89 Afg—a9 & dgd El@
exporter &1 AT ST & fob TeIfTa, ATeiaT &1 38R dle & MU 3R URd B
TR AT BT A% AT SIBRIUIT, IE SR QT8I 517 gRATM, S few<|

IuUTEHeT (N BIfcrhd 3T : ST. 33N IToTuAY S|

ST, AN T (ST URN) : SUFHTEIY HEIGd, 3MMa J31 <9 &I 3N fRufy
& HEg H F9l B BT AR AT, $9b Y H AMYHT Blfqd g=gdrg bl gl
HAEIGY, T3 Bl JATSIS! & 918 2014 F 2023 T BT MR IE H T Y, ol |
FHSIT § & 3 efte A, MRS et 4, &% el | I8 S9d HRAIY &l Uh
IS BTl AIET SITCT §91 & 991 |, $1 ATe A1 I8 & <97 9 8 &5 § Ufd & 2
3R 3T TR 3MMfT® &fte 9 o, MRS efte I o, 9HIfoTe efee 9 o, dl 8% &8
H I I 91 81 39 91d I DIs Wl [l el AhdT 5l TARN fauer & 93 =i
9ol B I8 IR THM 3fihs UK DR DI TITH (AT 81, olfch ITh! iR e Hi
9 919 BT THSI © b 397 & aui | for ot & 121 <7 8% &1 § 31 981 ©, 98
BT Bl 39 AN 1 B SHD! =T W T8l bl gt b 97 3= Ioit & A1
T BR Fhdl 81§91 89 I81 H < 7 BRIFT O] FBHRY Bl WY 2Iell 8, &I-a1 <20
gl TR AT s, WAl IUb a18 |l I8 <91 fARAR 3IH 96 8T 2| AHISTe qarst &
&3 H W A & IR IRBR BT Sl <11 8, 3T 1Y 591 it & aret fded fda




[ 7 December, 2023 ]

ST Y&l 8, 39 T8 IR AR & 918 A1 <27 311 9¢ &7 81 I (9 AT
SR o1 A1 fde B BT 7, il | Sadl § & I8 Sl 536 o, I8 WM HId
BT 3R 297 & 3 efte A, IRe efte I 3R fafd= &= & Wi #t efe 9 3
&9 99 98 &l Yogd™ 81| AR, Y 9% b 59 a¥id 9 89R 99 & Il
YT FH31 HIdT St 9 Taeisd ol FRT {31, ar oot 8% &5 °, Jgf d& fagen 9 <
R ST g B o, I W BRISI DU PRIl AT 2, olfh AT q9T H
REc=T IET A1 95 o & A1 9871 & S9Tdell H fagell | A grell THH e,
feoTe o 9 AT ST BRIST BUT & Solfded ATH AT bR o, 379 Al Sl &
JMMEGT TR <37 A T S AR il BT 4707 HRAT TRY B o 1 gy &9 9l
gl H fR-R TTacied &1 IR 9¢ &1 JRIaR, 1Y ¥ fh 1 RG HRIS I SATET &T]
ITE T 89 X T2 W 3T B A, I &/ IIGT DI FAT I & 3faR
indigenously STH &T & fHATI SIS ST 81 FTal, &dTs I8N I oI TasS oI
BfTdhIex BT Yt SHRT TIUTS g1 BT HTH B X811 3T <% {3 31T <97 3fenfire
IS eIl TSl & A1 WATIT R R8T &1 BHAR o [qATT BT dAlsT 3115t AT g+
A BT 81 B9 o faHT 3R UFS SiY 2feThiex a1ehx gl &l I8 fa@m &1
S fhaT 8 fh MR 8% &= § a9 B 89 98I R Ahaldl & A1 o s (6T 3k
IE d15 3N I ARI 1T & A 2 b TH 8% &3 H Y1 IR Dl 37T q T
&1 B AT 81 80 HRIS AT Dl Y[ LM a1 BT H1H 41 {51 81 I8 B BITT
TR T8l 11 BRI Sl H8RT § THH TRIe] & ISR Il MY &, ST Foigel
B A, TP ISHR Tl MY I, AN & FHT DR BT Ghe a1 U § 8ART
IRGR H, AR I dT 41T JiGT S 3 hal b 89 97 & S9 TRI&1 DI, 80
FRIS AN DI FE]e® R 7 BT BT BN 519 H, 2020 I T8 UihAT I TS & 3i
ay 2028 TP b 1Y 8 JTEd ) f&am 731 {6 &9 WRIai Bl Hgfed M U
BRI BT BTH B ST 80 BRI AN odifad gl

ATIAR, S§ TRI9 §HR &1 ST 97, 9 SAHT Sellol a8l 81 uTdl o, wife
Ih UIRT U1 2T BIAT AT| AR G 21 St 1 'Sy 9K IS TR 8%
TRIT & Y Ui Rg T & FIYJed SalTsT &I el R &1 § 3R $9 TRl &
Siae & WY 2T oTTs B TR R 918 98 g8 I 3l 81, fhs+ &t 81 a1 3Is 3R
TR FHRY 81, RNTT6T Sl TRIG STEH! a1 61 uTaT ATl ST Ft SRUdTedl H 396
foTY "SI WRA AT & A TS Dl LRI B TS 2

AR, §H W5l d 91d B o, Afh 519 J W& H31 Al S ° w<sdT
BT ART AT, T9 1 I H TP s Hifcl 175 1 3MTST R 3T AHISID STt | /Y I
o5 “aeodl &1 fhd=1 91 A8 B 3R fhat doil & |1 <97 7 39 IFfieR B &1
1 fhaT 81 12 PRIs A SUTST <8 ITeld 1Y SHRT Afecliell &l sovld 3R
S9h FHTE Bl 917 BT B AT 8, Fooid 8- BT WY <7 BT B fHar g1 'uem=
3 IoacT ISTHT & AEH ¥ 8 BRIS I SATGT Afeelall bl Feed Isoael 9
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[RAJYA SABHA]

Heaer QU Y €1 ugel I g H @ A A, el Fhe! W @ g4 of, YT
BYP IaI ITb Siad H gRIdT oM BT B fhar B

AR, BRIST DI GT H YT H3T AT §97hY, TR BT i Tdb! Bd o
BT BT fHIT AT 81 SRS SI18T & H1euq I al3il bl HIAd gd- g JAT IR BY
P! TS 2 fb ST gard IoTR | 100 9 H el deal off, 19 9 gard SRR e el §
10-15 9 H fercht 81 BoIRI &) TR § SR TN g9Th TRIdT BT Wi 38! gary
U] BRI BT BT SAR] TRBR A fHa1 8|

HAIER, PN & &F H 3R 319 7%, Al "Tha T [ & A1edq 3 <9 &
FRIS! fram & FRAR T T <7 &1 M forar a1 81 gae & =7 = gRa
&1, DAP B, NPK &I, 3 WI< &I, fertilizers BI, T4l & HUR b TSI BT a1 Bl HM
TR WRBR 7 fhar © 3R I8t I o 20 Hfererd 81 S99 forar i & 8iiR 80 R™ic
WRHR AfKTS! <<t 7, T foa & 3R @i s1faflR<h 9R ft 781 vsar Bl

AR, BARI ARPR 4 IR <2 H 8 R 7ol A el ygar $l ¥ (Ha1 iR
ISP 915 3T AR fauer & o7 anfdre AT W =al o)1 &1 91d R &1 317
TR fte STed, SER 3MTUd! 34 ATe 1 a9i § faard ef o fexars < arg A9
BT a0l &1 H9T0T 81 - ST8T 397 9T H 8-10 fholiHiex A=l 8T$d g1 2T, d&| 31T
40 forerier Ui &1 9 SaTeT BTSast &1 A0 81 8T 81 319 984 oIoll & A1 FRds
1 [FHTT BT Y81 81 Neld & &3 H 9, Tl Udh 75 shifdl 315 &l IR S & Yold I
BT ST 81 XET §, STHT TdIHIHRUT Bl I8T © 3R F5-3 o~ 31T V&l &l Hol da
3fex & foIq Hg) ¢ o TEY 81 &1 MUB! I wifd fa@rs 81 <<t 82 &7 f9=
3MMfres FHfg & I il 31 Fepcll 2?7 MY WA Y &l IR B IGDBR < fob g
1 a9l P 3G RIAI I 7 ARFD! Bl &, 98 Pl AT dRED! Aol § AR J§ a4l
GHg oY 519 g9 MM et | Wg B TSl g1 & Sl 1 89R IRMied &, S
A 39 91 DI AT 2 {6 HRT 98 <ol & A Ig<d! SRIqawel 21 3MTST g am |
R Y] e g1 e 8 3iR A dTel Uid aui H 89 g1 &1 ) 999
ST SFJRIERAT I SIGI| VAT B9 D] [T g1 BN UM U1 dcd &, Sl 3fTof
$HaA I DI B 81, Fieth ARI GIAT DI [T I BT B B 38T 81 AR, Ifa 3T
el g1 YR | S A1 4Tl &l AR faqel o1 4R {64 oll & el g¢1 21 34
faia aRffol # o, S99t gfran # snfdes i B8 g3 7, 96 918 Wi 8
S BT AT Bl Hal I ST 21 (ST 51 T8 TR S b P Aded Bl &
qaTd & NTId Told 89 fIahT & 51 THH BT Bl HR G o

HRIAR, 317 Y & &3 § SRIY| JI - AT WA G T o
31TST <91 H Ueh-Ueh 1o H &I-Q1 IMYFISAT AR a9 I8 81 8 [¥7el § AfSehel dloiol
T ST 32 B 3MY & &5 H 1 TSI ISl & A1 WeIfy 21 T 21 39 WRBR W TRy
& &3 H O A9 DI o GAE] 7 BT B gl 7, 98 I M9 H W Uh
IGTENTT Bl HIFIaR, 31T <& fh 5o+ AfSHh ol dioisl B4 el 94 | 9 I AfShal




[ 7 December, 2023 ]

Plotol 81 BT, TAR U Sidex ol 81, Al B B T2 BH 140 BRIS &I ATdTG]
& TRy & o I Rifeeas a1fey 81 &R I Ay afheds! &l a9 & fofg
A1l ARPR ¥ IE A6 QT 1T & 6 &R Rofel § Usp ARSHT Plelot 81T, BAR T2
JE | UgH Mol IR AN & R & a1 H- BT S | ... (9T B
He)..
gIey, a1 & Hel, 1 & &5 ¥ 3y ¥g i <Rgu fh e Fy-Av

fereafaemeral, werfdenerdl &1 FHiur 81 8T 81 WRBR o s e iy AT <1 3l
U g <=M o1 &1 B4 o Bl

HBIGY, AIJHINT Bl B W TRBR 7 ST MIARTHAT T2 BT B fhar
g, I8 TR 21 WK {113t H 2161 81, BRI WRBR 7 3MSa] & 918 Ugell IR
D] MBI < BT BT (BT 2

HIRIAR, 31 &1 al, Ifa 39T 3T YIRUICH <, df ardd fh 70 |
SATET Y YIRUICH g9dhR (IR U &l 'S IIoHT &b i AHI= S W1 8dTs
ATAT BT W FeH 81 GbT | IT <2 DI AMMb Al & (991 HHa T2 81 Febarl AT
AT, 37T AT H QR o febadl WY Q2T bl AU bl 3Fe]uur @+ & oIy AR
ATl Ig AT &1 ST b 319) SRS aed Sfl R X8 o, BH GRS efee 9 i
ST Bl GYg I DI DM a1 71 81 GART AT & AP HSRI H Blg Al 7 2,
BHRI AT B8R IRE Y &M Bl Al 89 8 AR BT DA HR Heh, D [e1Y 31T
BHN AP HER I THM IUDBRUN H W TS &, [oTHH B AT Bl a1 A IS ATehd]
DT HBTEAT B Feb| H BT [ JATSIET &b A AT Al a8 A1 AT SiT b (0T BHIet
& WY H IW TG 39 ATl § S R &3 H W Bl 5 AR 7 TRE 4 39 MMIh
e 9§ 99g gall 2, 9% (ol 9 four 721 51 IR g1 39 919 &l Sl 8 [ gAR
fauer & 7 Baet Ut 39 fAe™ & U S s SPhgT B 3R U B Bl
BT B YT &1 AR, SR Gad g7 UHTHT 990 Bl 140 BRI STdT 8, Rifd ofg )
SHIGET ST BT B, 98 TARI WRBHR & UeT § 37T 7, Filfh SiiaT ! fear g &
AT AGT SI b BTl H <21 GRIA &, 20 <ol & A1l R $HR 81 81 SHDT Fad
ST IaTEXY 2 T ot ST <9 T3l & 19 §Y &, SH WRT STdT IS Jrds
STl 81 I8 A AR Sff 3R 9 IR & T ST &1 faeard & & S g9R
TN Y G 2, FIfh BHARI ARBR FIbT A -HIDT [qhTI-FaehT [qedrT 3i%
HIBT YA F TR & F1 31 98 T2 B

SuguTege (3Nt Bifadd Irl) ; S TS SIS, Y 39T Y907 JIRY BIFU|

it IFEE ST (BRATUN) : AT ITHHTEGE ST, 3ID] 9gd-dgd g=udrg b
3ITI 31 IR 1 ATeh [RAT IR i BT TR (a1 21 39 vy wR u_4i | ==

21 YE! 81 YR IIR<Id § A1 & FIfSam o iR ot 9 919 &1 fRIf$ar 999 & I )
IR 21 39 <V ¥ 9168 F Ugol Nra= ff 8HmaR 31U, I YR | dNd) 79 AT,
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7T, BN, STATERT 3MMfS FJEhR o 1Y, oifh I8 921 fhr A1 A1 &1 fafsar a1 @7
TSI 1 7 Pacl T Bl HURT Bl e, dfcth I DI FURT & ATEHI DI 9l Tl R
I IRAfdh R @ 7, dI IS W |TS Y9 BT A1 Ug JobdT 7, forad
IH HRA B el FRART BT SIGTST & SIYn & sl 7 9Rd Bl foe fRufa
ATHR W1 B (AT 21| <IfhT HaTel I8 U1 BT € fob ATSIIaT & a8 WIRd i (AR
FIT BT 12T ol B9R I & WEIGI 7 - AR WA 48 7 ,qaad 48 1, WEk
ABTHIe o, YBIG YG2ER +, ALIG XM Y41 [Tl 1, GaR™ a9 -
fopafery Mferar @rs off, foraferg widt &1 wat AT of; fhd YRT &1 dou @l of;
e WRA B TR A 1@ R IR FTaREBR - AReR ol & AR AT Fel off
3R o< 9IRS D1 a1 DR §Y GHTY dg a1 - U BRI 3ToTE feg Al &
A1 U1oT} DT T & 2fi? I8 WRA DI A1 IR BFT1 A1f=y o1, S9! e Ruf
1 BT =MMREY Y, TAR A FaTe] T8 & 2

3T SRS a0 Sl gg B! gl B I8 A1 I aR &b F9Y AR AiTD1 &b Uiy
a1 a7l T ol Ale oY B ISHe 3R 50 BRI 9b A 96 U By
TR Tl AT SIRTel & 3} gAN Afdl 7 AR WA g & Aged H Sl
BT &1, D] Bl S 1] Bl oxg B [H¥! BT Wi g D17 Fabell T b fh
I H I8 a8 gg o1 oA T AT 3D Urg! TS I, T HUs U, 7 8RR I,
PO T8l AT| TS IR b U Tl & 31T AR o T o1 (991 &, 31T 4R &
T Y2iS TelldhIex 8, IS WRd 1 Il IUSRVN BT 7 $Hae A 98 R 37 2,
Jieth T 36 B 13T 51 AT AR ARl BRI , BRI RIS BT &I AT
B fAel T AT DR X1 21 TS 4R D1 371 R I8 &

319 AT I8 YST8IAT 8, WX fauer & |iefl s IR gai R g A fh 8 2014 &
g1 D1 B 91 R PR &, 2014 I TSl Bl I FI 8] PRI WRARI Sl UIet &
BHR AT S ofd 3R 34 BIC el & 81 81 Sad areiydl il = $8l A7 fdh T
79 9 Pls Wl 81 BIdT 3R BIc 99 Q Bls gl 81 BIdT &1 T YT Fa1 ol Bbs
IR RRFET G STt @t i Nl @t geiar &R g €, U vEl § Y gF T,
DI Hol Tal IRl Bl oAfh H 1 BRaT g 1998 H ATSTUY St & 371 4§ gl Bl |
R &1 T HRAT G| HIRA & [HATT DI 10 TR BYY BT HISWRICT ol 24 TR
TST & HUR ST AT 3R 3R 500 BUYY DI FHAT [HAT B! [ ge STt , Tl SHD]
dedld & BaATA H dg B AT S o1l i & foy u_iferdl & forg &<t
Tl T B ATI ITHT 24 ©S H I TST AT b 3Maen! fohsy araxTer # F8T W
&g g1 11 B, Wifdh fhar & foTy bls BT T8l ATl STd qeh I8 500 BUYY ! b
JHR T, 9 A [HAT DI AEIHI b dadlel b SaTATd H IoTeetd dI [STa! Siid Y
&A1 USdl 211 39 YA | (Ha &1 UIeT (A gsarar areiudl S &1 GReR
ans, e Yo g ot oY 750 91 fpr e o1 9977 ax i 24 TR <A1
BT AT, IFPB! 7 IR & SR DR 3N AR [HAM DI Tdd & gaTalrd Bl
Teera @ f7et 3 gih faerar <1 I fhas fBar? A A8 B & diol &1 31T Hia)




[ 7 December, 2023 ]

Sit 1 iferat @t aotg W R 3 SRl AT & SR oiF e 81 81 fam &t
IR o TSN & TSB! BT 10 BUT BT H-ATSTH AT TSl AT , a1 I8 HSTOH DI 98l
¥ SRST ST B STT AT, T8 [HAT 3T 3R 15 ARG BYY BT SR o &b [ofg gord]
H ST 8, A1 98 HEdl @ [ T8 o, qarsy Rewpse fva=n 31 81 31t fohar &t
anfere fRafa Iz !

3T HqTT HRY fh S 9T < & 3y AR o) ! AT |1 81 IR
AT SRATIT BT 741 B 38 A ,38 11 GXI 914 e gdTs| SRATIT AXBR U el
Ao fIOIdT Bl 6 RIS BUT SHAH H il 81 T8 6 BRI UV oS HS(ORS Pl, 4.5
FRIS BUT Rcay ASfoe Bl 3R 2.5 HRIS DUV i~ HSfolR< Bl ol &1 3R Bl
RacIrSt BIg Wt 81 Siid uTdl, Bhdd 3icifUd H gfeRIusH &R oidl §, I SHd! 9l
WRER 25 ARG TUY ST o<l §1 HEl IR 2 I8! S & a1 a0 {6 fha
RIATS! BT BT Ba ST far 7 2|

HRIAR, A SRAM A &, H gab sRAVMET g, 3T A HUR 1 HSva
R N 5 H NS MR =i AN dw| 3 g &) 7= 81 8 oft DT B FF=
fr= fea? FRATE IR A U8l 39 3 & Ad 8RR 319+ IEEd od U ,dl I9H
TR H T AT AT? Uh D! 1T 3R THh SHD! dec| AT AR AT ST o7 b 3aesT
deT 981 WX vEIS 81 T 81 9 1 S9! S a1t &1 Hf g T8 9@ U 9| IR &
A1 AFTDT BT TS FISIST DI T8I IR AT T MR AT BT FATHI, S5 DI AT b
AT TG & IH G | STPT T8 AhR BT AT 396 1 &1 A faeranati
BT USTel U, 39 Bl Toidl - R B4 I8 B DI I18 AT fh BAR < bf Af®
gy, fgi <91 & oy o/meT 99 $B e #) fear R ga-l fdec
Rl # ISRl | <STs ofsd §Y 31U+ U0 &1 Mg § &1, b a8 IAD]
TSIRT B4 BI? IS 91 3R {41 D1 A8 &1 T8I 35?7 I8 AUl il b T b
9T YToT] 9T | 21 TS &l 3Ts 2

34T # afihs] @1 a1 &1 DHRAT g, <ifeh B I AT &1 3MTST BHR BIICq
@ FIwAT IRIY, AN Ficiolsl &I Fa=AT IRFY, AN JHARGS @ eawen
IRIU, TAR SHRCFIR H TShl &I IR SRIU, I URT o Bl FavqT IRYT,
gATS 31 & JavT <RIVUI BIR < § 7aq W sar & e 9, 39 Iy
TSI &7 H, 1977 J U8l - I BIFST oiF §, I Sirol U9¥ IS ©, IS Slrel e
TS 2, I8 [AaeIRAT IS 7, I8 dfeTe BITd 8, I8 SXId4 sikied gl ...(dwd
®l °Th)... U ST & e R 8] e TR-I? S9-919 B- TR, J9-99 SRIdT &
e 39 9 9 T 8 QIR 19 B AT ©, A1 SIAdT IR ST & e Y gy
Jle B TSI 81 <2 P A ETelld SHITIE 1 H MU ATEIH | I 91 Hal arad]
% & 31 & anrfdres [RIRT & HUR Tl B U IR DS il o W a1d B, al A
I8 B FhdI g o HIRA Yeb A1H VAT Q¥ 2, SIl 80 PRIS AN Bl oI HIS o b
918 4l 98l IR YR A 75,000 BIIS H IR & WrT=-3drg [aa9n &1 frafd fea
|
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[RAJYA SABHA]

3Tt forT™ 1 37Tfdres [RATT I8 7, 9N o9 & AfThl o [RAIRT I8 81 g9 R
97 h FTIRT B [RATT TE B fh IS BR IR 3MhR Bls W) SWaex IS & foIU STh]
T A ITelT Tl gl 1wl T4l 8l &l oY AT fod H#AT S S BT ART Bl
GRT faeersor ¢ 2 il I TAUIY H81 WR Y? IS A1, Hgd AIH9] - 3D b
SART A feam 1?7 A <2 o e A 9ils 89RT €9 ¢ &R of 1Y, 3 fheids 191
AP Y A? T el T a1d 81 Sy # &nfdres R @l =af w-d gU a1 g
o SR B BIS W 91 I, AT AT T Hal TR~ el Sft B Ay o YRd
fafeaa wu 3 g &1 IR 3nfSre o1 9911, SHBT Bls Jd el Jbdl &l 3ol
TE] P A1, H 7Y 9T FHIG BT g, GIdTS |

IUFUTAET (21 BIfTHT MY : T=dTg| ST, AR SToTIAT S|

S1. FeHBT=T STSTUT (ITR U< 2N) : AT SUHHTEIE ST, H ATYDT ATHR Gth DAl
TS g, S AT I 37797 RRART & HUR =41 # 37a¥R U o 2

Heled, H AU 919 Y YH BIAI ARl § b MRBI SleR & A1
IIRRTE Y YTYR HR DT YT 59 I SIIaRAT & HRUT B TIT 5 37TST AR 22
ST P A1 AR FYTh 3R IFHRTT ST T2 & A1 B H 37T AR 11 R 2T 2
37 GERYT &b AT BIH DT HIY I] SEBRY 81 IR H e 3R U b YH B &1
&g, Al Bl ARBRI & BRIBTA H {1 ol R 71 B P derEd g1 Al S
i B 415 IR & gl o, AT ofell &1 4Is IR IAR 2| TP FHarad dal Sl off
fop 19 STeR FRar o, @ suar ff fTRAr 911 I8 99 SS9 IRAR & HRIGIA § A7
31T Sl A BYY BT DIs G el & 3R SIeR & Jdblael 39T f[degel bal Tal
R Y81 &, I TS AR B SIgawel Aogd 81 3Tl 4R 7 TR R &b oy
18 S2N1 1 37U dcb H JIN] W] WIeT bl AFANT ST 81 DY H RTAR HRAT 61 SARI
3MfTep RAT BT AT BT Uh T8 g1 IQTeR B

§ P 3R oD 95 Bl aredl gl dhd B¢l SIG JUIY WRBR &
HHY 113.55 TRI DRIS BYY BT AT, AlGl ARDR b BRIBIA H 272.04 TR BRIS T
R Ugd T 51 ST ¥ab # Ui TRBR & G AR fa9g BT 1077 srefergwer o,
31TST AIGT ST &1 ARBR & BIIDTA H 541 degaw] 8 iR T srfeawel i) S
BT HhT Al S Y ARGR 7 fHar g1 Iy ufa ufkh oMy uget 72,805 211 2022-
23 ¥ Jg 98,374 W Ygd AT 1 YR H Uger faqeft fFrawr 2014-15 # 45.15 fferas
3R STelR AT 31X 3MTST 2021-22 b q1& 83.6 AT 3MRe STelk AR 4 yeget
2T 21 JUIY WRBR H RTIR B DI AT 1929 AT TR 7 3R 377 RTIR B

DI G H [FgRIT 63d WM R 5l




[ 7 December, 2023 ]

(MR. CHAIRMAN in the Chair.)

IR &9 QoiTe g-gRET Bl 7l A, 1 2013 § U B ARSGR | Yol 2
1.88 A BRIS AT AR 2023-24 H, Al AXBR H YOI I THR 10.01 AT HRIS
g, Sl JUIY WRABR A UrF O M g1 3R § W 3fR IR 1o B RAfT o
=Gl B, ql 26 Hs, 2014 DI HHFT 24,716.88 WX T, MUY 7,250 F 3fidhs TR oI
f&aR, 2023 W WHRF 7 69,000 BT AT ¥ o721 3R 31d T 71 20,000 P 3
DI I 81 YUY WRBR H Izl GaT HeR 304.2 fAfera STeR A1 3R Hia! ARBR A
609 Tafera T STeR Bl ...(agm™)... T e 3fik < S|

MR. CHAIRMAN: Please conclude within 30 seconds.

S1. AGHIBIT FIeTudt : AR, IR 19 @ige I8 MY &1 3R ¥ S ofF-a &I ard
B, AT 2013-14 H 127 RIS Y BT SR -39 A7 3R AT TWHR H 12,735
RIS BYY Bl FSFACH -39 Bl $ol 9 & WIdi | 2014 ¥ A< FHIALE 17.5
BRI AT, AT GRHR H I FGHY 300.1 BRIS &I TAT 812015 H <2 H ATH 10 FfTeh 1+
o, 319 =1 gl H 111 T~ B MY B JGId HARIS debi gRT oI faeRor 2013
AP 55 AT RIS B AT, 31 141.9 TRI BRIS BUY &l IS © AT TRBR DI acH
ASTY SFfaeRlT BT IQTER, TG |

MR. CHAIRMAN: Now, Shri Naresh Bansal. Nareshyi, it is your maiden speech.

SHRI NARESH BANSAL (Uttarakhand): Yes, Sir

FHMYRT ST, ART <19 Y BT BRIGIA §9 A b eI b w7 H YR aAT 3R
3ITST 3 W WIe a1 Bl Hihl [HeAT 21 § MUl MART g1 3HH [T BT Dls BYR
Tl 81 $¢ 9T a1 RIAT § 17 3R T Aret fauer & B 5 9ed J8! ao- fear,
ATy X I Y A diel 8l UTv|

3T 3Mfdres FRART R <91 & ==l 81 81 8 81X 3o W3R 9+ faaw 4t 81 H
=T H W o< §U, 37U | BT YR AT DI d& BRI §Y, AAGT Bl §Y Bl
et g1 P e R o == 2, A1 § |a &1 &1 AP HRAT A8 § (b 70
gyt § <91 579 TeTell & HRUT ITd § T, ST4 T4 gl gieTal |1 &7 o1 § IJTe
e =redr § 6 adadr & 915 U8l &1 BRidTd § 59 Q97 H Si1Y it gai o,
T e #3iT STl Dl SKIBT <1 IST 27| IHS 918 A "Icial gUl hal R Haol
gICTe 3Tl 91 981 A Bl Wl SR ST 8, I TNRATE HTS g3l 3R CellhIT IR 60
g ¥ e 96 9 © fay v ¥ forw 7 foran, fora & @ < faan, I8 ot da WY
Ul Tl 81 P dIE..... ...(FIHM)... IR H ToId HET 8, 1 § ara of o1, IR &t
e 31 AT ©, P07 HA Sfl <1 gl fagr |
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MR. CHAIRMAN: Please, leave it to my discretion. ...(Interruptions)... Jairam
Rameshji, first, you are speaking while sitting. Number two, | have not given you
permission to speak. ... (Interruptions)... Please take your seat. ... (Interruptions)...

SHRI NARESH BANSAL: Sir, | am not yielding. ...(Interruptions)...
MR. CHAIRMAN: Jairam Rameshji, | do not appreciate it. You are interrupting a
person who is making his maiden speech.

il AT S99 : 3P °IcTel §U AR 2009 W ABR 2014 T 60 HEIHT H 10 AT BRI
¥ 73 OICTal gY1 3R R & i a1 9gd 9 SIdan §+7 10 9wt # Sl 8 gl &, S+
IRI IR &1 [ FEE a1 21 $B AN Hd 8 b 80 BRI AN DI o TS §
T2 81 8, 3 ¥ §, Hifd g9 TRI9 & RAIRT 9ga1 ared g, A1 St & g H§ S9a
AYRH I A18d ol ALl Sif 7 $al W 2 b 7)1 WGl B IWBR &, AlZAT3N Bl
HRIRHBRUN B dTell ARBR &, [HAHl B ARBR 81 AMYDI AXbRI H 4l MY I8
DR Fhdl U, b A 81 {1l S ST I TR BT &b &, IU &4 I b
UEIT IE &1 A I8 IR I dl T81 Igardl, ISP AS[HR IRTG &b ATITRIT Dl
quT H a7 D1 B a1l TR SH 4§ g8 T8I 81l 3T STTST St = A g fb
A TRIGT DI, 80 BRIS AN Dl U TS aebx T 75 BSIR BRI Bl AT (gia
fpar 81 &, # so I ArEar § fb s9R SHH A 98l s dHfaciad], vd
dfaelad], TR defaclad, I 99 a1 8, gl 38 fhadier ufifeT & e |
TS BT8d 91 X8 & TS G IR B G B §s o, MM -SI & 61 9¢ 8, Ugld
& orraerT H HHI ATE B MR SIoTel & Horraer H W) HH1 MS g1 B, ST ST gall
& fo IR T8l a8 TR e 21 3T, foTaH 3 BRis Uy &I M aretdh1 A
teT BNl 21 9% T2 g1, 10 ATl § HIS TieTa W T g3t MR 3MTe] A AT I aTeft
ISR EIRCINY

§ 1 fear gredr § 6 fod gerR 4 TRei & forg il a1 # 99 R
3MEHT | YRY BRAT AT §, Sl ST HATT & 3R RUST W1 81 IHD! g gal e
BT fh 3R IHd Q1Y DIs G 81 WY, U] 81 SN A1 98 R HX? I8 TN
3TEHT ST IS AT & 3R RUST W1 &, 98 GI& Ofd 370 8- A Meberal 2, 1 S I8
UdT 1 BIT {6 I UTH DI ER AT AT 1| MU I AGH & IR H HHT 7L
AT 39 IMEH & IR H Ugell IR TR 7f & 9¢ =5 Al 7 |G iR IqD! g
ST B DT STHT GRET Ish 12 DY H o BT BT (BTl 3D €T H I8 RIS fTH!
ST TSI AT I8 Ga§ ST AR 2R DI 7 Al A1 SHBT IRIR FIRTE YR 3T ST 2T,
IYD! S 4] B el Bob Sl &, IHP d¢ B YTy b il &l 59 &l AR
SU & GRET b A D! 4] I WaT |l 8RN, IAE o9 DI UTs Wl B8R, I8 B
TS AT i+ T
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ST B 81, H9 319 BT Siaq # 991 ART Y1 - Rl gersil’ R
T3 & M WX Sl BT ARG TN, offch TR T2l &Sl T ged =l I,
TR 81 811 $9 TSl &b v 3R fhed) 5 A, a1 ueme 93 SR~ Jidt | A
ST Sftad § Y TR 78] 991 Ihd 2, U IR BRIS A &1 Bd o 6T HIF Y& H31
A5 AIGT SH b Tg<d | g3l 2l d TRIG, 77 o1y S1TaeT dabi b1 T R-Ieh= 0T o, o
3MIP IMTATHTA § HHY b P 3G T 8] B Abh| H 24 AT 9 H Al Bl Bl
9 3@ & I Fo 9970 TS 9 9 W1a1 GetdT SATd1 27 1 #9oR hadT AT fh gl
RMRET B BRIM? Who will introduce you? S IR 6T 97 &1 I9dT RFRaT off|
TET HIOR, ST Y a8 [FhTa, S AIGT Sil & <gcd H BFd M- R oI -
€ & WG Wil 39 81 Bal- "d1e, 3N WTdT Wial, dls AT Gl Wil S8i-
%l fh &9 TRI9 &, BIR U U 181 &1 9 39+ Bal, Jial off 1 BT 8 b f9=r iy
& G @Il A B - HRb STH-89 b W Ehet 3R TH 50 BRI AT
B EH NP ST | B MY, ST 3MYP T H HHY 117 781 9| S1 WY HeT, &9
A1 USIUH qret 81 3976 W Gel IR S-G9 & Wl & H1J-A1Y STh] U R B9
D1 GReETT T | e ST 81 7181, 39 TRIG JATGH Bl 3R FLh B & (eI, IHB!
GRET b o1 b oY 330 BUY H 'l YL ST A1 e AT ST 7 IR B
&1 TG B T GRET @ 3R TRIF 3] Dl Hefl, 330+12=342, ATl ¥ 365 fa
BId &, I Ueb BUY ST | W BH H IR A S DI GReT b I IR 3] Bl
firer, Rraat 9 3 M) Bb It o, RTd 9 DY 9eTs B STl off, SHH! o
UEAT b1 DTH TRIG A b 9 T Alal Sif  fhar, § Se1 ffH=a Hr1 dredi gl

SO 81 71, H STRIES W 31§, 98 U UsTS! Uael 81 § a8f iR e+ H3il
& Y H -7 gHT g, 59 H Tiai P 3fex fodl aRAR F Ao B & ferg ST o,
q9 H qgar o1 {6 g1 ¥41g Brell fawrg < X8 81 g8f 89RI Hi-g8 B Silad g9
SIS BIdT B, ST UId: Bl IR 991 Y 8Idl 8 3R A b 12 o db Feidl 81 d
YT sl STdhs! o= &b foIU ST 8, BT o1 & folu SITdl € 3R I oTdhs! IR GIH]
AT ©, st TR GHET g9 A IR W1 Blofl IS STl 8, offhT ST § o9 I8
B! el STerdl, Td Gb AR AR D! 37%d, A 3R BT aR16R 8 S &l A1
TR gRAR A ST a1 &1 4 < & T STq 3_0 A7 Sit W71 g7t off, Wrens
R P S § 99 Thfeai T8l STordt i, T Sd! BTald WX 81 Siral off| a9
HIATY, 98+ 99T W Ugdl gel ol i, Id! A WRIG 81 ST oY, I 3R] Bl
TS B STt off, "SooddlT ST & 91egd I 91¢ Al RIS BdR Shy STh] 59
TR I 7T fae™ &1 & TR 91 & 9 Yo7 H31 7R A1l off 7 foar 81 3R
ITRIES & HF A3l Si 7 "Sooddll AT & dad IR diaRr e arel ddivd
IRARIT ®I ATt HR H < Riclex Jua # Rftve a3 &1 &/ {6 gl

H g ArEd § b g8 TR, e aR H B4 A T8 171 31T AR 3M119TH
et 7 TR et g1 3l 89R U A $g %8 9 fh WReR R B, o Ra g
3R AT TRKIT B, {71 Y 279y § UQT o1, 'India is a rich country inhabited by poor
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people’. ife=T § qo=11 =T g b T il 87 9 f57 Tf &b Waw €, S7cb qedi 9
S WRGR Fefa] i, HRIFE ISt Bl Al IR S RBR Fefall Af, I9 ARBRI B
AR & PR I8 I TR 9497 81 39 I § 3ie 9gd &1 &, 98d d1hd o,
SAfHT B 7 70 AT H D! HH IZA BT B el [HATl T AT S 7 4
qIhd Bl YZ9HI &, S8l Bal |l 8 o IR 8 SR &, S R4, fhar, Afgen
3R gar &1 319 & 71 o oY B Bl BT §l SI&T 31T AN S Bl Sl H gicT Bl
HIRME BR IT &, S STIVMET BT G PR I &, el 1T [AdBN SHT1 91y, d
SiTferat {reTg TR €1 9 Sl & SR & fofg, Jarsii & oy e yar fby 1yl
&= H A WRA P S BT &, WA BT D] g9 8T 1 B Wl H UGDI DI dATlABIl
BT AR T 8, TS T8 XA 81, ATe g8 STafer ol 81, e 98 Ssfie 81, dis 1l
Wl Bl, B Wl H USHI B AlIdT &<l off I8l &, Fifdh IHD! YiedTs (&1 5l
JdDhl B AR Y& [hY &1 Jaebi bl ARTAR & AT A QT DI YdT BT AT
UG T 81 39 retl=1 fha=t Wt &R Favdl 8, olfchd <91 & fory 3R gaai & forg
3 PSR AT &1 THRT YT AR W HATAT SHH 91 YHBT 497 38T 51 U &
BHRI AIAT31-F8 1 BT ARHhDHRUN B BT BTH §31T 21 MY I Al o (b [hd TBR
A AT -g81 Bl JATSMG! & d1e 1 70 Al A RS Yl :bred, YA 39T I U8,
DT, AR b d1e g & o7 ST TSl 21| STl H ST ISl AT, d 3dh
geeRI BT RrpR Il of, ufife srerventy | ufid gl o0fl Ut Afeerail o1
TIRH B P [TT 14 BRIS gooid BR G491 DR ISP T P & Bl TS 2l 51 &l
T, <21 @ 37fdres RART it el B &R 1. W MU 91ed S dE @ 9 fh
39T T dl §91Y &, offche I Uil T8l 8, ITH AN AT ¥R B & § ST
IS FHTT BRIl 1 H AT ST bl ST @8dl § b 8ARI AReR 1 14 crore
3HTerd §91Y 81 70 ATel & d1S 12.5 crore BRI dl ol I WS Sl & BT BIH BHRI
HRBR 1 fHAT 81 37T I SISt W WIS FR o Y, offh ITdhI g8 U ok el
3TN HelGd, | ATdh HIEAH A Hal dTed] § &b [ TbR A <2 D AT AR
gacll 2, B9 U1 &b & H AR g o, 3N fAQell H HRT A -1 961 §, BAR]
passport value added 31 81 &I HEITS AR RISHIRI BT g! Tl § ol H HEMS b
oY S1-9R Al &1 JATIHD [JaR0T A A IGAT A18dl g1 99 2004 H S
3CH Il Bl AYPBR TTg 3R UPA Bl AR 3ATg, I ATCT 8 BU fhell AT 99 2014 H
SI9 MY ABR BIST, Al AT 24 BUY fhall AT, I 4 AT gl sl 31T 981 g
ATel B 7Y 3IR BARI WRHR | 3MeT 30 39 ol fiyerar 8, I ga-dis gfg g3
3R 3MTUdh T ATl H oI T[T gig §3| MY 3AY SIS M8y [ FEIg 91 & AT
Tcl g1 I H oY W BISAI I 3cd Sil &l WER H coconut oil 26 UY Tiex o,
2014 ¥ 78 BU T, AT I AT AR AT 88 T & AT & AT H hdel & BY
q¢ B1 3MIB THI H 26 TUY ¥ 9¢HR 78 TUY ol H I8 Ye-11 a1edl § f& 7es
TP HRIBT § 2t IT 3G Bl S UBR petrol Bl gt T Bl 81 BARI IRBR A
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TSI WX ©I IR excise duty TCTs © 3R diesel TR W 15-20 39T TTS &1 SHRI
WRGRI = 91, S US9 Bl TR &, S8 U IH TR VAT ISIT 3R M fmd)
HRBR 7 61 g MY Y 18 984 DR ol §H [ZHTIS H petrol & STH HCTHY
31T 3R 3MMIPHT IRBR AT & TiF 37 & 915 Ui IR dIF B litre 9 VI I8
39T BT 1 2004 H petrol 33.70 litre T, YT BIST, Al 72.26 TUY AT, TR | I
SITET ATI 31T 96.70 BUY Bl & AT H Pddd 24 U §¢ 7, 98 W MMTP BRI 9
%\;, EFiﬁ'%C’ﬂTCIefGﬁjugglery Pl off petrol %BEFIT[GJIET:[EI%I sﬂ%ﬁﬁﬂfsﬂtﬁ petrol
companies BT AIRIST &b voucher AT &, IHHT YA TS Afgd A% Alal il B
WREHR 1 {6 &, sy fhe A1 89R) gly MU 98 BH 21 AT $qB! JoI Tl DR
SR 3 TR I TR U1 3R ) 3fips &1 H ffds § SUTQT sl ST | H orel-
A1 1T SRISTIRT & R | A BRA7 <81 g1 H gar1 aredl g fb RIS §9R 99y
# Tl 81 2020-21 H unemployment 4.2 per cent AT, dg 2021-22 H 4.1 per cent g3l
3R 2022-23 H 3.2 per cent B3, ST fh FIRAR TSAT <11 &1 1 39 YBR A ISHIR B
1 B, A AT &84T 2, ST Y 2.30 BRI I TGBY 3.18 HRIS IR Al €1 EPFO &
T3S &l EPFO H & 19 1d &, NTad! e R el 8, fS9®T1 PF %e Y81 8,
I 3DHS| Bl [SATIT T2l ST Aebelll EPFO & 3fiehsl b ATHR 2020-21 H 77,08,375
AT BT ISR ATl 2021-22 § 1,22,34,625 AN ®I ISHR f7eT 3R 2022-23 #
September TH 1,38,51,659 AT Bl ISR ATl 3T Bad & & ST Brs ufd a8 &
RISHIR &al Y, Ig 3MMY 3fihsl H Sxd| TS Fal T start-ups IRES 8l I o,
T4 oIRaT T ! ISR e R8T &

MR. CHAIRMAN: Please conclude.

7 AN S : FHIULT SfT, § B[S DR BT 1 AP ST H A IR Al IS -0
21 U 3R 375 aT ofg &1 ATSTari &l 99y el Ie1 8, A1 9 ¥ hidh fadr v8 2
BH D! ATAR AT 81 AT MY YST Bl giam § o, Y 198 &1 g |
S, 3P S H T AEIS haesisl gl Bl AT 3R T 4l ¥ HUR ATsd
HaeIoT 81 30T &H AT el BT (F1ITd &R I8 &l

Tgel R&TT & &1 § B B AT AT HRal & 3R 7757 89 & & &7 § 919 8oIR
PRI BT AT B Y2 &1 TR ISH ST T8l b BRI IITAT SATST ] DRI Tl
o7, AT 34T HIGT ST & Agcd H G TSR S N D&l BT SGICH §31T & 3iIR 37 &H
ST 3N Bhgl B T Bl 25 FOIR TP AbR SITGI, ST&T TRIE] Bl 50 TRAC F AB
90 IRYC dd Al garsdi el & 9= 91 Udh IS8R0 Thy THIE BT

JIfa AeIgd, H foddl &l <@ & fov o, #Wder # 1 o1 uid g
BTG B BT AT FIT &, T SHBT THTT SRIT| HRT ST ITelT Th Ah Sredl
T AT 3R H_ Plei WRBR I M| H+ 37freha 3 goT 6 31 gan? 39+ Hhal b
HTg ATEd, 31 AT U1 o b e w1 Sft &l uie oIRg qrefl Hererel AT 984
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31gd 2l AR MUTST 1 U=l 8IS A< g, AR BT T o1, 8= 3 U7 A1 781 & 3iR
I 37 TYA H IHPBT T TS 1| I8 © U HAT Sft D1 Sia=T g1 dTeft Ao
1 NS &3 | 3 96 I &1 89 25 IY BT Fhey foran g1 § Rrarerad sit
DI I TS § [ d ST Ra 9971 DI 91 B8 W8 o, Al 89 8% 3MGH! DI g qA7¢T0]
gH 25 qYI BT Fdhed AhR Tl & [ YRA I f[IHRIT I g91¢9 3R 59 qRd faeq
BT faafad e 99911, a1 8% 3eHt Ra g1, o1y a9 &
FHYRT ST, ATY 1 37U q1ef G BT AGAR T, SAAY H AHT 98-

I8 gIdTE BT g

MR. CHAIRMAN: Shri M. Shanmugam. You have three minutes.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, | thank you for giving me an opportunity to
participate in this discussion. For economic development, higher GDP and boosting
economy, labour is one important factor and without the cooperation of skilled
workers, manpower, employees, they cannot achieve the result.

Labour is not a commodity. Labour is the wealth of the world. To solve the
problem of labour, the tripartism mechanism is very, very important. Our country has
a very good tripartism mechanism, that is, the Indian Labour Conference, the highest
body in the labour sector. From 1940 onwards, every year, the conference was held.
The Prime Minister used to attend the conference, but after the BJP Government has
come to power, it was in 2015 that the last conference was held by this Government
which the Prime Minister also attended. Subsequently, we have demanded so many
times to convene this Labour Conference to settle the issues of the working class. All
the recognized Central trade unions in India are fighting for the poor working class.
We placed twelve demands and asked the Government to discuss those items. But
so far, the Government has not come forward to discuss those things. The Union
Government passed the Labour Codes hurriedly during the Covid pandemic time. But
their implementation is not happening because the rules are yet to be notified. Sir,
you know that Labour is in the Concurrent List Subject. Even though you have passed
the Codes in this august House, the respective States should also pass the rules.
Most of the States, except three States, have not passed the rules. It is very difficult
to implement the four Codes. So, | would urge upon the Government not to stand on
prestige and to repeal these Codes and a fresh legislation can be brought after due
consultations with our trade unions.

Sir, the Employees Provident Fund Act, it is a very good social security of the
working class. In this Act, there was no pension provision prior to 19/71. After that,
the family pension was introduced. Subsequently, in 1995, the pension scheme for
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EPF subscribers was brought and the same pension scheme... ...(Time-bell
rings)... Sir, | will take only one minute. In the pension scheme, we were once
demanding thousand rupees as minimum pension. At the time of UPA Government,
they had given. Subsequently, now, we are demanding nine thousand rupees as
minimum pension. So far, they have not given.

Another thing is that there are some public sector and private sector
companies. They are giving 30 per cent of terminal benefit to the workers. That is 12
per cent PF, 4.5 per cent gratuity, 4.5 per cent retiree medical benefit and the rest of
the amount will go towards pension, over and above the EPF pension. But after
closing of this PSU, after closing of these private sectors, where will the workers go
requesting for payment of this amount? For that, the Government should bring a
scheme thereby taking over such benefit schemes, and the continuity should be
guaranteed.

Now, another point is regarding ESI. It is a very good scheme. Under ESI
scheme, those people whose salaries are already exceeding Rs.21,000/-, they will
come out of this one. Nowadays, getting Rs.21,000 rupees salary is a very easy thing.
We are demanding the Government that up to Rs. 21,000 salary level should be made
compulsory and after that, it is optional. Another thing is there should be exemption in
ESI. In ESI, there is a provision in the Act. The minimum salary of the workers per
day, if it is less than Rs.175, there is no necessity for employee contribution.

MR. CHAIRMAN: Thank you.

SHRI M. SHANMUGAM: Workers have not to pay their contributions. So, these are
the main benefits we are demanding for unorganised labour, but they are not giving.
Another is MSME; the MSME depends upon the PSU and the Government sector.
The Government sector and the PSU...

MR. CHAIRMAN: Please conclude.

SHRI M. SHANMUGAM: | will take only one minute, Sir. They are not giving orders to
the MSME units. Our Finance Minister is very liberal to give loan to the MSME. What
is the benefit? The PSU and the Government sectors are not procuring their
products. Another thing is, the Government is reluctant to recruit C and D Group
posts. They are very particular about the A and B Group posts. ...(ﬁme-be//
rings)... For that also, we request the Government to come forward, to recruit for
the vacant posts of C & D.
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MR. CHAIRMAN: Thank you, hon. Member.
SHRI M. SHANMUGAM: And the bonus ceilings, Sir.
MR. CHAIRMAN: You have taken nearly double the time.

SHRI M. SHANMUGAM: In 2007 only, the bonus ceiling was raised. In the last ten
years, there was no raise in the bonus ceiling. And we request to raise the bonus
ceiling. The BSNL is a very good telecom service sector, a very large sector. They are
not giving the wage revision so far. So we request the Government to look into these
things. Many things are there. But, you are not permitting to speak on that. It has
become a fashion for the Government Departments to engage more and more
employees on contract basis, competing with the private sector. There is an effective
law on contract, for abolition and regulation of contract. If the work is not of
permanent nature, then they can engage contract workers but they should be given
the benefits at par with the permanent employees. But the Government is not
enforcing the provisions, which lead to exploitation and inhuman conditions for the
contract labour. Thank you, Sir.

MR. CHAIRMAN: Thank you, Shanmugamji. Now, hon. Finance Minister to reply.
4.00 P.M.

THE MINISTER OF FINANCE; AND THE MINISTER OF CORPORATE AFFAIRS
(SHRIMATI NIRMALA SITHARAMAN): Thank you very much Mr. Chairman, Sir. The
discussion was started as a Short Duration Discussion on the Indian Economy, but
because of the interest shown by the hon. Members, the discussion has lasted for
three and-a-half days and sixty hon. Members have spoken during this debate. | am
indeed grateful for the various issues that have been discussed. Certainly, some
concerns and questions have been raised and | will try to address them. So, as |
begin talking about the Short Duration Discussion held in this House, | am tempted to
start the reply from a mention which was held outside the House first. Interestingly, it
had come from a Member of this House and it is about the economy. Shri Jairam
Ramesh had mentioned that and | think, in all probability, there will be a discussion to
the extent of saying, 'we have been asking for these debates in the previous
sessions, but the Government has not been willing'. We have never been hesitant in
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talking about economy. In fact, every time, there has been a request to discuss about
specific issues related to economy or the larger ones, we have always come in. |
thought | would just draw his attention that other than the usual budget discussions,
Budget Speech discussion, separate from the Finance Bills, we have always yielded.
There was a discussion held on the economic situation in the country in November,
2019. Similarly, we had an elaborate discussion on the prices of essential items on 2"
August, 2022. So, we never hesitated to have a discussion on the economy. | thought
| would just put that record straight.

Sir, | would like to begin by speaking about how the Indian economy fairs in
comparison to what is happening all over the world. Hon. Members are aware that
our growth in the second quarter has been very high. It is the highest in the world and
we continuously maintain that momentum of being the fastest-growing economy.
During the same quarter, July to September, 2023, the third and the fourth largest
economies of the world contracted. Germany contracted by 0.4 per cent and Japan
contracted by 2.1 per cent. The other emerging economies which are largely credited
to be the engine of growth for the world as a whole, such as Vietham which grew by
5.33 per cent, Malaysia grew by 3.3 per cent and Thailand just by 1.5 per cent. So,
when you compare all these developments around the world and for India to have
reached 7.6 per cent in the second quarter is a very significant number that we cannot
afford to miss. Sir, in just last eight years, India has become the fifth-largest economy
from being the 10" largest in the year 2014. So, just in these last eight years, we have
become the fifth largest economy in size.

The activities are going on all across the country. It is not as if one sector is
doing that and it is at the back of it. Given the fact that the service sector in its
software services and the newly coming global capacity centres and so on gives us
the feeling, and also because of the contribution of service sector to the GDP is very
high, it is touching almost 60 per cent; there is a temptation to think that this growth is
at the back of only one sector whereas it is not. All sectors are growing and growing
significantly for us to notice it. Sir, because of the 'Make in India' programme and also
because of the hon. Prime Minister's Production Linked Incentive Schemes, the
manufacturing sector is also contributing significantly to the economy now. The
manufacturing sector has registered the highest growth of 13.9 per cent in quarter two
of this year. Now, if that is one other point that we would like to notice, there is this
emphasis that | would like to place on the Purchasing Managers' Index,
manufacturing number itself is 13.9 per cent growing, but the Purchasing Managers'
Index in November 2023 was 56, which is in the expansionary territory. Now PMI has
been in the expansionary territory for more than 29 consecutive months. So, the
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sustained growth of manufacturing is very indicated by that. Now, again, a
comparison for the manufacturing sector is, comparatively, if you are looking at the
major economies, including that of the United States of America, Australia, Euro
Zone, Brazil China and South Korea, they have seen a contractionary manufacturing
PMI. Let us not miss this point because all developed countries are all showing in the
PMI, the Purchasing Managers' Index, a contractionary terrain number. So, just to
highlight what | am trying to say is that | mentioned the 29 consecutive months, we
have seen the PMI in India in the expansionary territory whereas in those countries,
USA inclusive, they are in the contractionary trend. Now | will just read the October
and November, 2023 numbers. For USA, it is just 50 in October, 49.4 in November,
2023; similarly for Canada 48.6, 47.7; Australia 48.2, 47.7; South Korea 49.8,
November 2023 is 50. So on, everyone, in fact, the Euro Zone collectively 43.1, 44.3.
So on, China is 50.7 and 49.5. When | am bringing China, | am consciously bringing
in knowing that it is a larger economy, we are not matching up to them on many
scores, but the index today, this is how it is; they are all in the contractionary territory
whereas we are moving forward. So, overall, this is about manufacturing. Now what
about exports, Sir? Overall exports in October, 2023 rose by 9.43 per cent year on
year to US dollars 62.26 billion. So, exports are also showing very clearly a sign to
say that in spite of the consumption and also the demand coming down in the
Western economies, our export is showing a growth. WTO halved the world's
merchandise trade numbers. They have that; it is going to come down in 2023 and
they have said it will be down to 08 per cent. India's merchandise export in the same
time has increased by 6.21 per cent to 33.57 billion dollars in October. So, WTO tells
you that everywhere it is going to come down, come down to the level of 0.8 per cent
whereas Indian merchandise export is going up and it has gone up to 6.21 per cent.
Last year, Sir, India was the world's second largest mobile phone manufacturer. We
have exported 10 billion dollars worth of mobile phones in 2022-23. Now passenger
vehicles, -- very important; it is not the luxury item, it is a passenger vehicle, middle
class buys them -- the export of passenger vehicles and commercial vehicles from
India to many countries has increased. PV exports, therefore, increased by 15 per
cent to 6.62 lakh units in the year 2022-23 compared to 5.77 lakh units in 2021-22.
Sir, as per the BCG Report, Made in India products are now seen increasingly; they
are visible in the American supermarkets. Is that an indicator? Maybe not, maybe
yes, but we can just gauge what is happening. In the American supermarkets, Made-
in-India products are now being increasingly seen on the shelves. While import of
goods into the US from China has declined by 10 per cent from 2018 to 2022, they
rose by 44 per cent from India during 2018 to 2022. There is a decline of 10 per cent in
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Chinese goods; whereas, merchandise goods export from India has gone up by 44
per cent to the US. All this is an indication of the fact that the net direct tax collection
is also going up. Till November 9", Rs. 10.60 lakh crores has been the collection —
year-on-year increase of 21.82 per cent. Sir, GST collections have now almost, on a
monthly average, stabilized at Rs. 1.6 lakh crores. Last month alone, it grew by 15
per cent.

Sir, e-Way Bills is a clear indicator of economy being in a positive territory. E-
Way Bills generation has hit another record and that is the highest record till now. In
October, 2023, it crossed 10 crore for the first time since its introduction and
surpassed the previous high of 9.34 crorers in August, 2023. So, 10 crore e-Way Bills
were generated in October.

Sir, CAPEX is a very important thing, because, we, from the Government, for
the last 3-4 years, have been increasing the public expenditure on capital asset
creation. States’ CAPEX also grew in this period. | recognize that. It grew by 74.3
per cent year-on-year the first quarter ending FY24. It is largely because 50-year
interest-free loans are being given to the States by the Centre. We have made a
provision of Rs. 1.3 lakh crores for a 50-year interest-free special loan in the Budget
2023-24. So, this is also making States spend a lot more in their capital account so
that capital expenditure, infrastructure building gets a priority. Sir, all this has been
recognized even by some of the global media which, normally, don’t write much in
appreciation of what is happening in India. But, | am sure, the hon. Members would
have read the Wall Street Journal, S&P ratings, Bloomberg, etc., all of whom
speaking very well about the Indian economy.

| refer to the reform measures undertaken by the hon. Prime Minster, taking his
name. | would like to say this. This is a quote and | would like to quote this. It says,
‘Prime Minister Narendra Modi’s efforts to outrun China and transform India’s
economic model into one driven by manufacturing rather than consumption or
creating a tailwind for infrastructure and heavy industry companies.” So, this
observation is coming from media houses, particularly those which observe the Indian
economy, at this time, surely gives us the feeling that the development is all across
the board. There can always be some points to which | will come. Some hon.
Members raising an issue that some are actually not reaching some parts of the
ground, | will come to that and address them. But, the point on which all of us can
take immense pride is something which | list out very quickly. | am not going to take
much of your time. Where have we reached the topmost position in the world?
Where are we in the second position? And, where are we in the third position? | will
just list out those items and we will know and all of us feel extremely proud of,
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because this is an achievement the people of India are contributing towards this
country. Sir, India is the world’s largest producer of milk; largest producer of pulses;
largest producer of jute; largest producer of sugar and the largest number of real-time
digital payments happened in India. India is also the second largest producer of rice,
wheat, sugarcane, groundnut, vegetable, fruits, cotton, aquaculture (inclusive of
seaweeds, marine products and so on). So, India is the second largest in these
items. Again, India is the second largest manufacturer of mobile phones and also the
second largest producer of crude steel. In 2022, India alone registered an increase in
production, while Japan, China, Russia, and US, all witnessed a drop. They are the
major producers. They see a drop in production, and we not only see, but have
reached the second largest producer status. We are the second largest coal
producer and also the second largest aluminium producer. Also, India is the most
sought after manufacturing destination globally. This is because of a research that
comes from Cushman & Wakefield.

Where are we at the third position? India has reached the third position on
being the biggest producer of fish and fish-related products. Eight per cent of global
production happens here. Ours is the third-largest StartUp ecosystem. Our
automobile market is third-largest; pharmaceutical industry is the third-largest; power
production is the third-largest. And, when | say, we are the third-largest power
production, | am just taking my mind picture back to that one day when the grid
collapsed in the western part of the country and we were running short of technology
to handle it. And, we also had a shortfall elsewhere in the country. But, now, no more
of that. Today, India is the third-largest producer of power. Especially when we are
talking of climate and green action and so on, India ranks third in forest gain area.
India has added 2.66 lakh hectares of forest area every year, between 2010 to 2020. |
am including 2010, 2011, 2012, and 2013 also. It is not as it is often alleged by that
side of the House that the world began in 2014. No, the world began in 2010 also.
And, | am recognizing it.

Globally, India stands fourth in renewable energy installed capacity. This is a
very attractive number. It is also to see where our initiatives are giving us tangible
results. We are the fourth-largest in wind power capacity and also the fourth-largest
in solar power capacity. And, this is something which is recognized as a big
achievement of India by the Renewables 2022 Global Status Report of REN21.

Sir, all this is not happening only in the metropolitan cities. Several things have
changed in the rural India, as a result of which our economy is getting the best from
the rural area and also from the metropolitan cities. Purely concentrating on rural
India, | want to highlight the numbers between 2014 and 2023 just to show that our



[ 7 December, 2023 ]

economy, in many ways, is pulsating in rural areas. There should not be any
apprehension that everything is happening in urban areas.

In 2014, the foodgrain production was 265 MMT. Now, in 2023, it is 323.55
million metric tonnes. The foodgrain production has had a leap of an increase. Now |
come to pulses procurement from farmers. In 2014, it was 1.52 lakh metric tonnes.
Today, it is 82.21 lakh metric tonnes, a fifty-four fold increase! Coming to milk
production, it was 146.39 million tonnes in 2014. In 2023, it is 221.06 million tonnes.
Similarly, ethanol procurement from farmers, which is going to directly benefit the
farmers, just as others also, was 38 crore litres in 2014. Now, it is 434 crore litres in
2023. Fund allocation for rural houses in 2014 was Rs. 66,046 crores. In 2023, it is
Rs. 2.02 lakh crores. There is a three times increase in the funds that have been
allocated by us for rural houses. Average Annual Person Days generated under
MNREGA, — that is something of interest for so many hon. Members -- it was 208
crore days in 2014, and it is 248 crore days now in 2023. Gram Sadak Yojana,
completed road length, - in 2014, it was 3.81 lakh kilometers, and now it is 6.21 lakh
kilometers. So, 2.40 lakh kilometers have been added on to the total which existed
earlier.

Agricultural Budget — in 2013-14, it was Rs. 21,933/~ crores and now, it is Rs.
1,25,036 crores — a 5.7-fold increase. MSP payment for wheat -- again, this and the
MSP payment for paddy are going directly to the farmers. In 2006-14, it was Rs.2.39
lakh crores whereas what has gone for wheat now, between 2014 and 2022, is
Rs.4.52 lakh crores. The MSP payment for paddy is even more striking. From 2006~
14, Rs.3.09 lakh crores were given to the farmers for MSP. Between 2014 and 2022,
Rs. 10.06 lakh crores have gone to the paddy farmers for MSP. So, these are
indicative that it is not one sector, it is not just the urban areas, the economy in all
sides, urban, rural everywhere, is seeing support from the Government in terms of
agricultural activities and also other activities; otherwise, they would not have reached
to these kinds of milestones. It is not just the numbers, it is also the way in which
some schemes get executed. | want, for the sake of hon. Members, to do a
comparison between the schemes which existed earlier and the schemes that we are
implementing, and to show how the execution of the schemes are making a
difference to the common man’s life.

Sir, Jan Dhan Yojana is something which we speak very often for financial
inclusion. There was a scheme called Basic Savings Bank Deposit Account, which
was launched in 2005. In nearly 10 years of that scheme, after being launched in
2005, in 2014, 10 years afterwards, there were 24.3 crores accounts which were
opened under the Basic Savings Bank Deposit Account Scheme. That account,
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which was opened for these poor people, had no facility for a debit card, had no
overdraft facility and also no insurance coverage. Suppose, the person who opens
this account dies after opening the account, there is an insurance payment, but none
of these provisions existed in that scheme, whereas under NDA, now, under the Jan
Dhan Yojana, which was launched in 2014 and in 10 years — | am comparing that set
of 10 years and 10 years here -- in December, 2023, 51 crore Jan Dhan Accounts
have been opened up. Compare the 24.3 crores, which had no other highlights,
whereas, here, it is with the highlights. What are the highlights here”? KYC has been
made easy. Debit cards and UP| payments have been made, and Rs.10,000/-
overdraft facility without collateral is provided for that account and accident insurance
cover is also provided. So, | just want to show that the recipient or the beneficiary
who lives in a village, who needs financial inclusion, requires not just opening of an
account but also coverage and also working capital to further his business -- this
scheme and that scheme, | just want to highlight. In a way, | am going to make these
naam ke vaaste schemes, which existed earlier, find life now and, actually, reach the
right kind of target in the beneficiary’s name. So, the BSBD Accounts were naam ke
vaaste. Pension — again, naam ke vaaste; launch it, forget it! Swavalamban Scheme
was launched in 2010. In five years, they had 29.42 lakh accounts opened. That is, in
2014, they ended up with only 29.42 lakh accounts. Now, Swavalamban Scheme is
what is Atal Pension Yojana. It was launched in 2015. It is eight years only; and in
eight years — | am comparing that with this — 5.95 crore subscribers have come into
this Scheme. It is 20 times more than Swavalamban, again a naam ke vaaste
Programme! It was brought in and then left where it is. But if you invoke something
here, they will say, Oh, we have launched it. You don’t credit us.” We will credit,
but this is the performance.

Sir, there are Jan Aushadhi Kendras. Jan Aushadhi Scheme again was
launched in 2008, and, in 2014, they had only 80 stores. That scheme got continued.
By December, 2023, 10,000 stores have been opened under Jan Aushadhi. Where is
that and where is this? And not only 10,000, now we have said that ‘we will take these
Jan Aushadhi Kendras further to 25,000." In the Jan Aushadhi Kendras, the common
people get medicines. | go and visit Jan Ausidhi Kendras and talk to the people who
are buying medicines there, check up with them whether the claims that in many
cases, the prices are less by 66 per cent, 72 per cent, 89 per cent, etc., are true or
not, and people tell you what they are buying. Sir, 1,800 medicines are available, even
more than that. But | am rounding it off; 1,800 medicines are available for the
common citizens for blood pressure, fever, seasonal illnesses, sugar, everything, and
200 plus equipments are also available there. So, | want to say again, another naam
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ke vaaste scheme, Jan Aushadhi Scheme, has become meaningful for the common
citizens, and this is how far it reaches.

Another naam ke vaaste scheme, Rashiriva Swasthya Bima Yojana, was
launched in 2008. It ran for five years till 2014. How many BPL families were provided
any kind of insurance cover? It was 3.85 crores. And what was that cover? Thirty
thousand per annum was the cover given. Ayushman Bharat was launched in 2018,
and by December, 2023, 27.89 crore individuals have been provided Health Insurance
Cover, and that is 5 lakh an annum per family, again a naam ke vaaste !

Another naam ke vaaste scheme, a Housing Scheme, /ndira Awas Yojana was
launched in 1985. From 1985 to 2014, twenty-nine years it ran, and 3.25 crore rural
houses built. Under PM Awas Yojana, which was launched in 2016 — comparable —
in eight years, both gramin and urban put together, we have 3.6 crores of houses
built. Twenty-nine years, 3.25 crore; eight years, 3.6 crore households! naam ke
vaaste!

Now, for sanitation again, naam ke vaaste, one scheme, Nirmal Bharat
Abhiyan, was launched in 2009. Five years till 2014, 38.7 per cent rural sanitation
coverage was provided. | remember Prof. Ram Gopal Yadav spoke about it. | can’t
see him now. | respect him a lot and most of the time he intervenes to ask about what
is happening on the ground, is there any difference, etc. So, | do take cognizance of
his concern. He spoke about it. | want to use this one data. There is also more,
which | will use to answer his concern. Swachh Bharat Abhiyan was launched in 2014.
Now as per 2022 data, 95.4 per cent of surveyed houses have access to toilets; 95.4
per cent.

Sir, for tap water connections, again a Scheme was launched in 2019. There is
no particular Scheme with which | can exactly compare it with; 3.23 crore
households, that is, 16.82 of the total households had tap water connection in 2019.
But, since the Jal Jeevan Mission took force in December, 2023, 13.75 crore
households have been connected with water. We started with 16.82 per cent of the
total households; now, it is 71 per cent of the total households which have got
covered.

Sir, talking about the LPG gas cylinder -- another naam ke waaste -- LPG
connections were provided under the Rajiv Gandhi Gramin LPG Vitaran Yojana.
There were 5.82 lakh beneficiaries as of 1% June, 2014. Even that is not exactly
comparable, because there the deposit for getting the cylinder was provided by the oil
marketing companies. So, it may not be exactly comparable, because here the
cylinder is free, connection is free and then, no deposit is taken. Under the Ujjwala
Scheme that came into force, 99.8 households have been covered by 2021 itself.
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Currently, we have about 9.8 crore beneficiaries. The total number of domestic LPG
connections in 2014, inclusive of Ujjwala, was 14.5 crore; now it is 31.4 crore
connections.

Sir, | want to quickly run through the schemes which didn't have an earlier
equivalent, to state how section after section of those who are deserving of
Government policies' support have been targeted through specific schemes and, as a
result, groundswell was seen. | just want to highlight that. Very many times people
ask, 'what happened to farmers', 'have you paid them', 'you said you would double
their income', and so on. Such questions get answered in this set of answers. Let
me very quickly highlight them. Under the PM Kisan Yojana, 11 crore beneficiaries get
Rs. 6,000 per annum as income support. Under the PM Mudra Scheme where people
get collateral-free loans to run their small businesses, there were 44 crore
beneficiaries and Mudra loans worth Rs. 25 lakh crore have been disbursed. Of
those, 68 per cent are women. Under PM SVANidhi, there are 73 lakh beneficiaries.
Again, 44 per cent of them are women and, approximately, 75 per cent belong to
non-General caste groups. Under the PM Jeevan Jyoti Bima Yojana, there were 18.58
crore beneficiaries who got a life insurance cover of Rs. 2 lakhs at a premium of Rs.
1.19 per day, that is Rs. 436 per year. Talking about the PM Suraksha Bima Yojana,
41.16 crore beneficiaries have received it. There is a total permanent disability cover
of Rs. 2 lakh and partial disability cover of one lakh rupees, which many beneficiaries
have already received. Under Stand-up India, there have been 2.08 lakh beneficiaries
and loans worth Rs. 22,000 crore have been disbursed. So, from the Government
side, we are continuously looking at helping the people.

Sir, | now come to issues raised by Members of Parliament during the
discussion. There was a lot of concern about malnutrition. Hon. Member, Shri Derek
O'Brien, former Finance Minister, Shri Chidambaram, Dr. Amee Yajnik, all spoke
about malnutrition. | just wish to highlight that nutrition and sanitation are closely
linked to each other. To mention very quickly, 11 crore toilets have been built under
Swachch Bharat Abhiyan and Jan Aushadhi Suvidha sanitary pads at one rupee per
pad are being distributed. Millets as 'Shree Anna' has been promoted. Enrolment of
girls in secondary education has increased from 75 per cent to 79 per cent between
2014 and 2021. Institutional deliveries have also shown an improvement from 87 per
cent in 2014-15 to 94 per cent in 2021. The percentage of first trimester antenatal care
registration has shown improvement from 61 per cent to 73.94 per cent between 2014
and 2021. There are also multi-dimensional poverty-related indicators which | will very
quickly refer to. Hon. Member, Dr. Sudhanshu Trivedi has gone into great details
about it. So, | don't want to take your time on points which have already been
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covered. But | just want to highlight the National Multi-Dimensional Poverty Index
Report of 2022 published by NITI Aayog. It shows a remarkable decline in the
prevalence of multi-dimensional poverty. The National MPI has halved from 0.117 in
2015-16 to 0.066 in 2019-21. So, 13.5 crore Indians have escaped multi-dimensional
poverty between 2015-16 to 2019-21. The Aspirational Districts Programme -- | will
refer to it once more later -- launched by the hon. Prime Minister in 2018 is a
testament to our Government's commitment to the people who are in the far-flung
areas. People who are really in remote areas have benefited because of the focus
that we have given to the Aspirational Districts Programme. Just look at health
nutrition, a point on which many hon. Members were concerned. The percentage of
pregnant mothers registered in antenatal care in 2018 was 68 per cent. | am talking
about the Aspirational Districts. In 2023, it went up to 89 per cent, which is an
improvement of 21 per cent. Institutional deliveries, which were 69 per cent, have
gone up to 90 per cent. There is a 21 per cent improvement. There is a seven-fold
increase in Jeevan Jyoti Bima Yojana and a five-fold increase in Suraksha Bima
Yojana. My appeal on nutrition and nutrition-related issues, as health is with both the
Centre and States, is that it is something on which all of us will have to work together.
Party-driven politics may not help the situation; it can only aggravate it. Just as in
women issues, particularly law and order related to women issues, | keep saying that
we should not politicise it because once you do 'your number versus my number' the
person who is suffering remains wherever she is or he is, particularly in nutrition-
related matters. So, | was tempted to bring in this aspect. In a State like Kerala,
nutrition and education are all very well taken care of. ...(Interruptions)... Wait a
minute. | didn't complete. | knew you will come back. You may not be very pleased
with what | am going to say. ...(Interruptions)... When we don't need to politicise,
we can always exchange about the good work done here and the good work done
there and so on with an understanding that all of us will have to work together for
taking it further for better days. But if you are so concerned about nutrition under
Modiji and that is why it's bad, | would like to say that not very long back in 2018 there
was this very sensational case from Kerala of a tribal young man, Madhu, begging for
food and was killed. So, politicising does not help. | don't want to say more on it. |
have the proof. It is not a fictional or it is not a story that | am creating here. But that
is truth here. Yes, | am also coming up with data and that is why, | want to say that
let us not politicise issues of women, nutrition and education. It is a subject where
both, the Centre and the State, have responsibility. If Modiji has not given money,
you ask me, but Modiji has not stopped you from giving nutrition to your own tribal
people. Madhu would not have died if that literate and very respected State, God's
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own country, which | love a lot, which | respect a lot, had taken care of him.
...(Interruptions )... That's okay. That's why | am saying that there is no point in
politicising. ...(Interruptions)... All right; all of you had your turn to speak. Let me
reply now.

Sir, the hon. Member is not here. The normal rule earlier used to be not
replying to those who are not here. | am not sure whether | should do it, whether |
should stick to that, but it is a very important point.

MR. CHAIRMAN: Hon. Finance Minister, some of the Members have sought my
leave that on account of a commitment, they will not be here. So, the response
needs to be imparted because the hon. Members, in all fairness, have sought my
leave that they would not be able to be present here and, therefore, | am sure, that is
required.

SHRIMATI NIRMALA SITHARAMAN: Thank you, Sir. | just want to highlight that the
hon. Member, Shri Derek O'Brien, had mentioned that elections are won and lost;
you win, we win; you lose, we lose; let's compare equals. He said, "Our growth,
your growth", and | want to talk about the comparison that elections are won,
elections are lost and also the point that we have not won against them, which was
underlined. Yes, of course, we have not won against them, but the point is very
grave here, which | want to highlight. You may win an election and we may win an
election. But, what follows soon after is a law and order issue, and that is where, you
are certainly not equal to us. You win an election. Being incumbents, sitting in power,
you win an election and after that, lawlessness, mayhem, clashes, sexual assaults,
brazen murders have happened in West Bengal. ...(/nterrupt/ons)... And, these are
not my words. The Calcutta High Court has said, and | am quoting, "In 60 per cent
of the cases, FIRs were not registered.” This is Calcutta High Court's observation.

So, what is the comparison - 'l win, you win'? ... (Interruptions)... We don't win
means my cadres, ordinary citizens are at risk. They get raped. They get murdered.
Their houses get burnt. ...(/m‘errupz‘/ons)... So, don't compare.
...(Interruptions )...

MR. CHAIRMAN: Hon. Finance Minister, you have to lay the High Court's judgment
on the Table. You will authenticate the High Court's judgment.

SHRIMATI NIRMALA SITHARAMAN: Of course, | will do, Sir. The incidents are such
worrisome incidents. So, this very House, which periodically talks women's welfare,
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women's law and order related issues, and that is where | start telling that if we start
politicising women's issues, malnutrition and about children, there is no end. | can
point a finger; they can point a finger. There is no end to it. But, look at the gravity.
On 4™ May, 2021, a 60-year old woman was gang-raped in Khejuri in front of her six-
year old grandson while the daughter-in-law was beaten up. So, 'you win, | win'!
...(Interruptions )... It was in May, 2021. ...(Interruptions)... | don't mind. Sir, | am
happy to sit down. ...(/m‘errupz‘/ons)... | can happily sit down. | am responding to
her. | will sit down, but if the issues have been raised by Members, | am duty bound
to give an answer. ...(/m‘erru,oz‘/ons)... | quite welcome her telling anything to me,
"Oh! This is not economy; this is not the discussion; this is not on jobs." | will talk
about it because a comparison came from their end. | will respond to it. Sir, on 5"
May, 2021, Arup Das, a BJP karyakarta, a resident of Natra village in Indas was found
hanging from a tree. Who did it? ...(/nterrupt/ons)... The Calcutta High Court again
comes to my rescue. ...(/nterrupt/ons)... | will give you the statement authenticated.
| am quoting here. "Out of 268 FIRs... ... (Interruptions)... | heard all Members
speak. ...(Interruptions)...

MR. CHAIRMAN: Hon. Members, | have already directed the hon. Finance Minister
that the references she has made about the High Court observations in judicial
orders, she will authenticate and not only authenticate reporting of those judgements
but put on the Table of the House the judgement also. Please go ahead.

SHRIMATI NIRMALA SITHARAMAN: Thank you, Sir. | am quoting again. On 19"
August, 2021, the High Court of Calcutta observed, "Out of 268 FIRs claimed to be
registered by the police suo-moto, copies of only 219 could be found. It is evident
that 62 FIRs were registered up to May 5, 2021 whereas 157 FIRs were registered from
May 06, 2021 onwards. Some of these were registered immediately after the offence
was committed whereas in many of these, FIRs were registered belatedly."
...(Interruptions )...

Now, let me make a last point on this. On 6" May, 2021, the MoS, Shri
Muraleedharan, and his convoy was attacked. Not even a Central Minister is spared.
So, 'you win, | win' does not work. It does not work at all. ...(Interruptions)... Sir, |
will respond to some of the observations made by hon. former Finance Minister, and,
if you allow me, if you indulge me, a light hearted banter if | may use.
...(Interruptions )... Hon. Chair has already ordered me.
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MR. CHAIRMAN: | have already ordered. There is already a direction and | will look
into it after | go through it. Madam, you were saying something in light-hearted
manner.

SHRIMATI NIRMALA SITHARAMAN: Sir, if you will indulge me...
MR. CHAIRMAN: Please do that. We need it.

SHRIMATI NIRMALA SITHARAMAN: Sorry.

MR. CHAIRMAN: A light-hearted comment. ... (Interruptions)...

SHRIMATI NIRMALA SITHARAMAN: | am very serious ! Sir, it was a bit surprising and
it was also uncharacteristic to see the former Finance Minster, who is very senior,
highly educated, was in the prestigious Harvard University even in 1968 when | was in
primary school. He whole-heartedly concurred -- a sort of piggyback rode -- with the
arguments provided by Derek O'Brien. He took his name more than three, four times.
...(Interruptions)... Please hang on. | have sought the permission of the House.
Hon. Member is here. With due respect, | am giving this observation. There is no
other way in which a light-hearted observation can be accommodated. | started
thinking, was it an attempt to placate the All India Trinamool Congress to come and
attend the ". . . Alliance" because there seems to be hot and cold. What is it? | did
not understand because much before you could come to talking about the economy,
that happened, and | said, “Oh my God! Now this is all between the All India
Trinamool Congress and Congress. The dotted alliance needs them. And there
seems to be hot and cold... .. (Interruptions)..

MR. CHAIRMAN: One minute. ..(Interruptions).. Please take your seats.
..(Interruptions).. | had the occasion to make a reference to Derek O'Brien’s name
on three occasions, and we had a very quick comment from Jairam Ramesh. You
said something like ‘cooking something’. Am | right, Jairam? ..(/nterrupt/ons)..
When | took name of Derek O’Brien three times on a particular day -- the record
shows it -- you made a comment. ..(/m‘errupz‘/ons).. Similar kind of a comment was
made. ..(Interruptions)..

SHRIMATI NIRMALA SITHARAMAN  Sir, no comparison with you. ..(/m‘errupz‘/ons)..
But, Sir, | just want to say ..(Interruptions).. | sought his permission for a banter,
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right? ..(Interruptions).. Thank you, thank you. Sir, the former Finance Minister
made a very linear comparison as to how the GDP has grown from 1991-92, Rs. 25
lakh crores, then Rs. 50 lakh crores, then Rs. 100 lakh crores and so on, and then
wondered if | will say that by the end of 2023-24, India will have Rs. 200 lakh crores as
the GDP. If | understood, if | heard him right, he said, going by the trend of doubling
every ten years, it might. | am confident that the question is asked with a certain
sense of confidence that the Indian economy and the people are contributing for its
growth. But | would only refer to one editorial which appeared today in a paper. | am
not saying my view, but if you permit me, and | will also do authentication, there is an
editorial in the Economic Times today which says -- a four trillion dollar-plus we go --
‘GDP is expected to catch up in the coming fiscal’, and goes on to elaborate. There
is just one line that | will read for the benefit of the House, and | quote, “As India’s
GDP rises, would the market cap rise in tandem? Though there is no direct
correlation, there could be significant wealth effects that provide tailwinds to the
economy. Retail investors own 10 per cent of the equity, about 400 billion dollars,
and their share has been rising. That should help consumption which accounts for
close to 60 per cent of the GDP.” So, linking that to the growth of the GDP itself, this
write-up, which is an editorial in a paper, which is a pink paper which observes the
Indian economy, we get a picture and a probable answer to the former Finance
Minister. ..(Interruptions)..

Then, the Worker Population Ratio was also another issue which the former
Finance Minister raised. | just want to highlight that incorrect it was for him to suggest
that the Worker Population Ratio has not improved. Obviously, he has done some
kind of, if you permit me, a whimsical calculation there which serves him well, and the
interpretation is not right. As per the PLFS, that is, the Periodic Labour Force Survey,
the WPR, the Worker Population Ratio, that is, the share of the employed in the total
population, has increased to 56 per cent in 2022-23 from 46.8 per cent in 2017-18.
And | underline the fact that this is post Covid that it has gone up to 56 per cent. So,
there is an increase in the Worker Population Ratio, and this is Government’s data.
Sir, Youth Unemployment rate, that is, the age between 15 to 29, has declined to 10
per cent in 2022-23 from 17.8 per cent in 2017-18. The unemployment rate has also
declined while youth LFPR has expanded from 38 per cent to 44.5 per cent over the
same period. So unemployment rate is coming down. You have the data to see that
employment rate is also going up. In fact, WPR in 2005 was 42 per cent which fell to
38.6 per cent in 2011-12. So the fall happened then. Despite Covid, which is once in
a century pandemic, we have revived employment rate and the data show that very
clearly. We have various schemes like MUDRA, SVANidhi and so on which are
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promoting self-employment particularly to the lower sections of our society. More
than Rs.25,00,000 crore have been disbursed to over 44 crore MUDRA accounts.
Sixty-eight per cent of them are women. They do their own business and probably
employ one or two more people there. Some 73,00,000 street vendors have availed
themselves of cheap credit under the PM SVANidhi Programme and, even in that, 44
per cent beneficiaries are women. | think the hard work and entrepreneurial spirit of
the Indian youth, who go in for small self-employment, cannot be ignored at
convenience and cannot be raised saying that the poor are without jobs at some other
time. There should be some kind of alignment. This was raised by many Members.
Other than the former Finance Minister, Kanimozhi ji, Dr. Ashok Kumar Mittal, Shri
Sujeet Kumar and Shri Jose K. Mani, all of them had raised this issue.

Sir, the attempt to bring more employment, self-employment among women is
also shown by the programme that has been recently launched. | saw it with my own
eyes when | went to the rural areas, particularly with the Viksit Bharat Sankalp Yatra. |
saw the excitement among women. Namo Drone Didi Programme has an amazing
reception that | saw where Women Self Help Groups are being picked up, based on
their interest, to be given 15 days of training to operate drone. In the 15 days, five
days will be on the field where they will go and test for themselves how to operate it,
so that they can use it for spraying fertilizers, monitoring crop health and so on. They
are going to be given drones as well through the SHGs. Women are now going to be
handling technology-driven drones in the villages to help agricultural activity. What
can be more empowering for the women in the rural areas? The Government's idea is
to provide 15,000 drones to Self Help Groups. And for this, we have an outlay of
Rs.1,261 crore. This Scheme is hundred per cent funded by the Central Government
for a period between 2024-25 and 2025-26. In two years, this scheme will reach all
the women in rural areas, so that they are trained technologically in handling this
drone.

Sir, concern has been expressed about inflation and inflation management.
Rajeev Shukla ji, Ashok Kumar Mittal ji, Derek O'Brien ji, and others raised the issue.
Average inflation during 2014-15 up to 2023-24 has only been around 5.5 per cent.
Since 2014 retail inflation breached the number and reached the highest point of 7.79
per cent in April 2022. | concede that. But by contrast -- because that is important
to remind ourselves -- between 2004 and 2014, the average inflation was 8.1 per
cent. | just want this number to be in the back of our minds. And between 2009 and
2014, the average inflation was 10.4 per cent.
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Double digit inflation! So, | just want that to be highlighted. | know the Consumer
Affairs Minister, the Food Minister, Shri Piyush Goyal, the Leader of the House, has
been on and off releasing pulses, on and off releasing onions from the godown, from
the buffer stock. Procurement and distribution of tomatoes and onions are happening
as and when there is a need. Imposition of stock limits has been on pulses and
wheat. Our trade policy also sees changes so that our buffer is kept safely for
ourselves. Import restrictions and quotas have been introduced on specific
commodities. More than that, you would recall that the hon. Prime Minister, before
Raksha Bandhan, had brought down the price of cylinders by Rs.200. This impacted
9.8 crore Ujjwala beneficiaries and who now get Rs.300 subsidy and the cylinder
costs Rs.603 only for them. Similarly, it has been mentioned by several people, the
PM Gareeb Kalyan Anna Yojana provides 81.35 crore beneficiaries food grains for free
for the next five years. Contrast this with those States which, when we reduced the
duty on petrol and diesel, did not reduce. Some of those States were lost by those
ruling dispensation because it kept the price very high, and | would just recall that
Punjab, Rajasthan were all such States who refused to budge. On the contrary,
Punjab even raised the price; so also, Himachal Pradesh. So, these are States which
are going against the well-being of the poor but question us saying: "Oh! you are not
taking care of the poor. Why won't you want to reduce the price? We have done it
three times. Now, it has come down to Rs.603 per cylinder." ..(Interruptions)...
That's right. That is why people rejected them, petrol and diesel being the highest
price. Sir, you come from Rajasthan. In that State, the price has remained very high.
Inflation as a result has been high. No wonder the people have rejected them. There
were concerns expressed about savings in the economy. Quite a few Members have
spoken about it. Household savings are also going towards asset creation. | want to
bring that dimension in because it is important for us to recognize that when
households do have some money in their hand, they also want to invest in assets
such as having their own house. Then, households added net financial assets of
Rs.22.8 lakh crore in the Financial Year 2021, nearly Rs.17.0 lakh crores in 2022 and
Rs.13.8 lakh crores in 2023. This can't, of course, be seen in isolation. This is an
incremental purchase of an asset for themselves. They are making smarter choices,
not just putting it in post office accounts. People are also now investing in the retail
market. Retail market consists of small investors who are coming for small shares.
They are doing it on their own and not going through mutual funds. Overall household
savings, which includes financial and physical savings, grew at 9.2 per cent CAGR
between 2013-14 and 2021-22, that is, eight years. It has grown in that kind of a
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number. The nominal GDP has grown at CAGR 9.65 during the same period. Hence
the households' savings have remained constant. It has not come down but the fact
that it is going also through the stock markets, with unique demats account opened,
are also reaching record numbers.

| just want to highlight that the assets under management of the Indian mutual
fund industries, for those who are going through the mutual funds, has grown five
times in ten years from Rs.8.34 lakh crores in October, 2013 to Rs.46.71 lakh crores
in October, 2023. The total demat accounts in India have crossed thirteen crores, the
highest ever touched in India. It has increased by almost six times since 2014 when it
was only 2.18 crores. It has tripled since the onset of Covid-19 which is a remarkable
point to be observed.

Sir, there was also a lot of concern about the US dollar strengthening against
Indian rupee. | just want to highlight the recent article which has come up. 'The
clearest sign that things are going well; a stable currency', was the title of that article.
It says, ''Rupee has lost less than one per cent of its value against the US dollar this
year." And this is an article which was published in the Wall Street Journal, a leading
US newspaper on 28" November. It is not something which is old; it is on 28"
November. The title of that article was interesting, it said, "Virtually everything has
gone right for India" and in that it says, and | quote, "'Rupee has lost less than one
per cent of its value against the US dollar this year compared with the decline of more
than 3 per cent for the Chinese Yuan, a roughly 9 per cent fall in the South African
Rand and the eleven per cent slide in the Japanese Yen. Indian economy is
benefitting from reforms put in place by the Government of Prime Minister Modi."
This is the Wall Street Journal telling about the Indian rupee versus the US dollar and |
would like to recall that when once several months ago, | spoke about the India rupee
standing up to the dollar and the dollar's value going up but the rupee not losing
value, there was complete mockery at me saying, "'How can this be? That goes up
and you don't come down." Please do read and then you would know why the Indian
rupee stands stable against ever increasing dollar and that cannot happen unless the
Indian economy and its fundamentals are strong. It is not a fiction, it is not a fiction of
my imagination. ...(Interruptions)...

DR. JOHN BRITTAS (Kerala): Sir, ...(Interruptions)...
SHRIMATI NIRMALA SITHARAMAN: Sir, | will come up to something more on which

Dr. John Brittas, hon. Member, would have more interest, that is, about Kerala. | will
come to that. So reserve some energy for that. The next question was from Dr.
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Santanu Sen. | am not sure he is here. Oh, he is here, sorry! It was as to why the
Central Government sends teams to enquire, why wouldn't we release the funds in
time and also the thought that we were against the poor by not releasing the funds. |
just want to put some facts on record. A Central team was sent for an inquiry on 22™
January, 2019 to 24" January, 2019, three-four days. They visited about six Gram
Panchayats. | am just giving you this as one of the examples. This team visited six
Gram Panchayats in four Blocks in Purba Bardhaman and seven Gram Panchayats in
three Blocks of Hooghly District and a total recovery of Rs.484.27 lakh was reported.
The State Government, after that, sends an Action Taken Report because that was
sought from the State and the Action Taken Report says that the State Government
had deposited the recoverable amount from the State treasury. However, recovery
has not been made in toto from each and every defaulter, which is not acceptable.
It's a double whammy if you ask me. Money has gone away from the Treasury, God
knows to where! And when that is questioned even by the CAG or by the enquiry
teams, quickly that money is made good by putting it from the Treasury into the
account where it has to go. You are using the tax-payers' money to make good the
leakage which has happened. And when the leakage is spotted, that money is not
getting recovered, that money is being made good by another set of public taxpayers'
money. How good is this? Who was taking above the poor people's money? And
when this is questioned, we are accused of not helping the poor. Sir, the Action
Taken Report further says the action taken, such as FIR, disciplinary action against
officials, dismissals, etc., are against very low-ranking panchayat-level officers. And
no case against the district level or senior officers has been made. Then, the other
kind of thing which got noticed was existing work is getting shown as work done
under MGNREGA. That work is already done and it is there. You're re-putting it under
the MGNREGA account. Is it wrong to highlight it? This was double accounting.
When you question us, saying, 'you have not released money, you are sending
teams'', the teams are finding all this out. So, existing work gets fraudulently shown
as work done under MGNREGA. And, even worse, a State which had a long tenure
of Communists and who questioned everything done here, should be questioning
something which is happening in West Bengal. Private tea estate gets road done
under MGNREGA. Private property gets worked under MGNREGA; Communists
couldn’t even raise it! And when we raise as to how you can use MGNREGA money
for doing a private laying of the road in a tea estate which is owned by a large tea
estate owner, | ask people who talk to us saying you only benefit one or two big
companies, what is this? What is this, Sir? So, | want very clearly, correction to be
done in favour of the poor, correction to be done in the name of using public money
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responsibly. And that is where we have been asking questions. And that is where
answers which come, don't give you complete answer. So, | am sorry. The teams
have come. 2019 is the year, when they went. Five years are going to get over. Now,
you keep asking us without correcting course. Is it wrong in this House to raise
questions about public money? It is our business, all our business, to make sure the
money goes to the right people. And that is why hon. Prime Minister says "adopt
technology, use DBT, put it into the account of the common man". Doing that in the
first few years, DBT gave us Rs. 2,00,000 crore advantage. In that, pilferage was
stopped. Adopt such methods rather than continuously pointing to us saying, "'No,
you're not giving money" . That is going in there in West Bengal. They go to the street
to say Modi is not giving money for the poor. Who was not giving money for the poor?
Leaked money is getting filled by taxpayers' money. s that serving the poor? Again,
Prof. Ram Gopal Yadav and also Shri Ajit Kumar Bhuyan, Independent Member from
Assam, have all been talking about private final consumption expenditure. In the
GDP, | would like to say it stands at 58.5 per cent in 2023, the highest since 2006-07.
The share of the gross fixed capital formation in GDP stood at 34 per cent in 2022-23,
again, highest since 2013-14. Sir, per capita income was also a matter on which
questions were raised. | just want to say in rupee terms, |'ll also give in dollar terms.
In rupee terms, the per capita GDP at constant price was 78,348/ - in Indian rupees in
2013-14. It has increased to Rs.1,15,746/ - in 2022-23.

Sir, there has been substantial increase in per capita constant price. If any
Member is interested in knowing about the US dollar rate; per capital income was
1,438 US dollars in 2013-14. It has increased to 2,389 US Dollars in 2022-23. So, it is
a 5.8 per cent increase. India's rank in the per capita income was 147" out of 189
countries in 2013-14 which has moved up to 141 rank. Sir, from 147" rank we have
moved up to 141% rank. Sir, before | go to talk about Kerala, | just want to highlight the
fact that particularly and recently also, we have heard the hon. Prime Minister saying,
"I am not worried, | am not going to be swayed by caste differences, backwardness
or religion or any. For me, there are only four such castes which | will serve now. |
have been serving them; | will serve them further and, if | do that, people will get
covered across all castes and religions." So, if you were to touch the poor and serve
the poor, serve the poor of all communities, poor of all castes, poor of all religions
and all the poor will get covered. The poor, the farmer, the women and the youth,
these four have been continuously under priority of this Government. This was also
taken up from the point of view of 112 Aspirational Districts. In other words, they were
Aspirational for us because they are the Districts which even in a developed State
could be the pocket which is not so well developed. But, instead of calling them
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backward, we call them Aspirational. On such aspirational Districts, Sir, | just want to
say because quite a few Members have said that in the ground level, it is not
translating. They said that all the schemes that you are announcing are not reaching
the common people. | want to take this as an example to tell all the Members here
that of the 112 Aspirational Districts, 26 are spread across four States and accounts
for 81 Assembly seats in the recently held elections of Madhya Pradesh, Chhattisgarh,
Rajasthan and Telangana. Sir, 26 Districts out of 112 where complete focus of the
Government has been there to make sure that these Districts also come up to the
level of the rest of the developed State. | am glad to say that the emphasis of the hon.
Prime Minister was there on the poor, on the women, on the farmers and on the youth
and he is supporting them to the last level. Sir, now the Aspirational Districts have
moved over to Aspirational blocks. We are taking it further down to mention that
saturation of all schemes will be taken up. The common people have recognised this,
women have recognised this; that is why they are enthusiastic about the drones and
about the SAG groups getting help. So, the enthusiasm is not just there, but it has
translated into votes also. | want to just place it before the hon. Members that the
result shows that over two-thirds of the seats in these 26 Aspirational Districts across
four States, two-thirds in these 26 Aspirational Districts which are spread across four
States have gone to the BJP. This again is not just my analysis, my data or Election
Commission's data. All of us base it on Election Commission's data; it is 'The Indian
Express' which has written this piece... (Interruptions)... So, we had focus on
women, focus on poor, focus on youth, focus on farmers and the people understand
that this is a Government and this is a leadership under Prime Minister Modi which
delivers to the ground and that is why they trust us, that is why they trust the PM, and
that is the bharosa with which we are bringing in these kind of ground level differences
in the quality of life.

Sir, the last point which | have been seeking your indulgence is to say that
quite a few hon. Members spoke about Kerala and Tamil Nadu, unfair treatment on
account of 'perceived inequality' and so on. | just want to highlight just five points; |
would not go into details. The points are: "We give so much but we don’t get"; it
doesn't add up! States receive 100 per cent of the State GST collected in that State.
Nobody touches it. Approximately, 50 per cent of the IGST, which is collected for the
transaction between States, 50 per cent goes to the States, and 41 per cent of the
Central Government share of the GST, CGST, is also devolved to the States based on
the Finance Commission's recommendations. So, tax devolution which is suggested
by the Finance Commission tells very clearly that the 100 per cent of what you collect
in GST is with you, 50 per cent of the IGST goes to you; 41 per cent of the Central
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GST also goes to the States. This is one. Second, industrialized States like Tamil
Nadu have very many companies which are registered there but which have pan India
operations and they have concurrent tax payments. For example, Sir, Tamil Nadu is
one of the leading automobile manufacturing States. We all know that.
Manufacturers make profit because these automobiles are sold across India. So, you
pay the tax, we pay tax, all of us pay the tax. Similarly, plantations from Kerala make
profit selling their products to all over India. This explains why location of direct tax
collection may not be on the fair and equitable principle because the money comes
from everywhere, but, the taxes are paid in the State in which they are registered. So,
if automobile companies are registered in Sriperumbudur in Tamil Nadu and they pay
the tax from there, it is not just that Tamil Nadu's tax money in it, all of our tax money
is in it. So, when we say as each State, '| have contributed this much, what have you
given back', | want to say the taxes are from all Indians. Your company is registered
there and you pay your tax. So, let us think about it. Third, Sir, ...(Interruptions)..
Sir, there is a proverb in Tamil, | just half heard John Brittas and tempted to say it, if
you don't mind; Mr. Brittas would understand Tamil. It says, *"If we jump over the
mat, you will continue jumping over the cot." It means, ‘I raise an issue and if you
address that, | will jump to the next’. The proverb is like this: “"l'am sitting in a mat.
While | am addressing the issue, you will jump over the cot, that is, you will jump to
another issue." It means, 'l raised an issue and if you address that, | will jump to the
next.' ...(Interruptions).. So, Sir, ...(Interruptions ).. | will still answer your cess and
your surcharge. This is answered 'n' number of times in this House, but 'n' number
of times it will always be raised like the other day, with your permission, | took a
banter on hon. Member, Amee Yajnik, on waiver, written off. A permanent debate! It
has been explained until the cows come home, but we will still explain it.
...(Interruptions).. | am quite.. ... (Interruptions).. Don’t worry, write off and written
off are dramatically different, that is all. So, that has been explained several times,
Sir. But, | don’t mind, with your permission, | will do it any number of times.

MR. CHAIRMAN: Madam, | think men agree more than women agree among
themselves. ... (Interruptions).. It is a reflection. ...(Interruptions).. Have you ever
agreed with me? ... (Interruptions )..

" English translation of the original speech delivered in Tamil.
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SHRIMATI NIRMALA SITHARAMAN: Third is physical infrastructure, such as roads,
rails, ports, airports, etc. They are built by the Centre. And, expenditure on internal
and external security is completely the Centre’s domain. So, we have to make
comparisons taking these points into consideration.

| come to my last two points. | am just giving this as an example. Tax
devolution made to Kerala and also to Tamil Nadu during the Thirteenth, Fourteenth
and the Fifteenth Finance Commissions. Sir, Kerala, when there was 32 per cent
devolution, under the Thirteenth Finance Commission, got Rs. 33,368 crores. When |
am saying Thirteenth Finance Commission, its period was 2010-11 to 2014-15. Then,
Fourteenth Finance Commission submitted its Report and its recommendations were
accepted. Just as soon as Prime Minister Modi took charge in 2014, the 2014 Report
came into effect from 2015-16 and the period was up to 2019-20. By that time, on the
basis of the recommendation of the Fourteenth Finance Commission, 42 per cent will
have to be devolved to the States. So, 32 per cent became 42 per cent under tax
devolution. Under the Fifteenth Finance Commission, it became 41 per cent because
J&K became UT. So, under the Fifteenth Finance Commission, it is 41 per cent.
The term of Fifteenth Finance Commission is running now from 2020-21 to 2025-26.
So, | am reading numbers for those three Finance Commission terms. Sir, Kerala got
Rs. 33,368 crores for a five year period of Thirteenth Finance Commission; Rs. 80,188
crores for a five year period of Fourteenth Finance Commission; and Rs. 1.11 lakh
crores for a five year period of the Fifteenth Finance Commission. It is during the
current period. Tamil Nadu during the same time, got Rs. 70,825 crores during the
Thirteenth Finance Commission time; Rs. 1.29 lakh crores during the Fourteenth
Finance Commission which ended in 2020-21; and, during the Fifteenth Finance
Commission, it got Rs. 2.36 lakh crores! Just see the amount. Whereas, we have
been told that money is not getting devolved! You are getting money.

Last and fifth point is this. The credibility of this Government is to financially
empower the States. It can also be gauged from the fact that nobody touched an
issue which was pending since 1996-97 till 2014-15! That money was actually belongs
to the States. Nobody touched it. It was lying as pending amount. Tax dues
amounting to Rs. 81,645 crores was lying there. It was Prime Minister Modi who, in
2015, talked to the — this happened in 2021 — Ministry and officials. All of us worked
together with the States — there was some money which States owe to the Centre —
and this money of Rs. 81,645 crores was owed by the Centre to the States. Sir, this
money was then released. Reconciled amounts were adjusted. The net amount
which went to the States was Rs. 43,168 crores, after adjusting what they owe to the
Centre. So, an issue pending from 1996-97 gets sorted out in 2021 in favour of the
States, because Prime Minister Modi was also Chief Minister once and he knew what
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the States undergo if money does not reach them in time. That is why, since 2020 — |
am standing here myself as evidence — at least, five times, | have asked the Ministry
to release funds in advance. So, where they were supposed to get one installment,
two installments were paid in advance and not waiting for due time, so that States
don’t suffer. So, a Chief Minister becoming a Prime Minister has actually kept in
favour of all the States and has never discriminated against any State. In fact, he
repeatedly says that until and unless all States grow equally, India cannot grow. So,
somebody who believes in that is never going to discriminate against any State.

Sir, | have largely covered all the issues. | would not go on talking about
internet connectivity and issues like that, which many Members raised. But, |
suppose, the concerned Ministers would also have their time to speak about them.

Thank you very much for giving me this opportunity.

ANNOUNCEMENT BY THE CHAIR

MR. CHAIRMAN: Hon. Members, it is already 5.30 PM. We have allocated three
hours for a combined discussion on the Bills mentioned at serial Nos. 8(a) and 8(b);
and, two hours for item 8(c) in the List of Business.

If you all agree, we may now take up Special Mentions, instead of the Bills.
These Bills will be taken up at a later date.

SOME HON. MEMBERS: Yes, Sir.

SPECIAL MENTIONS

MR. CHAIRMAN: Okay. Now, Special Mentions. Shri K.R.N. Rajesh Kumar -not
present. Next is Shri Kamakhya Prasad Tasa.

Demand for empowering Tea garden educated youths through skill development
schemes

SHRI KAMAKHYA PRASAD TASA (Assam): Mr. Chairman, Sir, in the lush
landscapes of our tea gardens of Assam, Tripura, West Bengal, Tamil Nadu, and
Kerala, a unique challenge presents itself — educated youths with no land and no
income. No land no income — this problem is seen especially in Assam, Tripura, and
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West Bengal. Recognizing the potential of this demographic and understanding the
need for inclusive growth, special skill development schemes have to be designed to
empower these individuals and catalyze positive change in their lives. Tea garden
educated youths often face limited opportunities due to the absence of tangible
assets.

To address this, skill development initiatives must be strategically crafted to
offer a diverse range of training programs, equipping them with practical skills that
extend beyond traditional agricultural practices. These schemes must focus on
vocational training, entrepreneurship development, and technology adoption.

Vocational training must enable the youths to acquire skills in demand, opening
avenues for gainful employment. Entrepreneurship development programs have to
nurture their ability to create and manage small enterprises, fostering a spirit of self-
reliance. Moreover, integrating technology into these initiatives will ensure the youths
are well-versed in modern practices, enhancing their competitiveness in the
contemporary job market.

Digital literacy, e-commerce training, and exposure to emerging technologies
will equip them to navigate the evolving economic landscape.

By providing them with the tools and knowledge needed to thrive in diverse
fields, these initiatives will pave the way for a brighter and more prosperous future for
the unique demography, fostering sustainable development in the tea garden
communities.

| urge upon the Government, through you, to take necessary steps in the
matter and, in the larger public interest, provide skill development scheme to the
educated and semi-educated youths of the concerned States.

MR. CHAIRMAN: The following hon. Members associated themselves with the
Special Mention raised by the hon. Member, Shri Kamakhya Prasad Tasa: Dr. Sasmit
Patra (Odisha), Dr. Fauzia Khan (Maharashtra), Dr. John Brittas (Kerala), Ms. Indu
Bala Goswami (Himachal Pradesh), Shrimati S. Phangnon Konyak (Nagaland), Dr.
Amar Patnaik (Odisha) and Shri Abir Ranjan Biswas (West Bengal).

[THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA) in the Chair.]
Demand to protect railway printing presses

SHRI ELAMARAM KAREEM (Kerala): Mr. Vice-Chairman, Sir, the Railway Board had
decided to close down its five printing presses by March, 2023. These include the
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printing presses of Central, Eastern, Northern, Southern, and South-Central
Railways. But, the decision was not implemented due to the strong objection raised
by the workers and trade unions. The Railway Board has released an order, dated
03" May 2023, referring its previous orders on this subject and reiterated the decision
to close down the presses. To meet up the uninterrupted supply of revenue earning
items such as UTS, PRS, ATVM tickets, RTC for MLA/MLC/APC, various types of
passes, safety forms related with train movement, signalling, medical forms related
with treatment and personnel forms related with staff matter, the existence of the
Railway Press is required. In practical experience it is observed that the suppliers are
not performing their duties in a proper way. The quality of materials is also not up to
the mark. They are failing to supply the materials in right time, right quantity and right
quality. Due to paucity of materials, train movement can suffer badly. So outsourcing
in Railway Presses is required to be avoided in the interest of rail users and ralil
movement. In this scenario, | hereby urge the Government to instruct the Railway
Board to withdraw its decision and facilitate smooth operation of all the Railway
Printing Presses in India. Thank you.

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Shri
Elamaram Kareem: Shri P. Wilson (Tamil Nadu), Dr. Amar Patnaik (Odisha), Dr.
Kanimozhi NVN Somu (Tamil Nadu), Dr. Sasmit Patra (Odisha), Shri Binoy Viswam
(Kerala), Dr. John Brittas (Kerala), Shri Abir Ranjan Biswas (West Bengal), Shri
A.A. Rahim (Kerala), Shri Sandosh Kumar P. (Kerala), Dr. V. Sivadasan (Kerala)
and Dr. Fauzia Khan (Maharashtra).

Demand to implement PM-KUSUM scheme in Odisha

1 Foligent @M (AST) : HEIGY, T 3R TAIBRUNY ol HATAT 7 fharl Bl
R 3R ¥ [SoTell gar™ BT & oY 2019 # 19 Gedl & dgd fquiord digd-
A (VETTHAT B Sott JgRef Ud S FeRifar) drea fBar 81 gea-u §
10,000 HMEATC AR $Holl HIF I WU MAA & ,GcH-d1 & d8d 20 A
TSI IR YU BT RATIAT BT &g & AR gTh -1 H 15 AT GRS A
S 4uf BT ARTHROT IS B I8 IS AR AR 2, I ARBRI g/
HoTl 718 AN & AR TR GARTRT WHhd 3R S &1 Sl 71 NS TRBR 7 g -
&1 & T8 10,741 TSN HR UUT DI WITIAT 3R TCh-Hl b Tad 50,000 STThITd
Rre & IS PV 4ui & FRIH01 BT A1 B 2| Teilfs RIdaR 2023 T B 5,741
AR U Wigd fvy MU & ,RH 9 1,204 gedh-1 & dgd RId f6y 10 81 596
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3TelTdT, HUl-e-Hl & T&d 50,000 HfY T4l 7 | SIRT & AT & 75 21 dIvd-5gq
AT ugd | ferd R I 7

HBIGY ,H AP A1 H ARBR I UIGH-HYH IS & gedh-d1 AR ach -l
& T8 NI T WBR §RT ISTS s AR DI HSRI & H S & BRI &I G
UR IS B AT HIAT g

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the Special Mention made by Shri Muzibulla Khan: Dr.
Amar Patnaik (Odisha), Dr. V. Sivadasan (Kerala), Dr. Fauzia Khan (Maharashtra),
Shri Sujeet Kumar (Odisha), Dr. John Brittas (Kerala), Dr. Sasmit Patra (Odisha)
and Shri M. Mohamed Abdulla (Tamil Nadu)

Demand of voting rights for people living in Cantonment Boards

ST AR Il (ITR YS9 : H8Ied, Bia+l YRYGI (helde died) H
1.3, s - fafesr hl, 1.3 are+ - fofeer HaeR) iR IR.T. A8+ - I
e, 39 dRE & - 3T Wl T 3B &, NTHd! F4T & FBIGl & M IR gRafad
AT AR

HEIGd, S R & BIa- URYGT H AHEI: & 4-0199 BT &, [oTH gl
IS & SRR ART AT S Bl I3 Al 91 901 faeam |41 & gAmar 8
HAGTT BT JMUBR BIAT B, b d B YRYE & A § HAG To| B Habvel,
RI®HT BRUT ) 4-ofs TR ITST 108 9971 BT AR AT 81 IR & Af9e™ &
3icia faf¥= fFratemi § S9! Aae™ &1 JMfIeR 7, g I8! = Yl fa=f &, fora
R [qaR gF1 912yl

31 YR BT URYS & &5 H JT & o119 ¥&d & AR S dIc dld a9,
g |91 3R wrae YRy & FAE H USd 8, olfdb Sd ARKI AR Je
CIIHY Bl Y8d &l S [ofY 37 arefl e AT STa &1 alc 9g di IRy
3MITTHAT &, R I AN IS T 3R TP A B A1 dediel el off Adhd 3R
Tearl fl SP TSI 1 31 FhdTl (Y 39 WX IR fham Si=1 anfeyl 519 U &)
HeHT H XEd §Y S© dlldh GHT 3R (A8 G491 & FA1a] b (ol AATMUhR 2, I wrasi

*Not recorded.

177



178

[RAJYA SABHA]

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): Special Mention is only as per
the approved text.

1 el Irordl : Sid 8 9N, a=idic|

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the Special Mention made by Dr. Laxmikant Bajpayee:
Dr. Amar Patnaik (Odisha), Dr. Sasmit Patra (Odisha), Dr. Kanimozhi NVN Somu
(Tamil Nadu), Shri Abir Ranjan Biswas (West Bengal), Shrimati Vandana Chavan
(Maharashtra) and Dr. Fauzia Khan (Maharashtra).

Dr. Sasmit Patra.

Need to resolve issues of farmers in Odisha

S1. G 9T (ATST) : AT SUAHIEIS HE1ad, H U1 WeTe HeH Y= AT
19T IFSAT H U BT § AR IAD! Ay <1 g §1 "Sir, there are three pressing
issues that need to be resolved relating to the farmers of Odisha. Firstly, the
non-payments and delayed payments of Fasal Bima (Crop insurance) to the farmers
of Odisha. Many farmers especially, in western, coastal and southern Odisha are
suffering due to that. The second issue is the need for fixing the Minimum Support
Price (MSP) of Paddy at Rs. 2,930 per quintal as it was unanimously resolved in the
Odisha Vidhan Sabha on March 25th, 2017 by all MLAs present in the Odisha
Legislative Assembly. The third issue is the need to implement the recommendations
of the Swaminathan Commission report for the development and welfare of the
farmers, especially, in Odisha. In order to resolve these three issues, firstly, the
Government of India needs to ensure timely payments of Fasal Bima to the farmers,
failing which they have to undergo a lot of suffering. Secondly, MSP of paddy at Rs.
2,930 per quintal needs to be fixed by the Government of India which will enable
farmers to have their right price for their produce. And, thirdly, the Government of
India needs to implement all the recommendations of the Swaminathan Commission
Report, including providing MSP at 1.5 times of the C2 value for the farmers, at least.
The Government of Odisha has written to the Government of India several times in this
regard, and | am hopeful that the Government of India would resolve these issues of
the farmers of Odisha. Thank you.

" English translation of the original speech delivered in Odiya.
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THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the matter raised by the hon. Member, Dr. Sasmit Patra:
Shri Sandosh Kumar P. (Kerala), Shri M. Mohamed Abdulla (Tamil Nadu), Shri
Sujeet Kumar (Odisha), Dr. Amar Patnaik (Odisha), Dr. Fauzia Khan (Maharashtra),
Dr. John Brittas (Kerala), Dr. Kanimozhi NVN Somu (Tamil Nadu), Dr. V. Sivadasan
(Kerala) and Shri P. Wilson (Tamil Nadu).

Demand for Development of the Harishankar Temple in the Gandhamardan Hills of
Odisha

SHRI NIRANJAN BISHI (Odisha): Sir, | would like to draw your kind attention to a
matter of an urgent public importance relating to the development of the Harishankar
Temple in the Gandhamardan Hills of Odisha. The temple holds immense cultural,
religious, and historical significance and is a popular pilgrimage site for both local and
foreign tourists. Despite its potential, the Harishankar Temple and the Gandhamardan
Hills have not received the necessary attention for comprehensive development and
promotion as a tourist attraction. This oversight limits the region's tourism potential
and deprives local communities of the socio-economic benefits that a thriving tourism
industry can bring. |, therefore, request the Ministry of Culture and Ministry of Tourism
that the Harishankar Temple and its surrounding area be declared an India
International Tourist Centre. Moreover, sufficient fundsand resources must
beallocated for infrastructure development, improving railway connectivity,
accessibility and overall facilities in and around the temple and hills. Conservation and
preservation measures are also needed to protect the natural and cultural heritage of
thearea. By declaring the Harishankar Temple and the Gandhamardan Hills as an
India International Tourist Centre, their full potential can be unlocked, contributing to
the growth of the tourism sector in Odisha.This move would not only boost the local
economy but also showcase India's rich cultural and spiritual heritage to the world.

| urge the Government, through you, Sir, to take necessary steps to develop
the Harishankar Temple and the Gandhamardan Hills. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the matter raised by the hon. Member, Shri Niranjan Bisi:
Dr. Sasmit Patra (Odisha), Shri M. Mohamed Abdulla (Tamil Nadu), Shri Abir Ranjan
Biswas (West Bengal), Shri Sujeet Kumar (Odisha) and Dr. Amar Patnaik (Odisha).
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Concern over non-communicable diseases - action on marketing of unhealthy foods

SHRI S. SELVAGANABATHY (Puducherry): Sir, | would like to bring to the notice of
this august House that currently, non-communicable diseases are on the rise. The
unrestricted marketing of unhealthy foods, which are high in fat, sugar and salt, leads
to a rise in non-communicable diseases. Most of them also contain ajinomotto, a salt
called Mono Sodium Glutamate (MSG). It is a well-known cancer-causing agent.

Sir, evidence shows that most companies advertising food products attract
children with highly catchy advertisements to influence their food preferences, but
they have harmful contents. Roadside eateries are the major contaminants. They use
all sorts of colouring agents and ajinomotto indiscriminately in various recipes. Over-
indulgence in high calorie food coupled with indoor leisure activities such as watching
television, surfing the Net and playing computer games, all contribute to childhood
obesity. Regionally, overweight and obesity in children under five years of age has
increased from 5.8 per cent to 8.1 per cent between 1990 and 2012, which is above
the global average of 6.7 per cent. It has recently been projected as 10 per cent in
India. Overweight and obesity in adolescents, between 13 and 15 years of age, are
highly prevalent. Incidentally, we are now celebrating the year of millets. The impetus
given to the campaign by the hon. Prime Minister has taken the message to every
nook and corner of our country.

Sir, through you, | would request the Government to consider this matter very
seriously and initiate immediate action to curb the unopposed marketing of unhealthy
foods in the country.

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Shri S.
Selvaganabathy: Shri Sandosh Kumar P (Kerala), Dr. John Brittas (Kerala), Dr.
Amar Patnaik (Odisha), Dr. Sasmit Patra (Odisha), Shri Sujeet Kumar (Odisha), Dr.
Kanimozhi NVN Somu (Tamil Nadu), Shri M. Mohamed Abdulla (Tamil Nadu), Shri
Abir Ranjan Biswas (West Bengal), Shrimati Vandana Chavan (Maharashtra) and Dr.
Fauzia Khan (Maharashtra).

Demand for waiver of 18 per cent Goods and Services Tax (GST)
on Kendu Leaves

DR. AMAR PATNAIK (Odisha): In June, 2023, the hon. Chief Minister of Odisha,
Shri Naveen Patnaik, wrote to the Union Finance Minister, reiterating the State's
demand for the exemption of 18 per cent GST on Kendu leaves. The reason is the
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adverse effect it had on the livelihood of lakhs of tribals traditionally engaged in
plucking Kendu leaves. Kendu leaf, known as the green gold of Odisha, is a minor
forest produce that essentially acts as the financial backbone for the leaf pluckers (90
per cent belonging to tribal communities), binders and seasonal workers. The 28 per
cent GST levied on bidi (finished products made from Kendu leaves) creates a
double taxation burden on the pluckers and workers, as the traders who get the
tenders, in turn, pay them less for the leaves due to high taxes. This, in spirit, goes
against the Forest Rights Act, 2006, and the PESA Act, 1996, as it impacts the
livelihood and social welfare of the already marginalized tribals.

Being the third largest State producing Kendu leaves in India, Kendu leaf is an
important non-wood forest product for Odisha. To protect the interests of workers,
Odisha Government announced a special package in 2020, which included Rs. 1,000
for each plucker and Rs. 1,500 for each seasonal worker and binder. They were also
covered under the Biju Swasthya Kalyan Yojana health scheme. Odisha also became
the first State to provide bonuses to Kendu leave pluckers.

Given its importance for Odisha and its people, Sir, through you, | urge the
Government to withdraw the GST on the collection of Kendu leaves.

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Dr. Amar
Patnaik: Shri P. Wilson (Tamil Nadu), Dr. Sasmit Patra (Odisha), Shri Sujeet Kumar
(Odisha), Dr. Kanimozhi NVN Somu (Tamil Nadu), Dr. John Brittas (Kerala), Shri
M. Mohamed Abdulla (Tamil Nadu), Shri M. Shanmugam (Tamil Nadu), Shri
Sandosh Kumar P (Kerala), Shri Abir Ranjan Biswas (West Benga) and Dr. Fauzia
Khan (Maharashtra).

Demand to withdraw increased toll charges at all Toll Gates and close all the toll
gates which are collecting tolls for more than ten years in Tamil Nadu

SHRI R. GIRIRAJAN (Tamil Nadu): Sir, it is unfortunate that toll charges at toll gates
are being hiked on a regular basis. It affects badly the transportation of raw materials
across the State and will lead to escalation in prices of essential commodities,
particularly food items. In addition to the price set by the oil companies for petrol and
diesel, the Union Government collects Rs.5 and Rs.2 per litre on sale of petrol and
diesel as infrastructure development fee. In 2021-22 alone, 3,08,49,000 MT of petrol
and 7,66,59,000 MT of diesel have been sold all over the country and Rs.2,70,000
crore was collected as infrastructure development fund. Even after collecting Rs.20
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lakh crores of road infrastructure development fees in the past 10 years, the high toll
charge is unjustifiable.

The law says that only 40 per cent of the fee should be collected after the
deadline for road construction. But full toll charges are being collected at many toll
gates which are more than 10 years old. The toll hike for commercial vehicles like
bus, lorry, goods vehicle, call taxi, tourist vehicles, etc., is borne by the people only.
The steep increase of toll collected will automatically increase the retail price and
ultimately passed on to the public. This is the root cause for the escalation of prices
beyond the reach of the common people.

Therefore, | urge the Government to withdraw increased toll charges at all toll
gates and close all the toll gates which are collecting tolls for more than 10 years in
Tamil Nadu.

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Shri R.
Girirajan:  Shri A.A. Rahim (Kerala), Dr. Sasmit Patra (Odisha), Dr. Amar Patnaik
(Odisha), Dr. Kanimozhi NVN Somu (Tamil Nadu), Shri M. Shanmugam (Tamil
Nadu), Dr. John Brittas (Kerala), Shri Sandosh Kumar P. (Kerala), Shri M.
Mohamed Abdulla (Tamil Nadu), Dr. V. Sivadasan (Kerala) and Dr. Fauzia Khan
(Maharashtra).

Demand to develop Uttarakhand as Sports Hub

#ft TRYT A (STRIES) @ ARG, TIYH] STRIGS AT &5 B & A1 T S
AT, TRY™, Sa-all Ffeai g a9 &1 STRIEs & fardl agufaw o g 8 g
IR G, Aifeed, A, fIe, IR SR Wel § QR <37 Bl agd AR I
U E1 I T B BR F U S YR I4T H A BIehy <97 & oy Hdieg
gfela™ T 2 & 9 379 WRBRI, IR IRGRI U] IR a0 ¢ I2 81 M0 Wer+ Addh
N5 AT S BT STIRRES YH ST 1R 8 AR A1) IRGR H STRTES BT o
T 81 BT 81 AN Wl BT Qe H TR WR R FHE 9GR8, fdhg
TET AT T IR KR Bl Wl GAGI3il &I 3WE 8, Saidh IRIES &
Raenfeal 7 &% 8 & IEI-IARRET Wt wferaifirarett § ufadmT odax ued
SI & Qd 1 T 9 U1 fhar 81 H a1 dredl § [ ITRIES bl Wl $l &9
qdaRTe! Bl fear Bl

qrehedid, fohde g fRmHaTSt § TTeT™ 8T 81 T9 U ol ol §, i I




[ 7 December, 2023 ]

B TET IR ¥R WX Wl 8RBT I 9811 21 WRT o fo=y fdeq g
P IRHR ITRRIES I U [N WITH &9 & ©Y H [THRIT DB, q1ih I8l & Raars!

AN %ﬁl?:l X TR S 91 hl FHTH F61U

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Shri
Naresh Bansal: Dr. Sasmit Patra (Odisha), Dr. Amar Patnaik (Odisha) and Dr.
Fauzia Khan (Maharashtra).

Need to explore sustainable alternatives to stubble burning

PROF. MANOJ KUMAR JHA (Bihar): Sir, it is the same story every winter. The
capital and adjoining regions are engulfed in smog, setting fresh records of extreme
Air Quality Index (AQI) levels due to stubble burning in northern States. While some
efforts are being made to lower AQI levels through temporary sprinklers, imposing
robust vehicular movement guidelines and issuing numerous health advisories, long-
term sustainable alternatives to a major source of pollution remain unexplored. There
are various eco-friendly crop residue alternatives that the Government can explore to
mitigate climate hazards posed by stubble burning. Biomass briquettes, compressed
blocks made from residual straw and paddy, provide an environmentally-conscious
substitute for coal. When used in thermal power plants, these briquettes can
significantly reduce the carbon footprint. Leftover paddy can be used innovatively by
transforming it into various products such as paper, cattle fodder, animal bedding,
agri-fiber boards and packaging materials. These practices promote sustainability
and create monetary benefits from leftover paddy instead of incessant burning. The
Indian Agriculture Research Institute has introduced a bio-enzyme that, when
sprayed on paddy residue, facilitates decomposition and transforms it into nutrient-
rich manure within a couple of weeks.

Other viable alternatives, such as Happy Seeder, bio-ethanol production and
providing better subsidies to other crops should also be explored by the Agricultural
Department. Educational promotion of green farm practices among farmers and
highlighting associated benefits should accompany these initiatives. | urge the
Government to start implementing sustainable alternatives to stubble burning before
the next winter sets in.

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the Special Mention made by Prof. Manoj Kumar Jha:

183



184

[RAJYA SABHA]

Shri P. Wilson (Tamil Nadu), Dr. Sasmit Patra (Odisha), Shri Binoy Viswam
(Kerala), Dr. Kanimozhi NVN Somu (Tamil Nadu), Dr. John Brittas (Kerala), Shri M.
Mohamed Abdulla (Tamil Nadu), Shri M. Shanmugam (Tamil Nadu), Shri Sandosh
Kumar P (Kerala), Shri Abir Ranjan Biswas (West Bengal), Shri Aneel Prasad Hegde
(Bihar), Dr. V. Sivdasan (Kerala), Shrimati Vandana Chavan (Maharashtra), Dr.
Fauzia Khan (Maharashtra) and Dr. Amar Patnaik (Odisha).

Now, Shrimati Mahua Maji - not present. Dr. Amee Yajnik.

Demand for bringing innovative policies in Plastic Waste Management

DR. AMEE YAJUNIK (Guijarat): Sir, plastic over-consumption and mismanagement of
plastic waste is a growing menace, causing landfills to overflow, choking rivers and
threatening marine ecosystems. This has a negative impact on our environment and
valuable resources are harmed.

Efforts to manage plastic waste have been implemented at the national, State
and local levels, including ban on single-use plastic items. The Government of India
notified the Plastic Waste Management Rules, 2016; the Plastic Waste Management
(Amendment) Rules, 2018; the Plastic Waste Management (Amendment) Rules,
2021; and the Guidelines on Extended Producer Responsibility for plastic packaging
through the Plastic Waste Management (Amendment) Rules, 2022.

Plastic waste management remains a significant challenge due to lack of
infrastructure, low waste collection rates, inadequate funding and lack of recognition
to the informal recycling sector. Plastic waste generated is currently utilised for road
construction, waste-to-energy plants, waste-to-oil plants and in cement plants for
co-processing. However, local waste management infrastructure has not kept pace,
resulting in large quantities of mismanaged waste.

In this context, | urge the Government to bring policies whereby innovative
economic instruments such as incentive mechanisms are created and investments are
identified across major economic sectors that could reduce plastic waste. The
Government should come out with solutions whereby producers and importers of
plastic goods take the responsibility for the disposal of plastic waste. A major rush
would be market-based tools such as tax exemptions, subsidies, or grants/loans that
can be applied to support businesses to incentivize the prevention, minimization and

recycling of plastic waste.
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THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the Special Mention made by Dr. Amee Yajnik: Shri P.
Wilson (Tamil Nadu), Dr. Sasmit Patra (Odisha), Shri Binoy Viswam (Kerala), Dr.
Kanimozhi NVN Somu (Tamil Nadu), Dr. John Brittas (Kerala), Shri M. Mohamed
Abdulla (Tamil Nadu), Shri M. Shanmugam (Tamil Nadu), Shri Sandosh Kumar P
(Kerala), Shri Abir Ranjan Biswas (West Bengal), Shri Aneel Prasad Hegde (Bihar),
Dr. V. Sivdasan (Kerala), Shrimati Vandana Chavan (Maharashtra), Dr. Fauzia Khan
(Maharashtra), Shri A.A. Rahim (Kerala) and Dr. Amar Patnaik (Odisha).

Need to review and revise EPF Pension fixation formula

SHRI M. SHANMUGAM (Tamil Nadu): Sir, after the introduction of Family Pension
dating back to 1972, the EPF-95 was introduced in 1995 and, at that time, the ceiling
limit of pensionable salary was Rs. 5,000 for 7 years, increased to Rs. 6,500 for 13
years. From 2014 onwards, the pensionable salary was increased to Rs.15,000.

The method of pension calculation prior to 1995 was determined on the basis
of years of service and accordingly, lump sum amount was paid. From 1996 onwards,
the calculation was on the basis of Rs.5,000 for the first 7 years, Rs.6,500 for the next
13 years, and from 2014 onwards, on the basis of Rs.15,000, and the ceiling limit
divided by 70.

6.00 P.M.

However, on the analysis of the Government formula, it is worked out at Rs. 3,636
whereas if the amount is worked at the EPF rate of interest, it comes to Rs. 5,901 per
month. Similarly, if the Government decided for getting option from the employee for
full pension, the employee has to pay more contribution and, consequently, the
formula for pension followed by EPF at present should be changed. When the
Government is asking for joint option forms from employees and the employers for
revising the pension, it is high time that the pension calculation formula is also to be
reviewed and revised.

Hence, | demand from the hon. Labour Minister that the EPF pension fixation
formula should be revised and re-worked in consultation with the trade unions at the
earliest. Thank you.
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THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Shri M.
Shanmugam: Shri P. Wilson (Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu),
Dr. John Brittas (Kerala), Dr. Amar Patnaik (Odisha), Shri Binoy Viswam (Kerala),
Shri M. Mohamed Abdulla (Tamil Nadu), Shri Abir Ranjan Biswas (West Bengal), Dr.
V. Sivadasan (Kerala), Shrimati Vandana Chavan (Maharashtra), Dr. Fauzia Khan
(Maharashtra) and Shri Sandosh Kumar P (Kerala).

The remaining Special Mentions will be carried forward. The House stands
adjourned to meet at 11.00 a.m. on Friday, the 8" December, 2023.

The House then adjourned at one minute past six of the clock till eleven of the clock
on Friday, the 8" December, 2023
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